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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, AT NEW DELHI
ORIGINAL APPLICATION NO. 606 OF 2018

IN THE MATTER OF:

In re: Compliance of Municipal Solid Waste Management Rules, 2016

and other environmental issues.

AFFIDAVIT FILED BY THE CHIEF SECRETARY TO
THE GOVERNMENT OF KARNATAKA - RESPFONDENT

I, Vandita Sharma, D/o. Krishan Lal Sharma aged about 58 years,
presently working as Chiefl Secretary, Government of Karnataka, do

hereby solemnly affirm and State on oath as follows:

1.1 submit that 1 have been working as Chiel Secretary,
GOVERNMENT OF KARNATAKA since June 2022 and in my
official capacity and as verifiable from official records maintained
with Government of Karnataka, as also the information provided
by various departments of Government of Karnataka, | am
familiar with the facts of the case and hence | am swearing to this

affidavit.

2. I respectfully submit that based on the directions of this Hon'ble
Tribunal, I ensured coordination with various departments of
Government of Karnataka and based on the information provided

by such departments, | depose the present affidavit.

3. I reapectfully submit that the abstract of status of Solid Waste
Management, Plastic Waste Management, Biomedical Waste
Management Rules-2016 in 313 Urban Local Bodies,
BruhathBengaluru Mahanagarapalike (BBMF), 5947 Gram
Panchayaths and along with implementation status of other

issues mentioned in Honble NGT order are detailed below;

, Compliance to SWM Rules 2016 in 313 ULBs is enclosed
p here with and marked as Annexure-R1.
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II. Compliance to SWM Rules 2016 in Bruhat Bengaluru
Mahanagarpalike (BBMP) is enclosed here with and
marked as Annexure-R2.

III. Compliance to SWM Rules 2016 in Rural areas is enclosed
here with and marked as Annexure-R3.

IV. Compliance to SWM Rules 2016, BMW Rules-2016,
Hazardous and other Wastes (Management and
Transboundary  Movement] Rules-2016, E-waste
Management Rules-2016, status of effluent treatment
plant, air pollution and noise pollution by Karnataka
State Pollution Control Board is enclosed here with and
marked as Annexure-R4.

V. Compliance to status of STPs and reuse of treated
wastewater by Bangalore Water Supply and Sewerage
Board and Kamataka Urban Water Supply and Drainage
Board for cities other than Bangalore is enclosed here
with and marked as Annexure-R5.

V1. Compliance to rejuvenation of water bodies by Urban
Development Department is enclosed here with and
marked as Annexure-R6.

VII. Compliance to illegal sand mining by Department of
Mining and Geology is enclosed here with and marked as

exure-R7.

VIII, Compliance to ground water extraction,/ contamination
and recharge by Directorate of Ground water is enclosed
herewith and marked as Annexure-R8.

[¥. Compliance to Hon'ble NGT order dated 20.09.2018 in the
News [tem published in "The Hindu® authored by Shri
Jacob Koshy titled “More river stretches are critically
polluted (OA No 673/2018) is enclosed as Sub-Annexure
P6 to the above marked Annexure-R4.

Compliance to functioning of Committees constituted in

News Item published in *“Times of India™ Authored by Shni

Vishwa Mohan Titled "MCAP with multiple timelines to

clear Air in 102 cities released around Aug 157 dated

N L U
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08.10.2018 is enclosed as Sub-Annexure P7 to the above
marked Annexure-R4.

Xl. Compliance to Status of Action Plan with regard to
identification of pelluted industrial clusters In
0.A.No.1038/2018, news item published in “The Asian
Age” Authored by Sanjay Kaw Titled “CPCB to rank
industrial units on pollution levels®™ dated 13.12.2018 is
enclosed as Sub-Annexure P8 to the above marked

Annexure-R4.

4. 1 respectfully submit that, the State Level Committee (SLC) has
been constituted under the Chairmanship of Sri Subhash B.Adi,
former Judpge, High Court of Karnataka has been constituted vide
Government Order no FEE 07 ENG 2019, Bangalore, Dated: 13-
02-2019.

5. 1 respectfully submit that, SLC meetings dated 04-05-2022, 19-
05-2022, 2-06-2022, 27-06-2022, 30-06-2022 are conducted in

last quarter. Proceedings of the meeting are available at

https:/ (kspch, karnataka. gov.in/ proceedings-ngt-sle-meetings

6. | respectfully submit that, instructions have been given to all
Deputy Commissioners vide letters dated 01-12-2021, 22-07-
2021, 30-03-2022, 13-04-2022 to take necessary action for timely
implementation of SWM Rules in ULBs.

7. | respectfully submit that several significant achievements have
been made by the State of Karnataka in the field of solid waste
management, plastic waste management, sewerage management

and reuse of treated water as detailed below:

STATUS OF SEWAGE TREATMENT IN KEARN.

3,356.5 MLD of sewage is generated from all Urban local bodies

- i, the State. Karnataka being an Open defecation free State, have

il

sred that all the urban households have access to improved

g T et
| bl e

fation facilities.
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1480 MLD sewage is generated in Bengaluru. BWS3B has
installed 36 3TPs with total treatment capacity of 1527.5 MLD.
The capacity utilization is 79% and treating 1212 ML of sewage

every day.

In Karnataka state, there are 168 Sewage Treatment Plants
[STPs) with a combined treatment capacity of 2787.21 MLD*
and currently treating about 1929.10* ML of sewage per day.
An additional 70 STPs are under construction with a treatment
capacity of 398.63 MLD* which will be brought into operation
within stipulated period. Also, 95 STPs with an estimated
treatment capacity of 263.67* MLD have also been proposed by
the state.

The Government has taken actions to operationalize 10 non-
operating STPs which will add a treatment capacity of 37.89*
MLD.

For the safe treatment and disposal of Feacal sludge and
septage from Urban Local bodies of Karnataka, the state has
approved for setting up of 45 Faecal Sludge Treatment Plant
(FSTPs) with a total treatment capacity of 354* KLD, in addition
to the existing 2 FSTPs of 12 KLD capacity. The government is
also planning to add 129 FSTP with a projected treatment
capacity of 1,611 KLD in ULBs with less than 50,000
population.

[*The details of the capacities mentioned are provided as
separate annexures|

Efforts by the State Government:

The Government of Kamataka has notified Urban Wastewater
Reuse Policy vide GO Neo. UDD 435 PRJ 2014, dated
27.12.2017 for meeting the increasing demand for water with
reuse of treated used water as an alternate source. The overall
of this policy is to establish an enabling environment for
revise of treated wastewater, covering Class [ and Class [1

Pan centres in Karnataka. The Policy outlines the roles and

I, ==



responsibilities of primary and secondary Departments of the

State. The Policy also delineates broad wastewater reuse

categories along with associated quality standards.
Success Stories:
Bangalore Water Supply and Sewerage Board (BWSSE)

At present 1212 MLD of sewage is being treated in Bangalore

Metropolitan Region out of which 779 MLD of Treated water

from different STP/TTPs is being utilised for various purposes
like:

-

Wrejuvenation of Jakkur lake,

350 MLD of Secondary Treated Water from K&C Valley is
being supplied at free of cost to Minor Irrigation Department
for filling the 126 lakes/tanks of Kolar District for ground
water recharge and lake rejuvenation from 2018.

60 MLD of Secondary Treated Water from K & C Valley 15
being supplied at free of cost to Minor Irrigation Department
for filling the 67 lakes/tanks of Anekal Taluk, Bangalore
Rural District for ground water recharge and lakes
rejuvenation from 2021.

150 MLD of Secondary Treated Water fromm Hebbal Valley is
being supplied at free of cost to Minor Irrigation Department
for filling the 65 lakes/tanks of Chikkaballapur District for
ground water recharge and lakes rejuvenation from 2020,
Tertiary treated water from 4MLD TTP at Cubbon park is
being supplied to Raj Bhavan, Vidhana Soudha, High Court,
Golf Course, Cubbon park, Nehru Planetarium, Indira
Gandhi Fountain Park for horticulture and non potable
purposes since 2005,

Tertiary treated water from 1.5MLD TTF at Lalbagh is being
supplied to Lalbagh-Botanical garden maintenance since
20035.

Tertiary treated water from 15MLD TTP at Jakkur is being
supplied to Kamataka Power Corporation Limited {KPCL)

Gas Based Power generation plant at Yelahanka and

(-
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« Tertiary treated water from 10MLD TTP at Yelahanka is
being supplied to Kempegowda International Airport
Bengaluru (KIAB), Indian Air Force (IAF), Bharath
Electronics Limited (BEL), Rail Wheel Factory, Indian
Tobacco Company (ITC) for non-potable purposes

« Secondary treated water supplied to 40MLD TTP Karnataka
Industrial Areas Development Board (KIADB) at Devanahalli
for industrial purposes.

s Tertiary treated water from 60MLD TTP at V Valley is being
supplied 1o M/s. Arvind Mills, M/s Wonder Blues, M/s
Nandi Infrastructure Corridor Enterprises for non-potable
PUrposes,

s Secondary treated water from 75 MLD STP Mailasandra at
V.Valley is being supplied to M/s. Bhagyalakshmi Farms
and M/s Tangline Developers (Global Village) for non-
potable purposes.

e Secondary treated water from 6MLD STP at Kadugodi is
being supplied to M/s. Hindustan Petroleum Corporation
Limited (HPCL) rejuvenating/recharging of Lakes
Gardening, Industrial applications, construction purposes
etc,

s As per Rule No. IX of BWSSE Act 1964 under Recycle water
it indicates that where Recycled water is supplied from the
treatment plants of Board, water charges shall be levied at
the prevailing rates as follows;

s a) Secondary treated water: (1) Rs. 10/- per KL for supply at
the plant premises through lorry tankers (2] Rs. 15/- per KL
for supply through pipeline subject to entire cost of the
pipeline being borne by the beneficiaries.

» b} Tertiary Treated Water: (1) Rs. 15/- per KL for supply at
the plant premises through lormy tankers. (2) Rs. 25/- per

KL for supply through pipeline subject to entire cost of the

% pipeline being borne by the beneficianes.
IBWSSE is su pplying the tertiary treated water through
fankers for non-potable purposes @ Rs. 360/6KL load.

sl U=
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« BWSSB is generating average revenue of Rs.60.00 lakhs per

month by selling the treated water to requested consumers.

Karnataka Urban Infrastructure Development and Finance
Corporation (KUIDFC): Tertiary Treatment STP at Kavoor,
Mullakadu, Mangalore

Mangalore Special Economic Zone Limited (MSEZL) had
collaborated with Mangalore City Corporation and formed
Mangalore STP Limited [MSTPL) for the operation and
maintenance of 3 §TPs in Mangslore and tertiary treatment
and reuse of treated water from the STPs. As on date, MSTPL
has taken over the O&M of Kavoor STP and 12 wet wells. The
O&M is being camied out by appointing qualified O&M
contractors through National Level Open bidding. The entire
O&M cost including deployment of manpower, supply of
chemicals and consumables, minor spares and repairs as well
as electricity charges is being borne by MSEZL and MCC in the
agreed ratio of 70:30. MSEZL has taken up the construction of
aMGD (22.7TMLD) Tertiary Treatment Plant (TTP) using state-
of-the-art GE membrane technology (Ultra filtration) for re-use
of Secondary Treated Sewage Water from Kavoor STP. The plant
with process automation and the plant is being controlled and
monitored through PLC based SCADA system. The reuse of
treated water from the TTP has reduced the dependency on
natural water resources, reduced the financial burden on
Mangalore City corporation for O&M of STP, avoided disposal
of Secondary treated sewage in natural river body thereby
Minimization of pollution loads on Fresh water sources &

improving Environmental quality.

Karnataka Urban Water Supply and Drainage Board

(KUWS&DB): Sewage Treatment Plant and Tertiary
Treatment Plant at Ballari city.

sewapge treatment plant of 30 MLD capacity iz setup near
llari city with conventional treatment process, wherein 23

D of SEWage is b!}inE treated. & quur:luln of 3 MLD treated

i ==
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water is being supplied to M /s Janaki Sponge [ron LTD for iron
and steel manufacturing purpose at the rate of Rs 4.71/KL.
With this Ballari city corporation is able to generate Rs
4,23,000 per month which in turn is being utilized for the O&M
activities of the plant. This alternative source of revenue

generation has eased the financial burden on ULB.

STATUS OF MSW IN KARNATAKA
Urb Bodies
In 313 ULBs across the State of Karnataka, the total quantum

of waste generation is 6584 TPD. The processing details across

the ULBs are provided as under:

| ﬁln | Parameters | Value Unit
__1_ | Total Waste Generation __5584 | TPD
2 | Total Waste Collected 6561 | TPD
3 | Total Wet Waste Collected 2944 | TPD |
4 | Total Dry Waste Collected 2009 | TPD
5 | Total Mixed Waste Collected 1518 | TPD
6 | Total wet waste processing 2420 TFD
7 | Total dry waste Processed 719 | TFD |

Effort of the State Government:
» The State Government has notified “The Solid Waste
Management Model Bye Laws for both City Corporations
and Municipalities vide Government Order No. UDD 90
CSS 2018, Bengaluru, Date: 9.10.2019. Penalty
Provisions are included under Schedule VII of the said
bye-laws for non-segregation of waste which will help
ULBs in effective implementation of SWM Rules.
* Procurement of lands for establishing scientific
processing and disposal facility is completed in 249 ULBs
out of 313 ULBs and in remaining 64 newly added ULBs,

W\ land identification iz under progress.

un_-—r-d:t" >
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» Currently, 218 ULBs have set up DWCCs for storage of
dry waste and Baling machines have been procured. The
waste plastics are segregated, baled, and sent to cement
factories. In the current financial year 5363 tonnes of
plastic waste is sent to cement factories and 12,352
tonnes of waste is sent to recycling units (average 102

TPD dry waste).

Success Stories:

+« Establishment of Bio-Methanization Plant (1 TPD
capacity) for Electricity Generation 10 KW by Ramanagara
City Municipal Corporation

s« Waste to Wealth- Conversion of used/ waste cooking oil
to Biofuel in Bagalkote City Municipal Couneil assisting
ULB in ensuring clean drains and uncontrolled blockage
of drains

« Integrated and sustainable solid waste management by
Chikkaballapura City Municipal Council

« Bio-digester Public Toilets by Udupi CMC

» Production of yarn from tender coconut shells by Raichur
City Municipal Council to reuse and promote scientific
disposal of tender coconut shells

¢ Processing of tender coconut shells to produce pulverized
and browns to mix with wet waste for composting,

o Adoption of home composting by 5400 households in
Udupi CMC, 3100 households in Mangalore city
corporation.

» Engagement of SHG in dry waste sorting (15 categories|
and management in 4 DWCCs in Udupi CMC

+ Construction and Demolition waste processing: The
draft Construction and Demolition Waste Management
Policy is prepared and shall be notified by December
2022, Mangalore, Mysum, Hubli Dharwad & Gulbarga

Uw Hhh I




1819

Municipal Corporations have prepared DPRs for
establishing 50 TPDC&D Waste processing umnit

s Legacy Waste Management: There are 191 dumpsites
and total quantity of old waste accumulated is 82.15 lakh
tonnes. 19 cities have issued work order for
bioremediation. The major cities include:

» Bijapur City 74,000 tonnes of legacy waste has been
remediated and 10.4 acres land has been reclaimed.

« Tumkur City has cleared 19,000 tonnes waste has
been remediated and 2.5 acres has been reclaimed.

» Shimogga City 16000 1tonnes legacy wasie IS
remediated.

» Mangalore City initiated work in April 2022 and has
excavated 29000 of legacy waste and bioremediation is

under progress.

Effort of the State Government: The State Government
has constituted State Level Technical Advisory
Committee to verify the bioremediation DPRs of the
ULBs. Instructions have been given to all Deputy
Commissioners and ULBs vide circular no: DMA/
SWMR/ 11,2020, Dated 18-12-2021 to obtain approval
for bioremediation projects up to Rs 5 crore, Accordingly,
all DPRs above 5 crores are verified at State level and
cabinet approvals are obtained. One day State Level
workshop was conducted on Legacy waste management
wherein the success stories across the nation were
presented. As a part of capacity building training and
field visits are orpanized to engineers. Efforts are made to
bioremediate 50% dumpsites by December 2024 and
100% by December 2023,

Model Cities:

As per the instruction of Honble Court, three City
Corporations (Mysore, Mangalore and Belgavi and three

City Municipal Council (Karwar, Ullal and Hunsur) were

| WY A o S
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considered under as Model Cities. The performance of
these cities is below.

Begregation Processing
Status as
per
Status as Present | affidawit Present
D20 per affidavit | status of | submitted | status of
Name of | Collectio | submitted | segregati | in Feb Processi
the City n . in Feb 2020 on 2020 2| ng
| Belgaum | 100% 5% 70% 100% | 100%
My=uru 100% 100% | 100% 5506 | TV
Huinsiir 100% 2. 60% T 3% F3%
Utlal | 100% 00.32% | 100% 35%: 63%
Mangalore |  100% 41.70% | T5% 78.5% 78.50% |
___ Karwar 100% 100% | 100% | 100% 100%

= Plastic Waste Management:

» The State Government has banned all kinds of single
use plastics vide G.0 dated 11.03.2016. In order to
curb the illegal manufacture, supply, sale & use of
single use plastic and to prevent illegal movement of
banned plastic items from the neighbouring States
frequent raids are being carried out in the ULBs. The
Ministry of Environment, Forest and Climate has
issued notification no GSR 57 1(E) Dated 12-08-2021
vide which manufacture, import stocking,
distribution, sale and use of single use plastic items
are prohibited w.e.f 1% July 2022,

» Accordingly Single use plastics products are banned
all over the State and action being taken for its strict
implementation. A total of 9439 raids being
conducted, with 21 No of cases booked, where
5792.28 Tons of Single use plastic is seized, and a
total of Rs 53.72 Lakhs is collected as fines.

Penalty Provisions:

Penalty Provisions are included under Schedule VIII-
Schedule of Fines in *“The Karnataka Municipal
Corporations [excluding BEMP) Solid Waste Management

sl =
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Model Bye Laws 2019", The same is notified as No. UDD
90 CSS 2018, Bengaluru, Date: 09.10.2019. The penalty
provisions are applicable for a number of non-
compliances related to littering, open defecating, failure
to segregate by bulk waste generators, failure to store
andfor deliver C&D Waste in a segregated manner,
burning, dumping and unauthorized burial of solid waste,
etc.,

As per the penalty provisions, ULBs are levying penalties
for littering, open urination, open defecation etc. In the
current vear of 2022, an amount of INR 10,07, 469 has
been collected as fines for different violations across the

ULBs.

= [IEC and Capacity Building:
Swachhatasaptaha has been conducted in all ULBs from
26 September 2022 to 2 October 2022 dunng which
awareness programme to school children, intensive
cleaning drives, training and workshops for RWAs were

organised.

+ State Government is launching Zero Waste Temples
under *“Swachh Mandira Abhiyan® banner which
envisages setting up waste processing plants inside
temple premises and convert waste to compost instead of

sending it to landfills.

BRUHATH BENGALURU MAHANAGARAPALIKE (BEMP):

| 8L No Parameters | Value Unit
_1_ _Lria_l_ }'_{aah: Gn_a_nerﬂ_tlr:rn _ EED_D TI’]J-
2 | Total Waste Collected | 5200 | TPD
3 JTntaJ Wet Waste Collected | 1950 | TPD
A 4 | Total Dry Waste Collected | 550 | TPD
-] Total Domestic Hazardous Was!_-l.f: | B2 TPD

)0 =
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Tatal Other Waste Collected

2648 | TPD

=] |

Total wet waste processing

1950 | TPD

Total dry waste Processed

2420 [ TPD

L | o

capacity

Total 8 treatment facilities

2070 | TPF

« Solid Waste
Undertaken

EN
| ¥o. | SWM Component

Management:

Details of Projects

Description

Door to Door

1 Collection

The Door-to-Door collection has
been achieved in 100% of the
wards,

Source Segregation

The source segregation has
increased from 309 to 45%.

[SWM DPHEs

'SWM DPRs have been prepared
for all the components of SWM
t activity and most of the works

' have been tendered. Few have
already been completed,

Grants

5 | MRFs/DWCCs

The Government has sanctioned
R5.999 00 crores under Shubra
B:ngaluru Scheme for various
SWHM a activities.

The EEMF ha=s 119
MREFs/DWCCs and construction
:uf further 30 MREFs/DWCCs is

[ Suvidha Cabins

Construction/erection of
prefabricated Suvidha Cabins for
pourakarmikas /safaikarmacharis
at 221 locations is under

pProgress.

Transfer Stations

Construction of transfer stations
| (Secondary Collection Points) of
' 25 TPD capacity at 50 locations
: and 150 TPD capacity at 03
locations are under progress.

Garbage
Vulnerable Points

The work of permanent
eradication of Garbape
Vulnerable Points and |
beautification of the same at 570

| various locations are under

PrOgTess, |

E-Taoilets

| Construction of e-toilets at 60

1

i locations has been completed out
|of 72 locations.

TN 2
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10

Construction of modular type

. eco-friendly toilets at 25 locations
Eco-friendly :
Sl alar Sadists is under progress and at 31
locations is under evaluation of
bids received.

11

Procurement of 51 Mechanical |
Sweeping Sweeping Machines is under
Machines process and tender has been
invited.

12

Procurement of 4 numbers of
Jetting Machines | jetting machines is under process
and tender has been invited.,

| Procurement of manually push
EMRE {'_I'ﬁperated operated mechanical sweeping
Sweeping ; ! 2
: machines iz under evaluation of
Machines s 3
bids received.

14

In order to promote decentralized
processing of segregated waste to
reduce load on centralized plants,
Shredders, | tender has been invited to
Choppers, and setup/install Choppers,
Composting Units | Shredders and Composting units
| of various capacities (1 to 5 TFD)

at 200 locations across

‘Bengahuru (Urbanj.

15

Construction of 2 apgregator

Aggregator inits | centres is under process.

16

Construction of 1000 TPD
capacity W2E plant which
generates 11.5 MW is under

progress. 0000000 |

Waste to Energy

17

Two Plants have been ﬂppﬁ:ﬂ:’ed

Bio-CNG Plants and under agreement stage.

18

Construction of 4 numbers of 5
TPD capacities & one plant of 50 |
_ : s |
Bin-Methanation TPD capacity plants is u“d'-'-'fl
Blarite progress.

Also, upgradation of 7 defunct

19

plants 15 under process. B
Tender has been invited to setup |
4 numbers of 500 TPD capacity &
one plant of 1000 TPD capacity, |
Evaluation of hids is wunder|
process to appoint agency for
Domestic scientific collection,
Hazardous Waste transportation and  disposal
Disposal through approved methods in four
zones & agency is already engaged |

CaD Processing
Plants

| Animal Waste | Five rendering plants have been |

Processing Plants | identified to collect, transport,
L

B b L




1824

process and  dispose  the

chicken / poultry waste. o

214 Solid Waste |
23 g:ﬁry e Was:c}: Inspectors/ Junior Health |
biiRcRtrs Inspecturs have been deployed to
_ | monitor SWM activities. .

Deployment of (362 ward marshals and 18
Ward Marshals Marshal Supervisors have been

23 Deployment ' | deploved to enforce the provisions
Sypervisors of SWM Rules 2016 and SWM

| Bye-Laws.
Lisichats Construction of 50 KLD & 100
24 e et i oty ELD leachate treatment plants at
_ £ two locations is under progress.

25 g:é:e"é:::sn | Setting up of two machines of
capacity 5 TPH is under progress.

| Machines

Installation of CCTV cameras at|
Large black spots, SWM plants

26 CCTV Surveillance | 4 landﬁli sites in 300 points has

In urdcr to ensure no littering of |
 garbage or bottles or any other
lwaste on roads in Commercial |
| Areas [Markets/ High Floating
| population prone areas 2,387

litter bins have been installed.

| 50 OWCs have been established to |
Waste | promote decentralized processing
of segregated waste.

27 Scientific Bims

Decentralizes
28 | Organic
Composters

+ 20,342 number of raids/surprize inspection conducted
during which 34,056 kg SUPs/banned plastic is seized
and imposed penalty of Rs. 1,64,90,672/- . The same
non-recyclable plastic waste is sent for utilization in Hot
Mix Plants for laying roads.

« 288 Link workers have been appointed to visit doeor to
door for rendering awareness on source segregation,

Rules-20186,

impact of violation on public health and penal clauses for

Waste Management visual cleanliness,
violations and ete.

Viclation of SWM Rules-2016 & SWM Bye-Laws is being
monitored through regular patrolling by Marshals and

imposition of penalty for the viclation. Rs.9,10,82,017/-

T A PUaS
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(10.09.2019 to 05.09.2022) penalty is imposed on
violators.

In order enforce In-Situ composting by Bulk Waste
Generators, a  circular wvide reference no.:
CC/PSR//PR/G-4471[2021-22, dated:l 1.02.2022 has
been issued to ensure In-Situ composting is being
adopted by all the bulk waste generators and to levy
penalty as per the bye laws. Also, the Government has
isened Gazette Notification vide no.: BBMP/JC[EWM)
/PRF /\366/2022-JC-SWM /20808, dated: 01.08.2022
mandating all the bulk waste generators to undertake In-
Situ composting as per the provisions of SWM Rules-
2016,

The Government has allocated 100 acres of land at
Hullalli Village on lease wherein preparation of Sanitary
Landfill works are under progress. Additionally, the
Government is allocating 170 acres of land in Gollahall
village at 8y. No.39, 57 acres of land in Bivappanahalli
village at Sy. No. 80.

Also, Rs. 50 crores reserved in Shubra Bengaluru Grants
sanctioned by Government of Karnataka is utilized for
purchase of land identified as 0.5 acres near HMT Road,
Brigade Rubix and 5.46 acres near Railway line, Jalahalli,
Bengalurua.

The SHGs/NGOs/Stri Shakti Sanghas have been
authorized as Resource Organizations to streamline and
integrate the Rag Pickers in collection of non-
biodegradable wastes.

Department of Religious & Endowment has issued an
order mandating source segregation and recycling of
flower waste, ban on use of SUPs.

The SWM activities have been integrated completely using
ICT and e-Governance.

A Centralized Command and Control Room has been
established in BBMP head office under Smart City Project,

Dol



« A certified training programme to all Safai

Karmacharis/PKs through Centre for Sustainable
Development is being conducted.
BIOMINING/BIOREMEDIATION OF LEGACY WASTE:

* There are five dumpsites identified namely, a. Manduru
(South & North), b. Mavallipura, c. Bingipura &
Laxmipura, d. Bellahalli & Mittaganahalli, e. Bagalur

* The tender has been approved by Government for
Biomining of Mandur (South) dumpsite and approval for
Bioremediation of Bellahalli dumpsite is under
Progress.

PLASTIC WASTE MANAGEMENT:

= The SUPs have been banned and same is enforced
through surprise inspections/raids at commercial
markets {shops festablishments.

= Zonal & divisional Committees have been constituted to
implement, monitor, and enforce the provisions of PWM
Rules-2016, SWM Bye-Laws. This Committee meet
fortnightly to review the works.

« 20342 raids have been conducted between September
2019- September 2022 in which 34 Tonnes of Plastic
has been seized and INR 1.64 Crores fine has been
levied on the violators.

DOMESTIC HAZARDOUS WASTE MANAGEMENT:

* The ROs identified will collect segregated DHW [rom
door to door and transport to DWCCs., BBMP has
identified apencies for collection, transportation and
processing of domestic hazardous waste deposited at
DWCCs.

* The agencies have collected, transported, and
incinerated 7,224 tonnes from July-2021 to till Aug-
2022,

CONSTRUCTION AND DEMOLITION WASTE

MANAGEMENT:

e B
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= The BEMP has setup two plants of capacity 1,750 TFD
under PPP model. One plant is at Kannur village and
another is at Chikkajala.

s Public notices have been issued directing all waste
generator to transport the same to designated plants
and pay the service fee of Rs.134 /- per tonne.

# Regular monitoring is camried out by ward
marshals /JHIs /SWIs to ensure no debris is dumped at
public places/ along the roadside /outskirts of the city.

» Violators are being identified and vehicles also have
been seized in some of the cases, Heavy penalty is also
being imposed as per the provisions of SWM Bye-Laws.

= A private C & D waste processing facility has also been
authorized to receive and process the waste.

» BBMF has invited tender to setup five C & D waste
processing facility {1 of 1000 TPD capacity & 4 of 500
TPD capacity).

» Waste to Energy Plants: Waste to energy plant by KPCL of
capacity 600 TPD to generate 11.05 MW power is under

completion. & other projects are under various stages of

consideration.
R DRINKING WATER and SANITATION DEPARTMENT
(RDW & SD)

= The department has accorded mn-principle approval to
take up Solid Waste Management activities in all 5947
Gram Panchayats in Karnataka wvide office GO No:
RDWS&SD/126/SBM-G/ProjM/2019 dated 14-10-
2019,

* As on date, 5906 Gram Fanchayats have approved DPRs
for SWM out of 5947 Gram Panchayats in the State.

» 47498 Gram Panchayats are operational Gram Panchayats

where MSW is collected of which 2542 Gram Panchayats

are practicing 100% source segregation.

Some Gram Panchavats like- Rajanukunte,

{ Singanayakanahalli, Areker [Bengaluru Urban District),

U‘_ gig Q_‘-k_ _’i“;-._.
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Vandse GP (Udupi District), Laila GP (Dakshina Kannada
District} and Huilgn GP [Koppall SWM Units have
generated income from sale of organic and inorganic

waste 1tems.

KARNATAKA STATE POLLUTION CONTROL BOARD

State is having 26 Common Biomedical Waste Treatment
and Disposal Facilities which are disposing about 77
tonnes of bio medical waste every day. All the facilities
have installed Online Continuous Emission Monitoring
System and connected to CPCB server.

Three C & D waste processing facilities of capacity 1790
TPD are established at Chikkajala, Kannuru and
Pachanady.

Board has implemented e-manifest system covering 3731
hazardous and other waste generating units for digital
tracking of movement and disposal hazardous waste.
KSPCB initiated efforts to address E-waste handling
issues in the informal sectors to facilitate formal unit shift
into scientific processing. There are 131 authorized e-
waste units in Kamataka of which 91 units are working.
38 new units have taken CFE to establish the facility.
CPCB had identified 17 Polluted River Stretches in
Karnataka. 884 MLD sewage 15 generated in the
catchment and state has installed 822 MLD 5TF capacity.
Additionally, 19 STPS of capacity 60 MLD are under
construction and it is also proposed to establish 36 STP=s
of 73 MLD capacity to treat sewage in the catchment.
Action Plans have been prepared and being implemented
for improving the water quality of these river stretches
mainly focussing on the 5TPs, ETPs and Solid Waste
Processing facilities. The monthly progress reporis are
being sent to Ministry of Jal Shakti, Govt. of India, New
Delhi.

The state has 39 CAAQMSs across the state covering 25
districts and Bengaluru city. State also has 12 vehicular

U'a._h._-{hj—h {?-"hé___-}"
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emission monitoring vehicles fitted with smoke density
meters and gas analyser. Beard is having two number
mohile Ambient Air Quality Monitoring Vans, Apart from
this manual monitoring is also being carried out across
the state. The Air Quality Index (AQI) are calculated and
displaved on real time scale.

= CPCB has identified six industrial clusters wunder
Comprehensive Environment Pollution Index (CEPI)
criteria 2016.0ut of six, two industrial clusters falls under
Critically polluted area (Peenya - 78.12, KIADB Industrial
Area Jigani-Anekal - 70.99), one under severely polluted
area (Bidar, Kelhar Industrial Area - 65.64) and other
three falls under other areas (Bhadravati- 58.48,
Mangalum - 58.20 & Raichuru - 53.42, The Board has
prepared the action plans for all the six clusters to bring
down the pollution levels & submitted the action plan to
CPCB. Local Area Committeeg (LAC) have been
constituted to oversee the implementation of action plan.
The Board is also monitoring the pollution levels through
third party. The Hon'ble NGT in OA No.1038/2018 is
reviewing the implementation of action plan.

» Only GPS fitted vehicles are being used for transportation
of Effluents from Industries to CETP. There are 10 CETP's
operating in Karnataka and there are 45 wvehicles
exclusively being used for transportation of Effluent from
industry to CETP. All these 45 vehicles are fitted with GPS
tracking system for carrying effluent from Industries to
CETP. The Monitoring of these Vehicles are carried out
through Command-and-Control Centre established at
Board Office.

s The KSPCB has established Command Control Room for

the general public to intimate the Board regarding illegal

disposal of waste. Also, the Board has established

YAE Emergency Response Vehicles (ERV) along with marshals

oW AmTHY

for monitoring any illegal disposal of waste in the field.
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» KSPCB has introduced e-manifest system where all waste
generators, transporters and end-users login to dedicated
platform to generate manifests as prescribed under law to
transport waste. This provides real time monitoring of
transportation of waste and ensures its efficacy. All the
vehicles transporting various kinds of hazardous waste
are fitted KSPCB monitored with GPS tracking system
which is monitored by command centre.

« KSPCE has conducted mass campaigns during Ganesh
festivals to minimize lake pollution problems. Turmeric
Ganesha campaign of 2021has secured Guinness World
Record for largest online photo album of handmade
sculptures and green Ganesha campaign of 2022 has
secured Guinness World Record for most people sculpting

clay idols.

WHEREFORE, | respectfully pray that this Hon'ble Tribunal may be
pleased to accept the above information in the interest of justice and

equity.

ll -
ponent do hereby verify that all the facts stated

I, the above-named
in the affidavit are true to my knowledge and that no part thereof is

false and nothing material is concealed there from.

Verified at B3°k5n

= '
fda}' ol {-:r '}D-l'-'i-l ¥ .,.E-f":'-l ‘ﬂl Ii ;L ﬂ --r-—_“_;:':"'
DEPONENT
WORN i 2 ME
. ) e CHIEF SECRETARY

C.VENKATEPATHY

ADOCATE & NOTARY  GOVERNMENT OF KARNATAKA
# 802, Creesmt Highis Aparimen
1al Crass, Eniﬂlﬂiﬂ‘w“m.h"l
Sghakars NagartPost)
Bengafuru - SE0CH Identified by me:

SLNG. S5/ VOL MO rerene
F“'E 'H: -Ei' £Hll D'Lm{-""-’f:'- .:!-ﬂ':l'—,.?...
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Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

Compliance to Solid Waste Management Rules 2016 in 313 ULBs

Annexure- R1

segregalion.

SWM
Sl Provisions of SWM Rules )
Rule Implementation statusof all Districts (All 313 ULRBs)
No 2014
Clause
1 2 3 4
. o
Desirable Rt
Level of
Cempiian current l’rnp-nall of
Current Status i Achieved | status attending the gap
i and with timelines
terms of
desired
statules
L1 o _ levels
Segregate and store the | In 313 ULBs of the State, Extensive [EC
waste generated by them | there are 43,12,675 waste activities  will  he
in three separate streams | generators  including  all ita!u:n up 1 the
namely  bio-degradable, | houscholds and | currenl  year  under
d{a)dk .
i non=bindegradableand commercialestablishments. 100 T4% 26% iEwach.h Bharath
{ R
2 domestic hazardous | 32,121,766 waste generalors Mission.
|
wastes are  praclicing  source Draft Action Plan for

IEC smounting Rs

6y Crores and action

[ Y

| 2



Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

42)

DHirect  waste¢  generators

nat  fo litter  and  to

segregate
source  as

the waste at
prescribed

under these rules

Mo waste gemerator shall
throw, burn or hurry the
solid waste generated by
him, on npén
public spaces outside his

streels,

premises or in the drain or

water hodies.

The State Government has |

notified SWM ModelByve-
laws [of all ULBs swide
Motification UDD 9 TS5

2018, Dated: 0-10-2019.
Accordingly ULBs  are
levying  penalties  for

littering, open  wrination,
open defecation etc. In the
current year 2920 number
of wviolanons have been
reported and Rs. 1007 469

fine amount hos  been
collected
Permanent hoardings  {a

total of 369 numbers) are

1007

Cingoing

Ongoing

| Action  has

plan  on  capagity

building amounting
to Rs 184,53
Crores arc  preparcd
| under SEM 2.0.

been
faken o

clean drives across

conduct

the City engaging

vouths, NGOs,
SHGs, RWAs 1o
clean GVPs,
Histarical places,
Heaches etc.  State
Level Campaigns,

theme based monthly
activities have been
planned in all ULBs
I'm the  ¢current  yvear

Photographs of these

|l:i¢:-imi|1g drives are

1832°
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Compliance status of Solid Waste Management Rules 2006 in 313 ULBs of Karnataka

HH&
1500

being

installed  in
commercial arcas of 2B
ULBs in areas of high
footfall  to  dissermnate
mformation on prohibition
of burmning waste, limering
ULBs  are

handhills,

advertisements 1n local

ete. The

distributing

cable TVs, newspapers ire
being published.
Continuous  efforts  are
made to avoid buming of

wasle.

attached separately

All waste gencerators shall
pay such wser fee for solid
waste  management, as
specified in the bye-laws of
the local bodies

The user fees are being
collected by the ULBs as
prescribed in the SWM
Model Bye laws. The user
fees are stamnd

automatically increased by

5% every year w.ef April

L0

Chngoing

Ongoing

The State Govt is

developing  e-asthi

moadule which s an
integrated system fa |
collect VEFIOUS
municipal fees

including SWM user




Complianee status of Sofid Waste Management Rules 2006 in 313 ULBs of Karnataka

4 (8)

All Bulk waste generator

iresident  welfare  and
markel associations, gated
communitics and

institutions  with  more
than 3,000 Sq.m arca & all
hotels and  restaurants)
shall process and disposed
off  the hio-degradable
waste through composting
or bio-methanation within
the premises as far 2%

possible

cxazry

In the present financial
year M22-23  Rs 20507
Crores 15 collected as user

foes in 281 ULBs.

ULBs have identified 2323 |

bulk waste penerators and
have them o
practice
composting. Motices have
been issued to all bulk

wiasle generators for onsie

mnsisied

an=sile

processing of wetwaste and
compliance of SWM Rules
2016,

Penalties are being
impaosed as per Byelaws. In
the current FY, 517
vinlations have been
reported and Rs 4,90,250

fine amount 15 collegted in

(LU R

Chnpoing

fees. The simplified
oiline
will enable ULBs to

collect SWh user foe

application

regularly.

Dingoing
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Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

the U'LBs..

12(a)

Facilitate  identification
and allocation of suitable
land for Processing &
Disposal of MSW

There are 313 ULBs in the
State, 218 are old ULBs
while 91 have beoon
upgraded from the Gram

Panchayats and 4 MNACs |

249 ULBs have site for
processing  solid  waste
and 6OULBs  have
identitied site bul yel 1o
obtain  clearance  from

various departments.

1O0%

9%

21%

Directions have been |
issued to the Deputy

Comumissionens Lo

expedite the approval

procedures vie letier
' no:DMA/SWM

Dated 01-12-2021.
In few instances of
non-availability  of
Government  Land,
meastures have been
taken o purchase
private  land.  The
State government has
provided financial aid

in such special cases.

The State is

EnCouUraging




Compliance status of Solid Waste Management Roles 2016 in 313 ULBs of Karnataka

decentralised

Managemenl §valems,

Wasle

home  composting,

decentirlised maternal

| reCOvEry facililics
for the ULBs withoul
| SWM site
The DCs are conducting |
monthly review meeting 1o
verify  the progress on
Review  the performance | implementation of SWM
of locul bodies, at least | Rules-2016.
once in a quarter on wasle | Slafe Level
12(b) MEEIGRLAN,  REDcERNns, Eutnnullr:c{NGIT] ) N 1005, Ongoing | Ongoing Complied
treatment and  disposal | regularly  reviewing  the
and take  corrective | progress made by ULBs

measures in consuliation
wilh DD

| meetings

have  been
convensd on (4-03-2022,
19-005-2022,  2-06-2022,
27-06-2022. 30-06-2022 n
last quarter.
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Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

IIn  addition to  this

Secretary, UDD  has
conducted review mectings
dated  18-06-2022, 18-07-
2022,29-07-2022 06-08-

2022, 29-08-2022,03-09-
2022,07-09-2022 14-08-

2022 26-09-2022 with
project Directors, DUDC in
last quarter in order to
ensure effective
implementation of SWM

Rules

15(a)

Prepare a  solid waste

management plan as per
state policy and strategy

o solid wasle

| management  within - six

months from the date of
notification (DPR  wonder

Action Plan  has  been

prepared for all the 313
ULBs for processing Wer

| waste, serting up Matenal

Recovery Facilities,
Sanitary Landfill.

1000,

Complied




Compliance status of Solid Waste Managemeni Rules 2016 in 313 ULBs of Karnataka

SBA& can be considered as
Action Plan)

Accordingly  the  todal
project cost amounts o Ra
| B3359 crores for 313
L'LBs

15(b)

Arrange for door to door
collection of  segregated

solid  waste  from  all
households including
slums  and  informal
seftlements, commercial,

institutional and ather
non-residential premises

In 313 ULBs of the State,
there are 4312675 waste
generators  are  reporied
in¢luding households and
commercial establishments
and 4180365 witste
generators  are  covered
under door to door waste

collection

0%

98%

ANl old ULBs have

citablished a system
for 1007 door w
door collection of
waste bul the newly
upgraded ULBs arc

now procunng
wvehicles. The Sute
EUvEnLnent has

released Rs 20060

crores to new LULBs
for procuring door to
door waste collection
| wehieles, It shall be
ensured that all ULHs
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Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

9 15(c)
15(c )&
10
15(h)

Establish a
recognize organizations of

system o

waste pickers or informal
enllectors
promote and establish a

waste and
system for integration of
these

pickers

authorised  waste

and wasle

collectors to facilitate their |

participation  in  solid

waste management

Facilitate formation of Sell
Help provide
identity cards and

Giroups,

318 DWCCs (Dry Waste
Collection Cenires) are
available across 218 ULBs.
Capacity of each DWCC 1=
reported  at  approx. 3
tonnes each, thereby & total
capacilty of %39 tonnes.
Currently 572 TPD of dry
waste is being recycled, out
of which 102 TPD of dry
waste is recycled through
formal amrangements with
cement  industries  and
recycling units, and 469
TPD of dry wasie is laken

by the informal system.

1K)

114F

ongoing

OnEGIng

Ongoing

ongoing

| 2023,

procare vehicles and
follow 100%% waste
collection by March

Tenders have been
invited to establish
1G6TPD MRFs in §
Cities.  Action plan
has been prepared to
establish 3051 TPD
of MRFs with the
total project cost of

339 Cr. 10 cuter the

gap in dry waste
processing,  under
SBM-2.0.

Waste Pickers zhall
be engaged in sorting
these

Measuires

motivities  in

Cities.
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Compliance status of Solid Waste Managemien! Rules 2006 in 313 ULBs of Karnataka

encourage

integration in solid waste

management.,

Setup material  recovery
facilities or  secondary
storage  facilitics  with
sulficient space for sorting

of recyelable materials

15(¢)

Frame byve-laws
incorporating the
provisions of these rules
within one year from the
date of notification of
these rules

2420 Waste Pickers are
the ULB=z

Identity cards have been

wentified n

imsued o them and they
have been enpaged in
waste sorting in DWCCs,

sulid waste processing site.

The State Government has |
notified SWM ModelBye-
laws for all Municipalities
and Corporations vide
notification no: UDD 90
55 2018, Dated: 0-10-
2019

15(i)

Establish wasie deposition

ceniers lor

1 O

100%

]

will  be
invelve Sell  Help

Limoups o an exient

taken o

possible in dry waste
management o
DWCCs & MRFs

Complied

dr.lml:llir:|Th1.: ULBs have made

hazardous waste and give | =torage facility in DWCOCs

direction fsr

generators o

waste | for

deposit | wiste.

diimestic
Yide Letier Na,

hazardous

10

1 Ol

0%,

0%

| For new  ULBs,

Domestie hazardous
| wasle collection shall
| be done im0 the

| proposed MRF
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| domestic hazardous

wastes al this centre for its
safe disposal

DMAIO7TSWM/2018-19
dated 30,3.2022, ULBs are
instructed to handover their
domestic hazardous waste
o registered TSDE
authorized

incineratons agencies,

ULBs are ensuring that the
waste is reaching to right
processing desiination such
as common bio medical
waste handling facilities or
authorized TSDF.

Lidupi CMC is collecting
the used sanitary napkins
and diapers separately and
has issued work order to an
agency for incincration of

the said domeshic

facilitics.

11




Compliance status of Solid Waste Management Rules 20016 in 313 ULBs of Karnataka

huzardous waste
Instructions  have  been
given to all ULBs wvide
Direct street sweepers not Iteu.er no:
o burn  tree  leaves | DMASIOT/SWMZ018-19,
13 | 15(k) 100% 100% 0 Complied
collected  from  street | Dated: 10-05-2019.
sweeping specifving not to burm the
tree leaves instead to use
them in composting
Training need
Regular  trainings  arc assessment Is
x conducted o Ir.'nmluﬂad by DMA
Provide training on solid .
Pourakarmikas on ) l _ and action plan for
14 | 15(y | waste management ) 1 (K% Ongoing | Ongoing
segregation ol waste, capacity building of

workers& waste pickers.

processing of wet and dry
wasle, practicing personnel

hygiene.  Trainings  has

12

Isunimr_'_-.- gtaffs,
workers  and g

pickers is prepared.
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been given lo
Environmental  Engineers
on best practices followed
in waste management
through SIUD. Every year
22nd February and 237
September is celebrated as
Porakarmika  day o
felicitate the hest

performers

Monihly tremnings are
being conducted
across the value chain

of SWM andd

sanitation both
through wvirtual and
physical mode.

 Training modules on

aspects like personal
hygiene, segregation,
processing,

technologies for
waste processing &
scientific  disposal,
RDF  management,
Single use plastc
ban, safe desludging
and treatment
options, legacy waste

13




Complianes status of Solid Waste Management Rules 2016 in 313 ULBs of Karnaiaka

15{m)

Collect washe from
vegetable, frui, Mower,
meat, poultry  and fish
market on day to day
hasis and promote sctting
up  of  decentralized
compaost

plant  or bio-

methanation  plani @t
suitable locations im  the

markets

management, are
being developed,

vehicles are

Sepurate
engeged for wet waste
collection frem vegetable
markets, meat and fish
markets are bemg followed
by ULBs Few ULBs hawve
installed decentralized
system for processing of

this type ol wasic:

Establishment of Bio-
Methamization Plant (]
TP capacity ) for

Eleciricily  Generation 10
lKW by Ramanagara City
| Municipal Corporation

|Prud-uctinn of vam from
tender coconut shells by

Raichur City Municipal

100

On-poing

LLBs
towards decentralized

processing, and o
build capacities, the

CTHCRLET P

Stae Government has

issued  directions 1o
establish Swachh
CruhaKalika Kendra
On-going | (SGKK) in all 3]
districts  and  has
| allocated 9 crores,
SGEKEK unil will have
varnous  successful
models of
[ decentralized  waste
processing units like
|

vormicompost, black

soldier

My, biogas,
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16

15(p)

Colleel horticulture, parks
and garden waste
separalely and process in
the parks and gardens, as

far as possible

Council 1o  reuse and small home
promate scientific disposal Composting units,
of tender coconut shells pipe composting,
Processing of  tender miedel depicting
coconut shells o produce wisle recycling
pulverized and browns Lo mithods are
mix with wet waste for showcased, The
COmposting. general public can
learn and practice
composting.
Crecyeling  of  waste
from SWKK
Herticulture wasle, State Eﬁm

segregaled wel waste from
collected
separately, shredded and

composting s followed in

temples  are

few Cities like Davangere,
Tumkur, Madhugiri.
Diirections have been given

o other UL Bs 1o follow the

100%

Ongoing

Ongomg

launching Lero Wasie

Temples undier
“Swachh Mandira
Abhiyan™ banner
which Cnvisages
selting  up  wasle
[HOCeESIng planis
inside temple

15




Complinnce status of Solid Waste Management Rules 2016 in 312 ULBs of Karnutaks

successful model

premises and convert

[
Lo landfills.  An

17

15(1)

Involve communitics in

waste management  and

promotion  of  home
composting, Ivip=gas
generafion, deceniralized
processing

Regular awareness i3 being
carmied out for promotion
of home composting. Non-
governmenl organiations,
college students are also
being mvalved for
awareness on home
composting. SWM  palicy

& Hye law cnvisages the

coneepd ol |
home/Tane ward/ communit
¥ COmposting

Ongoing

Onpoing

wisle 10 compost

instead of sending i

amount of 25 Crores
has been allocated for
the same project

In oder to build |
towards
home composting and

capacitigs

te  ensure  public
pirticipition, the
State Government has
issued  directions 1o

cstablish Swachh
GruhaKalika Kendra
(SGKK) in all 31

districis  wnd  has
pllocated 9 crores,
SOKK i will have

Viious successiul

16
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Compliznce status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

15(v)

moxdels of
decentralized  waste
processing units like

vermicompost, black

soldier fly. biogas,
- small home
composling  unils,
pipe composting,
model depicting
wagte recyeling
methods are
showcased. The

general  public  can

leam and practice

Construction, n.pi-ra'liun
and maintenance of solid
wasie

processing &
disposal facilities

Out of 313 ULBs, 183
ULBs have 248% TFPD
Windrow processing unit,
110 ULBs have 353 TPD

composting.
recyeling  of waste
from SWKK
Wwet Wet | Action plan is already
" Waste Waste | prepared for  wet
Wi Processing | Processin | wasle processing for
{ Bd%

g: 16% |m1 amount of 32.44

17




Wermicompost  umit, 19 |

ULBs have 24 TPD Biogas
unit. Thus. a total of 2862
TPD 5 available for wet
Wisle proccising

For drv waste processing,
318 DWCCs (Dry Waste
Collection  Centres) are
available across 218 ULBs.
Capacity of esch DWCC i3
reporied &t approx. 3
tonmes each, thereby a total
capacity of 939  tonnes.
Currently 572 TPD of drv
waste is being recveled, out
of which 102 TPD of dry
wiaste 18 recyvcled through
formal amangements with
cement  indusiries and

recveling units, and 469

Compliance status of Solld Waste Management Rules 20016 in 313 ULBs of Karnataka

Diry Wasle
Processing
s 34%

TPD of dry waste is taken

18

Wasie

2: bl

crores and approved
under SLTC,

The pgap in  the
capacity of dry waste
i the ULBs s
covered under SHM
2.0 for which action
plan is  already
prepared  for  an
amount of 25934
crores and approved
under SLTC.

1848
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Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

by the informal system,

19

15(x)

| Make adeguate provision
of  funds for capital
investments  as well as
operation and
maintenance of solid waste
management  services  in

the annual budget

Under SBM 218 LULBs
submined DPRs  for
integrated  solid  waste
management  which has
been approved by the State
Government with the total
capital cost of Rs 1159 cr
and Gol&Gok eligible cost
of Rs 629 er and balance
ULB share of Ra 530, The
ULBs have worked out a
revenue model o ensure
that atleast 50% of the
O&M cost of the facility is
recovered  through  the
{eollection of uwser fees

prescribed in Bye laws,

1 00

Action Plan has been
prepared ftor all the
313 LU'LBs for

| processing Wit

waste, seélting  up
Material  Recovery
Facilities,  Sanitary
Landfill. Accordingly
provisioning of funds
amounting to RS
813.59 crores for 313
ULBs have been
made under SBM 2.0

13




Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karnataka

The major portion under
O&M cost  is from the
wage component, in order
to  achieve sustainability
the State  Government
issued directions to recrui
Pourakarmikas in the ratio
of 1:700 and sufficient
funds are refeased under
State Finance Commission
towards wage component
Furtherthe State
Government  has  issued
notification  to recruil
Loaders and Cleaners {part

of sanitatron workers) vide
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20

15(za)

Prepare and  submit
annual report in Form IV
on or before the 30th April
of the succeeding vear

Annual  reportfor  Solid
wasle  management  has
been submitted to KSPCR
on and revised Plastic
waste  management s
submitted to KSPCB on
27-09-2022

100

Complied

21

15020

Frame  bye-laws  and

preseribe  eriteria for

levving of spot fine for I
persons who litters or Tails |

o comply with the

provisions of these rules

Bye-Laws  have  been
framed and notified, ULBs
are in the process of
adopling the same for
implementing SWM Rules-
2016.

10

Complied

22

15(zg)

Create pfﬁi:lijc AWNFENESs
through information,
education and
communication campaign
and eduocate the waste

generniors

IEC programs are bemg
conducted  regularly  to
educale the public.
Photographs  of  various

[EC activitics conducied in

| ULBs are attached

1005,

Complied

21
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Investigate and analvse all
old open dumpsites and
existing nperational
dumpsites  for  their

23 2 potential of bio mining
") and bio-
remediation/scientifically
capped
Criteria for Duties
regarding setting-up solid
waste  processing  and
y 19, 20 freatment Facility
& 21

Criteria and actions to be
taken for  solid waste
management in hilly areas
Criteria  Tor  wasie o

' separately

Action  Plan has  been
prepared  for  all 193
dumpsites and approved by
the State Level Technical

Commitice

| 0%

It is ensured that the CPCB
guidclines & CPHEEQ
manuals are referred for
fixing all the entena amd
meorporated in the DPRs
prepared

100%

1

Nil

Complied

Complied

22



1853 Compliance status of Solid Waste Management Rules 2016 in 313 ULBs of Karn:itaka

ot e

| ENEFEY Process

The compliance report on
Time frame for time frame of
implementation implemeniation is attached
elow

FEHI %

Regular meetings are being
conducted W review the
progress af SWM
implementation ai the State

Level chaired by Secretary
2 | 23 |etelerelACMOVESW ] Gben  Development| 100% | 100% 0 Complied
whas Department, Government
of Kamataka, 8 SLAB
meetings have  been
convened on dates-

24042007,  14.03.2018,

23
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02.02.2009, 04102019,
12.11.2019,  12.12.2019,
25.00.2020, 12.03.202],
3-10-2022

Annual report.

Annual repont for Solid
waste management has
been submitied o KSPCR
on and revised Plastic
wasle  management  is
submiticd w0 KSPCB on
27-09-2022

105

24

10K

Complied
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5L
My

Proposed activity as per SWM Rules 2016
I

ije frame for
achieving

ldentification of suitable sites for setting up solid waste

processing facilities

Complied

Identification of suitable sites for sefting up common
regional sanitary landfill facilities for suitable clusiers of
local authorities under 0.5 million population and for setting
up common regional sanitary landfill facilities or stand-
alone sanitary landfill facilities by all local authorities

having a population of 0.5 nullion or more .

3 cities including Mysuru, HDMC, and Kalburgi City has =3
Lakh Population, where 2 cities (Mysuru & HDMC) have
operational sanitary landfill facility and WO for construction of
SLF is issued in Kalburgi city, and is expected to be operational
by March 2023

Procurement of suitable sites for setting up solid wasie
processing Macility and sanitary landfill facilities

249 ULBs have wasie processing site, 60 ULBs have identificd
land and are in various stages of obtaining statutory approvals. It

is expected to achieve 100%% compliance by December 2023

I Enforcing waste generators to prachice segregation of bio

combusiible, samitary waste

degradable, recyclable,
domestic hazardous and inert solid wastes al source

Complied through SWM bye law

trapsportation in covered vehicles to processing or disposal

Facilities,

March -2023

Ensure separate storage, collection and transportation of

construction and demolition wistes

March 2023

25
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5 Sciting up solid wasle processing facilities by all local

bodies having 100000 or more population

Setting up solid waste processing facilities by local bodics

and census towns below | DIODO populations.

All ULBs shall have 100% solid waste pEessing facility b'_ri
December-2026

—_ e

Setting up common or stand-alone sanitary landfills by or

for all local bodies having 0.5 million or more population

9 | for the disposal of only such residual wastes from the
processing facilities as well a5 untreatable inert wasies os

pemutted under the Rules

3 cities including Mysuru, HDMC, and Kalburgi City has =5
Lakh Population, where 2 cities (Mysuru & HDMC) have
operational sanitary landiill facility and WO for construction of
SLF is issued in Kalburg city, and is expected to be operational
by March 2023

Selting up commen or reglonal sanitary landfills by all local

the disposal of permitted waste under the rules

W | bodies and éensus towns under 0.5 million population for

Setting up of samitary landfills for new ULBs less than IIIII.I,DDEII_'
population shall be completed by March 2026

i Bio-remediation or capping of old and ahandoned dump
siles

26

0% of the dumpsite shall be remediated by December-2024 and
100%a by December-2025.

Directofate of Municipal
%".-'m:!:linisl:l-al'luu.l
Urban Development Dept.

s
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Compliance Status of Solid Waste Managemoent Rules 2016 — Bruhat Bengaluru- Mahanagara Palike

1
No

sl

b [1]

Rule

d(a)&
15 (g)

Provisions of SWHM Rules
016

Compliance to Solid Waste Management Rules 2016

Annecxure- B2

Implementation status of Bruhat Bengaluru Mahanagara Palike.

3

Description of Rules

Compliance to duties of waste generators

| Segregate and  store  the
waste generated by them in

separate
hin-degradable,

three sireams
namely
non-hisdegradable and

domestic harardous wastes

ETSWM-1tend/01/2018-19,

4 5 | 6 I T ]

- | wl Name and
wu |BE| designation of
2E | EZ designated officer
'5 - - > E Proposal of for ensuring
o = g E Z | attending the  compliance to

Current Status ‘E E = ; : gap with time = provisions under
| =8 | X & lines statute {Deputy
E E" e 5 Commissioner!
S | @ " Project Director)
- with Mobile Mo,
B Regular g
The BBMP is collecting segregated waste in three streams _ 1
Continuous SWM Cell officeals
from waste generators as per SWM Rules-2016 for which : _
: enforcement and Fonal Jomnt
strict directions have been issued vide reference no.: .
seu. | Of rules, | Commissioners/
dated: 18012019 & |100% |34 | _ _
| imposition ol | SEs:AEEs
COMI(Tech)YBSWML/Aend/02/2022-23, dated:22.08.2022 .
| penalty  and | (SWMof all &
result oviented | zones of BEMP

[EC activities




Compliance Status of Solid Waste Management Rules 2016 - Bruhat Bengalory- Mahanagara Palike

Direct waste generators not

to litter and to segregate the

waste at source as
prescribed  under  these
rules

Also the BBMP has appointed 304 service providers to |
collect  hio-degradable, non-biodegradable & Domestic
Hazardous waste from households and transpens ull |

secondary transportation.

1350 TPD Wet Waste is collected from door to door |
through 4916 ATs and transported 1o MEW
processing plants through 68 compactors.

600 TPD of wet waste 15 being processed in-sim.
550 TPD non-biodegradable wastes is collected by
Respurce Organizations and transported to DWCCs
wheremn separated into 32 to 45 number of
categories and HVP is sent to recycling units (143)
of approximate capacity 2,145 TPD. The LVP 15
sent to cement imdustries for co-processing.

Two separate service providers who collects 52 TPD
domestic hazardous waste from deposition centres
{which 15 collected & tansported by ROs-7
numbers) for further incineration of the same af
Ramanagar 500 KPH) & Ganribidanum 200 KPH).
Approval of tender for appointing service provider

to another four zones 1% under process.

- B

tia yield
behavioural

change of

public are
planned tiy
reach

desirable level
by Dec-2022
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In BBMP jurisdiction, due o delimitation of wards, number
of wards has increased from 198 to 243. This has reduced
the ared of existing wards which helps i effective &
rigorous monitoring of SWM activities as per the micro-

plan.

Also, BBMP has invited fresh tender in 89 packages for
appointing service provider for collection, transportation of
wiste as per the SWM Rules 2016,

BBMP is enforcing the provisions of SWM Rules-2016,

SWM Bye-Laws-2020 and imposing penalty/fine on
violators. Public notices have been issued stating 3-way
i segregation & storing of waste separately and the same shall
be honded over to authorised service providers of BBMP. In

no case mixed waste is allowed or otherwise attracts

penalty.

Also, littering/blackspot creation 15 stiictly prohibited vide
reference . CPS/PSR/27/2018-19,
dated;01.04.2019/15.04.2019 and penalty is being imposed

"
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4(2)

on violators. Regular monitoring is bemg camed out
through 362 Marshals(One for each ward), Marshal
Supervisor{one for each division) & 2 14 JHIs'SWis{ One for
each ward) and 288 Link workers{One for each wird and in

some wards two ),

Regular TEC activities such as sweet plays, plog run,
awarcness camps, beautification of blackspot evenis are
being conducted &also planned to bring out hehavioural
change in the public for which Rs.10 crores has been
sanchoned by Government and alse Rs.7.75 crores s

reserved in 1 5% Finance.

Fs.32 .85 Lakhs have been spent last vear for [EC activities.

No waste generator shall
throw, burn or burry the
solid waste generated by
him, on streets, apen public
spaces outside his premises
or in the drain or water
bodies,

The circulars/public notices/directions: have been 1ssued
vide reference no. BBMP/OPS/PSE/HVI019-20,
ated: 1 1032020, CPSPSR/2772018-19,
dated:01.04.2019/15.04 2010 & BBMP/ICiHealth)y PR-F-
BS22015-16, dated:27.07.2015 stating none should throw,
bum or burry the solid waste generated by him, on streets,

open public spaces outside his premises or in the drain or

100

-2

| 0%

More
enforcement
and levy of
penalties
alomg  with |
[EC will help
reach target by
March 2023
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water bodies. This violation will attract pmﬁsi-nn's'uf"}iMC
Act 1976.

| The same 15 monitored through regolar patrolling by 363
Marshals/1 8 Marshal Supervisors, 214 JHIs/SWls & 188
Link workers and imposition of penalty for the violation. So '
far, Rs.9,10,82,017/- (10.09.2019 ta 05.09.2022)penalty 15 '

imposed on violators,

This is also being ensured parallely through IEC activities
and behavioural change. 288 Link workers have been
appointed to visit door to door for rendenng awareness on
Waste Management Rules-2016, visual cleanhness, impact
of vialation on public health and penal clauses for vielations
elc.

The directions have been issued wide reference
no. BEMP/CPS/PSE 102019-20dated: | 1.03.2020,

CPS/PSR/27/2018-19, dated; 0 1.04. 201915042019 &
BEBMP JC(HealthyPR-F-852/2015-16, dated:27.07.2015
to all zonal Jent Commissioners/SEs/AEEs(SWMY

" e



Compliance Status of Solid Waste Management Rules 2006 — Bruhat Bengaluru- Mahanspara Palike

Jlilmaﬂhuiﬁ.’ﬂupcn'isum and concerned fo ensure no
waste 18 bumt or buried or dumped thrown in open places.

An agency has been appointed vide reference work order
no.: BEMP/EE-6/SWM/WO/01/2022-23, dated:09 05,2022
al the cost of Rs. 6,18 crores for regular Monitoring and
Surveillance of Open area susceptible for burning/throwing
of Garbage(GVPs) along with beautifications of such points

and consequent control measures.

A digitized Control & Command Centre for monitoring of
Sold Waste Management activities has been established
under Smart City Mission and Tender is invited to establish
a separate ICCC at the cost of Rs, 900 Lakhs under 5% '

Finance Commission Crants.

Also, 1t 1s found that the natural tendency of human being 15
to burn the dry waste(SUPs). In order 1o eliminate it, a
Plastic Waste Management Centre spread over 5 acres of
land in collaboration with CIPET{MoF, Gol} is being
established at the estimate of Rs, 15.00 crores,
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A blackspot removal measure has been taken and tender is
being invited at the cost of Rs.7.82 erores to eliminate the

blackspots permanently.

SWM cess is bemg collected along with property tax.

It 15 planned to collect user fee in collaboration with

BESCOM through billing system of power consumption, User fee

All waste erators shall
e system will be

pay such vser fee for solid

LIRS Proposal was submitted to the Government on 20,04 2022 & implemented
3 wiasteé  management, as _ 100% | Nl
15(D for levy of SWM user fee in BBMP limits. The Govemment I upon approval
specified in the bye-laws of _ 3
has directed to analyse and propose the user fee through trom the

the local bodies _ ,
- newly established company BSWML (Hengaluru Solid Crovernment.

Waste Management Limited) keeping in view s

sustainability in order to render SWM services to citizens of
Bengaluru. The same is under process.

All Bulk waste generator A Circular vide reference no:CC/PSRIPR/G-4471/2021- BBMP  had |
4 |[4(8) (resident  welfare and | 22, dated: [1.02.2027 has been issued to ensure In-Sity | 190% | 35% | made this
market associations, gated  composting is adopted by all the bulk waste generators and mandatory

| - B
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communities
institutions with more than
S,00MY Sopom mrea & all hotels
and  restaurants)  shall
process and disposed of the
bio-degradable
through composting or bio-
the

premises as far as possible

wasle

methanation  within

=

[ to levy penalty as per the bye laws for Violators of this
circular.

Also, the Government has 1ssued Gazette Notfication vide

M. - BBMPIC(SWM )V PRF/366/2022-1C-
SWM/20808 dated: (1.08.2022 mandating all the bulk
wasle gencrators to undertake In-Situ composting as per the |
provisions of SWM Rules-2016.

It 15 estimated that 3,190 bulk waste generators have bheen
identificd and SWM officials are directed to monitor
regularly the rules are being followed by them w.r.t In-Situ
composting. It 15 estimated that 239 BW0s are practising
In-Situ composting.

The BWGs are being given awareness/guided to collect,
transport and process on site to comply SWM Rules-2016
and mandatory In-Situ composting through authorised
empanclied vendors of KSPCB/CPCB/BEMP who may
handhold them.

12(a)

Facilitate identification and
allocation of suitable land
for Processing & Disposal
of MSW

The Government has allocated 100 acres of land ar Flullalh

Village on lease wherem preparanon of Sanitary Landfill

works are under progress.

100%

" which will he
complied by
December-
2022,

1
Lands have
3qu, | Deen
identified and
are under
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Additionally, proposal has been submitted for the allocation rrm-l;-:-::ﬁs for

of 170 acres of land in Gollahalli village at Sy. No 39& 57 allotment 1o

acres of land in Bivappanahalli village a1 Sy. No. 80whercin BBMP,

SWM Tech park is planned for establishment ially fi i
park is plann r establis especially for | March-2023.

post-transportation waste activities. The proposals are under

process at DC-Bengalun(Urban ) district

The BBMP has reserved Rs. 50 erores in Shubra Bengaluru
Cirants allocated by Government of Kamataka, This is
utilized for purchase of suitable land for SWM activities,
Proposal for direct purchase of land (.5 acres land near |
HMT Road, Bngade Rubix and 546 acres of land near
Railway line, Jalahalli, Bengaluru has been submitted and

is under approval process.

Also, in collaboration with M/s KPCL & Waste to energy
plant 15 under construction at the project cost of Rs.260
crores, This would commenee from March-2023.

The Government has approved six W2E plants which are

under various stages of implementation.
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@866

The BEMP has identified 200 places within its limits in all

divisions wherein Shredders'Choppers and Composting |

units of small capacity are planned to establish a1 the cost of
Rs. 30050 crores. The tender for the same has been invited.

Thas would help in decentralized processing of wet waste.

Construction of 4 units of 5 TPD capacity plant at 2 in
Bommanahalli, Dasarahalli, Mahadevpura 1s under progress
( GO No.: UDDIS2 MNY 2021, B 24.08.2022) and one S0
TPD capacity Bio-methanation plant 15 under tender
approval stage af the cost of 40.00 crores,

l

12{b)

Review the performance of
local bodies, at least once in
| & waste

segregation,
treatment and disposal and

quarter  on

processing,

take corrective measures in

consultation with UDD

Regular review meetings are being conducted at head office
by Special Commissioner (SWMJC(SWM) with zonal
SEs/AEEs{SWM)
Commissioners/SEs/AEES(SWM) are conducting regular
review meehings on implementation of SWM Rules-20146 in

and also wonal Joim

their zones/divisions,

Review 07.12.2021,
29.12.2021,04.01.2022,03.02.2022.09.02.2022,14.02 2022,

meetings  conducted  on

I 7.02.2022 07.03.2022,24.03.2022,29.03 2022, 30.03 2022,

100%%

Nil

Az il B @
CONTIMLOLS
activity,
rEview 15
being

conducted b}fi
all concerned |
officers.

Complied

10 :
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01.04.2022,19,04.2022,13.05.2022,31.05.2022 04062007 I -
24.06.2022,01,07.2022.26.08,2022,01 092022,
03,00.2022.

Every Monday review meeting from 2.00 p.m to 5.00 p.m
on SWM  activities is being conducted by Chief

Commissioner, BEMP,

Additional Chief Secretary, UDD is also reviewing the
SWM activines in every Board meeting of BSWML which

15 being held almost once in a month.

Also, Hon'ble Chiefl Secretary, GoK is reviewing the
progress of SWM activities every week during K-100

project review meeting,

The corrective measures w.r.to SWM activities are being
adopted as per the discussion/directions given durning the

meeting.
Prepare a solid  waste | The BAMP has prepared DPRs for all works planned and Solid Waste |
7 15{a) management plan as per | arc under implementation stage. 100% | wig Management
state policy and strategy on plan will be

11
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solid  waste mun:g:ménl

| within six months from the

dute of notification (DPR
under  SBM
considered as Action Flan)

van

15(h}

be |

| The State Policy & EIIIT':i'l.tl.'g‘_g" solid waste management was

notified on 22" October 2020,

However, the same is under implementation to ns full
capacity. Ward level micro plan implemented for collection

& transportation 1s also under revision.

The SWM Bye-Laws has been notified in March-2020.

Arrange for doeor to door

of  segregated
all

collection
solid
houscholds including slums
and

settlements,  commercial,

waste  from

informal

institutional and other non-

residential premises

| implementied
by March-
20213,

Complied

An exclusive company has been established-BSWML to
render SWM services in Bengaluru, In view of this,
BSWML has invited fresh tender vide reference number;
CGM{Tech)BEWMLtend02/72022-23, dated:22.08.2022
for Door to Door collection of sepregated waste in all 243
wards(slums and informal  settlements,  commercial,
mstitutional and other non-residential premises) from total
28,66 Lakhs households(5.128 blocks) through service |
provider using required number of Push Karts, 5,128 ATs
& 507 compaciors. Post-tender approval process will be

completed within four months.

Unul, new tender is finalized, the same is being carried out

with existing 304 service providers.

100%%

Mil

The
tender process
be
completed by

new

will

December-
2022

12 :
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T . B I

|
Wet, Dry & Domestic Hazardous Waste are collected &

transported scparately for further process.

The Rag Pickers/Waste Pickers have been identified in all
wards.

During, 2011 a public notice was issued in reference to rag
pickers to get registered with BBMP. The identity cards
have also been 1ssued. Further, survey is being planned.

Establish a system o
recognise orpanisations ol
wasie pickers or informal

wasle eollectors and _
Presently BIl Rag pickers have been integrated into
promote and establish a ) De
Operation & Mamtenance of Dry Waste Collechion Centres - cember -
9 | 15(c) |system for integration of _ _ _ 0% | 3004
through 06 SHGs/Stri Shakn Sanghas™NGOs which are 2022

recognized as Resource Organtzations.

these  authorised  waste

pickers and waste collectors
o facilitate their

| ) Al present 119 DWCCs are functioning, The works of
participation in solid waste

construction of new 30 DWCUs of 4 TPD capacity as well
management . o _ .
as upgradation of existing/repair & renovation of
dilapidated DWCCs 15 under progress (WO No.EE-

FSWMWO/MD2022-21, dated 25,05 2022).
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waste from household which is mandated by the |

Clovernment.,

Formation of Self Help Groups is facilitated through 1EC

Facilitate formation of Self | ) _ _
activiies by mvolving un-orgamsed community and

Help  Groups, provide , . )
wereintegrated  for  collection &  transportahion  of

identity cards and o B
: Householddry waste, | This being an

thereafter encounrage irdermatient

- integration in solid waste Eoitc

s [ 119 secondary storage facilities which are also called as | oo e
'I'I'ﬂ]'ll:lgﬂl'l'l:&ﬂt. E-'Itl.ll] P HJI | followed

15 (h) MRFs/Dry Waste Collection Centres are set up with

material recovery flacilitics P

sufficient spuce for sorting task, wherein the dry wasie
or  secondary  storage ; _ .
collected by the rag pickers are sorted and segregated into Complied
facilities with  sufficient = _
: high value and low value waste. The high value waste is
space for  sorting  of

sold to recycling mdustries and the low valug waste is
recvelable materials .
transported 10 cement kiln as raw marenial for co-processing

purpose,

Frame E}'e-hws

SWM Bye laws have been framed& approved by council in
15(¢) | 'meorporating o y 2 ' 100% | w5 | Complied

provisions of these rules | March 2020

within one vear from the

14
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12

15(i)&
I5(j)

date of notification of these

rules

Establish waste deposition
centres  for  domestic
hazardous waste and give
direction Tor waste
gencrators  to deposit
domestic hazardouns wastes
at this centre for its safe

disposal

The Hazardous Waste Generators are strictly direcied 1o
hand over the same separately 1o authorised service
providers of BBMP. The same 15 scientifically collected &
transported to waste depostiion centres (DWCCs) from
which the scientific disposal service provider appointed
vide reference no.: EE-FSWMMWO/08/2022-23, dated:
16.06.2022 collects, transports for further incineration,

Approximately, 7.224 nnes of DHW has been collected,
transported and processed/disposed.

There are facilities at Ramanagan(Capacity: 500 KPH) and
Griunbidanun 200 KPH) which are recogmzed by KSPCRB.

13

 15ik)

irect strect sweepers not
to burn tree leaves collected
from street sweeping

10

20%

March-2023

The Pourakarmikas have been dirccted and are being
Monitored at ground level through 214 Solid Waste
Health
Supervisors One for

Inspectors/ Junior Inspectors  (one for each

| wardy'hMarshal

each

100

Nil

Complied

-
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[ ':'i"r_\'ri—s?:ln_'l-’h*la.t‘sha[s[{'haé' ~ for ench wardy/PE- | 1
Supervisors{ 78X in all zones V288 Link Workers{one for

each ward and in some wards twa).

Any violation 1s found, penal elause is imposed.

= I

Regular capacity building and knowledge strengthening
activities arc being conducted through Resource Persons,
EMPRI, CSD, and Experts of SWM  Five training sessions
have been conducted from March-2022.

A certified training programme on SWM Rules-2016,
Provide training on solid | Health & Hygiene to all Safaikarmacharis { 17,000) has been Complied
15(1) waste management workers | scheduled o sept/Oc1-2022. From  each zone 100 | 100% | wp)
& waste pickers, participants have been selected or the progranume.

Also, in collaboration with Directorate of Adult Education,
Government of Kamataka basic education and training is
being  smparted  Pourskarmikas/Safuikarmacharis  and
others.

16 A
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Compliance Status of Solid Waste Management Rules 2006 — Bruhat Bengaluru- Mahanagara Palike

Regular trainings  have heen  conducted to all

SWis/JHIs Supervisors’™™arshals  at  division levels by
AlLEs,

Brain Storming Sessions have been conducted zone wise by
head office in the month of July-2022 on Use of Mobile
Applications and monitoring through ICT,

Collect waste from
vegetable,  fruit,

poultry  and fish

flower,
meat,
market on day to day basis
and promote setting up of
decentralised compost plant
or bio-methanation plant at
suitable lecations in the

markeis

The vegetable, frut, flower and leaves waste are collected

separalely to process at decentralized plants.

There are 13 Bio-methanation plants at K R Market, KCDC,
ACP Jayanagar, Nagapura, Beguru, Varthuru, Dommaluru,
Koramangala,  Jayanagar, Kanakapura, Mattikere,
| Gandhimagar, Kuvempunagar with total capacity of 65 TPD
mn BBMP limits out of which 5 are used w0 process 25 TPD

of market waste & one private plant.

The remaining 7 plants (in ward pumbers 35, 94,
139,168,112, 149,198 ) are under revival process{ GO No.:
UDD 182 MNY 2021, B 24.08.2022).

e

1

0%,

| March-2023




Compliance Status of Solid Waste Management Rules 2016 — Bruhat Bengaluru- Mahanagurs Palike

| Canstruction of 4 units of 5 TPD capacity plant at 2
Bommanahalli, Dasarahalli, Mahadevpura is under progress
(00 Mo UDIDSZ MNY 2021, B 24.08.2022) and one 50
TP capacity Bio-methanation plant is under tender
approval stage.

BBMP has invited tender for mstallation of Shredders,
Choppers and Small Composting units (1 to 1.5 TPD

capacities) at 200 places at the cost of Rs. 30,50 crores 1o
ensure decentralised processing of vegetables, fruits,

flowers, leaves e,

Lane composting units are sctup at few places which are |
vperated/supervised by the RW As,

Two Aggregator centres are being established at the cost of
Rs.9.8% crores. Works are under progress.

The BBMP has identified five Poultry/Meat Waste
processing/rendering plants situated around Bengalur city.
They have been authorized to collect, transport from
shops/markets and process the meat, poultry and fish waste i

@_
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Compliance Status of Solid Waste Management Rules 2016 ~ Brubat Bengaluru- Mahanagars Palike

|as per the scientific methods/SOP/Guidelines issued by |
regulatory authontics. Also, establishment of own rendering

plant at Kogilu Village in PPP model 15 under process.

Collect horticulture, parks
and garden waste

BBMP has mvited tender for mstallation of Shredders,
Choppers and Small Composting units (1 w 1.5 TPD

capacity) at 200 places at the cost of Rs. 30,50 crores such
as  UA  sites/parks’gardens to  ensure  decentralised |

|mmgement-“uwnrcncss & promotion of  Source

19

December-
16 | 15(p) | separately and process in | processing of horticulture/parks/garden waste there iself. | 190% | 50, 21107
the parks and gardens, as
far as possible Also, strict directions have been issued to all Horticulture
Supenintendents and also to process the same
decentralized method by digging pits for leaf litter, lane
| composting. Shredder and chopper machines.
N It's a
Involve communities in . ;
' The BBMP has launched a unique programme with mass continuous
wiaste management and
campaign on 26" September-2021 named “CITIZEN activity and
. promaotion of home 10 b
17 | 15(t) PARTNERSHIP PROGRAMME with theme MY | [100% | jgo; ence
compuosting, bio-gas o .
WASTE, MY RESPONSIBILITY™ to involve citizen complicd by
generation,  decentralised .
| wolunteers/RW As/MNGOs/Communitics in waste | December-
processing | 2022




Compliance Status of Solid Waste Management Rules 2016 — Bruhat Bengaluru- Mahanagara Palike

' Segregation, Home Composting/ Tn-Situ C;Jrﬁpn-'.aling 938 |
ciuzens have attended the event and suggested the way
forward,

They have been identified nght from block level(750
houses) o zone level as detailed below.

. Block Level- ShuchiMitra
Ward Level- Volunteer
Dhvision Level-Volunteer

P2
h

A= s

Zone Level-Apex Members

In coordination with CPP members/Volunteers/Shuchi
Mitras, regular awareness is being carmed out for promotion
of home composting/In-Situ Composting.

Non-government orgamzations, college students are also
being involved for awareness on home composting,

In HSR Layout, In-Situ SWM Demo centre named as
| Kalika Kendra is established and 14

20
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Compliance Status of Solid Waste Managemeni Ruleés 2016 - Bruhat Bengaluru- Mahanagara Palike

local

‘monitored/maintained supervised by
Approximately 200 kg of manure iz produced per dav.

BBMP has established 7 Centralized solid waste processing |
plants at the cost of Rs. 440 crores in 2015 including one |
unit established by KCDC and the same has been handed
over to BBMP. The said units were designated 1o receive

wet waste of capacity 2,070 MTPD.

operation and maintenance

of solid waste management

Bengaluru grants by Gokd& BBMP own funds.

Construction, operution
and maintenance of solid | Kannahalli-350  TPD,  Lingadhiranhalli-150  TPD, DATh-40ed
I8 | 18(v) waste processing & disposal | Poddabidakallu-150 TPD, Subbarayanapalya-150 TPD, O L
facilities Chikkanagamangala-300 TPD, KCDC-350 TPD, Sigchalli-
120 TPD.
A private processing plant by name M/s. MSGP handles
SO0 MTPD of wet waste. BBMP 15 processing nearly 1,350
MTPD of wet wasge,
Make adequate provision of
funds for capital | Sufficient funds are bemng allocated for SWM activities
19 | 15(x) | investments as well as |under AmniNagarothana, Nava Nagarothana, Shubra | 'M0% | wj | Complied

21




Compliance Status of Solid Waste Management Rules 2016 — Bruhat Bengaluru- Mahanagara Pallke

services in the annual |

budget.

Shubra  Bengaluru GO No. UDD 150 MNY 2019,
Bengaluru Dated:04.1 1.2019 for Rs 999 crores.

CM's AmnutMagarothana GO No., UDD 299 MNY
2022(E}, Bengaluru Dated: 18.06.2022 for Rs. 300 crores,

15" Finance for Rs. 423 crores

GO No. UDD:304:C858:2020, BENGALURU, DATED:
28.04.2021,

(2. No. UDD:A07:CS8:2020, BENGALURLU, DATED:
200072021

GO. No. UDD:307:C88:2020, { Par-3) BENGALURU,
DATED: 23.03.2022.

20

15(za)

Prepare and submit annual
report in Form IV on or |
before the 30th April of the
succeeding vear

BBMP is submitting its annual report to the Directorate of

Mumicipal Administration every year,

Nil

Complied

23
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Compliance Status of Solid Waste Management Rules 2016 — Bruhat Bengaluru- Mahanagara Palike

21

15{zl)

frame bye-laws and

criteria For

prescribe
levying of spot fine for
persons who litters or Tails
to comply with the

provisions of these rules

Bye laws have been framed and BBMP council has
approved. MNaotified in vide
ref.no.: Addl. Comm/SWM/PR/G266/2019-20, dated:
20.04,2020.

Gazerte

15(eg)

Create  public awareness

through
education

information,
and

communication campaign

amd  edueate  the waste

BENErators

Regular [EC programs are being conducted such as
blackspot beautification events, Rangoli at blackspots,
street plays etc. o educate the public by NGOsLink
Workers‘other staff at ward block levels through deor 1o
door campaign.

Also, ward Marshals conduct patrolling dayv & night to
monitor and regulate violations. A separate vehicle has been
provided by BBMP.

100% | wig Complied
December-
100% | 2ge; 2022

23 i




Compliance Status of Solid Waste Management Rules 2016 ~ Bruhat Bengaluru- Mahansgary Palike

!M:‘u. [EC activities are planncd to conduct through a

| Govermment agency named Mis M & CA.

@880

Investigate and analyse all

old open dumpsites and

BBMP has already identified five seven open dumpsites.

The dumpsites at Mandur and Mavallipura are potential for
bio-mming,

Remaming dumpsites at Bellahally Sv no. 13, Bagaluru Sy.
no. 176 and Mittaganahalli Sy. no. 2, Bingipura and

existing aperational . :
Laxmupura sites are identificd for bio-remediation
43 15 dumpsites for their 100% | 398, | March-2024
{z]) potential of bio mining and -
s The tenders for bio mining of Mandur South Landfill Site
approved by Government (GO No, : UDD 202 NBY
remediation/scientifically )
2022(E), Bengaluru, Dated: |2.,09.2022).
capped.
Works are under progress and approval of Government is
awaited for bio-remediation of Bellahalli Landfill site.
Criteria for Duties = The
2% 19, 20 regarding setting-up solid | Action 1s taken to ensure that the CPCB/KSPCE guidelines 100% | 1g0 COMMISSionin
| 0 Yo
& 21 waste  processing  and | & CPHEEO manuals are referred for fixing all the eriteria. g of KPCL
treatment facility W2E plant

24 5




1881 Compliance Status of Solid Waste Management Rules 2016 — Bruhat Bengalury- Mahanagars Palike

Waste to Energy plants are proposed to be established at 5 will be by

locations (Chikkanagamangala, KCDC, Doddabidarkalfu, March - 2023
Criteria and actions to be | Kannahalli, Mavallipura) on PPP model and Tender basis.
taken for solid waste
management in hilly areas. | Agreement has  been  entered into with KPCL  for

establishment of Waste to Energy plant &t the cost of

Rs.260.00 crores and civil works arc under progress.

Criteria for waste to energy
process, The work of establishment of waste (o energy plant at
Bidadi by M/s. KPCL 15 expected 1o complete the project
and commissioning the waste to energy plant by March-

2023.

Establishment of further six W2E plants with overall
' capacity 4,300 TPD are at various stages (Commencement
of Construction/Signing an agreement ¢ic. )

The Zonal/divisional officials are directed to comply with March 2023

25 |22 — ot OF | all provisions/under cbligation by implementation at | 100% |

implementation

block/ward level adhering to timelines fixed.

25



Compliance Status of Solid Waste Management Rules 2016 — Bruhai Bengaluru- Mahanagara Palike

Meetings are being held uently as and wh red
State Level Advisory Body = = . e d PR .

26 |23 SLAB) under ACS, UDD Charmanship. The Nodal Agency for 100% | il Complied
SBM(LF), DMA 1s convening the meetings.

27 -

24 Annual report, Submitted 100% il Complied '
S1 S Time frame for
Proposed activity as per SWM Rules 2016
No. achieving
I | Identification of suitable sites for setting up solid waste processing fucilities Complied

26
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Compliance Status of Solid Waste Management Rules 2016 - Bruhat Bengaluru- Mahanagara Palike

Bio-remediation or cappang of old and abandoned dump sites

Identification of suitable sites for seftingup common regional sanitary landfill facilities for suitable clusters of local ‘ :
2 | authoritics under 0.5 million population and for settingup common regional sanitary landfill facilities or stand-alone Complicd
sanitary landfill facilities by all Incal authorities having a population of 0.5 nullion or more.
3 | Procurement of suitable sites for setting up solid waste processing facility and sanitary landfill facilities Complied
4 | Enforcing waste generators to practice segregation of bio degradable, recyclable, combustible, saniary waste domestic Complied
hazardous and mert solid wastes at source. E
| | Ensure door to door collection of segregated waste and its transportation in covered vehicles to processing or disposal March-2023
| facilities.
6 | Ensure separate storage, collection and transportation of construction and demolition wastes March-2023
7 | Seming up sohd waste processing facilibes by all lecal bodies having | (X000 or more population Dec-2023
8 | Senting up solid waste processing facilities by local bodies and census towns below 100000 populations. NA
Setting up commdon or stand-alone sanitary landfills by or for all local bodies having 0.5 million or more population for -
9 | the disposal of only such residual wastes from the processing facilities as well as untreatable inert wastes as permittied Dec-20.2
under the Rules N
10 Setting up common or regional sanitary landfills by all local bodies and census towns under 0.5 million population for the NA
disposal of permitted waste under the rules
Dec-2024

Joint Co ssioner (SWM)
BBMP, Bengaluru.

27




Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka

Annexure- B3

Status of compliance to the Solid Waste Management Rules, 2016
(Order of the Hon ble National Green Tribunal in OA No.606/2018)

1884

Desirable Gap Name and
level of Between I::‘:&D::f Iesignation of
SL | List of provisions of SWM Rules O S — Complian | current For o) designated
No 2016 bt o cein | statusand | O" Lo | officer for
termsof | desired | T ensuring
- . El'.llfl_.lf levels E | compliance
| 2 | 3 4 5 s
Compliance w.r.L duties of Waste Generators g
Rule #(2) Panchavat
Segregate  and  store  the waste Development
generated in separate streams of | Total GPs in the State — 5947 Officer (PDO)
namely bio-degradable, non- | Mo of SWM DPRs approved : 5906 GFs shall enforce at
biodegradablc (iP's practicing | 00% source segregation: 2342, P Ciram
Arc.
| |and domestic hazardous wastes in | GPs practicing partial source segregation: 2047, 100% 8. 76% e Panchayat (GP)
Total no. of Operational GPs: i level and shall

suitable bins and handing over to

authorized  waste  pickers‘waste
collectors as per the directions of

Gram Panchavars| GPs)

479%

Photos SWM: (Attachment - 01 & 2 ).

be momtored
by  Executive
officer (EO) at
Taluka level
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Complinnce status of Solid Waste Management Rules 2016 in 5,047 G.Ps of Rural of Karnainkns

Rule 15 (g) '
- Mot to litter throw or dispose of any

wagie such as paper. ¢ and to

segregate the waste at source as well
as handover the segregated waste to

authorized  waste  pickers/wasie

collectors




Compliance status of Solid Waste Management Rules 2006 in 5,947 G.Ps of Rural of harnataka

List of provisions of SWM Rules
26

Desirable ' Cap
level of Between
" Complian carrent
Status of compliance b A
terms of desired
Status fevels
3 4 5

Littermg will be stopped and segregation of waste will be
ensured through vanous sirstegies under Information,
(IECY) and BCC

Education and Communication

component under the guidelines of Swachha Bharat
Mission (Gramin).
The Department has already accorded in principle

approval to take up Solid Waste Management activities
|

in all 6021 Gram Panchayaths in Kamataka vide office

1886

[ Name and |
I"rnpqud Desianation of
timeline designated
foe total officer far
compliane ensuring
" compliance
£
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Compliance status of Solid Waste Managemeni Rules 2016 in 5,947 G.Ps of Rural of Karnataka

Desirable Gap ” - Name and
level of Between ﬁﬂ?llm Desipnation of
SL | List of provisions of SWM Rules : Complian | current designated
No 26 AENRS:Of cumiitacy ce in staius and c?mr lﬁ::.: officer for
terms of desired ': ensuring
| o ) Status levels compliance
| 2 ] 4 5 &
~ GONo: RDWS&SD/126/SBM-G/Proj. M/ 2019 dated
14-10-201% o5 per SWM Rules — 2016, (Attachment -
® |
The Department has aceorded approval for the remaining
2545 GPs and funds of Rs. 74.01 Crore have been
released to districts to take up Solid Waste Management
activities in all Gram Panchayat in Kamataka vide GO
No: RDOW&ESDDISBM-G PH-T1/ SWM /2021 dated 15-
(1-2021 as per SWM Rules-201 6, (Attachment - 14)
PO shall
Rule 4i2)
enforce at GP
Mo throwing burning/burying the Throwing of waste on the roads and public places will he R T,
. arc evel an
2 | solid waste generated on streets, open | stopped and action will be taken to stop the burning or | 100% 18.76% EI'JIE: . o
L 1
public spaces outside the premises or | burying of solid waste. The Department has issued GO S
by EO at
in the dram or water bodies. & Circular regarding not 1o bum / dump waste openly. y :
Taluka level




Compliance status of Solid Waste Management Rules 2006 in 5,947 G.Ps of Rural of Karnataka

1888

i M i |
]i:::;::ﬂ Be?:gen I::‘:‘ﬁ“'f D‘E‘!i:::t::l'l of
SL | List of provisions of SWM Rules : Complian = current designated
No 20 b Status of compliance ce in status and I for li-[:l:l:l] officer for
termsof | desired |VOPHANC | o ouring
i Status levels ¢ compliance
2 3 4 a3 i

GONo: RDWS&SD/126/SBM-Gi/Proj. M/ 2019 dated
14-10-2019 as per SWM Rules — 2016. [Attachment -
03)

GO No: RDW&SDAOYVSBM-G PIH-11 7 SWM /2021
dated 15-01-202] as per SWM Rules-2016. { Attachment
—04)

Department Circular No.:

¥AvAr AASES : PAYAAgAD/CDR AL¢R/2022
¢EAAPA: 18/07/2022

{ Attachment - 05)

Penalty - ( Attachment — 06)
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Compliance status of Solid Waste Management Rules 2016 in 5,947 (.Fs of Rural of Karnataka

Desirable Gap P d Name and
level of | Between ﬂ’“'"“" '-"B Designation of
SL | List of provisions of SWM Rules Complian | current designated
Na 2016 S of omptiee cein status and mr'; ml‘ tal officer for
terms of desired P ensuring
Status levels ¥ compliance
| 2 3 4 5 ]




Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of karnataka

Desirable
level of
' 5L | List of provisions of SWM Rules y Complian
No 2016 Status of compliance it
I terms of
. e
[ 2 . 3 4

Gap
Between
current

status and
desired

levels

Proposed
timeline
for total

1890

MName and

|| Designation ol

complianc I'

designated
officer for
ensuring

compliance

5

fi

Trainings and Workshops are being conducted regularly
to  Executive Officers of Taluk Panchayats(TPs),
Panchayat Development Officers ol GPs and Panchayat
Raj Representatives on prohibition of buming of waste
and open dumping

Rel No.: RDWSD/SI/SBMG/ODF+TRDZ02L
Dated:08/09/2021 (Attachment — U7)

Training: (Attachment — 08)

Details of training (Attachment — 09)

e I N -

11...

-~ ™

¥ 5
A i _'
- :
e, B
i
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Compliance status of Solid Waste Management Ruoles 2006 in 5947 G Ps of Rural of Karnatela

Desirahle Gap Prias o Name and
level of Berween t:-“F:II Designation of
8L | List of provisions of SWM Rules T Complian | current r'“': :“; designated
No 2016 P cein status and ml;: ::: officer for
| terms of desired ': " ensuring
. | Slatus  levels N Eumg!lnnie |
I 2 K} 4 3 6
Chut of 59470GFs, 5906 GPs SWM Plans are approved and
4798 GPs are operatonal and out of 4798 GPs 745 GPs
are collecting user fee for solid waste collection and
PO shall
management.
Rule 4({3)& Rule 15() enforce at GP
The Kkarnataka State Rural Sanitation Policy,
Fayment of user fee for solid waste March level and shall
i : Strategy  and Model Bylaws., Page noal137 1 01% B4
management, as specified in the bye- | 2023 be monitored

laws of GPs

i Attachment — 10).

I Department Circular No.:

¥AvAr AASE: PA¥AAgAD/ICDGAEEh2022
¢EAAPA-IR/07/2022. Page no.: 19, {Attachment - 05)

| Mhotos user fee: (Attachment = 11)

by EO at
Taluka level




process and dispose of the bio-
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Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka 1892
Desirable Ceap Name and
. level of | Between ':irm Designation of
8L | Listof provisions of SWM Rules ——— i Complian | current for tetal designated
' No 2016 it oo cein | statusand | Lo | efficer for
terms of desired i:! . ensuring
Status levels compliance
1 2 3 4 5 6
Rule 4 (8) Out of 5906 GP's SWM Plans are approved and 4648 o
Bulk Wasie Generators (Resident GPs are operational, Bulk Waste Generators are
Welfare and Market Associ e the biodegradabl enforee at GP
elfare arket ations, essin 1spost wdegradable waste
i : rm i March | level and shall
4 | Gated Communities and Institutions | through Compuosting or Bio-methanation within the 10046 18.76% A b
monitore
with more than 5,000 sqm area premiscs wherever feasible in these GPs. ' A
b
&Hotels and Restaurants) shall Photos Compost pit and Gobardhan Unit : (Attachment 4
Taluka level
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L1
| No

1

degradable waste through composting |

Complinnce status of Solid Waste Management Rules 2016 in 5,947 (5.Ps of Rural of Karnataka
A . g Hiwl

| Dresirable

List of provisions of SWM Rules | level of

2016 Status of compliance

o i
terms af
— — | Status
-_l — T
. i 4

ur bio-methanation within the

premiises

Out of 27 Gobardhan Units . 13 Units are in

| functional.

0

10

Complinn

==

Crap
Between
curreni

slatus and
desired
levels
]

i
L

=2y

Proposed I

timeline
for total
compliane
0

- .ﬁ

-

- .
= ™
I 3 M

it

Name and
Dresignation of
designated
afficer for
ensuring
compliance



Compliance status of Solid Waste Management Kuole

£ 2016 in 5.947 G.Ps of Rural of Karnataka

1894

| Desirable Gap Name and
- level of Between F:::::T:f Designation of
Sl | List of provisions of SWM Rules 5 . Complian current designated
e 2016 Sitatus of compliance cein status and e m_tnl officer for
terms of desired complianc ensuring
Status levels . compliance
| 2 3 3 5 z e

2458 GPs have compost pit.

i

Compliance w.r.i. duties of Deputy

Director (IMC)

11
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Compliance status of Solld Waste Management Rules 2016 in 5,947 (o.Ps of Rural of Karnataka

ik i | Na
' | Desirable | Gap - Name and
level of Between I:"P:'de  Designation of
SL | List of provisions of SWM Rules - Complian current i mi designated
Na 2016 Status of compliance sein status and for tri;- officer Far
terms of | desired | “OTPEC T ensuring
e Status levels B compliance
I 2 i 4 5 B
B Out of S847GPs, 5906 GPs have suitable land for .
Rule 12(a) Chiet
BN 5oy _ : processing & disposal of solid waste. Remaining GPs are : ,
: Faciliate identification and allocation i . ) et March LExecutive
in the process rocuring [ - 100% 01%
of suitable land for processing & R L SRS R e e 2023 officer of Zilla
) Chief' Executive Officers of Zilla Panchayats are
disposal. Pamchayvat
identifying suitable land in the GP limits.
- CEOs of ZPs have been reviewing the performance of
GPs in respect of compliance of the provisions of Rule |2
Rule 12{b} )
Review the performance of local - :
: _ Around 103 VC Conducted from the department for .
bodies, at least once in a quarter on - Chiet
. district{ Attachment - 12). :
| Wasle segregation, processing, o S Executive
5 RDP/I23RDWSD/SBM/2018 Dated :02.09.20722 100% %% Complied —_—
treatment and disposal and 1ake s _ . officer of Zilla
- ; RDP/ I 23RDWSDISBM2018 Dated -05.092022 |
corrective measures in consultation o g el i Panchavat
_ REDP/I23RDWSD/SBM 2018451 Dated
with Director (Rural Water Supply e
20092022
and Sanitation Department) ST L RN, -
RDP/123/RDWSD/SBM/201%/452 Dared 1
| r2lL09, 22 ! l
L | .

12




Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka 1896
Desirable Gap Name aod
level of Between [:NI:T:: Designation of
SL | Listof provisions of WM Rules g — Complian | current | 000 | designated
No 2016 it habosd o ce in status and 9 anc officer for
terms of | desired “m: ensuring
= Status | levels compliance
| 2 3 4 5 6
Compliance w.r.t duties of Gram |
Panchavats{(:Ps)
Rule 15(a) PDO shall
Prepare a solid waste management enforce at GP
plan as per State policy and strategy . March | level and shall
7 _ Out of 5947GPs, till dawe $906 GPs Solid Waste |  100% 01%
on solid waste management within 2023 be momitoned
: Management plans have been approved. )
six months from the date of by EO at
notification of the State pohicy Taluka level
| Rulel5(b)
; PO shall
Arrange for door 1o door collection of | Cut of 5947 GPs. till date 5906 GPs in SWM Plans are ; i |
enforce at G
seprepated solid waste from all approved and 4798 GPs are operational and 100% door |
: | March level and shall
% | houscholds including slums and to doar waste collection is being carried out in 3465 100% 28% :
; 2023 be monitored |
nformal settlernents, commercial, GPs. :
s by EO at
institutional and other non-residential | Photos of D2ZD collection { Attachment -13).
Taluka level
Pretmses,
= .l

13
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Compliance status of Solld Waste Manapement Rules 2016 in 5,947 G.Ps of Rural of Karnataln

| Eﬂ.iruhlt- : Gap P el Name and
level of Between :T"p“‘ | Designation of
5L | List of provisions of SWM Rules Status of i Complian carrent : st m! designated
Mo 2016 WAL S, ce in status and ':: tﬂm officer for
terms of desired | @ I; - ensuring
- - - - Status Iu:v_nls tllm!:_'llanut
I 2 3 4 5 f
Rulel5(c) ' = o Chief
Establish a system to recognize Executive
| orgamzations of waste pickers or o March | officer of Zilla
9 ] Udupi, Dakshina Kannada, Koppal, Bengaluru Urban | 100% 18%
mnformal waste collectors and = 2023 Panchayat and
and Kodagu districts have taken the lead in tacilitating
promote and establish a system [or - - PTI shall
) _ the network of waste pickers in their GPs for roper |
integration of these authorized waste- P ] E enforce at GP |
E ] i —— 4

14




Compliance status of Solid Waste Management Rules 2016 in 5.947 G.Ps of Rural of Karnataks 1898
¥ Name and
L:i:i:f :il' : B:n:eptn I::;F;?Il:: Dﬁigu:ﬂnn of
EII; | LAt pm‘.m;:: : I e Status of compliance En:;':f“ ;.':::E:: d for total l:ﬁf:::-::
complianc
terms of desired : ensuring
| Status levels compliance
| 2 3 4 5 6
pickers and waste collectors to .' management of solid waste. The same will be escalated level and shall
facilitate their participation in sohd further in other districts also. be monitored
waste management, State is in the process of integrating waste collectors | by EC at
' waste pickers for solid waste management n rural areds. Taluka level
Out of 5947 GPs, in 5906 GPs SWM Plans are approved
and 4798 GP's are operational.
Rule15(d) All 31 Districts Self Help Groups have been formed for ) Chief
Facilitate formation of Self Help | the proper integration of solid waste management. Executive |
Groups, provide identity cards and Further trained women drivers are working with Sw acha officer of Zilla
i thereafter encourage intégration in Vahini for SWM Unit. i -— March | Panchayat and |
solidwaste management. Out of 5947 GPs 4173 trained candidates working in 2023 PDO shall
Rulels (h) SWM Unit. enforce at GP
Setup material recovery facilities or Phaotos of women driver (Attachment =14). level and shall
be monitored

secondary storage facilities with

Trained GPLF (Attachment —15).

15
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Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka

Desirable | Gap ' P & Name and
level of Between | ﬂﬂ“’ .| Designation of
SL | List of provisions of SWM Rules g [ " * Complian |  current f ml designated
Mo 2016 tatus of compliance o in status and 8 t:;m officer for
terms of desired el e ensuring
L | Status levels 5 compliance
I 2 3 ' 4 A f
sufficient space for sorting of B ' by EO at
recyelable materials ) Taluka level
|
i Rulel5{e)
Frame bye-laws incorporatin g the The karnataks State Rural Sanitation Policy, Di
recior
1T | provisions of these Rules within one | Stratesy g Mauodel Byl 1000 (g, C lied
P gv and Model Byvlaws, Yo omplic BOWAED
vear from the date of notification of | (Attachment - 0.
these Rules | |

16




Compliance status of Solid Waste Management Rules 2016 In 5,947 G.Ps of Rural of Karnataka 1900
Desirable G:p Name and
level of Hetween I::'"F';jid Designation of |
Sk | List of provisions of SWM Rules Status of lia Complian current : m: 't': designated
No | 2016 FABE LT G et in status and ':: l:iﬂ!'li: officer for
' terms of desired | 0 [: ensuring
Status levels compliance .
1 L 3 4 k] 6 -
Dry waste collection centres in GPs are being provided
with separate compartments for deposition of domestic
Rulel5(i) | hazardous waste in GPs. PDO shall
Establish waste deposition centres for | Out of 5947 GPs, 5906 GPs SWM Plans are approved enforce at GP
42 domestic hazardous waste and give and 4798 GP's units SWM units waste deposiiion Ceniers 0% ks March level and shall
direction for waste generators 1o established for domestic hazardous wasie, , h 2023 be monitored
deposit domestic hazardous wastes at | Department Circular No.: by EO at
this centre for its safe disposal. YAvAz AASES: PAYAAgAD/COWAEEP/2012 Taluka level
¢EAAPA: 180772022,
{ Attachment — 05}
F. - waste collection | Attachment — 16).

17
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Compliance status of Solid Waste Management Rules :

N6 in 5947 G.Ps of Rural of Karnatakns

hhl-‘ﬂ:;'

| | - | Desirable | Gap T p ] a Name and

si | ; | level of Between I;‘:_::;:: Designation of

SL ist of provisions of SWM Rules , ) [ is - designated
| No : 1016 Status of compliance L "::I;::‘m b:r:]l::ze:r:d for toral “:-I.:ilf:ra'-:r

i ferms of desired compliane ! ensuring
- — —— | - . B Status levels * | compliance
‘ | ‘ 2 3 4 N
- | |
- |
| - +—
Py shall

Rule 15(k) Fallen tree leaves are not being burnt and handed over 1o | -

| | et 3 | _ | entoree at GP
Direct street sweepers not to bumn tree | authorized waste collecting agencies.

| Movember | level and shall

1 (3%, 1% |

| 2023 | be monitored

13 |‘:|:"|-1"-'|..".": '..".lllL"L'“.'LI from SIrcet sw L'l._'rl-l:'l-g [ (]l =|nd {_'|r|::|_||:'|!- WeTe Jh!‘illl.'d i this |'1.':.£Hr|:,'|_ t"}ut of 5947

| and store them separately to be | GiPs. $906 GPs SWM Plans are approved and 3465 GPs I
. | by FO ot
handed over 1o waste collectors, are 10004 collecting waste from villages, '

== M2 — ! e = _I_ P __i.

| Taluka level




Comp!  ce status of Solid Waste Management Hules 2016 in 5,947 G.Ps of Rural of Knrnataka 1902
Desirable | Gap ‘Name and
level of Hetween P:;l::'l“d Dresignation of
Sk | Listof provisions of SWM Rules - f i Complian | current :, 3 T'": designated
Mo 2016 N L T es cein status and | mur TI: officer for
terms of desired mF; aia ensuring
- Status levels | compliance
2 k! 4 5 f
GONo. RDWS&SD/126/SBM-G/Froj. M/ 2019 dated
14-10-2019 as per SWM Rules — 2016. {Attachment —
- 03)
GO No: RDW&SDOISBM-G PH-IT / SWM /2021
dated 15-01-2021 as per SWM Rules-2016. (Attachment
— 04) Department Circular No.!
¥AvAx AASES : PAYAAZADICOIrALeP2022 |
¢EAAPA18/07/2022
{ Attachment — 05)
Waste collection photos : (Attachment — 01).
In all GPs, Various Training activities are taken up o PDO shall
Rulel5(1) address this 15502, enforee at GF
Provide training on solid waste Ref.  Noo:  RDWSD/S/SBM(GYODF+H RTW2020 level and shall
10 0% Complhied |
management to waste pickers/waste | Dated:28/07/2020. be monitored
collectors Ref. No.: RDWSDISUSBM(GYODF+HRD/ZOZ0 by EO) at
Dated:09/08/2021. J Taluka level |

19
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Compliance status of Solid Waste Management Rules 2016 in 5.947 G.Ps of Rural of Karnataka

(Attachment - 05).

Name and
- [;E;E:;;ﬂ B:t;n:sen I:;-:ll:;::t D:;;;nliu:d ol
:L List nfpmwm;:; :r SWM Rules Status of compilance | {'_n::?::un ; t:l:ﬁ':::d for total :Ef:iiglr.:nr
| terms of desired | “OMPplianc | ensuring
- B Status levels . compliance
| 2 3 4 5 i
Tr:lll';[_rlg phota : {Altachment — 08)
Traming data: (Attachment - 09)
Out of 4798 GPs are operational and 2198 GPs are | — %
following day to day collection of waste from all the
commercial shops and markets and the same is being
Rule 15(m) treated by adopting different composting methods.
Collect waste from vegetable, fruit, | GONo. RDWS&SD/] 26/SBM-G/Prop. M/ 2019 dated PDO shall
| flower, meat, poultry and fish 14-10-2019 as per SWM Rules — 2016, (Attachment — enforce at GP
15 markets on day to day basis and 03) —_— - March level and shall
promote setting up of decentralized GO No: RDW&SDOISBM-G PH-11 / SWM /2021 2023 be monitored
compost plant or bio-methanation dated 15-01-2021 as per SWM Rules-2016. ( Attachment by EChat
. plant at suitable locations in the - 04) Taluka level
markets, Department Circular No -
¥AvAr AASED: PA¥AARADICEI AL eb/2022
| tEAAPA: 180772022,

Z0
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Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka

' - | Desirable | Gap - o - Name and |
level of Between t:npﬁq Designation of |
Sl List of provisions of SWM Rules " N Complian | current | (MRS | designated
No | 016 ttin of compiinnte ce fin status and s Bl officer for
terms of desired complianc ensuring
|  Status levels | © | compliance
! 2 3 4 | fit ' i ' |
Wet waste: { Attachment - 11) ]
Out of 27 Gobardhan Units ., 13 Units are in |
functional. |
 Aspiring GP details: 1T GP Disposing the Diry and wet
|
waste through proper technology than the GF will
declared as an Aspiring. (Attachment - 17) i
Biogas Ref No. RDP/GZ/RDWSINS BM/ZO18/6T1
Dated : 31.08.2020 { Attachment — 18)
' = Communities are being involved in household pipe
Rule 15(6) compaosting, pot compasting and livestock feading PDO shall
ule 15(t
Fri Tk Out of 5947GPs, 5906 GPs SWM Plans are approved enforce at GP
Involve communities i waste
_ " and 4798 GP's are operational and Communities are March bevel and shall
17 | management and promotion of home 10, 8% : '
| involved for waste management 2023 be monitored
composting, bio-gas generation,
Wet waste: (Attachment — 11) by EO al
decentralised processing.
Out of 27 Gobardhan Units, 13 Units are in | Taluka level
‘ . functional. |

21
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Compliance status of Salid Waste Manogement Rules 2016 in 5,947 G.Ps of Rural of Karnataks
| N d
; lfl:i'[:t&::t | Be{::ﬂm [:ir:ll::::: : l]'t[::gl::z:i::dul
:1 i nfpmt’!si:;]: r : §.FWNL Rnles Sratus of compliance Ln{::l;::“ 5:‘:::&:; d for total :Er#ﬂa:-nr
terms of desired | COMplianc ensuring
I | Status levels ¢ complinnce
vl @ 3 I 4 3 6
Aspiring GP details: If GP Disposing the Dry and wet d
waste through proper technology than the GP will |
declared as an Aspiring. (Attachment - 17)
Out of 4798 GPs are operational, 2458 GPs have
compost pi,
RulelS(v) N
Construction, operation and The Department has already sccorded in principle
mantenance of solid waste approval to take up Solid Waste Management activities PDO shall
processing facilities and associated | in all 6021 Gram Panchayaths in Karnataka vide office enforce at GP
i mfrastructure with preference to be GO No: RDOWS&SD/1 26/SBM-G/Proj. M/2019 dated | 4- §580% ik March level and shall
given to decentralised processing to | 10-2019as per SWM Rules — 2016. i Attachment — (1) 2023 be monitored
minimise transportation cost and GO No: RDW&SDAOZSBM-G PH-I1 / SWM /2021 by EO at
environmental impacts such as dated 15-01-2021 as per SWM Rules-2016. [ Attachment Taluka level

a.  bio-methanation, microbial

COMposting, vermi-

-2)

¥



Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka

1906

3 ' and
- "t | mant | "t | bt
A Rl S ot compance G | (| ot o
' 1§I‘:t!:]:f LET:]l i compliance
e ; | 3 y ; 6
COMmpasting, anaerobic Out of 4798 operational GPs 2458 GPs are ,-li;spiriﬁg -
digestion or any other (operational and Communities are involved for wet waste
appropriate processing for management). Biogas Details: {Attachment — 11)
bio-stabilisation of
biodegradable wastes ' Out of 27 Gobardhan Units , 13 Units are in
. ‘waste 1o energy progesses functional.
including refused derived fuel
for combustible fraction of
waste or supply as feedstock
to solid waste based power
plants or cement kilns 'i
Rulel5(x) Capital nvestment of Rs. 20 Laks per GP is covered | PDO shall
A Make adequate provision of funds for :::;r::;:{a i":t:th’:tti:;r;T:ﬂ}';;ﬁtz:u:‘I:: | Complied % Complicd enforee at GF
capital investments as well as level and shall
operation and maintenance of solid Finance, MPLAD & MLALAD schemes. /M peesent be monitored

operation and maintenance of solid waste management

i3
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Compliance status of Solid Waste Management Rules 2016 in 5,947 G.Ps of Rural of Karnataka : _/j
I | Desirable | Ga | Name and
B
level of Between l:;:t“r: Designation of
L1 List of provisions of SWM Rules 8 Complian current 5 designated
No 216 Status of complinnce itn hipitng for total officer for
terms of desired complianc ensuring
Y T Statuy levels . compliance
M 1 3 4 5 f
waste mana,glf-fflmt services i the | services are covered through GP / CSR funds. Out of by EO at
annual budget. 347 GPs, 5906 GPs SWM Plans are approved and Taluka level
4153GPs units SWM units are operational,
Funding provisions : As per the operational guidelines
I Swachabharata Mission Grameena Phase 11 (May
2020) 15.1 Programme funding provisions Phase [1-
Fage 59 iAttachment — 19)
Financial progress Data:
Total approved amonnt (SWM): 40073.82 Lakh
Amount released by state (SWM): 39018414 Lakh
: TEESS ' : i PDO shall
RulelSiza) _ )
_ Beng.urban, Haven, Shivamogga, Chikamagalury, prepare  report
” Prepare and submit annual repor in s - i
- Udups, ttarakannad Dharwad, Koppala, | 100% 51% Complied | at GP level a
Form IV on or before the 30th April ‘ " SR e s
_ Chamarajanagar, Mysore, Hasan, Mandya, Vijaynagar, submit o EO
of the succeeding year S
Balaary, Yadgin Districts were submitted the repont. and EO shall

24




Complisnce status of Solid Yaste Management Rul

o5 2016 In 5,947 G.Ps of Rural of Karnataka

25

o _ i _ 1908 °
| Desirable Gap | Proposed | Name and
i level of | DBetween “’;"m:t | Designation of
Sl | List of provisions of SWNHM Rules ; : Complian | current designated
Mo 2016 Status of compliance . satus and I;11:!' “llf:ﬂll' officer for
terms of dlesired mp ensuring
s ] B Status levels - complianee |
I 2 I i 5 b
Necessary action will be taken 1o submit Annual reports = submit at i
as applicable to Gram Panchayats 1o KSPCB. Taluka level
(Attachment — 20).
Rule 15(zf) _
frame bye-laws and prescribe critenia The karnataka State Rural Sanitation  Policy, o
irector
21 | for levying of spot fine for persons | Strategy and Model Bylaws. L00% 0% Complied
o | RDW&SD
who litters or fails to comply with the | gttachment — 10).
provisions of these nules I
Rule 13(zg) [EC activities such as Kalajatha, Audio play for PDO shall
cr:ur-r; p“.btm “""'“"E'.“’“' through collection mechanism, preparation of brochures, post eaforon at G
information, education and cards. street plays, dramas and hoardings are being taken it st bt
2 . communication campaign and up intensively at GF level: Social outreach by twitter, 100% (% Complied - bocesd
educate the wasie generalors. Instagram, Facebook, WhatsApp. Preparation of by EO ai
brochures on sold resource management and Video Taluka level
documentation on solid resource maragement. |
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Compliance status of Solid Waste Management

Rules 2004 in 5,947 (0P

S of Rural of Karnataka

I Desirable Gap Pronessd | Nameand |
G i = — level of | Between tEmI:-Ilur “fﬂﬁﬂﬂ““:d“r
- | List of provisions of § Rules t Complian | current designat
No 2016 Status of compliance H?n sfabie asid for l:-lit:l officer for
terms of desired mmi e ensuring
1. Status leviels l:unipl!a.m:f: B
[ 2 3 4 5 6
(Attachment —Dg)
o g
Rule 15(zj)
. Execubive
Investigite and analvse all old open
R officer at
7 dumpsites and existing operational ;
) There 15 no legacy waste i I : ' C ' Taluka
| dumpsites for their potental of TR ACR A pRichey e o el
[ i . Panchayat
| biomining and hio- :
| mm:d:nﬁuna's.cimtnﬁcally capped
The Kkarnataka State Rural Sanitation Policy, Pirector
24 | Rulel9 ’ 100%, 0% Complied
| Strategy and Model Bylaws, RDW&SD

6




Compliance status of Solid Waste Manzgement Rules 20016 in 5,947 G.Ps of Rural of Karnataka

1910

Name and
el | eeneen | PP | pesgnation o
;:; List of pl‘l‘ﬁ'l:ﬁ;:ll: {?f SWM Rules Status of complinmce C'l.::l:::ﬂﬂ | 5tt|unr::r:d cﬁ mc u:TH:ﬁl::r] -
i Eensu
o t{!:irt:jtil:r il ¢ compliante |
| 2 3 4 5 fi

Criteria for Duties regarding setting- | (Attachment — 10). a

up solid waste processing and

treatment facility

Rule 20

Criteria and sctions 10 be taken for

sohd waste management in hilly

areas,

Rule 21

Criteria for waste to energy process

The karmataka State Rural Sanitation Policy, :

Y leteats Strategy and Model Bylaws. 0% | 0% Complied | o

Time frame for implementation RDW&SD

{Attachment — 10).

26 sha o) SLAB is constituted on 03-06-2016, regular meetings are 100% Nil Complied R

State Level Advisory Body (SLAB) RDW&SD

being conducted.

27
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Complinnce statud of Salid Waste Managpement Rules 2006 in 5,947 (G.Ps of Rorsl of Karnataks

| Desirable  Gap | |, g | Nameand
levelof | Between Jﬁ:‘l’:r Designation of
SL | List of provisions of SWM Rules Complian | current designated
No 016 Status of compliance iala b for t:}tnl offfear Bsr
ferms ol tlesired e ensuring
I | o - Stams levels ¢ compliance
I 2 3 4 5 f
I Beng.urban, Haven, Shivamogga, Chikamagaluruy,
Udupi, Uttarakannada, Dharwad, Koppala,
Chamarajanagar, Mysore, Hasan, Mandya, Vijaynagar, Executive
Bicta i Balaary, Yadgiri Districts were submiatted the report. officer at
ule
27 Necessary action will be taken to submit Annual reports 100, 3% Comphed Taluka
Annual report.
as applicable to Gram Panchayats to KSPUB. Panchayat
{Attachment - 21}
Necessary action will be taken to submit Annual reporis
as applicable to Gram Panchayats
Rule 11 .
Duties of the Secretary—in-charge, | Monitoring through SLAB s taking place on penodic
LUrban Development in the States basis.
28 1000 0% Complied
and Union territories.-

-

28
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Compliance status of SWM Rules - 2016

Annexure — R4

Sui: = Annexure-Fl

Status of Implementation of SWH Rules, 2016

=t

S e

KD Thematic area Current Status Desirable Crap Time lines for Name and
No. level hetween attending designation of
current gaps the Designated
status and Officer for
desired ensuring
levels compliance
‘1| Enforce these rules in their State Details of important 100% On going Member
through local bodies in their communication and Secretary,
respective jurisdiction and review directions issued with respect K5SPCB,
implementation of these rules at least | to implementation of 5WM | Bengalum,
| twice a yvear in close coordination Fules. 20016 15 mven I Senmor
- with concerned Directorate of Annexure A. ' Environmental
Municipal Administration or "Note on criminal prosecutions | , Officer, Waste
| Secretary-in-charge of State Urban | initiated by the Kamataka Management
Development Department State Pollution Contrel Board | Cell, KSPCB.
| under Sec. 15 Riw, 19 af Bengaluru
E.P.Act for the violations of

MSW Rules-2016 hy the

1 *
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Compliance status of SWM Rules - 2016

=i Huniﬁﬁ;]_.iﬁﬁdﬁﬁcs 1%

given in Annexure B

| List of review meeting held
under the chalrmanship of
Hon'ble Justice B Ada,
Chairman, State Level I
Committee {Constituted ag
per Hon'hle NGT, Pnncipal
Bench, New Delhi, Order
O0.ANo.606/2018, Dated
16.01 2019} isgiven in
Annexure C

Details of letter calling for

objection communicating
environmental compensation i
caleulated by regional officer
(rll 26.08.2022) is given in
Annexure D,

X




Compliance status of SWM Rules - 2016

(2 | Moniior environmental standards and SCHEDULE I [see rule 15 All Ongoing | Ongoing Member
adherence to conditions as specified {whizil, 16 (1)(b)(e). 16 (4)] | processing secrefary,
under the Schedule | and Schedule 11 Specifications for Sanitary and | KSPCH,
for waste processing and disposal sites. | Landfills. disposal Bengaluru
Proposals are received with facilities Senior -
repect 1o seven plants Environmental |
operated by BBMP, Oftficer, Waste
A letter was addressed to Management
LIDD regardng buffer zone Cell, KSPCR,
arount solid waste Bengaluru .
management facilities of

BBMP on 27.12.2021

The schedule has following
subcomponents

A Criteria for site selection
B. Criteria for development
of facilities at the sanitary
landfills.

C. Criteria for specifications

fior fand filling operations and
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Compliance status of SWHM Rules - 2016

closure on completion of Tand
filling.

1. Criteria for pollution
prevention

E. Critena for water quality
momlornng

F. Criteria for smbient air
guality monitoring

G. Criteria for plantation at
landfill Site

H. Criteria for post-care of
tlandfill site

L Criteria for special

provisions for hilly areas

1. Closure and Rehabilitation
of Old Dumps

SCHEDULE 11 [see rule 16
(1} {bk (), 16(4) |
Standards of processing and
treatment of solid waste

The schedule has following




Compliance status of SWM Rules - 2016

subcomponents

A, Standards for composting.
B. Standards for treated
leachates.

C_ Standards for incineration.
Sample Analysed at one of
the site is enclosed as

Annexure E.

A meeting to fix buffer zone
was held on 26.05.2022 under
the chairmanship of Secretary
Urban Development
Department,

A lemer o adressed to Lirban
Development Department,
regarding bufferzone around
solid waste processing plants
on 27.122021.
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Compliance status of SWM Rules - 2016

3

| Examine the proposal for authorisation
and make such inguines as deemed fir,
after the receipt of the application for
the same in Form | from the local body
or any other agency authorsed by the
local body,

| The sites are inspected by
regional officer before
making decision and make
inquiries deemed fit.

100 %

L

Complicd

Member
Secretary,
KSPCB,
Bengaluru
Senior
Environmental
Officer, Waste
Management
Cell, KSPPCH,

Bengaluru

=h
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Compliance status of SWM Rules - 2016

| While examimng the proposal for

. authonsation, the requirement of
consents umder respective epnactments

and views of other agencies like the

the Town and Country Planning
Department, District Planning
Committee or Metropolitan Area
Planning Committes, as may bhe
apphcable, Aimport or Airbase
Authority, the Ground Water Board,
Railways, power distnbution
companies, highway department and
other relevant agencies shall be taken
imio consideration and they shall be
given four weeks time 1o give their

views, if any

State Urban Development Department,

Proposals of city corporation
is being reviewed in State
Level Commuittee for
facilitating disposal of
Authonzanon application
under The Municipal Solid
Waste Rules, 2016
comprising following
members for City

corporation,

|. Member Secretary,
KSPCB. - Chairman

2. Representative From State
Lirban Development
Department| Serior Level
Officer)-Member

3. Representative From
Department of Mumcipal
Administration (Semor Level

Ofhcer) -Member

100,

| 0%

| Complied

Member
Secretary,
KSPCR,
Bengaluru
Senior
Environmental
Officer, Waste
Management
Cell, KSPCR,
Bengaluru
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Compliance status of SWM Rules - 2016

4. Representative From Town
and Country Plannimg
Department (Semor Level
Officer) -Member

2. Representative From
District Planning Commitieg
or Metropolitan Area
Planning Commitiee ( Senior
Level Officer) -Member

6. Representative From

Aimport o Airbase
Authority(Semor Level
Officer) -Member

7. Representative From
Ground Water Board (Senior
Level Officer/ Senior
Scientist) -Member

8. Representative From
Ratlways, Power Distribution
Companies, highway
Department { Senior Level




Compliance status of SWM Rules - 2016

Officer/Senior Seientist) -
Member
9, Director General, EMPRI -
Member
10, Environmental Officer in

charge of MSW Rules,
KEPCB-Member

Power 1o issue authonzation
to City Municipal Council
under the SWM Rules, 2016
1% given to Regional Semor
Environmental Othcer and
power 1o 1ssue authonzation
o Tewn Municipal Council,
Town Panchayat and Notified
Area Commilttes 15 given 1o
Regional Officer.
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Compliance status of 5WM Rules - 2016

5 lssue authorisation within a peniod of | Authorization is issued within | 100% [ on going Complied Member
sixty days m Form Il to the local body | the time frame and stipulating activity Secretary,
or an operator of a facibity or any other | compliance eriteria and | KSPCR,
agency authonsed by local body environmental standards as Bengaluru
stipulating compliance criteria and specthied in Schedules Tand | Senmior
environmental standards as specified in | 11 including other conditions, Environmendal
Schedules [ and IT including other as may be necessary. Officer, Waste
conditions, as may be necessary, Managemnent
Cell, KSPCH,
Bengaluru
6 | Synchronise the validity of said Action has been taken o 100% Ongoing | Complied Member
authonsation with the vahdity of the syncronize the authhorization activity Secretary,
consenls with consent KSPCB,
Bengaluru
Senior
Environmental
Cfficer, Waste
Muanagement
Cell. KSPCH,
. Bengaluru

10



Compliance status of SWM Rules - 2016

Suspend or cancel the authorization
issued under clause {a) any time, 1f the
local bedy or operator of the facility
fails to operate the facility as per the
conditions stipulated: provided that no
such authorization shall be suspended
or cancelled without giving notice o
the local body or operator, as the case

may be;

On receipt of application for renewal,
renew the authonsation for next five
years, dfter examinimg every
application on merit and subject to the
condition that the operator of the
Facility has fulfilled all the provisions
of the rules, standards or condihions
specified in the authorisation, consents

OF environment cledrance.

Authorization 15 cancelled / 100% 0%
sispended after following due
procedure as per miles.

[

I

|
Being complied and 100% | On going
authorisations under SWM | activity

Rules 2016, are being
synchromsed with Consent
under the Water (Prevention
and Control of Pollution) Act.
1974 and the Aar (Prevention
and Control of Pollution) Act.
1981,

11

Complied

Member
Secretary,
KSPCB,
Bengaluru
Senior
Environmental
Officer, Waste
Management
Cell, KSPCB,
Bengaluru

Chn going

activity

Member
Secretary,
KSPCH,
Bengaluru
Semor
Environmental
Officer, Waste
Management
Cell, KSPCB,
Bengaluru
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Compliance status of SWM Rules - 2016

9 | The State Pollution Control Board or Personal heanings are held 100% (G i Comphed Member
Pollution Contral Commutiee shall, with local bodies and Secrefary.
after giving reasonable opportunity of | operators of solid waste | KSPCB,
being heard to the applicant and for management facilities 1o @ve Bengaluru
reasons thereof to be recorded in them reasonable opertumties Senior
writing, refuse to grant or renew an berfor taking discussioms. Envirommental
authorisation Officer, Waste

Personal Hearing was held on Management
27.01.2022 with M/s. Cell, KSPCB,
Karnataka Compost Bengaluru
Development Corporation,

Bengaluru while 1ssumg
closure order and order af
abevance after geting
affidavit of comphance.,

Personal Heanng was held
with M/s Lingadheeranahalli
and Doddabidarakally while
issuing CFO and

Authorization.

12



Compliance status of SWM Rules - 2016

10

In case of new technologies, where no
standards have been prescnbed by the
Central Pollution Control Board, State
Pellution Control Board or Pollution
Control Commitice, a8 the case may

be, shall approach Central Pollution
Control Board lor gettng standards
specified.

Personal Heanng was held
with M/s. Subbaravanapalya,
M/s. Kannall and M/s.
Seegehalli o process their
CFO and Authonzation.

Personal Hearmng was held
with M/s.
Chikkanagamangala 1o 1s5ue
consent and 1o get more dtails
wwards Authorization.

“Whenever the local h;.i:.r

approaches the Board with
new technologies for
Management of Solid Waste,
CPCB wall be approached for
getting standards specified.

Requests by following

organisanons has been

100%,

0%

Complied

Member
Secretary,
KSPCH,
Bengaluru
Semior
Environmental
Officer, Waste

Management

13
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Compliance status of SWHM Rules - 2016

forwarded o CPCB

|. M/s. Greenrich Grow India
Private himated, #3 1A, First
Flor, Chockanathar Nagar,
2nd Street, Maduravoyal,
Chennm-600095

2. M/s. Panjab Rencwable
Energy Pvt. LId{PRESPL),
Office No. TO8-73, Tth Floor,
V Times Square, Plot No. 03,
Sector-15, CBD Belapur,
MNavi Mumabi-400 614

Cell, KSPCB,
Bengaluru

The State Pollution Control Board or
the Pollution Control Commuttee, as
the case may be, shall monitor the
comphance of the standards as
prescribed or laid down and treatment
technology as approved and the
conditions stipulated in the

authonsation and the standards

| specified in Schedules 1 and 11 under

Regional Officers of KSPCR
regularly inspect and monitor
the compliance standards of
the MSW sites as per
Schedules | and 1L

Detanls of lenter calling for

nbjection communicaling

environmental compensation

1

On going

activity

| Dn going

achvity

Member
Secretary,
KSPCB,
Bengaluru
Senior
Environmental
Officer, Waste

Management

14

[ S
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waste generators af hazardous waste
deposition facilities.

1. To estabhish wasie
depesinon centres for
domestic hazardous waste
and give direction for waste
generators to depasit
domesie hazardous wasies ul
this centre for it safe
disposal. Such facility shall
be established in a city or

| these rules as and when deemed calculated by regional officer | Cell, KSPCB,

appropriate but not less than oncemma | (nll 26.08.2022) 1= given n Bengaluru
yedr. Annexure [,

12 | The State Pollution Control Board or KSPCB had issued following | 1060% Nil i Complied Member
the Pollution Control Committes may | directions undeér section 5 of Secretary,
give directions to local bodies for safe | the Environment { Protection) KSPCB.
handling and disposal of domestic Act, 1986 on 14-12-2017 tw Bengaluru
hazardous waste deposited by the all local bodies Senior

Environmental
Officer, Wasie
Management

Cell, KSPCE,

Bengalum

15




1927
Compliance status of SWM Rules - 2016

wwn in & manner that one
center is set up for the area of
twenty square kilometers or
part thereof and notify the

timings of receiving domestic

hazarsous waste at such

cemires.

2. To ensure safe storage and
transportation of the domestic
hazardous waste to the
hazardous waste disposal
facility as required under the
Hazardous and other wastes
{Management and
Transhondary Movement )
Rules, 2016.

3. The action taken report
shall be submited within 30
days from the date of reciepl

16
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of this direction along with a
time bound action plan for
compliance of these
directions. Loal body shall
also acknowledge the receipt
of these directions w KSPCB
by retumn fax.

13

The State Pollution Control Board or
the Pollution Control Committee shall
regulate Inter-State movement of

waske,

There are issues regarding
illegal nterstate
transportation of waste from
Kerala State. The issue has
been taken up with CPCB and
also Kerala State Pollution
Control Board. In addition
FIR has been registered in the
local police station against

the transporter of waste.

100%,

0%

Complied

Member
Secretary,
K5PCH,
Bengalum
Senior
Environmental
Officer, Waste
Managemenl
Cell, KSPCR,
Bengaluru

17
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| transportation has been
- closely montored and there
| are no fresh imcidents of

 llegal interstate

| transportation of waste from
Kerala State.

Letter addressed to Regional
Director, CPCB to provide
guidence to KSPCB on mter-
state movement of waste as
per Rule 1401) of the
Municipal Sohd Waste Rules.
2016 on 12.07.202]

18
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14 | Each State Pollution Control Board or | On receipt of annual reports 100% 0% Under progress
Pollution Control Committee as the from local bodies, the board
case may be, shall prepare and submit | is compiling annual report
the consolidated annual repor 1o the ' and submitting to CPCR
Central Pollution Control Board and

Mimstry of Urban Development on the
implementation of these rules and
action taken against non -complying
local body by the 31siday of July of

each year in Form-V.

Member
Secretary,
KSPCRB,
Bengaluru,
RDPR & U'DD

15

Mcéh{_r Secretary

KSPCE
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Annexure- A

Details of imporiani commupication and  directions issned with respeet to

implementation of SWM Rules, 2016

1 A letter was addressed to all local bodies on 04.06.2021 bhased on report of the

compiroller and avditor General of India Performance audit of Solid Waste

Management in Urban Local Boddies, Government of Kamataka, Report No. 4 of the
year 2018

1l Following directions were issued to Deputy Commissioners and Urban Local
Bodics on 01.12.2021 which shall be hinding an BEMP

B

k-
0

LN

A. For Deputy Commissioners:

Deputy Commissioner shall hold review meeting in accordance with 12(b) of the
SWM Rules, 2006, and Gok Order No. FEE 07 ENG 2019, Dated 13.02.2019 and
take corrective measures in consulation with the commissioner or Direclor of
Municipal Administration or Direcior of local bodies and secretary-in-charge of the
Rtate Lirhan Development,

Facilitate identification and allocation of suitable land for setting v solid wasie
processing and disposal facilities to local authorities

Take necessary actions to comply with the directions issued by the Hon’ble Mational
Cireen Tribunal in O.A 6062018 from time 1o time

B. For Urban Local Bodies

Comply with Rule 15 of SWM Rules. 2016

Segregation of waste at source is to be made mandatory for ensuring safe disposal of
MSW. Wet waste should be composted and dry waste should be sent to Matenial
Recovery Facility (MRF} for further segregation & 115 usage.

Every ULB shall adhere to applicable Guidelines issued by CPCB,

111 Following directions was issued under Section 5 of the Environment (Protection)
Act, 1986 on 22.04.20222 which shall be binding on BBMFP

i

b,

C&D Waste Management Rules, 2006, be implemented n letter & spiril 50 as 1o
manige construetion & demolition waste, and
Submil action taken report on compliance to C&D Waste Management Rules, 2016

along with anneal report in form 11 from 201 hwihtin 135 days.
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Each State Pollution Contenl Bowrd or
Pollution Control Commities as the
wase may be, shall prepare and submit
the consnlidated annual report to the
Central Pollution Control Board and
Ministry of Urban Development on the
implementation of thess rules and
action laken against non -complying
local body by the 3 istday of July of
cach verr in Form-Y

Omn receipt of snnual reports | 100%
fram local bodies. the board
is compiling annual report
and submiting to CPCB.

4 Under progress

Member
Secretary,
KSPCH,
Bengaluru,
ROPR & UDD

SENIOR ENVIRONMENTAL OFFICER

Waste Management Cell

Karnataka State Pollution Control Board |

]

19
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IV Following directions were Fsued to all loeal bodies and shaughter honses unider
section 35(A) of the water (Prevention and Contrel of Pollution) Act, 1974 and section
F1(A) of the Air (Prevention and Control of Pollution) Act, 1981 on 7.03.2022

I. The slaughter houses shall install rendering plant (dry) along with blood coagulator

fior processing of animal waste

J

Ihe shaughter house shall install well designed effluent treatment plant for tremment
of waste watar so that the treated effluent comply with the standards prescribed under
the Environment (P) Act. [956

3. The slaughter house shall discontinue operation of slaughter house without consent

under water act 1974 and Air Act, 1981

Vv Following direction was issued to BEMI under section 5 of the environment
(Protection) Aet, 1986 on 19.07.2021 with respect to Facility located at Bellahalli

To restart the leachate treatment plant af the earfiest 1o treut the stagnated leachate in
quarry pit to aveid contamination of underground/subsurface/lake: near by the MSW dump

sibes.
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Annexure-E
by 1he Karnatnka 5 Hution Control Boa
under Sec.15 Kiw. 19 of E.P.Act for the violations of MSW Ruels-2016 by the Municipal
Authorities

It 85 mandatory for every local body to comply with Solid Waste Management (SWM) Rules,
2016 under the SWM Rules 2016, All the local bodics in the country were roquired 1o
implement the SWM Rules, 2016 with 3 vears period from the date of notification of the Rules,
However for onc or reasons some of the Local bodies were not eifectively implement these
Rules. In this regard several meetings and inspection were conducted 1o ensire the carly

implementation,

Urban Lucal Body (ULBs)are required to comply with the SWM Rules, 2016 wnder which every
locul body must comply and implement the rules within a period of three vears from the date of

notification of the said rules, The said period has already expired.

Rarnataka Ste Pollwion Control Board {KRSPCB) cannot be silent spectators when erecutive,
which iz democratically accountable for its aotions fail to deliver its responsibiliy, Learned
Urban Local Body (ULB) officials cannot plead ignorance of law as an excuse hence the

following local bodics have been issued Authorization o file criminal case.

Inaction by ULBs to discharge its duty shall trigger KSPCB to initiate sction azainst 1LBs as
per section 16 1{a) of MSW Rules, 2016 reproduced below:

I, Duties af State Poliution Control Board or Pollution Conirol Committee. 1) The Srate
Pollution Controf Bocrd or Pollwion Control Contmitiee shradf -
fa) entorce these rules in their State throweh local bodies in their rexpective furisdiction and
review implementation of these rides of least twice o year in efpse coordination with
concerned Directoraie of Municipal Adminisiration or Secrear V-fn-charge of State
Lirlan Development Department.

Any inaction by KSPCR will lead 1o action against KSPCB as per section 15 of Environmental
Protectson (EP)Act, 1986 reproduced below
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15, PENALTY FOR CONTRAVENTION OF THE PROVISIONS OF THE ACT AND THE
RULES, QRDERS AND DIRECTIONS.-

(L Whoever fily o comply wilth or comirevenes any of the provisions af thix det. or the ruales
murde e orders or divectionys ismed therewnder, shall, in respect of eavh such fatinre or
comtravention, be punishabie with inprisomment for o ferm which may exiend i five vears with
fine willeh may exiend 1o ome lokli rapees, oF with Bk, and in coze the faffure or coniravention
confinmes, wih addiional fine wihich may extend o five shousand rupees for every day during
which swed failure or cantravention comtinies gfier the conviction for the fiest such failure or
CENUFVERTTONR,

(21 I the fuilvre or contravention referred 1o in sub-gection (1) comtimees bevond a pertod of one
wvear after the dete af conviction, the offender shall be punishable with imprisonment for a term
which meay extend o seven years,

section 17 ol EP Act, 1986 provides person guilty of offence. The section is reproduced below:

17. OFFENCES BY GOVERNMENT DEPARTMENTS.-

(1) Where an offence under this Act has been committed by army Department of Gavernment, the
Head of the Departmens shall be decmed 1o be guilty of the offence and shall be liable to be
proveeded againsg and punished aecordingly.

Provided that nothing comeined In this section shall render such Head of the Doparimeny Fiahle

ta any panisfument if e proves that the offence was conmmitted without his knoswfedee or that he
exercise all due dilfigence o prevent the cammission of such offence.

{21 Novwirhstanding anyvihing contained in sub-seciion (1), where an offence under thix Act has
heen commpuitied by o Deparoment of Goverament and it is proved that the offemce has been
commiited with the consent or conmivance of, or is atiributable o any neglect on the part of, an
afficer. other thar the Head of the Department, such officer shall alvo be deewmed 1o be puilty of
ihat exffeence and sholl be liable to beproveeded against and punished secordingty

SLNo. | Local bodies to whom Hemarks




Compliance status of SWM Rules - 2016

Autharisation is
Issmed Tor 1l
violations of ¥MSW

f Ruels-2016
i | City Municipal Administrative approval granted Vide approval Mo,
CouncilfCMC), PCB/WMC3309/MSW/CMC/2020/1 704 Dt 12.08.2020
Madiken
2 City Corporation, Administrative approval granted Vide approval No.
Mangalere PCB/WMCA136/MSW/ICMC202003744 Dt 02.10.2020
3 CMC, Hebbagodi Administrative npproval pranted Vide approval No.
PCRAWMC280MSWI2020.2 1360
Dt. 21.04.2021
4 Town Municipal Memo No. PCBOSMSW/2021/3257
Council (TMC), Di. 19.02.2021
Anckal |
5 CMC, Kalar; CMC | Administrative approval granted vide approval No.
Hosakote; APMO PCRWMC396/CMC/2021-22/1395
Kabar Dt. 9.07.2021
fi CMC, Nelamanrgila Administrative approval granted vide approval Mo,
PCBAW MO TOWMS W Z02 172048
Dz w08 202 1
7 THMLC, Mﬁdﬂgal Administrative approval granted vide approval Ma.
PCBWMCO320TMO 2021 -22/66235
De.(7.03.2022
] TMC, Terdal Administrative approval granted vide approval
Mo, PCB/WMC 2T/ MSW/202 /6623
D1.07.03.2022
b M, Bantwal Administrative approval granted vide approval
No.PCB/WMC/ S5 TMESW2021/6647
D07 03 2022
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10. TMC, Navalgund Administrative approval granted vide approval No,
PCB/AWVMCAISECED Waste{ 2019V2021-22/6629
D.07.03 2022

1 TMC, Bidadi Administrative approval gramied vide approval
No,PCRAWMC 205 TMC/MSWI2021-22/6627
DLO7.03.2022

12 TMC, Devanahalli Administrative approval granted vide approval
No PCBAWMC/32TMSWICMC/2021-22/6626
D1.07.03.2022

13 TMC, Maski Administrative approval granted vide approval
Mo PCB/WMC/ 3447 TMC /2021 -22/6638
De.07.032022

14 CMC, Cadag-Betageri | Administrative approval granted vide approval
No.PCB2ILSTF2016/7111 De20.03.2017

15 T™C, Annigeri Administrative approval granted vide approval Na,
PCRAWMEA3S 1/MMSW2010V202 1226716 Du.10.04.2022
It CMC, Harihara Admimstrative approval granted vide approval No-
PCR/WMCT7/MEWMPE2021-22/1265 Dt, 19.05.2022
7 CMC, Nippai Administrative approval granied vide approval Nao.
PCBAWMCZ208/CMCMSW/2021-2200 312 . 21.05.2022
|8 TML, Chandapura Administrative approval granted vide approval No.

PCBWMC/SWM(SIRY1/2022/2857 e 27.07 2022




Compliance status of SWM Rules - 2006

Annesare-{”

List of review meeting held voder the chairmanship of Hon ble Tustice B Adi, Chairman,

State Level Committee (Constituled as per Hon'bie NGT, Principal Bench, New Delhi,
Crrder (LA N 6062018, Daded 16,010,201

51 No Date Deseription

| 19,01.2020 Meeting conducted BBMP with Cement
Factories regarding Lifting of Reduced
Dierived Fuel

| 2 18.12.2020 Meeting Held with BBMT 1o review

comphances

3. 20.01.2021 Meeting conducted with Joint g
commissioners of BBMP 10 review
compliance

4. 05.01.2021 Meeting held with residents of Sir M.
Visweshwaraiha Lavout BEMP officials

3 08.02.202] Meeting hekil Regarding implementation

of construction and demolinon wasgie

management Rules 2006

o 12.02.2021 Review meeting on implementation of
(Mon BEBMP) C&D waste management Kales 2016
I == 20.02.2021 Meeting held with residents of Sir M.
Visweshwaraiha Layout BEMP officials,
BDA officrls
) 05.08.2021 Meeting conducied BEMP officials |
9 T [22.072021 Meeting held with special commissioners
BBMP
10, 13.09.2021 Meeting held with BEMFP officials
. 20.02.2021 Video conference with prosect Directors |

of District Urban Development cell

o 12,001 1.202] Nhnuumﬁ]mnu: to the direction in
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meeting held on 27.07.2021 and
| 30K 2021

I2.11.2021

Meeting conducted with specinl
commissioners of BEMP 1o review

compliance

17.11.2021

Meeting conducted with BBMP to review

compliance

15

X1.122021

Mesting conducted with BEMP 1o review

comphance

i6.

04.01.2022

Meeting Conduoted with Special

commissioners BEMP

17.

27.01,2022

MNoncompliance 1o the direction m
meeting held on 22072021 and
13092021 (RBMP)

18,

0F.03.2022

Noncompliance of the direction issued in
meeting held on 30.11.2019 with BEMP

19,

23.03.2022

Review of status of solid waste
Managemen by Chikkaballapura District

19.04,2022

Meeting held with Deputy Commissioner
. Mandya

19:04.2022

Meeting held with Deputy Commissioner

, Ramanagara

06.035.2022

Heview of the progress made by Bhruhat
Bengaluru Mahanagam Palike (BEMP).of
the sofid waste Management

02062022

Review compliance made by Brand

mwmers of Disposal Products

24,

S0.06,2022

Review of progress made by Bengalury
Lirban District
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| Anncxure-l)

|EI.N Lirhan Local | Name Dristrct Compensabion | Leérmer Reply

i, Body calcuated addresed | received on

{ Lakhs} 1o file
ahjection
im

City BBMP | Bengaluru | 1534 14.00.2022
Corporation

2 City Tumkur Tumkur 480 10.08.2022 | 19.09.2022
corporation

T | City Belagavi Belagavi 182 0607 2022 | 27.07.2022
corporation

4 City Davangere Davangere | 288
corporalion

5 City Mysuru Mysum 360 10.08.2022 | 30.08:2022
corporation

b City Vijayapura Vijayapura | 460 22.08.2022
corporation

T City | Kalaburagi Kalabursgi | 360
corporation

8 City Ballari Ballari 168
corporation

‘e | City Nanjungud | Mysuru 168 11.08.2022 | 03.09.2022
Municipal
council

10 | City Humnsur Mysuru | 68 06.08.2022 | 03.00.2022
Municipal
gouncil

i1 | City Chamarajanog | Chamarajana | 168 04.08.2022 | 08,09.2022
Municipal ard anr
couneil
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12 | City Kollegal Chamarajana | 168 2208202
Mumcipal [Lit' g |
council
3 |Cy Sira Tumkar | 288 10.08.2022
Municipal
council
14 | City Tiptur Tumkur 480 08,08.2022
Municipal
council
13 ity Hassan Hassan 288 25082022
Municipal
council
o | City Cokak Belagavi-2 82 22.08.2022 | O6.09. 2022
Municipal
council
17 | City Nippani Belagavi-2 182 02.08.2022 | 13.08.2022
Municipal
council
18 | City Haveri Haveri 168 22.08.2022 | 01.09.2022
Municipal
council |
19 | City Rancbennur | Haveri 168 23.08.2022 | 05.09.2022
Municipal
council
20 City Hosakote Bengaluru 430 30.07.2022 | 12092022
Municipal Rural
council District
21 ity Melamangala | Bengaluru 408 20.08.2022
Municipal Rurnl
council District
22 | City Dodaballapur | Bengalury | 480 26.09.2022
Municipal Ruirnl
counctl | Dhistrace
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Clity
Municipal

catnc|

Chikamagalur

68

12.08.2022

Clity
Municipal

council

Hhahabad

Kalaburagi

408

20.07.20:22

12:09.2022

e

City
Municipal

counci|

Bedar

Bidar

20.07.2022

08,09.2022

City
Municipal

counei|

Hasavakalyan

Bridar

720

22.08.2022

City
Municipal

council

Harihars

Davangere

288

30.07.2022

28

City
Municipal

council

Foolar

Kalar

480

12.09.2022

20

City
Municipal

council

KGF

kolar

168

12062022

30

City
Municipal
coundil

Mulbagal

Kolar

480

26.08.2022

31

City
Municipal

council

Gadug-
Betageri

Gadayg

320

22.08.2022

32

City
Municipal

council

Challakers

| Chitradurga

324

23.08.2022

12092022

i3

City
Municipal

counei|

.; Chitradurga

Chitradurgy

189

11.08.2022

15.092022
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14

ity
Bumicipal

counéil

Hirivur

Chitrndurga

314

124082022

f2a e

City
Municipal

councl

Shahapur

Yadgir

408

12002022

36

City
Municipal

eouncil

Shorapur

Yaudgir

408

12.09.2022

n

City
Municipal

council

Yadgir

Yadgir

408

12.09.2022

38

City
Municipal
council

k.arwar

F.arwar

384

04.08.2022

03.09.2022

39

ity
Municipal

council

Sirsi

Foarwar

12.08.2022

City
M il

council

Dandeli

Karwar

333

10.08:2022

26.09.2022

Al

Chy.
Municipal

council

Sindhanur

Feaichur

168

17.06.2022

42

City
Municipal

eouncil

Raichur

Raichur

{41

17.09.2022

33

City
Munscipal

council

Hosapeie

Rallan

288

26.09.2022

44

City
Municipal
council

Siruguppa

Ballari

408

28.09.2022
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Town
Municipal

council

Periyapatnn

| Mysuru

408

| 04.08,2022

03.09.2022

16

Tawn
Municipal

counuil

Baiiriur

Mysuru

(L

22.08.2022

03.09.2022

47

Town
Munigipal
council

H.D. Kote

| Mysuru

A0R

02.08,2022

02.09.2022

48

Town
Municipal

council

T. Marasipura

Mysuru

¥

Town
Municipal

council

K R Magar

168

23.08.2022

25.08.2022

M ysury

50

Town
Municipal

coungil

Gundlupet

68

H 07,2022

03.09.2022

Chamarnjona

par

168

5l

Town
Municipal

coangil

Kunigal

Tumlkur

32

Town
Municipal

comiil

| Pavagada

Tumbur

~ER

02.08.2022

12.09.2022

02.08.2022

288

53

Town
Municipal

cotinchl

Madhugiri

Tumbkur

240

2.08.2022

Town
Mumcipal

counci|

Chikkanavaka
mahalli

Tumbur

02.08.2022

(8.08.2022

55

Town
Municipal

couneil

Pi’ll'lilu-lglllﬂ

Mandya

540

01.09-2022

15:09.2022
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Town
Municipal

council

Magamangali

Mamdva

540

26.08.2022

X7

Town
Municipal

coincil

Sdatavalls

Mandyn

540

01092022

08.08.2022

Town
Mumicipal

council

kR Tete

Mandya

(092022

20,09.2022

39

Town
B g ipal

coei |

Mhaddur

Mandva

02.09.2022

28.09.2022

Town
Municipal
cauncil

Srirangapatna

Mandya

26.08.2022

16.09.2022

il

Town
Municipal

coumcil

Ramdurg

Belagavi

312

16.06,2022

Town
Municipul

couneil

Soundatti

Belagavi

a2

20072022

f3

Tiwm
Municipal

council

Railahongal

Belagavi

320

20,07.2022

|0.08.2022

Tonwii
Municipal
enuncil

Fonnur

Belapavi-2

183

(6. 08.2022

13.002022 |

65

Town
Municipal

council

Adhani

Belagavi-2

182

02.08.2022

13.09.2022

fif

Tawn

Municipal

eouncil

Chikkodi

Belagavi=2

182

04.08.2022

| 5.0%. 2022

| -
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fﬁ?

Town
Mumicipal

council

| Sankeshwar

Belagavi-2

| 182

30072022

T

Town
Municipal

council

Hukkeri

Belagavi-2

| 82

30.072022

Town
Municipal

counail

Kudachi

Belapgavi-2

182

(52,08, 2022

E—

70

Town
Municipal

council

Spdalaga

[

Town
Municipal

conneil

Belagavi-2

182

23.08.2022

12.00.2022

Sakaleshpura

Town
Muircipal

cowncl

Hassam

25.08.2022

Arsikiers

Hassan

73

Town
Municipal

council

Channarayapa
fiia

288

23082022

Hassnn

Town
Municipal

cowncil

Belur

288

25082022

22002022

(5]

Town
Municipal

council

Holenarasi pur

Hassan

76

Town
Municipal

ool

Hangal

288

25.08.2022 |

288

29.08.2022

Haveri

it

[ 6.08.2022

(M.09.2022

T

Town
Municipal

counil

Byadgi

Havern
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]

Town
Muonicipal

council

Savanur

| Havern

108

| 6.08.2022

7%

Town
Bolumicipnl

coniieil

Shigzaon

[ Haveri

168

23.08.2021

30,08.2022

R

Town
Bunicipal
council

Bankapur

Haver

166

———.

0300 2022

&l

Towam
Municipal
council

Sindhagi

Vijayapura

464

OF.08.2022

D509 2022

Town
Municipal

council

Muddebihaal

Vijayapura

464

[, 08.2022

Town
Municipal

cotncil

Talikote

Vijayapura

464

| 2.08.2022

Tawn
Mumicipal

council

Firar

Chikamagal

uril

4008

12.08. 2022

| 85

Town
Municipal

council

Kadur

Chikamagal

408

12082022

Town
Municipal

council

Tarikere

Chikamagal

408

10.08.2022

&7

Twn
Municipal

council

Alzalpur

Kalaburgi

408

16.07.2022

12.09.2022

Town
Miinicipal

counc|

Aland

Kalaburgi

408

| 6.07.2022

12.09.2022




Compliance status of SWHM Rules - 2016

| Towm

Mumicipal

council

Chincholli

Kalaburg)

A0

20072022

12.09.2022

90

Toan

Municipe

council

Chittapur

Kalaburgs

0B

20.07.2022

12.09.2022

a1

Toam
Municipal

council

Jewargi

Kalaburg:

408

19.07.2022

12.09.2022

Towm
Municipal

council

Sedam

Kalaburzi

19.07.2022

12.09.2022

03

Town
Municipal
council

Wadi

Kalabursi

08

19.07.2022

12.092022

LB

Town
Municipal

cauneil

Bhalki

Bidar

T20

20.08.2022

a5

Town
Municipal

council

Humanabad

Bidar

720

(10.08.2022

13092022

0

Town
Municipal

counci|

Chittaguppa

Badkar

720

02082022

Town
Municipal

counci|

Chanmoagiri

408

02.08.2022

Town
Municipal

counci

Malebennuru

Davangere

did

30.07.2022

22.08.2022

Towm
Wunicipal

colmneil

[ Toaunal i

Davangere

28R

22.08.2022

03.09.2022
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Compliance status of SWM Rules - 2016

100

Town
Municipal

councl

| Annigen

¥ v

3120

16,08, 2022

o

Town
Municipal

council

Malur

kolar

480

20.08.2022

14.09.2022

102

Town
Municipal

coincil

Srinivasapura

kelar

450

12.08,2022

103

Town
Municipal

council

Bangarpet

Foolar

258

20.08.2022

104

Towm
Municipal
council

MNaragund

320

30.07.2022

| 103

Town
Municipal

council

F.on

Cradag

iz

(12,08 H22

106

Town
Municipal

council

Mundaragi

Cinelag

30.07.2022

12.09.2022

107

Town
Mumicipal

council

Lazxmeshwara

Gadag

520

30072022

0

Town
Municipal

cotneil

Gajendragad

Cradag

1 e

30.07.2022

12.09.2022

109

Town
Municipal

council

Hosadurga

Chitradurgs

270

12.08.2022

15.09.2022

| 110

Town
Municipal

council

Holalkere

Chitradurezs

324

22.08.2022




Compliance status of SWM Rules - 2016

il

Tawn
Pl Lmicipeal

couneil

urumitkal

Yaodgir

[ 288

26082022

Town
M uicipsal

conncil

Kumia

384

16082022

26092022

113

Taown
Municipal

couneil

Haliyal

K orwar

154

(8.08.2022

03.09.2022

114

Toawi
Municipal

council

1135

116

Ankola

Karwar

408

22.08.2022

Town
Municipal
council

Bhatkal

Foarwainr

108

10.08.2022

Town
Municipal

council

Devadurga

13T

Town
Municipal

council

Raichur

288

16.09.2022

Mudugal

118

Town
Municipal

council

Raichur

288

17.09.2022

Raichup

19

Town
Municipal

coungil

Manvi

120

Town
Municipal

council

Lingasugur

17.09,2022

Roarchuar

2E8

[ 9.09.2022

Raichur

.

F-J1

Town
Municipal

council

Anekal

Hengalury
Riral

4B

16.09.2022

16.09.2022
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Compliance status of SWM Rules - 2006

122 | Town Jigam Bengaluru 240 6.0 2022
Municipal Fural
council

123 | Town Drevanahalli Bengalury HH0 08.09.2022 | 14.09.2022
Municipal Rl
counei|

[ 124 | Town Y ijayapura Bengalury ABD 30.07.2022 | 14.09.2022
Municipal Kol
council

125 | Town Huvinahadaga | Ballai | 168 26.09.2022
Municipal li
council

126 | Town Hagaribomma | Ballari 08 28,09.2022
Municipal mahall
council

127 | Town Harappanahall | Ballari 08 29092022
Municipal | § |
council

128 | Town :'r:.mpii Ballar 104
Municipal
council

129 | Town Sandur Ballari 40 29.09.2022 ol
Municipal
council

130 | Town Kurekuppn Ballari 408 28.09.2022
Municipal
council

131 | Town l{umgu:lu_-_ Ballarn 408 28002022
Municipal
council

132 [ Town Yelandur Chamarajana | 408 23.08.2022 | 23.09.2022 |
panchavath | gar ]




Compliance status of SWM Rules - 2016

133 | Town Hanur Chamarajana | A08 D6.08.2022
panchayath ar

134 | Town Gubhi Tumkur 288 10.08.2022
panchayath

135 | Town Koratagere | Tumkur 18K 10.08.2022
panchayath

136 | Town Turuvekere | Tumkur 288 10.08.2022
panchayvath

137 | Town Belluru Mandva | 340 02.09.2022
panchayath

138 | Town K hanapur Belagavi 31z 19.07.2022
panchayath

139 | Town Munavalli Belagavi 312
panchavath

140 | Town ME Hubli Belaguvi 312 20.07.2022 | 12.09.2022
panchavath

141 | Town Kittur Belagavi 32 11.08.2022
panchayath

142 | Town Arkalagudu Hassan 408 26.08.2022
panchayath

143 | Town Alur Hassan 408 25.08.2022
panchayath |

144 | Town Hirckerur Haver 168 22.08.2022 | O1.09.2022
panchayath

145 [ Town Koppa Chikamagal | 408 10.08.2022

| panchayath Ly

| 146 | Town Mudigere Chikamagal | 408 16.08.2022 |
panchayvath Uru

147 | Town Ajfampura Chikamagal | 408 10.08.2022
panchavath uru

(148 | Town Sringer Chikamagal | 408 11.08.2022
panchayath war
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Compliance status of SWM Rules - 2016

panchavath

149 | Town MR Pura Chikamagal | 408
panchavath Liru

150 | Town Maynkanahatt| | Chitradurga | 324 | 6.08.2022
panchayath

151 | Town Molakalmum | Chitradurga | 324 | 2.08.2022
panchayath

152 | Town Yellapur Karwar 408 10.08.2022
panchavath

153 | Town Siddapur Karwar 04 10.08.2022 | 20.09.2022.
panchavah 25092022

154 | Town Jali Karwar A08 10.08. 3022 | 27.09.2022
panchavath

155 | Town Honnavar Karwar 384 10.08:2022 | 26.09.2022
panchayath

156 | Tewn | Mundzod Karwar 408 10.08.2022
panchavath

157 | Tawn Shirahatti Gadng 2 06.08.2022
panchayvath

138 | Town Mlulgund Ciadag 2 02.08.2022
panchavath

159 | Town Marepal Cradag 312 (2082022
panchavath

1a0 | Town Jagaluru Davangers 408 O6,.08.2022
panchavath

181 | Town Sargur Mysuru 408 10.08.2022 | 03.09.2022
panchayath Rural

162 | Town LI-‘.'.anrita] Raichur 288 16.08,2022
panchayvath

163 | Town - Hutti Raichur 288 16.09.2622
pamchisvalh

| 164 | Town Halaganur Rawhur e, $.1 16.09 2022




Compliance status of SWM Rules - 2016

165 | Town Sirwir Raichur 288 | 7.09.2022
panchavaih

6y | Town Turvihal Kaichur 2ER | 7.09.2022
panchavath

167 | Town K amalapura Ballari 408 29.09.2022
panchayath

168 | Town Foudligi Ballari 408 28.00 2022
panchavath

169 | Town Kottur Ballari 408 29,00 2022
panchavath

[T | Town Murivamanah | Ballan ADE 28002022
panchayath | alli

171 | Town Tekkalakote | Ballan 408 29.09.2022
panchayvath

172 | Town Kuduthini Ballari 408 28.09.2022
panchuvath

173 | Town Jagaliry Davangere | 408 06082022
panchavath

174 | Town Bashettihalli | Beagaluru 240 22.09.2022
panchavath rural district

Total in 65104
Lakhs Rs.
Es. 651.04
Crores
176

177
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1 95 . Annaxure- E
-
! OBO-23218458 —_—
f80-2323R300 b T EmetipoimBsniasnoh oo in
e e : Website : biftp.flioch. gov.in
Py TR et
a6 RARNATAKA STATE PUOLLUTION S50 20 2k REMECRNY
o Mg T e
LT RS L R SIRACT. 198 RECOONISED ENVIRONMENTAL LARORATORY R
i BUAKD VI0ES Secrediied Testing Ly . - # [ € row, Thimmeies Rood,
Te-548 e Hhobl1ow" ST INIED EARGRArey T 1o Sivanagal asgalins - 0TS
Date: 06.04.2011
BEMP MSW Landfill Siwe,& "
SyNo.2,Mitsganahalll Village & | 5= ®'2
| NAME OF THE INDUSTRY @ | Sy.No.13,Beillahalli Village D :
; i ; e ATE OF COMMENCEMENT OF
?:f:;’“"“ Hobli,Bengaluru East | TEsT.14.03.2021
| SAMPLE COLLECTED BY : | oY ok '3"1' IN.DED DATE OF COMPLETION OF
: i i _| TEST:23.03.2021
DATE OF COLLECTION : 17.63.2021
| DATE OF RECEIPT B30 SAMELRRE UL
PARTICULARS : Leachate Spmple SAMPLE NO :WW-1417
I;. = | Range of T
Parwmeters | Unit  Standard | Result | festing/Limit of Test Method
2 Detection _]
| |pH@E 250 | - 55190 8.3 2to 12 Unit | 15 3025 (Part 1 1) 2002
't ‘Biochemical Osygen _91] 000 mpT. | IS 3025 (Part 44 :Iﬂﬂg_
= | Demand (3 days @ 37 ) | _'“"L e 4 1 ik - i
3. | Chemieal Oxygen Demand | mgfl. | 250 2457 | 410 10000 mg/L | [S 3025 (Part 58): 2006
4. [Totsl Suspended solids | mel | 100 164 | 10S00meL | [S3025 (Part 17): 2012
| Zinc as 2n o mg'l 50 027 | 0Jtol00mgl | 153025 (Pan &9) 2003
bz | : | ol 30 028 | 0.110100mgl | 1S 3025 (Part 54) 2003
|- . | Mickel as Bh o 2T
I P =" 2.0 2.7 0.0t 50mgL | 15 3035 (Part 60) 2008
. z 'il;_:thri:iHEm il 1000 4683 | 1o 5000 mplL |l 18 3025 (Part 32): .‘!:ﬂ[i
[ . INFERENCE I Nun Conforms to prescribed standards.

et 1. Additicnnl analysis repart Nt WW-1417A dated 86,04.2021 shall sk be read for alsclurathon

af Inderemce of the sample Tesied,
2 The shave resalts pertain caly 10 (e saiple teted.
3, The separt shall not be reprodiced withaoat the wiittes mmul_-d'lhe- ksharatary.
1 Sarmiples wall e stored for & periial of 15 days from the date af igux af renon,
Fection Kuie: ~Smtemeat of conforminy . son ¢ aiifarmety applies only 6 e iesolis as per

pamslord stipalased by oregilames sartfmaridy

l;"'rﬂ"f.ﬂ'-u Mt':--u'
Authorized Signstory (Chemicol)
iTir. H.Roopadeyi}
Seniar Schentific Officer

o Vgl apl Hrrsspfes.

v



| BBMP MSW Landtill Site6 T3
AR 8¥.No 2 Mittaganahall] Village & Fage 2 of2
AAMLUF TEE INDUSTRY . | Sy.Na. | 38lahalli Villngs, DATE OF COMMENCEM
?:?::Lﬂhnrli Hobli.Bengaluru Bast | TEST 18, 03,0021 ENT OF
SANPLE COLLECTED Y . | SthYoganands IN.DED |
LT AT RO: Mahadevpurs DATE OF COMPLETION QF
; = — TEST: 23,03.2021
DATE OF COLLECTION ;| 17.03.2021 .
— .

R e — e AMPLE REPORT NO:WW-14174

PARTICULARS Leachate Sample SAMPLE NC 'WW-1417

S| . I

No Parameters Unit Standard Result Test Method
. i ) APHA 29rd edition (Part
|_I. il and Groass ok _Th_.i.l’l- BOL <590} 2017

3, | Towl Dissolved Solids gL 2100 14,118 1S 3025 {Part 16): 2006
|1 | Ammomeal Nitrogesn as ™ miL 50 266 15 3025 {Part 34): 2003
‘4. | TowiKjcldna! Nimogen | i 100 351 133025 (Poct 34): 2009 |

5. | CoppersasCu | mg 30 | BDL IS 3025 (Part 42} 1992
g [rasdasps I o1 BOL 1S 3025 (Pust 47): 1994
7| Toul Cheomium | met 20 BDL 1S 3025 (Pt 52): 2003

8 | Cadminm oy Cd mel 10 | BOL 15 3025 (Part &1): 2000

9. | Phennlic Compaunds mL | e | BOL ki alsici i

. mFEm{'E MNon Confoarms o msmbﬁi Im- e

of Infercnce of the sam ple Tested.

-

BDL: Bebow Detection Level i
CHl amd Oroase: 1207 Copper a8

n migl
Cu: 0.05; Lead ns Ph; §.2; Toda

Coneriumy s O 0,15 Phenalle Compeunds: 0.1

2
—End of Repori—-+

Note | Additional apalysis pepori No- WW 141 dited 06.04.2021 shall ol be read Tor declaratian

I Chromimm: 0.2

. f‘;‘:"f""f"”ﬁv
L
Sectinn Hesd
Waste Warter Testing Laboratory
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PR O3S IH45E
Fax ; G80-23238300

———
—
mabin
——
e
e

RARNA FARA STATE FOLLL TIOS CONTROL B0 80
FENTHAL IRV TAONMESN LAk A REIR L TTEY

bzl d200087 AP IAE T, 6 FE OO ESED CVNTROS MY CAL ST T I
FEONEES" R0 2 Svwwoalirnal Tasting §islim sy Srs 5% ARE, Vo £y ipfivade Miinihes Tiosder | 1 Croa, Thimmaks L,

I AL 2T 0 R ORI AT

Ermallgoi)fi aflaliddbspe b aoe.in
Wetistte © Wt kigch. gov.in

sl Bty Rl

L3 o ey,
Syl A R PR Y

BLS IO, Thdiamige Biorvan™

Sl anoze, Rengrion - 186079

NAl E RE ME
e o Date: 21.01.2021
Lechate: sample callecied from the | e o
s e Quarry pit of BBMP MSW Landfi) | 88 1 0F2
] ATHON - Site, located at Mittszanaln!li village, -
Sy No, 02, Bideratiolll Habi, P OMUEWCEMET O
e Bangslars East Taluk Laicisi
: . Sri. J. N. Yogananda, DEQ
5:‘_‘. TPLE COLLECTED BY : | RO: Mubadevapura BATE ﬂu: UEFHPLE'PDH OF
_ e i e e ————— TEST: 06012021
. DATEOF COLLECTION - M 12,1020
DATE OF RECEIPT : R ET TR T | FAMEEEIRECCT R0 -0
PARTICLILARS « Woste waier \:.qrnplu { Lecleane) SAMPLE MO WW-S16
["H'" 2 A | | Rangeer =
Ne Porameters Upit. | Sendoed | Result testimg/Limit ol Teni Method
Sl ST - | Detection
1. [pH@XC S5pato | 18 210 12 Unit 15 3025 (Part 11): 2002
* e Sepsam b = =
2. | Total Suspended soluds gL 1wl 144 ! to 508 mg/l. 15 3025 (Port 17% 2002
Biochermieal Oxypen Demand | 2 16y 7000 I8 035 (Part 4d
l.ﬂ_ﬂﬂﬁ-lﬁﬂ'?bfl me'L | M ¢ Thilu In?_ .mg;-"i. | [5 3025 [Part }:EEIH_
& [Ct:mmnl Cvgen Demand mg | - 4674 4 1o 10000 g/l . 15 302 5% {Pare 58): 2006
5. |Copper mgl | 30 012 | D.05to I00mgl. | 183025 {Part42) 1592
6. |Lead meL 00 | 038 | 02veitDmgL | 183023 (Part 473 2009
& |zinc mgl | 50 | 043 | OwiOmg/l | IS3025 (Part49) 2003
¥. | Mickeal mzl in (35 @1 e 100 mgfLe {5 1025 {['u.r‘[ _‘illr:r;.._’ﬂﬂﬂ-
g | Fluaride us F myL 20 013 0.1 10 50 mg/l. _I_SMHH'ET_IE!#HH
10, | Chioride as Cl ;g."l. oo 6T | 105000 mpl |. 15 3024 (Part 32): 2003
INFERENCE Hox Conformyto pretirites siatods
| -0 dated 21011 1011 thall dse be read for dectiration

Fetes 1, Additions| analytis report Koz VY-

af Inferenee of the sampie Tested,
2 Tl shove wewils periain oaly fu the smpl e

3 The repon shall s be reproded witho
A Sngdes will by slannd g a pretiod w17 :
5 Phichibon Bale: - Sasemient of cosanmiky  voo gorforiity

apphet anly Be

ssarvckid smimid st by sl abory authorEy

ul the wrinea apgroal 68 he abarmberr,
it i the dime of s o F 420000

sk peialty = et

Antkoriced "s'l;rlﬂmj' P heniical)

1
el Repia:

i Lor, H.Roapadesl)
spnipr SEniific Glfcr



1958 '

‘ ANALVSIS WEPORT (NON ACCREITED PARAMETERS)
Dte: 21.01.2021

S S

Lechate samiple colleeied from the TPape 7 0l
. f2
: Quarry pid of BEMP MSW Land @ opesd -
NAME OF THE RSl [t y a7l
HE LOCATION : | Site, locsted 21 Mitlaganohalli village, | DATE OF COMMENCEMENT OF
Sy No, 02, Bidasahalli Habli, TEST: 30.12.3020
— = Dangalore Enst Taluk =
SAMPLE COLLECTE .| vkl N Yognmundas, IED
ECTEDBY : (30 mﬂm“ﬂ'“ﬂ“ . %,;';g OF ;:TELEH{JN OF
-r - e —— : : DE. t
DATE OF COLLECTION : | 29.12.2020 :
SAMPLE REPORT NO:WW-9064
DATE OF RECEIPFT : 30122020
PARTICULARS : Waste water sumple (Lechaze) SAMEELE R W= ]
| 5l L
‘et Neo Purnmeters Unit Standard Result Test Method
— APIA 23rd edition
fi PR e . SO i (Part 5520 1) 2017
2 | Aminosical Nitrogen as N | mpik 50 128 15 3025 (Part 34} 2003
3, | Total Dissolved Sofids m'l 2100 12030 15 3025 (Part 16); 2006
4 Tﬂ: Kjeldhal Nitragen mg/L 190 156 1S 3025 (Part 34): 2003
us N = ol
5 Tutal Chrominmn mg/l. 20 B 18 3025 (Pard 520 2003
G, | Cadmium mig/l. 20 RO 15 3025 (Part 4 L 2063
7. | Phonolic Compotunds gL 1.4 BDL 153425 (Part 433: 2003
i INFERENCE EﬂEll-urm! 1 preseribed siandards. I
[ Node: |, Additional saalysis repart Nu: WW-906 dated 21.01.2021 chall nhs be read for decloration
of Infereace af the sumple Tested.

7. BOL.: Below Detection Level in mg'l
.3 Cadmloem: 015 Fhenolic Compounds: 0.1}

il & grense: |.0; Tatal Chramiuns.
Eedlz Headd

Waste Water Testing Labuaratory
-—Fnd of Repoit-—
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C

Goraund ‘
1 Np Mawe of Facilinl ol o 2 Leachate quality - or
& e Manitored | "8 fenliceted) e et i VO
1905 24 N
6072001 |
|1 0dd0al
15,0420
i il 1w |
EliMI™ Winste Procesaing Linit & %:-— ?wﬁi
Land 6l site (MSW Jal Sy Ne 3.} 11-00-2023 10 : 2406 32 |
|| Defisull Vitage, Vel | (2003077 | LLMLI0ED | oy 0o, Pl ua
Fhobl, Basggalire Norty {24 Houy ) (022022 160,202 '
P W 00 7077
21 pi 02
6,05 3007
15 06,2003
407, 2132
17082022
19.06,303|
AT N2
(LN s ]
1509303 |
BBMP Waswe g Lo e A1 102031
Lt Fi10 aboe (MATW jat Sy 16.11.2021
3 Ba XTI, Ragaturs Villnge | ”If;fg;" [THEE R _
Velshanaa ok Bengalor: | 1 11007 Nil il Ml
Merth: Houes ) 15 4,300
[Chesed) 30,03 3003
710k,
38 65 7022
13 60 023 |
(h. 07 X2
[Nz
Propossd GOMT dusgung ol
Apancipsd Incit solid waste nl | 73682072 1o
2| S No27), Bagsheu Villge, | 23082002 | 23082002 Mil T M
Faln Habdi, Baegainrs Morth {24 Hourz
Tatuk.
"Mute 1 Axzlysis reports enclused
En aflicer
office - Yelahuika { BYT)
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TESTHR T 260

SANITLE REPDIT NOD: WW.256

e TLARD S
| Fe ';:.——-—.._]_,__ e SAMPLE N0 - WAV-266
] Taranacicrs Unit =
i e Sindard Neaulg ‘Fest Method
_--"I_..: I =] S4up
fﬁm alids mpaL, = :‘: 18 3033 {Fart 111
e p_'.._-;\.f'-:.l'i-nll'h — e = 15 T2 {150
S -_—'_:I:;T;.] sy gea Desmand RE 3321 [P | 4) g
A rdin gl 0 ig
' 15 3008 [Fsn 441
s = s # 15 J60% i 323
e I G ez
| ]
T T kjute Vgrm s N L 140 P
s 15 J0 fars 34
3 Fasdst mp/L 10 B = -
EHOI(anil)
~EEgas mg. 10 BOL PN
i proerL
5 D . W BOL 8 A ey
e TR .. 24 a3 15 Jais i
= dumiz= me/l 1 Br. 15 30 i
% Xoud gl in oL i i
3 TeciChrardim mpt 20 AL —
1 fiaed mgl | al DL 12508 T
INFERENCE Conlormis do preseriied standands,

i 1. The above resalis permim only 1o the s=nple tesinl.
1, The repest shiad not be sepeoduced withoul g writkn approval of fe hbomicry.

7. 5amples will be stared for a periad of 15 days fom the date of 55 of report.
I.I;t::f-: Rife: “;nm of canformuly spedies only o e5alvs’s of esalis which mevs (e dandinks

stijulsted by regulalory suthority™,

£ 11001 Mefowe Detecsion Level in mgiL.
Dif & prease: 1; Codmiunr : 0.04; Copperl0Z; Mekd 0.1, Totd Chwpmlurin .2,

Lesdd

Authari

.ﬂ-wfh'

Signa fory (Chomieal)

{ e, T Roapadevi)
Sentor Scienfific Dilicer

eeePr ff Remairt=-—
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ANALYSLY REERLIRY,

LU TS

"N

LE ] [
T LT Lk

Flude ] 2 TGLEFLT

NP, IHIAEE Wt Bl Pl | oo |
| (AR Plunt 1 1) Sentite bl | |
il VUL wities il Sy Mo, 1, D0eflatiull] A
T LA TG AL R E ) BT Fe£oF £ mardld 00T E
I Pl TR R B
Chanconbineze B 1T bechinte I8k lonty = e
3 o | Sl v i e e i e
:'nf-'l..".”'t |-'1..|.“'|-|"'1 Fe IR “:u: Voo i Ilrl.lr.i'l’:':j::';lf.'fﬂiﬂ LETNa Al
e LHE TN 70,03 — S—
AT EPLIACT e | SARPLE REROAT HOEVWe 1149
1 1 W |t|.:|l'|;]|l|:‘i“ H_.ﬂ“.l_ﬂ_;’._l e F— it
i ; 33 Toontend fcunto olboeted fona finel | Sas0 L1 MO WW-1 140
( Pak TLARS (V1 e {1t Pl !
BN R — Uk | Stndud | Result Test Methad
'F"“‘ i e = | SSwm94 b5 5 3625 (#ran 11}
oo {Eufs_wnhl'.!pliﬂ g/l 11— 1.0 15 625 (e IEH _I
S APHA 2nd exlit
5 [k grease e 1 Rl (45208)
3| Toral Dissislved Sulids g, | 20 6 15 3025 (Part 16)
£ il Nt o N__ | gl 6| 021 15 3035 (Fart 34)
o | Total Kjeldial Nitmgen ns N | v, 10 D310 15 3025 (Fart 34)
7, | Whechemicrt ey ; 30 10 153025 (Part 44)
/2 (enia € e 27 ") wigl 1
B |Coper g/l 10 BDL IS 3025 (Pant &1)
W [lend L. ol 101, 15 3025 {Part 47)
TR — 50 oL 15 3025 (Part 41}
11, | Nickel e, 140 BOL IS 3025 (Pan $4)

C 12, | Total Clevenisen g/, 20 BDL 153025 (Part 52)
13, | Cadmism g/l 20 BDL 15 3025 [Past 21)
14, | Fluorde a3 F . 20 noL 15 3025 [Pan 60)

15 | Chlriie a2 Cl gL 1000 &0 153025 (Part 32} |
INFERENCE | Confarms to preseribed stiendands.

Nstez 1, The nhune resalts perenin cedy b the simple testl,
3, The repart shalt mat be reprishieed widlout e writlen approval ol e liboralory.

3. Samplcs will e stared fur n perid ef 15 days fram te M:nrimrud'r-rp:rrl_l
d. Decision Rule; *Siatenient of confarmisy npplivs anly to malpsis of results which mets
e ptaaliivds stipuilated by regulatoey autharity™

5 0L e Bepeciion Level g/l ,
il & preate : 1.0; Cigiper: 0,03 Lead: 0.3; Zinc: 0.03; Niskel : 8.1; Total Chromiunc 0.2,

Colivhumn; 0L0H; Fluoriide; 0.1,
:—r’r’a'.’;;(-;mir
Authorized Signdtory (Chemieal)
(Dr. L. Roopadevi)

—. Senior Scientific Officer
i BNt
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Fid Karnataka State Pollution Control Board
e Continuous Ambient Air Quality Monitoring Station : Mobile Van (KAD3 AF 2483)
e Daily Roport on Ambilont Alr Quality ) ‘
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ANALYS) S WErONT
re. 3 . - H-lu;_li"ﬂ;?‘“z-".'- -

RITAAP sied gl [tlll:l:l;'il'lﬂ [;-1:1' 'lTI-'.J_
Pt &% 1 By, M 1Y, Feflaleli]
Villnge. Velshniks Fleshli, Bengnlion,

NAME &F T LICATION -

Page | al'2
DATE OF COMMERCEMENT U
TEST: 1702209

‘_\—r- e i— - ——
BARPLE COLLECTED BY':

S T

Sk, Vaisharyi Dovar, ARG
ROz Yelabarbn

DATE OF COLLECT Iom

BATE OF COMPLETION OF TEST:
28,02 2032

16022072 -
— WIS
IATEOF RECEIPT 17.02.2022 SANFLEMIOET MO |
. : Treatedl bochuate collectl o Tl ETP BAMPLE MO WW-2218
PARTICULARS - ok Pkt Pl
B f Parumeters TR Tl Test Method
1. | hi 3 - 55100 68 IS 3625 (Past 1)
3. | Toual Suspended solide . 100 40 15 3025 (Part 17}
3. |0l prease mp/L. 1o BOL APHA 23rd edition {55208}
4. | Tl Dissalved Sclidy ingiL 2100 m I5 3025 (Part 16)
5. | Ammonical Nitogen as N mg'L 50 L3 153025 (Part 34)
6. | Total Kjeldial Nitrgen as N mpL. 100 11 15 3025 (Part 34)
| Biochemical Owypen Demund (3
s @10 mg/L 30 64 IS 3025 {Part 44)
8. |CopperasCu mp'L. 10 BDL 15 3025 (Part 42)
9, [Lesdas P L 01 HOL 15 3025 (Part 47)
10. | Zinc 22 2n my'L 54 BDL i5 3625 (Purt 49)
10 | MickelasNi | e 30 BDL 15 3025 (Furt $4)
12, | Tousl Chremium s Cr mg/L 0 BDL I5 3025 (Pant 32)
| 13. | Cadmium 5 Cd mg'L 20 EDL 1S 3025 (Part 41)
| 14, | Fluaride as F mglT. 20 BOL 15 3005 (Part 60)
15, | Chlovide as C1 mg/L 1060 28 18 3025 (Pat 37)

| INFERENCE | Conforms 1o preseribed standards,

Nae: 1. Addiveust analysls repart Na: WV-2215A dated 14003021 shall a5 be read Tur dectaration

of laference of 1he sample Teseld
11‘hu&nwﬂnmmuhm1}'m-ﬂ:ﬂtwmd

E.Wrepmﬂuﬂmhmwwiu_hmwlmh labarasory,

4. Swmples will be stored for a period of 15 deys from Hes dlrve of isus of repon,

5. Decision Rule: “Simement of ensfemity opples only e anglvsis of results which messs
athority”,

the standards stipuluted by regulatory
fi. BOL: Below Dedoctioa Level in mpl

Ol & prease: 1.4; Copper 35 Cii : 0.05; Lead s Fb: 0.2: Zine a8 Zn : 0.03; Nicked ns Ni - 0.1;

Total Chromiun: 0.2; Cadmium ns Cd: 0.04; Fluaride as F-

0.l

Amhﬂmﬂé’ﬁﬁ%ﬂmﬁm}

was il i e i

(. H.-Roapadeyi)
Seniar Scientiflle Officer
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ANALVERS NPT (R0 ACC T EDETER AT AR T ET)
= Dhie: 14,002022
W i m I* &&-ﬁrmuﬂ!‘]ﬁﬁ {H?':E"I -;.;:‘F e T B
AME OF THE N1 .| Piont & D By, No 13, : -
ik, Bellahalll Viliege, Yelohnaka Ih-'ﬂl F O COMMENCEMENT OF
P s i b, Besalurs, TEST: 17.02202
AMPLE COLLECTED BY. Smt, Vol Devamj, AEO DAYE OF COMPLETION OF TEST:
T Yelnhonln 28 00 K2
JATEQF COLLECTION: | 16022012 = s
—| SAMPLE REPORT NO:WW-2215A
DATE OF RECEIPT : 17.02.2022 =i
: Trented lechate collestesd from Tionl | §4MPLE NO :WW-2215
i ETP tank (ilot Ploa)
( g‘n Parameiers Unit Siamefard Result Test Method
I. | Arsenic (a5 As) mg'L 02 BDOL APHA 2314 edition (31258)

Lmrf.nmdt ‘ Conforms to prescribed standards,

of Inference of ihe sample Tesed
2, BOL: Below Detection Level in mp'L
Arsenfe (ns As): 0.00].

—Fad of Reparte

Note: 1 Additional snalysis repert No: WW-1215 dated 14.03.3022 skall alen be read for doclaralian

,#}drwz'l'
Seetibn Head

Waste Water Testing Laboratory

(o2 |
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Karnataka State Pollution Control Board
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o Karnataka State Pollution Control Board
ﬁg Continuous Ambilent Air Quality Monitoring Station : Mobile Van
Ny (KAD3 AF 2463)
Location: Sy Mo- 271 Bagalur Village, Jala Habl, Bangalore Morth Taluk,
Wind Rose 22.08-2022 14:00 10 23-08-2022 14:00
|
| Bto 1 miy
1102 mis
Jwdmis
o4 min
42 5 mis
5 mis+

0 23 20

85.8% valid deta presont
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= Karnataka State Pollution Control Board
Continuous Amblent Air Quaiity Monitaring Statign - Mobile Van (KAD3 AF 2463)

=i
S Daily Report on Ambient Alr Guality
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L Karnataka State Pollution Control Eoard
e Continuaus Ambient Air Quality Monitoring Station : Mobile Van (KAQ3 AF 2463)
'{‘f}' Daily Repart on Ambient Air Quality

Lacation : Sy No- 271 Bagohur Village, Jala Hobli, Bangalore North Taluk
Start Time 27.08-2022 14:00 End Time 23-08-2022 14:C0
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HARNATARA STATE MOLLLUTION CONTROL BODARD
CENTRAL ENVIRONMENTAL LABORATORY

MEY RECTOOMISEDY BNy MO AL EA B4 TOHE W

UFOVIEC 178 e el Fﬂlu‘l.l.hur.il.m].'u:,' HABL Yide Crriiimans Plualsgr T RERT

RECH WRIT 2010 5 and 1506 45001 T058 CEIETIFED LA A T

Urenadl | gt kg g |J19?0 ‘

Wessity | N AGDeD. g

LR e =
LB O, I e, o
e . L T
RLPFi, R L TTTN [T T

I % ot Tharvirrisisly g
e e TR T

) PARAMETERS)

Date: §3-08-2022

[Barewell Water Sample collected at Sathour Vil

lage,

NAME OF THE LOCATION ; E:,‘"h" Tmmmh P R L et Page | of 3
GPS:13°0725":N 77°38'45" E
SANPLECOUSCTEDDY . |ooe S v DE0 [ DT O COMMINCEENT
DATE OF COLLECTION ; 04072022 rondoBd oot A
DATE OF RECEIPT : lns—u?-zm:z SAMPLE REPORT NO. : W-922
'—t ..cULARS Borewell water sample SAMPLE NO, : W-922
Standard
No. Parameters Unit IHI:; m :ﬂﬂ] Result Test Method
AL PL
1 [pH @ 250C - 651085 | 651083 74 IS 3025 (Pam 1)
2 [Turbidity NTU 1 3 0.6 IS 3025 (Part 10}
3 [Total Dissolved Solids mg/L 500 2000 304 IS 3025 (Par1 16)
4 [Sulphate as 504 mg/L W 40 22 IS 3025 (Part 24)
5 |Chloride as c:i gL 250 1004 36 IS 3025 (Part 32)
'p- wlic Compound as CH,OH mg/L 0.001 D.002 BDL 15 3025 (Part 43)
_ﬁjm s MOy mgL 45 45 5.8 15 3025 (Part 34)
§ [l'oml Hardness as CaCO, mgl. 200 600 132 19 3005 (Part 21)
o 11'.‘:dr.'i|.1m as Ca mp/L 75 200 29 15 3025 (Part 403
O | Mapmeshinm as Mg mgL 30 100 15 [5 3025 (Pan 46)
| [Total Alkulinity as CaC0, mg/L 00 600 172 15 3025 (Part 23)
2 {Fluoride as ¥ mgl. I L 15 2,04 IS 3025 {Fu;'t &)
3 |Ammonta as N il 03 oS 0.2 hIS 3025 (Part 3--1-']- Bl
4 [Sulpiile as HyS mgl | 005 0.05 L
3 poron a3 B mg.n'L._ 0.5 24 B {f‘ﬂ i 'Ejlj'i:“ -

PT.0h
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1971 P SN
Page 2 OF3 1
lf--lgappc: ps Cy mgL Q.03 |5 w15
17 | Einces Zn mgfl. 3 15 0.347
18 |Bdickel as Ni mg/L 0.0z 002 0.002
] a Mn m 0.1 .3 BIL
: fmum - gk APHA 23rd edition
= (31258
20 |Total Chremium ag Cr mgL 005 005 BDL
21 |Ironas Fe mp/L I.0 1.0 0229
22 |Cadmium as Cd mg/L 0.003 0.003 BDL
23 |Lead as Pt il 0.01 0.01 BOL {
s e MPN/ | Shall not be detectable in 1m"’"‘“'m APHA 23rd edition {9221
o 100ml| any 100mL sample | RE00MPNI0O mb) |-, o oo
FERFNCE MNon Conlorms to AL & PL f 1S 10500:2012 (Reaffirmed 2018) standard with

respect to above tested parsmeters

Note: L. Additional snalysis report No: 'W-921 A dated 03-08-2012 shall also be read for declaration
of Inference of the sample Tested.
2. The above results pertain only to the sample tested,
3. AL: Acceptable Limits, PL: Permissible Limits (in the sbsence of alicmate source)
4. The report shall not be reproduced without the writien approval of the laboratory,
5. Samples will be stored for a period of 10 duys from the date of dispaich of repon

6. Decision Rule: “Statement of conformity applies only to analysis of results which meets the

Authorized Signatory (Biologienl)

standards stipulated by regulatory authority™.
1. BDL: Below Detection Level in mg/L.
Phenaolic Compound as CJH,0H : 0.1; Sulpbide as Hy5:2.0; Boron as B :0.1;
Total Chromium £0.001; Mungsmese us Mic0.002;Cadmivm0.001 :Lead as Ph-0.002.

Kadra- M-

(Radha MLN)

Assistant Scientific ODilicer

—Endof Ropert

:“]__ e
Authorized Sgfnafory (Chemical)
{Farhath Jobeen)

Dypuly Seieatific Officer
f
b2
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ANALYSIS REPORT (NON ACCREBITED PARAMETERS)

Date: 03-08-2022

Borewell Water Sample collected at Sathnur Villape,
Gruma Panchayath Office, Yelahanka Hobli, Bengalura

NAME OF THE LOCATION ©  ooh Taluk i Page 3 of 3
GPS:13%07251-N 175845 E
Smt. Vaishaavi Devmaj, DEO DATE OF COMMENCEMENT

SAMPLE COLLECTED BY

RO : Yelnhanka OF TEST : 05-07-2022
DATE OF COMPLETION
DATE F COLLECTION : Ca-07-2022 M
A ' _ QP I'EST : 15-07-2022
JATE F RECEIPT : 05-07-2022 SAMPLE REPORT NO.: W-022 A

24 BTICULARS Borewel] water sample SAMPLE NO. : W-922
Srandard
IS 10500:2012
SLNo TFarameters Unit (Realfirmed 2018) Result Test Method
AL PL
) APHA 23rd edition
" 0.05 0.05 5
1 Cyanide as CN mg/l BIXN (4S00-CN-E)
Non Conforms to AL & PL of 15 10500:2012 (Reaffirmed 2018) standard with
ol respect to above tested parameters
L e Additional analysis report No: W-922 dated 03-08-2022 shall also be read for
r declaration of Inference of the sample Tested

2. BDL: Below Detection Level in mg/L.

Cyanide:0.001,

—End OF Repari—

b4

i
1
R

A

Section Hlnd.
Water Testing Laboratory
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CENTRAL ENVIRONMENTAL LAB

KARNATAKASTATE POLLUTION CONTROL BOARD

ORATORY

peEF RECTHGHISED FHYTRONMENT AL LANCSEATORY

ESCHERE 4 M0 S Accrediled Testing Lebtrasary by HARL Waic Cerleiome Manb=) JL-24 K7

103 W] 300 Y mnd TECE 43001 200 F CERTIFLED LARCRATIEEY

rrand| ol e AL b s 1
LELe Lo Ll |18 AP e T

' 19;4

[ B S i = g =y

a i ey BOL . O
FallE Tpeiesans mamig g
EArc i, “Misargs i by
T Coois, Thirnerslis. Paad
Bkiowingme, Babgabim - 1T

LVSIS REPORT [ACC in P ETER
= Date: D3-08-2022
Borewell Water Sample collected ot Srinivasapura
AME OF THE LOCATION ; :Z"ﬂffl:ﬁu‘m G Setabakn Hotl, BEngeen’ Imgs1ae3
GPS:13°%0727"-N T7°3847"-E
—— il -
ATE OF COLLECTION : 04.07-2022 N
ATE OF RECEIPT : _u::s-m-ln!:«: SAMPLE REPORT MO. : W-823 i
i@bmnﬂ Barewell water sample SAMPLE MO, : W-923
¥ Standard
[ Farmmeters Unit {RI:;:DH:;::EH} Result Test MeTet hod
AL PL

1 |pH @2soc = 65185 | 65083 73 1S 3025 (Part 11)
2 [Turhidity NTU 1 5 0.4 IS 3025 (Part 10)
3 |Total Dissolved Solids mg/L 500 2000 1044 15 3025 (Part 16)
4 |Sulphate a3 S04 mL. 200 400 40 |15 3025 (Part 24)
5 |Chloride as Cl mg/L 250 1004 150 IS 3025 (Part 32}

P plic Compound as CgHyOH mi/L 0.001 0.002 BOL 1S 3025 (Part 43)
—T&Mu NO, mig/L 45 A5 84 IS 3025 (Part 34)
% [Total Hardness as CaCO; mg/L 200 600 4;n 1S 3025 (Part zi}
9 |Cabcium a3 Ca mp'L TS 2 b [ 3025 [Fart 40)
10 [Magnesium as Mg mp'L 30 100 57 IS 30235 (Part 48]
11 |Total Alkalinity as CaC0y, il 200 600 in 1S 3025 {Part 23)
12 [Fluride ax mefl. 1 1.5 035 15 3025 (Part 60)
7% P ¢ mgf 0.5 0s 0.12 IS 3025 (Part 34)
4 |Sulphide as H;S mgl | 005 0.05 BOL Eﬁ‘ﬁ’%‘dm"m
) — mg/l. 0.5 _ 24 BOL If‘:::‘ﬂ%—"g:f*??:“m

P.T.L)



1975

respect 1o above tested parameters

16 |Copper as Cu mygy'l .03 1.3 0.004
17 |Zinc as Fn mgfl 3 I3 4
18 [Nickel as Ni mg/L 0.02 0.02 0007
19 |Man as Mn m/L 0.1 0.3 0.006
AR APHA 2%t edition
' (3125R)
20 | Towal Chrominm as Cr maL 05 .05 0021
21 |Iron as Fe mg/L 1.0 1.0 0.803
22 |Cadmium as Cd mg'L 0003 0.003 BDL
23 |Lead as Ph mg/L 0.01 0.01 BEDL C
) MPN/ | Shall not be detectsble in Preseat | ApHA 23rd edition (9221
ol 100ml| any 100mL sample | (SOMPNA0mD |0 g o
; S Non Conforms to AL & PL of IS 10500:2012 (Reaffirmed 201 8) standard with

Mote: 1. Additional analysis report No: W-923 A dated 03-08-2022 shall also be read for declaration
of Inference of the snmple Tested.

2. The sbove results pertain only to the sample tested.

3. AL: Aeceptable Limits, PL: Permissible Limits (in the absence of aliernate source)
4. The report shall ot be reproduced without the writen approval of the laborstory,
5. Samples will be stored for a perfod of 10 éays from the date of dispatch of report
6. Decision Rule: “Statement of conformity applics only 1o analysis of results which meets the

standards stipulated by regulatory sutherity™, t

7. BOL: Befow Detaction Level in mgyl.

Mhenolic Compound s CH,OH - 0.1; Sulphide as H.S:2.0; Boron as [ :0.1;
Cadminm:0,001;Lead as Ph:0.002

Thdra ¥
Anthorized Sloaatory (Bislozical)
(Radha M.N)

Aﬁnnt Sedentifie MTicer

j-_.r"k' . ",,.lll.r-—._.
Authorized

tory (Chemical)
{Farbath Jabeen)

Deputy Scientific Officer

——Emil of Report——




ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Daute: (K-DR-200212

1976

JAME OF THE LOCATION :

Mowrth Taluk
GPS13%0M27"-N 775847 E

Borewell Water Sample collected at Srinivasapura
Village, Public waier tank, ¥ clahanka Hobli, Bengaluru

Page 3 of 3

Smi. Vaishnavi Devraj, DEO DATE OF COMMENOEMENT

SAMPLE COLLECTED BY : |00 v hanka OF TEST : 05-07-2022
" : DATE OF COMPLETION
JATE OF COLLECTION : 04-07-2022 s e opees
IATE OF RECEIPT : [05-07-2022 SAMPLE REPORT ND. : W-923 A
ARTICULARS Barewell water sample SAMPLE NO. : W-923
—
Standard
IS 10500:2012
Sl.No Parameters Unit (Reaffirmed 2018) Resualt Test Meihod
AL PL
) ] APHA 23rd edition
0.05 0.
1 Cyanide as CN mg/L 0% BDL (4500-CN-E)
Non Conforms to AL & PL of IS 10500:2012 (Reaffirmed 201 §) standurd with
BFEEENLE respect to above tested purameters

MNote: 1. Additionas] annlvsis report No: W-2213 dated MZUH shall also be read for
dectiration of Tnference of the sample Tested
2. BDL.: Below Detection Level in mp/l.

€

Cyvanide:0.001.

§ o=

Section Hiad

Water Testing Laboratory

==End O Reguri—
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1978

ANALYSIS RT DITED PARAMETERS
Date: 03-08-2022
Barewell Witer Sample collected at Kogilu Village,
W ME OF THE LOCATION : Indira Canteen, Yelahanka Hobli, Bengalura North Taluk | page | of 3
GiPS:13°06'12"-N 773658~ E

e e b
ATE OF COLLECTION : |os-07-2022 B
ATE OF RECEIPT : los-07-2022 SAMPLE REPORT NO. : W-924
T LARS Horewell water sumple SAMPLE NO. : W-924

. Stamdard
o. FParamelers Unit mﬁ;ﬂjgﬂm Result Test Method

AL PL

pH (@ 250C . £5t085 | 651085 74 15 30025 (Part 11)
1+ rossidny NTU T (- 0.3 IS 3025 (Part 10
b [Total Dissolved Solids mg/L 50 2000 1080 15 3025 {Part 16) I
4 {Sulphate as SO4 gL 200 400 40 1S 3025 (Part 24)
5 |Chloride as Cl mg/L 250 1000 172 [S 3025 (Part 32)
& |Phenolic Compound as CoHOH | mg/L 0,001 0,002 RDL IS 3025 (Past 43)
t:rum-_- as N0, mg/L 45 45 112 IS 3025 (Part 34)
§ |Total Hardness as CaCly mp/L 200 00 416 [5 3025 (Part 21)
3 \cateium is.Ca mgL 75 200 85 1S 3025 (Part 40)
0 |Muggnesiuim ps Mg mg/L 30 160 50 I5 3025 (Par 46)
11 |Totsl Alkalinity as CaCOy mgil 200 500 396 15 3025 (Part 23}
|2 |Fluoside as F mgfL I I:5 0.28 _Ei 3025 (Fart 60
13 |Ammemonia as M me/L 0.5 0.5 020 15 3025 (Part 14)
14 |Sulphide as H.S mg/L 0.05 0.03 BDL g’;ﬁ;;‘ijﬂi“m
15 {Boron 84 | ox | a4 o e

rT.O




1 979 | Page 3 (33
| 16 [Copper as Cu mi'L 0,05 15 BDL
17 |dinc a5 &n mgL 3 15 BOL
18 {Nickel as Ni mg/l. 0.02 .02 0.012
s Mn L 0.1 0.3 0.011
| i i el - APHA 23rd edition
I (31258)
20 |Total Chromium as Cr mg/L 0.05 0.03 0.005
21 |Ironas Fe mg/'L 1.0 1.0 1.016
22 |Cadmium ns Cd maL 0.003 0.003 BOL
23 |Lead as Pb mg/L 0.01 0.01 BOL
L
: MPN/ | Shall not be detectable in Preseet | apHA 29nd edition (9211
24 |Ecoli 100mi|  any H0OmL sample | (EMPNABIED o0 o 00
Non Conforms to AL & PLof 1S 10500:2012 {Reaffirmed 201 8} siandard with
INFERENCE I ol 3 e

Mote: 1. Additional analysis report No: W-924 A dated 03-08-2022 shall also be read for declaration
of Inference of the sample Tested.
2. The above results perain only to the sample tested.
1, AL: Accepinble Limits, PL: Permissible Limits (in the absence of alternate scurce)
4. The report shall not be reproduced without the written approval of the laboratary,
5. Samples will be stored for a period of 10 days from the dute of dispateh of repon
6. Decision Rule: “Statement of conformity applies only to analysis of results which meets the
stzndards stipulated by regulaiory authority™,
7. BDL: Below Detection Level in mg/L.
Phenolic Compound as CHsOH : 0.1; Sulphide as H,5:2.0; Boron as B :0.1;
Copper as Cu:00001:Zine 23 Zn:00002;Cadmivm:0.00 1 ;Lead as Pho0.002.

Padba . M-
it \t S
Auvthorized Signatory (Hinlogical) Authorized S'LILllﬂl'J' (Chemical)
(Radha WM {Furhaih Jabeen)
tstani Scientific Officer Depuly Scientilic Dificer
ij: S R e —
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ANALYSIS REPORT (ACCREDITED PARAMETERS]

Date: 27-07-2022

Borewel]l Water Sample evllested at sathnur village,
HAME OF THE LOCATION : Grama Panchayth Cfice, yelahrnkn hobli, Bengolur Page | of 3
north taluk.
Bmit. Vaishnawi Deveaj, DEQ |DATE OF COMMENCEMENT
.F COL : d
SAMEGE CDLLES TELMERE RO : Yelabanks OF TEST : 16-06-2022
' DATE OF COMPLETION
DATE OF COLLECTION - 15-06-2022 OF TEST - E'i"-ﬂﬁ-!m_:
I}*"T‘E OF RECEIPT : 16-06-2022 SAMPLE REPORT NOL : W-529
pal  ULARS Borewell water sample SAMPLE NO_ | W-829
Standurd
Py - U 1S 105002012
N, rameters mit (RealMirmed 2018) Result Test Method
Al FL
| |ph @ 2350C 3 65085 | 65088 7.5 15 3025 (Part 11)
2 [Turbidity NTU I 5 0.2 153025 (Part 10) =i
3 [Towmnl Dxssolved Solids mgT. S0 2000 1070 153025 (Par1 14)
4 [Suiphate as 504 maz/l 200 A0 L) 153025 (Part 24)
% IChloride as €l gL 250 100 18% 15 3025 {Pary 3
tﬁ*-mﬁn Compound, o8 O H,0H mg/L ERETS (L0032 DDL S 3025 (Part 43)
7 |Mitrate os WO, mgL 45 45 20 15 3025 (Part 34)
8 |Total Hardness as CaC0y; ing/l. 200 L] A 15 30725 (Part 21)
9 |Calgium as Ca mg/L 75 200 £ (15 3025 (Parr 40)
0 |Magnesium as Mg mgL. 30 oo 47 IS 3025 (Part 16
| [Totsl Alkalinity as CaCO; mg/L 200 600 352 1% 3025 (Part 23
2 |Fluogide o5 F mgfl. 1 1.5 12 IS 3025 (Pant &0)
F A mmomg ba N mg/L (.5 a4 HBOL IS 3025 [Part 14)
_  |APHA 23¢d edition
Sulphide 5 ’ ;
] phide as-|1;* mg/L .05 .05 B (4500 5.2 F)
= APHA 33t ediion
Boro 5] 0, ! ;
3 I & il 3 24 Hel {J'arMSﬂﬂ—E B)

PI-TI ﬂ



1981
Pages 2003
I8 [Copper & Cu mg/L 005 1.5 AV
17 {Furee az Ini mg/L 5 Is B
r 18 |Nickel as Ni mg/L 0.02 0.02 0.019
APHA 23rd edition
19 |Manganeie 25 Mn mg'L 01 0.3 0.006 |czn2sm)
20 [Total Chromium as Or meL .05 0,045 A,
21 [Cadmium as Cd mg/L 0003 0.003 BIL
22 [Lead a5 Ph mg/L .01 0.0] BIL :
23 |lron as Fe mg/L. 1 [ 0,050 153025 (Part 53)
= MEN/ | Shall not be detectable in g APHA 23rd edition (922]
24 |E.coh 100 mi any 100 mL e (140 STPMN00 ) 113]9-“
INFERENCE Non Conforms to AL & PL of [S 10500:2012 {(Reaffirmed 2018) standard with

respect to above tested paraimelers

Mole: 1. Additional analysis report No: W-829 A dated 27-07-2022 shali also be read for declaration

of Inference of the sample Tested.

2. The above résulis perisin only 10 the sample tested.

3, AL: Acceplable Limits, PL: Permissible Limits {in the sbsence of alternate souree)
4, The mport shail not be reproduced without the written approval of the labomtory
5. Samples will be stared for a period of 10 days from the date of disputeh of report

6. Decision Rule: “Statemont of conformity applies only to analysis of results which meets the

stondards stipulsted by repulatory aumthority™.

7. BDL: Below Detection Level in mg/L.
Phenolic Compound as CH;OH ¢ 0.1; Sulphide as H,5:2.0; Boronas B :0.1;
Ammonia as N : 0,1; Zine:0.002; Totzl Chromium -0.001; Cadmium:0.001: Lead:0.002.

)
Anthirizeld Sigaulory (Biological)
(Radha M.N)
G%Amimm Seiegtific OMficer

-~

o

-
A il L

Aonrllsairivand ﬂ-innil-lr y [ hemicul)

{Farhath Jabeen)

Deputy Scieatific Officer

——End of Repir)-—




’ ANALYSIS REFORT (NON ACCREDITED PARAMETERS)

Drge: 27-07-2022

1982’

Borewell Waier Sample collected at sathnur village,

MAME OF THE LOCATION : Cirana Panchayth Office, velahnaka hobli, Bengalury Pape 3 of 3
north taluk.
. [Sme Vaishnavi Deviaj, DED |DATE OF COMMENCEMENT
SAMES COLLECTHOBY .. | Vatsna OF TEST : 16-06-2022
) DATE OF COMPLETION
5 v L I
DATE OF COLLECTION : 15-06-202 OF TEST : 27-06-2022
DATE OF RECEIPT : I16-06-2027 SAMPLE REPORT NO. : W-829 A
PARTICULARS Borewell water sample SAMPLE NO. : W-829
1
I Standard
IS T0E00:2012
SLNo Parameters Unit {Reaffirmed 2018) Result Test Method
Al PL
) APHA 23nd edition
| ide Ak F]] DL
Cyznide as CN mg/L [ 5 B (4500-CN-E)
Mon Conforms te AL & PL of 1S 10500-2012 (Reaffirmed 2018} standard with
TR [respect to above tested parameters

Note: 1. Additional analysis report No: W-829 dated 27-07.2022 shall also be read for
f declaration of Inference of the sample Tested
© 2. BDL: Below Detection Level in mg/l.

Cynnide:0.00],

—Enl OF Hegiorr—

™ i
| ol 1
= =

e e

Section IIJ‘HE’
Water Testing Laboratory
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LI'M:I-‘KI-!'MHI:EI-.II FENWVIRORIAIEST AL LABOHA TOHY
BSCHTED 17005 Accrestitgd Teiting Labeorattry by MANL W ale Certifies i Mumber TO-546T R o LY S

T | 9&4

Welste [ A npaie. i i

RARNATAKA STATE POLLTMTRN COMNT RO B0 ARD
CENTHRAL ENYIRONMENT AL | ARCORAL IRy

TS T e, Lemrsa)t

LAY 0 SRAl B R e
Aoy, d-llnm-i::ur

T-540T 1S SO0 070018 mied SOy AME0] 201 B CERTIFIET LABRORESTORY 8 e, Thiviresdah R A
Harmrspar, (R sir. Srin T
ANMALYEIS REMORT (ACCREDITED FAEAMETERS)
Daie: 27-07-2022 =
Borewel| Water Sample collected at Srinivaspura village,
MAME OF THE LOCATION : ipublic water tank, yelahnaks hobli, Bengaluru north Page 1 oF 3
Ral k.
: Smt. Vaishnavi Devraj, DEO  |DATE OF COMMENCEMENT
SAMPLE COLLECT s
EDBY RO : Yelabanka |OF TEST : [6-06-2022
DATE OF COMPLETION
DATE OF COLLECTION - 15082032
= OF TEST ; 27-06-2022
[I}A‘IE OF RECEIPT : [ G={15-2022 SAMPLE REPORT NO. : W-830
F'A(- ULARS Borewell water sample SAMPLE NO. : W-B30
Standard
: IS5 10500: 2012
M, Parameters it (Realhi 12018) Result Test Mieihad
! AL PL
I jpH & 250 - G5 8BS fi.5 ko 8.5 15 15 3025 {Part 1 1)
2 |Turhidity - NTU 1 5 0.2 1S 3025 (Pant 1)
A [Totl Dhssolved Solids m'L A00 2000 176 1S 3023 (Part 16)
4 [Sulphate as S04 mg'L 200 400 28 153023 (Par1 24)
5 Iﬂhlmjde as Cl g1 250 1000 183 IS 3025 (Part 32)
_#- olic Compound as C;H:OH | mea | 0.001 0.002 BDL IS 3025 (Part 43)
¥ [Mitratg as WOy mgL 45 45 20 15 3025 (Part 34)
£ [Tosal Hardness as Cali), mg/T 200 W 404 I5 3025 (Mart 21>
9 |Calfcium as Ca mp/L 75 200 23 15 3025 (Par 40)
0 | Mapnesium 25 Mg gL 30 100 48 IS 3025 (Part 46)
| [Total Alkalinity as Cal0), mp/L 200 f 328 15 3025 (Pant 23)
2 [Flusoride as F mg/L ) 1.5 .12 I5 3025 {Pan 60)
I | Amromip as M migL o5 I B, 15 3025 (Prn 34)
N AP A 23rd edition
4 iSulphide as H.S 0.05 {05
e —- = Bt (4500 52 F)
APHA 73rd dition
5 B B L 0.5 24
o e s e {Paet 4500-B 1)

rT.O




1985
Page 2 (O 5_-
16 |Copper 45 Cu mg'l (.05 1.5 0,117
17 |Z&incas Zn me/L 5 15 0,155
1§ |Mickel as Ni ma/l. 0.02 o2 0.024
=it o APHA 23rd odition
|9 |Manganese as Mn mg/L 0.1 0.3 BDL (31258
20 [Total Chromaiwm as Cr mg/L o5 Qo5 0,005
2] [Cadmivm as Cd mg'L i, 03 0,003 BDL
22 [Lead as Pb mpL 0.01 061 0.008
23 |Iron as Fe el | ] 0.186 15 3025 {Part 53)
e MPN/ | Shall not be detectablein | b oih 1y JAPHA 23ud edition (9221
100 mi any 100 mL sample I " iﬁ} 5-40
[NFERENCE Moo Conforms to AL & PL ol IS 10500:201 2 (Reaffirmed 200 85 standard with
respout to above tested parameters

Note: 1. Additional analysis report No: W-83 A dated 27-07-2022 shall aise be read for declaration

of Inference of the sample Tested,

2. The above resulls perinin only io the sample tegted,

3. Al Accoptable Limits, PL: Permissible Limits {in the absence of altemaie source)

4, The report shall not be reprodused without the wrinen approval of the laboratory.

5, Samples will be stored for a period of 10 days from the date of dispaich of report

6. Drecision Rule: “Staement of conformity applies only 1o analysis of msults which meets the

standards stipulated by regulatory authority™,
1. BDL: Below Detection Level in mefl.
Phenalic Compound as C HyOH ; 0U1; Sulphide as H;5:2.0; Boron as B 0.1
Ammania as N: 0.1, Cadmium:0.001; Manganese as Mn:0.002,

5 -
‘Qﬁih&:_@--ﬂ— 07 Ry T

Aulburized Sizoutory (Biolugicsl) Awvlhorized Signalury (Chemical)
(Haclha MLN) (Farhath Jabeen)
- Assistant Scientific Officer Depoty Seientifie Oflicer
% S e T

(97
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ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Diate: 27-07-2022 B
Borewell Water Sample collected at Srinivaspura
MAME OF THE LOCATHM : village, public water tank. yelahneka hobli, Bengalura  [Page 3 of 3
narth taluk.
- 3 1Smt. Vaishnavi Devraj, DEG DATE OF COMMENCEMENT :
SAMPLECORLECIEUBY: o Yilkhaska OF TEST : 16-06-2022
. . : DATE OF COMPLETIONM
DATE QF COLLECTION - 1 5=(b6=2022 aF 37062077 -
DATE OF RECEIPT : LE=0hh=2022 SAMPLE REPORT NOx 0 W-E30 &
PARTICULARS Borewell water sample SAMPLE NO. ; W-830
i
—
Standard
15 10002012
SLNo Parameters Unft {(Heaffirmed 2018) Resull Test Method
AL PrL
. ' APHA 23rd adition
Cyonide as N 1. Q.05 0.05 3.
1 yunide as mg B (4500-CN-E)
3 MNon Conforms to AL & PL of [5 10500:2012 (Reatfirmed 20018 standard with
IYFERENCE respect I above lested parameiers

- Mote: |. Additional analysis report No: W-R30 dated 27-07-2022 shall also be réad for
! declaration of Inference of the sample Tested
2. BDL: Below Detoction Level inmg/L.

[

Cyanide:0.001.

g oa-

Section

-
d

e

Water Testing Laboratory

—=Exd OF Repori—
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ANALYSIS REPORT (ACCREIMTED PARAMETERS)

Make: 27-07-2022

NAME OF THE LOCATION :

Borewell Water Sample collected st Kogilu village,
Indira Cantesn, yelahnaka hobli, Bengalury north taluk,

Page | of3

SAMPLE COLLECTED BY :

smt Vaishnavi Deveaj, DEO

DATE OF COMMENCEMENT

R} : Yelahanka OF TEST : 16-06-2022
DATE OF COLLECTION : 15-06-2022 E;EF z?jﬂﬁﬁ”
B* TF OF RECEIPT : 16-06-2072 SAMPLE REPORT NO. : W-831
PAK HICULARS Borewell water sample SAMPLE NO. : W-831
Standard ]
M. Parameters Unit n‘: m :tnfa] Result Test Methul
AL PL
I |pH G 250C - 651085 | 650485 T4 15 3025 (Part 11)
2 [Turbidiry NTU 1 5 0.2 15 3025 (Part 10)
3 |Tual Dissolved Solids mgiL 500 20040 1072 - 15 3025 (Part 1 6)
-1_ Sulphate ;5-5':}4 mgl. 200 400 H IS JUZ5 (Part 24)
5 [Chloride as €1 mp/L 250 1000 179 IS 3025 (Part 32)
olic Compound as C,H.OH e 0,001 0002 BDL (5 3025 (Part 43) N
7 [Mitrte us NO, mg/L 43 45 20 IS 3025 (Part 34)
& [Towal llardness as CaC0), mgL 200 600 32 IS5 1025 (Part 21)
3 |Calcium as Ca mgL 75 200 74 15 3025 (Part 40) i
0 [Magnesium as Mg mg/L 30 100 4] - 15 an; traﬁ-d_ﬁ} =
I [Total Alkalinity as CaCOy mg/L 200 G 344 IS 3025 (Part 23)
2 [Fluoride as F mg/l I 1.5 0,12 15 3025 (Part 60) ]
3 LA mmonin as N mg/L 0.5 0.5 BDL . 153025 (Part 1)
b [Sulphide as 11,9 mglk, 005 0.05 REIL ; I;;"‘;_:'[‘f]""i“‘“
i [ B B mg/L 0.5 24 BDL {‘;‘ﬂ’:‘i’g "lﬂ‘i““ ]

P.T.0D




1989

Page 2 O3

|_..:, Copper 11-Cu rn_g,l'l_ 0,05 1A no1o
I_T ;"':ru: as ¥n . mgL 5 15 R
18 {Micked oz Ni mgL 0.0z 0.02 0022
™ Mangsnese - mgL | 0. 03 BDL ‘E;';;';i‘ﬂu’d i
_II] Total Chromgm as Cr mg'L 0.05 0.05 BDL
21 |Cadmium as Cd mgl 0.003 0003 BDL
22 |Lead as P mg/L 0.01 0.01 BOL
il i
23 |Iron as Fe mg/l. 1 | 0.059 T8 3025 (Part 53) ‘
. o e e e
- INTERENCE :’;l;cﬂ;:.!:hr:t:l;:; ;];ﬁ:i{l: POSCR2002 { Realfrmed ENE_:‘I_:ntunﬂard with

Note: 1. Additional analysis report No: W-§31 A dated 27-07-2022 shall also be read for declarstion

of Inference of Ihe sample Tested,

2. The nipowve résulls periain only to the sample tested.

3. AL Accoptable Limis, PL: Pormissible Limits (in the absence of alternate source)
4. The report shull not be reproduced witliow! the writion approval of the abostary,
5, Bamples will be-stored for a period of 10 days from the date of dispatch of report

b, Decision Rule: “Sutement of conformity applies only to analysis of resuliz which mests (he

standords stipulated by regulatory awthority™.
7. BDL: Below Detection Level in ma/L.

Mhenalic Compoand as C,H,OH : 0.1; Sulphide as H,8:2.0; Borcn as B 0.1,
Ammonia as M L1 Total Chromium (0.001; Manganese as Mno0.002;Cadoium0.000

Lizad a4 Phi0.002,

Qaﬁ,hf_; “ '_J‘l

Anthorized Signatory (Biological)
(Radha M.N)
Ir' ﬁhshlznr Scientific Officer

—
|

-

N

Autharized Sigmatery (Chemical)
[Farhath Jabeen)

—Epd of Bepat——

Deputy Scientifie Oificer




ANALYSIS REPORT (NON ACCR RINLED PARAMETERS)

Date: 27-07-20122

1990

NAME OF THE LOCATION :

—

Borewell Water Ssmple collected

Indira Canteen, yelahnaka hobli, Bengaluny north takuk,

S KORME i, Page 303
E

SAMPLE COLLECTED BY ¢

Smit, Vaishnavi Devraj, DEO

DATE OF COMMENCEMENT

R} ; Yelahanka OF TEST ; 16-06-2022
DATE OF COLLECTION : 15-06-2002 JATE OF COMPLETION
OF TEST : 27-06-2022
DATE OF RECEIPT ¢ 16-06-2022 SAMPLE REPORT NO. : W-831 A
PARTICULARS Baorewel] water sample SAMPLE NO, : W-831
| =5
Standard
IS 10S00:2012
SLNa Parameters Umit {(Realfirmed 2018) Result Test Method
AL, PL
g APHA Z3rd edition
| Cyanide as CN ma/l 0.05 0.05 BDL :
{4 500-CN-E)
INFERENCT Non Conforms to AL & PL of IS 10500:2012 (Reaffirmed 2018} standard with
respect o above tested parsmeters

Mote: L. Additional analysis report No: W-831 dated 27-07-2022 shall also be read for
E‘ declaration of Inference of the sample Tested
. 2. BDL: Below Detection Level in mg/L.

Cyanide: 0,001,

—-End OF Repart—

T A -}

I. . - E
Section HE‘LL"
Water Testing Laboratory
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: Irate: 27.07-2m22
Borewell Water Sample collected at Marenahalli village,
NAME OF THE LOCATION - |oPP to Anjencya Swamy Temple, yelalnaka hobli, Page 1 of 3
| Bengalur north taluk.
SAMILECOLLECTID BY [t ey o D50 TG OB
DATE OF COLLECTION 15062077 I.g?::l;.s?f mﬁf )
!..J*'I'E(LFHEEEPT: 16-08-2022 SAMPLE REPORT NO. : W-832
Ph.. CULARS P SAMPLE NO. : W-832
Standard
Na, Parumeters Unit mﬂ :“t':““"rﬂﬁm Result Test Method
AL PL
1 |pH & 2500 65t 55 &5108.5 7.4 153025 (Part L 1)
2 [Turbidity NTI | 5 0.2 I3 3025 (Part 10)
3 |Total Dissolved Solids mg/l. 500 2000 1078 s 3025 (Part 1 6)
4 |Sulphate as S04 mgT. 200 400 12 TS 3025 (Part 24)
5 |Chlaride as C1 mg.i]': = 250 I;HH} 179 [15 3025 (Part 32)
_f [P+ alic Compound as CH.OH mefl 0.001 0002 BDL IS 3025 (Par1 47)
7 [Niteate as NO, il 43 a5 20 IS 3025 (Purt 34)
E [Total Hardness as CaCO, mg/L 200 600 356 IS 3025 (Pant 21)
7 |Caleium as Ca el 75 200 74 1S 3025 (Part 40)
0 [Magnesium as Mg mg/L. 30 100 42 IS 3025 (Past 46)
1 [ Total Alkalinty as CaCoy me'L 21K GO0 340 15 3025 (Par 23)
E__F:lm'ric ac F mg/l. | | 1.5 .11 15 3025 (1an 60)
3 |Ammoniz as N mgL 0.5 0 5 BDL 15 I:Iﬂl;i {Pamn 31_)._
1 |Sulphide as H.8 mg/L. (.03 0.0% BDL EEE; ;;r:]tdiljm
5 [Boron as B mt. | 05 | 2 BOL [‘;: ﬂ;ﬂ ;“i"

F.T.0

3
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Page 2 001 3

16 |Copper as Cu myp'L .05 1.5 ouoa2
17 |finc a8 £n mpL 5 15 BOL
18 [Mickel as Ni mgl. 0.02 007 a.021
APHA 23:d edition
19 [Manganese as Mn mg/l. 0.1 0.3 BDL {31258} ‘
20 |Total Chromium as Cr mg/L 0,03 0.035 BOL
21 |Cadmiven as Cd mg/L. 0.003 0.003 BDL
22 |Lend 83 Pl mg/L ERTR a1 BOL
: S —
23 |Ironas Fe mg/L. 1.0 Lo 0,050 153023 (Pant 53)
3 Present =
7 MPRY | Shail not be detectable in APHA 23rd edition (9221
o L 100ml | sny 00mL sample | 20 ME00m) G g g0
[NFERENCE Mo Conforms 1o AL & PL ol 1S 10500:201 2 (Reaioned 201 8) standard with

respect o above fested parameicrs

Mote: 1. Additional analvsis report Mo: W-R32 A dated 27-07-2022 shall also be read for declaration

of Inference of the sample Tested.

2. The sbove results perinin only 10 the sample tested.

3. AaLl: Acceptable Limats, PL; Permissible Limits {in the absence of alernate source)
4, The report shall no be reproduced without the weiten approval of the laboretory.
3, Bumples will be stored for o poriod of 10 days [rom the dote of dispoich of report

6, Mecksion Rule: *Statement of confiasrmity applies only o-analydis of rescelis which meeis the

starwdords stipulated by regolntory sutharing™

7. BDL: Below Detection Level in mL.
Phenolic Compound as O HUOH ;0.0 Sulphide as HS5:2.00 Boren a5 B 0L Ammonia as N: 0.1

Zinc & Zn:0.002; Total Chromiwm (00061 ; Manganese as Mn:0.002;Cadmium:0.00 1 ;Lead s Pl 2.

harat *.

Authorized Signatory ﬁiﬂhgin!}

{Radha M, N}

. Assistant Scientific Officer

§

.__r = :
- A
Authorized Si

(Farbaih Jabeen)

——— bl o Hrpeor -

i
Jlamr_lr {Chemieal)

Deputy Scientific Officer
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3 ANALYSIS REPORT (NON ACCREDITED FARAMETERS)

Date: 27-07-20722

NAME OF THE LOCATION :

hobli, Bengaluru north miuk,

Borewell Water Sample collected at Marenahalli
village, opp to Anjencya Swamy Temple, yelahnaka Page 3 of 3

Smt. Vaishnavi Devraj, DED

DATE OF COMMENCEMENT

TAMPLECOLLECTER BYY | e ket OF TEST : 16-06-2022
_ DATE OF COMPLETION
DATE OF COLLECTTON - 15-06-2023 OF TEST : 17.06-2023
DATE OF RECEIPT - l6-06-2022 SAMPLE REPORT NO. - W-§32 N
PARTICUILARS Borewsll water sample SAMPLE NO. : W-832
—L
Standard
IS 10500:201 2
SlNo Parameters Unit (Reaffirmed 2018) Result Test Method
AL FPL.
- APHA 23nd editicn
1 Cwvanide ? i 05 005
| s i Hoh (4500-CN-E)
R Non Conforms to AL & PL of 1S 10500-2012 (Reaffirmed 0] Bl standard with
INE e jrespect to above tested parameters

- Note: 1. Additional analysis report No: W-832 dated 27-07-2022 shall also be read for
| decheration of Toference of the sample Tested
E 2. DDL: Delow Detectivon T evel i T

Cyanide:0.001.

—Fnd ¥ Hepori—

-
-t e ¥

Section Head
Water Testing Laboratory
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ANALYSIS REPOQ METERS)
Bl Date: 27-07-2012
NAME OF THE LOCATION : gm'ﬁiuﬁ“ﬂ;ﬂmﬂﬁﬂﬁf'“ Sy Page 1 of 3
s coLscTE Y (S Ve o 080 P Op o
DATE OF COLLECTION : 15:06-2022 g ﬁ?uﬂf}m
DATE OF RECEIPT : 16-06-2022 SAMPLE REPORT NO. : W-833
pg  —uLars Borewell water sample SAMPLE NO. : W-833
= Standard
Ma. FParameters Unit nglﬂ:m Hesult Test Method
AL FL
| lpH @ 2500 : 651085 | 65w8S 7.4 1S 3025 (Part 11)
« 3 [Turbidity NTU ! 3 02 IS5 3025 (Part 10) =
¥ |Total Dissolved Salids mg'L. 00 2000 1047 15 3025 (Par 16)
4 |Sulphate 2s S04 me/L 200 400 13 1S 3025 (Part 24)
5 |Chloride as C) mg/L 250 1000 187 183025 (Par3z) |
= Phepinlic Componnd as O, H.OH mg'L 0D 0002 RDL 133025 (Part41)
vt as N, mglL. a5 45 20 1S 3023 (Part ,v.:;_-_
Total Hardness as CaCO, mgL 200 - 600 360 15 3025 (Pant ;I_]
Cilchum as Ca map/L 75 200 15 15 3025 (Part 441)
Mapnesium as Mg me'L 30 10 42 15 3025 (Past 46)
Todil Alkaslinty as Cali0) mg/L 200 GILE £ 15 3025 ( Part 213
12 [ Fluursde ws F mel 1 15 E:l.],"-! I5 3025 [Part A8
l_ﬁmrnum': s N me/L 03 0.5 BDOL IS 3025 (Part 34y
4 |Sulphide as H,5 me/L .05 0.05 BDL f;?&ﬁgrﬁ}mmm
s |Boron as B gl 0.3 24 BDL ::f:::iﬁ%im—

PT.O
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Pare 2 O3

L& ;:_;n:r aslu n:g.-'L__ .03 1.3 BDL

|7 | Zioc as En mgil. 5 15 [Fl ]

18 |Mickel az Wi mgL 002 0.2 o

Shbeoesantls | 0.3 BDL —‘;;’:?:'E‘ﬂ”“' ailtien

20 '1'1.1_La| Chromium as Cr gL Q05 415 BDL

21 |Cadmium as Cd mg/L. 0.003 0.0:03 BDL

22 |Lead as Ph mgl 0l a0l EDL

23 [Tron as Te mgl | 1.0 1.0 0,043 153025 (Pam53) (_

P :-::Hmj ::iJ:n;lL:!‘r n:tmha “m L m;u s g;*g.;; ;.gm edition (9221
INFERENCE mﬁmiﬁ :Wr;i:lf;f LO500:201 2 {Reaffirmed 2018 stendard wath

Note: 1. Additional analysis report No; W-E33 A duted 27-07-2022 shall alzo be read Tor declarabios

of Inference of ithe sample Tested,

2. The shove resulis pertain only 10 the sample tested.

3. AL: Acceptable Limits, PL: Permissible Limits (in the absence of altarmste source)
4. The peport shall not be reproduced without the written approval of the Isbomtory.
3. Bamples will besiored for a period of 10 days from the date of dispatch of report
6. Decision Rule: “Stalement of conformity applies only to analysis of resulis which mests the

standards stipulated by regulatory authority™.
7. BDL: Below Detection Leve! in mg/L.

Phenolic Compound as UgHOH :0.1; Sulphide as H35:2.0; Boron as B :0.1;Ammonia 25 N: 0.1
Zine a3 #n:0,002; Tetal Chromiam :0.001; Manganese as Mn:0,002;Cadmium; (.00 :Lead 23 Ph:0.002,

Copper as CucL0k.

Qtui‘“%_'f;i
Authorized Signatory (Biological)
(Radha M.N)

o Aasistant Scientific (Mficer

e I
al

Anthoriael Si

i - L} i
i
] Mt ¥

(Farhath Jobeen}

l*nlury [Chemical)

Deputy Scientific (Hiicer

= e nff Hogon ———




ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Pate: 27-07-2022

1998 '

NAME OUF THE LOCATION ;

Dorewell Water Sample collected

Schoul, Bagaluru, Bengalur north k.

at B
e o Page 3 af 3

SAMPLE COLLECTED BY :

Smt, Vaishnavi Devraj, DEO

DATE OF COMMENCEMENT

RO : Yelahanka OF TEST : 16-06-2022
* DATE OF COMPLETION
TE OF COLLECTION : -
= AR OF TEST : 27-06-2022
DATE OF RECEIPT : 1o-06-2022 SAMPLE REPORT NO. : W-833 A

PARTICULARS

Horewell water sample

SAMPLE NO. . W-833

Standurd
IS 10500:2012
SLNo Parameters Unit (Reaffirmed 2015) Result Test Method
AT, PL
L— APHA 231 edition
I Cyanide as CN mg/L 0.05 0.05 BDL 4
y (4500-C'N-E)
| ; ; ;
INFERENCE MNon Conforms to AL & PL ol 15 10500:2012 {Reaffirmed 2018) standard with
respect 10 above tested parameters

Not=: 1. Additional analysis report No: W-833 dated 27-07-2022 shall also be read for

f," J

decleration of Inference of the sample Tested

2. BDL: Below Detection Level in mg/L.

Cyanide:0.001,

—End OF Report—

Section Hedsd
Water Testing Laboratory
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S v, Umssd i BT

ANALYSIS REFODRT (ACCREDITED PARAMETERS)

Date; 27.07-2032 A

Rorewell Water Sample collected st Jowahar Mavodbaya

NAME OF THE LOCATION : Vidhyalays, Bagaluru Post, Yelsharka, Bengalun Page | al'3
SAMPLE COLLECTED BY : ;"{':‘r ":;T::ﬁ““j' e EFE;F;??;;-!%EEMW
DATE OF COLLECTION : st e tni e
DATE OF RECEIPT : 16-06-2022 SAMPLE REFORT NO, : W-834
1—{ LULARS Borewell water sample SAMPLE NO, : W-834
Standard
I 15 10500:2012
M, Parameters Unit (ReafMirmed 2018) Resualt Test Method
AL
| |pil @ 250C 5 65W085 | 651088 7.4 1S 3025 (Part 11)
2 [Turkidity NTL | 0.2 IS 3025 (Part 10)
3 [Total Dissolved Solids mg/l 500 20400 1088 IS 3025 (Part 16)
4 |Sulphate as S04 mg/L. 200 400 29 IS 3025 (Part 24) —
5 |Chloride as €1 mg/L 250 1004 184 [15 3025 (Pan 32)
Pt mnlic Compeund as C.H,Cllf_l mg/L 0.001 0.002 BDL IS 3025 (Part 43)
7" |Mitrate 25 NO; mat. | 4 30 1S 3025 (Purt 34)
# [Total Hardness as CaCoy, mg/L 200 600 368 1S 3025 (Part 21)
9 Calciom az Ca mgL 73 200 77 L 3025 {Part 40)
10 {Magnesium as Mg — 30 10 43 IS 3025 (Part 46)
| [Total Alkalinity as CaCi, mgl. 200 B 136 [5 3025 (Tart 23}
2 |Fiuoride us F mgfl L & n12 5 tnzr.wmﬁn}_ N
1 [Ammaonia us N med ih 5 s BDL 15 3025 (Part 34}
i |Sulphide as 1S mg/L 0.05 0.05 BDL ;:;'“’;:']‘_f;'ﬁ““
5 [Bomonas R i mgl. 0.5 24 B {‘;J;:l:‘sﬂ_rg ;“]"‘J“”

P.T.0



2001 Page2 O3
: - : gL ) | 1.3 Wi B &
17 {Zhuie s Zn mg_l"L 5 E 0,005
|8 |Mickel as ;ﬂ;__ mp/L 0.0z 0.02 nims
VO b i : L @ 1 0.3 BINL [3‘:;'5';}33"' edition
20 |Total Chromium as Cr mg/L .05 0.05 BDL
; ca,dmmm as Cd mg/L 0.003 0003 BDL
22 |Lead as Pb mgl | 001 a0t BDL
23 llvoti s Pe mglL. 1.0 1.0 0.048 }'I.S 025 (Pants3)
24 |E.coli il sﬂfm“m‘f‘:ﬁ:: i | e Memine i g;'ﬂngm Eilo
INFERENCE, Moo Conforms to AL & PL of IS 10504: 2012 (Reaffirmed 20183 standard with

respect 1o above tested paramefers

{ote: 1. Additional nnalysis report No: W-834 A dated 17-07-2012 shall also be read for declaration

of Inference of the snmple Tested,

2. The above results pertain only 10 the sample tested,

3. AL: Acceptable Limits, PL: Permissible Limsits (in the ahsence of aliemate source)
4. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for & period of 10 davs from the dete of dizpatch of report

6. Decision Rule: “Statement of conformity applies only to analysis of results which meets the

standards stipulated by regulatory authority™.

7. BDL: Below Deétuction Level in mp/l..

Plenolic Compouml o CgHOH = 0.1;
Total Chirosium :0.001;

Copper a3 Cu:0.001,

Kadra 11~

Sulphide as 11,5:2.0; Boron as B :0.1:Ammonio s N: 0.1

Manganese as Mn20.002;Cadmium: 0,001 ;Lead as Ph:0.002;

Autharized Signatory (Biological)

l{xﬁstnnl Scientific OfTicer
III

(Radha M.N)

taf .
i S jodi—
Authorized Sionntory (Chemical)
{Farhath Jabeen)

Deputy Scicatific Officer

——==Epd &l Brpan-

[}
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- ANALVSIS REPORT (NON ACCREDITED PARAMETERS)
. Deate: 27-07-2022
Borewell Water Sample collecled nt Jowahar
(NAME OF THELOCATION :  [Navodhoya Vidhvalays, Bagalury Post, Yelshanka, Page 3 of 3
Bengaluru,
- Smit. Vaishnavi Devraj, DEQ DATE OF COMMENCEMENT
RAMMECOMLECEEDDT:  [on: Ve OF TEST : 16-06-2022
: _ DATE OF COMPLETION

DATE OF COLLECTION ; 15-06-2022 Sk T o b e

|DATE OF RECEIPT : 16-06-2022 SAMPLE REPORT NO, : W-534 A
PARTICULARS Borewell water zample SAMPLE NO. : W-334

] Standard
IS 10500:2012
SLNo Parameters Unit (Reaffirmed 2018) Result Test Method
AL PL
. APHA 23rd edition
: 1,
1 Cyanide as CN mg/L 13 0.05 BDL (4500-CN-E)
ER' Nun Conforms to AL & PL of 1S 10500:2017 (Reaffirmed 2018) standard with
; s lv-ESp-:tl 10 above lested parameters

Note: 1. Additional analysis report No: W-B34 dated 27-07-2022 shall also be read for
| declaration of Inference of the sample Tested
t 2. BDL: Below Detection Tevel in me/T.
Cyanide:0.001.
I::-fr " "
_|' — N 1 'I.
" Section Héal
Water Testing Laboratory
==End [ Repurt—
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ﬁ_m—j_lf j CENTIRAL ENVIRONMENTAL LABGRATORY o e I o
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MALYSIS REPORT (ACCRE ED PA TERS
Dt 11-1]?.111_111

Borewell Water Sample collcted st near to MSW >
(MAME OF THE LOCATION ; cumping yard adjacent to Masjid, Bellahalli Villape, Page | of 3
Yeluhanka, Bengalurm, { Borewell Point Ne-01)
o ~ |Smt. Vaishnavi Deviaj, DEO |DATE OF COMMENCEMENT
SNE IS LLIPCTEO b s RO : Yelahanks OF TEST : |6-06-2002
: , DATE OF COMPLETION
DATE OF COLLECTION . 15-(16-2022 OF TEST - 37-06-2022
DATE OF RECEIPT : 16-06-H1232 SAMPLE REPORT N, : W-835
Pof  CULARS Borewell water sample SAMPLE NO. : W-R35
Btandard
g IR 1050022012
Nao, Farameters nit (Realirmed 2018) Result Test Method
AL FL
| |nH @ 250C . 651085 | 65whs 5.9 IS 3025 (Part 11}
2 [Turbidity NTU ] 5 0.2 153025 (Part 10)
3 |Total Dissolved Solids mgL S04 2000 284 IS 3025 (Part 16)
4 [Sulphate as S04 mg/T 200 400 15 15 m:-s {Part :1}
5 IChInrid-: ms Cl mz 250 1000 23 s ]ﬂEE {(Part 32)
Ph=nolic Compound a1 CH,OH mglL. 0001 0002 BDL IS 3025 (Par1 43)
7 |Hitrate &8 MO, mg/L 45 45 fi.0 153025 (Part 34)
& |Total Hardness as CaCD, mg'L 200 &N} 128 IS 3025 (Part 21)
4 [Calcium as'Ca g T35 200 19 15 3025 (Part 40)
|0 (Magnesium as Mg m/L 30 100 14 IS 3025 (Part 46)
| [Total Alkalinity us CaCry, /L. 200 A0 140 IS 3025 (Part 23)
2 |Fluuride s F mg/L. [ 1.5 (.86 IS UES (Part &) »
3 |Ammonia as N me/L .5 0.5 BBL IS 3035 (Part 34)

_ - APHA 23rd edition
4 [Sulphide as H,5 m/L 0.05 0.03 BDL 45005273

APHA 23rd edition
| : 24 .
5 [Boron 25 B g/l t . B (Part AS00-1 R)

PT.O
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Poge 2 OF3 ’ i

to above tested parameters

16 [Copper a5 Cu my/L DS 1.5 BL,

17 {Zine as £n ' mgl. 5 o I5 0.109

I8 |Mickel as Ni mgl .02 .02 EI.;HI}

19 |Mangasese as Mn g, ® 0.1 0.3 BDL ﬁgj‘mﬂ'd e
I 20 |Tatal Chromium as Cr mg/L 03 0.05 BDL

21 |Cadmivm as Cd mgL 0.003 0,003 BEDL

22 |Lead as Ph _ mg/L 0.01 0.01 BDL

23 |Iron as Fa mg/L 1.0 1.0 0.042 183025 (Part53)  (
24 |E.coli m Mﬂ:ﬁ:ﬂm 0| g ;mﬂu ml) g::]_;fm editicn {7221

INFERENCE Conforms to AL & PL of IS 1050¢:2012 {Reaffirmed 2018) standard with respect

Note: 1. Additional analysis report No: W-835 A dated 27-07-2022 shall also be read for declaration

of Inference of the sample Tested.
2, The above resulls perfain only (o the sample (ested,

3 AL: Acceptable Limits, PL: Permissible Limits (in the absence of ahemate source)

4. The report shall not bz reproduced without the written approval of the laborntory.
3. Samples will be stored for a period of 10 days from the dute of dispaich of report
6. Decision Rule: “Sttement of conformity epplics only to analysis of resalts which meets the
standards stipulated by regulatory autherity™.
7. BDL: Below Detectoon Level in mp/d.
Phenelic Compound as C.0H : 0.1; Sulphide as H,5:2.0: Boron as B :0.1: Ammonia as N:- 0.1

Tostal Chraminm 11.001; Manganese as Mac0, 002:Cacdmim=0.001 ;1.2 as Ph:0,.002:

Copper as Cull.Db .

Qﬁui ha -t
Authorized Signatory (Biological)

(Hadha M N}
A Asgistant Scientific OMcer

i
=

Authorized Sip

; ks
) e

|

matary (Chemical)
iFarhath Jabecen)

Deputy Scientific Officer

———Fmi of Repot——



ANALYSIS REPORT (NON ACCREDITED PARAME TERS)

el

Diate: 27-07-2022

2006

NAME OF THE LOCATION :

Borewell Water Sample eallecied
dumping yard adjscent 1o Masjid,
Yelthanka, Bengaluru,

l[ Borewell Point Mo-015

SAMPLE COLLECTED BY :

Smt, Vaishnavi Devenj, DEO

DATE OF COLLECTION :

at near o MW
Ballahaili Village,

R Page 3 of 3
DATE OF COMMENCEMENT

DATE OF RECEIPT :

RO : Yelnhanka OF TEST : 16-06-2022

: DATE OF COMPLETION
Ao OF TEST : 27-06-2022
16-06-2022 SAMPLE REPORT NO. : W-835 A

2. BDL: Below Detection Level in mg/L.

iLvargdedh (b,

—Eud OF Repori—

I .
Section Head
Water Testing Laboratory

I ARTICULARS Borewell water sample SAMPLE NO, : W_535%
Standard
IS 10500:2012
SL.No Paramcters Unit {(RealMirmed 2018) Result Test Method
AL FL
| Cyanide as ON gL 0.05 0.05 pp. | APHA 23nd odition
(A500-CM-E)
INFERENCE. Conforms 1o AL & PL of IS 10500:2012 (Reaffirmed 2018) standard with
respoct to above tested parameters
eﬂ L. Additienal anakysis report No: W-835 dated 27-07-2022 shall also be read for
declaration of [nference of the sample Tested
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. = - Wi | KA Boc k. e e
. EED A KARNATAKA STATE POLLUTION CONTROL HOARD
itacnra {3 CENTHAL ENVIRONMENTAL LARORATORY o S S
L s MasET RECOURISED ERYIROMMIST AL LAHCIATIIY i 3o
i . ISOMRC 123 Aocredicd Toxdmp Laburaiony by NARL Vide Contifleate Huner TCS467 3y oo e
¥ TO-5dkT SN0 301 S arul 15 S0 030 FF T IF DY L AL R AT T £ e, TTibevmres s Prisin,
[T TS Ta— Impao e Sellarfy
Date: 27-07-2022
_ Borewell Water Sample collected at Bellahalli main rodad,
NAME OF THE LOCATION - Bellahalli Village, Yelahanka, Bengahing. Page 1 all'3
{ Barewell Point No-02)
) . . Smt, Vaishnawi Devrny, DED DATE OF COMMENCEMENT
B L ECTED RO : Yelahanka OF TEST : 16-06-2022
R h DATE OF COMPLETION
DATE OF COLLECTION ; 1 5-06-2022 OF TEST + 27.06.2072
DATE OF RECEIPT ; [6-06-2022 SAMPLE REFORT NO. : W-834
‘EEF TULARS well water sample SAMPLE NO.: W-83%
Standard
: IS 10500:2012
Ma. FParameters Tnit Reaffirmed 2018) Result Test Method
AL PL
| [pH @ 250C - | 65185 | 651083 6.9 15 3025 (Part 11)
2 |Turbidity NTU | 5 0.2 13 3025 (P21 10)
3 |Total Dissolved Solids ma'L 500 2000 286 IS 3023 (Pant 16)
4 (Sulphate as SO4 mg/L. 200 400 13 IS 3025 (Pur1 24)
5 |Chiloride as €1 gl 250 1000 28 IS 3025 (Part 32)
Phenolic Compound as CyH,0H mg/L 0.001 0.002 BDIL {15 3025 (Part 43)
mumlc s Ok mgfl. a5 45 6.0 IS 3025 (Part 34)
8 [Votal Hardness a5 Caco), gl 200 600 14 I 3025 (Part 21)
% |Caleinm as Ca miL 75 200 26 IS 3025 (Part 40)
0 |Magncsium as Mg migll, an 100 13 I3 3025 {Pan 46)
1 | Total Alkalinity as Catty, myefl. 200 BEA) 132 15 3025 (Tar1 23)
2 |Fluoride as F mg/L 1 1.5 0.98 IS 3025 {Part 60)
3 [Amnonin ax N mgfL 0.5 0.5 LTEIH IS 3025 (Pan 14)
_ : | APHA 23rd edition
Sul - ; § 1
4 [Sulphide as HyS mgil. {05 0.05 BOL ltas00 5.2 )
_ APHA Z3rdedition
5 * L3 2
ety _ s i G L 4st0-8 1)

F.T.O
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toy above tested pammicslers

2009
" | ——
16 |Copper nsCu mpl (.05 15 | BDL
17 |£ine a3 £n mgL 5 15 0108
1K [Micke] as Ni mg/L 0.0z 6.02 0.002
|® ’ APHA ¥hd edition
12 | Manganese a5 Mn mg'L .1 0.3 B (31258)
20 | Total Chromium as Cr mg/l 0.05 (.05 BLOL
21 |Cadmium a5 Cd mg/L 0.003 0,003 EDL
72 |Lead as Ph mg/L RN 001 HDL
Z3 |Iron as Fe mgfL 1.0 1.0 0.073 15 3025 (Part 53) L
o MPN/ | Shall not be detectable in At APHA 23rd edition (922
ol L 100ml| any 100mL sample | B MPNARIm) oo o0
INFERENCE Conforms to AL & PL of 15 10500:2012 {ReafTirmed 2018) standan] with respect

Mote: 1. Additional analysis report No: W-336 A dated 27-07-2022 shall also he read for declaration
of Inference of the sample Tested.
2. The abowve resulls pertain only to the sample tested.
3. AL: Acceptable Limits, PL: Permissible Limits-(in the absence of altemale source)
#. Thee report shall not be reproduced withowt the written approval of the Tabormory,
5, Bamples will be stored for'a period of 10 days from the dae of dispatch of report
. Decision Rule: *Statement of conformity applies only 10 anelysis of results which meets the
standards stipulated by regulatory authority™.
7, BDL: Below Detection Level in mg/L.
Phenolic Compound as C,H.OH : (.1; Sulphide as H,5:2.0; Boron as B :0. 1;Ammonia as N: 0. ]
Total Chromium [0.001 ; Manganese s Mn:0.002;Cadmium:0.001 ;Lead as Ph:0.002;

Copper as CuZhk 0] .

e B
Authorized Sigoaiory (Biological)

(Radha MLN)
&

Aszigtnnl Scientific OMeer

s o] 0 R

5

Authorized 5i

A = e

| e

enatery (Chemical)
{Farhath Jibeen)

Phepua by Selentific CHTicer
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X ANALYSIS REPORT (NON ACCREDITED PARAMETERS)
Date: 27-07-2022
Borewell Water Sample collected at Bellaballi main
MAME OF THE LOCATIOMN ; road, Betlehulli Village, Yelahonka, Bengaluru. Fape3donf3
Horewell Point Mo-02)
[Smt. Vaishnavi Devrzi, DEO |DATE OF COMMENCEMENT

BAMFLE COLEECTRIIBE:  lio Yalabasia OF TEST : 16-06-2022

, ) - PATE OF COMPLETION
DATE OF COLLECTION : 150621121 OF TEST * 27-06-2023
DATE OF RECEIPT : 16-06-2022 SAMPLE REPORT NO. : W-836 A

BRTICULARS Borewell water sample SAMPLE NO. : W-836

Standard
15 10500:2012
SLNu Parameters Unit {Reaffirmed 201%) Rezult Test M ethod
AL Pl.
) APHA 23rd edition
i 03 0.0 BDL
1 Cyanide as CN mg/L . {4500-CN-E)
Conforms to AL & PL of 15 10500:2012 {ReaMirmed 2018) standard with
INFERENCE respect W shove estid parumeters

&- 1. Additional analysis report No: W-836 dated 27-07-2022 shall also be read for
declaration of Inferénce of the sample Tested
2. BDI.: Below Detection Level in mg/L.
Cyanide:0.001.

—F.nd {W Hepert—

Y A= gk
' Section Héad
Water Testing Laboratory
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AMALYSIS REPORT (NON ACCRFEDITED PAT

METERS)

Date: N3-08-2027

Borewell Water Sample collected at Korilu Village,
Indira Canteen, Yelshanka Hobli, Bengzhum MNorth

NAME OF THE LOCATION - Tk Page 3 of 3
GPS:13°06'12"-N 77°3658"- E
L . Smt, Vaishnavi Devrai, DED  |DATE OF COMMENCEMENT
SAMSLUCOLLBCTERRT: | OF TEST : 05-07-2022
DATE OF COMPLETION
¥ =3
JATE OF COLLECTION 04-07-2022 |oF TEST : 15.07.2022
JATE OF RECEIPT : 05-07-2022 SAMPLE REPORT NO. ; W-924 A
'ARTICULARS Borewell water sample SAMPLE NO. : W.924
.1.
( Standard
1S 10500:2012
ILNo Parameters Unit (Reaffirmed 2018) Result Test Method
AL PL
2 APHA 23nd edition
o,
1 Cyaride as CN mg/L 05 0.03 BDL (4500-CN-E)
Non Conforms to AL & PL ol IS 10500:2012 (Reaffirmed 2018) standard with
INFERKINGE, respect to above tested parameters

Note: 1. Additional analysis report No: W-924 dated 03-08-2022 shall also be read for
declaration of Inference of the sample Tested
2. BDL: Below Détection Level in mg/L.

t Cyanide:0.001,

—Emd OF Repori—

iwﬁk_; - .
Seetion Head
“ﬁhr Testing Laboratory
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ANALYSIS T FARAMETERS
Dute: 03-08-2022

LI;l:urell Water Sample collected at Marenshaili Village,

to Anjeneya swamy temple, Yelahanka Hobli

[GPS:13%0711"-N 77°4043"-E

SAMPLE COLLECTED BY : i“ﬂ";";mm“:“? oo g;’%f:%ﬂmm
JATE OF COLLECTION ; |o4-07.2022 ‘g?m e
»* TF NF RECEIFT ; (05-07-2022 SAMPLE REPORT NO. : W-925
‘Al ICULARS |Borewell water sample |SAMPLE NO. ; W-925
Standard
Wi Parasmeters Unit mﬁ;]m%ﬂ Resuli Test Method
AL PL
1 |pH @ 250C - 6.5wBS | 65wES 72 153025 (Part 1)
2 [Turbidity NTU 1 5 02 1S 3025 [Part 10)
3 [Total Dissolved Solids mg/L 500 2000 570 1S 3075 (Part 16)
4 |Sulphate as S04 mg/L 200 400 Af 15 3025 [Part :e_q;.
5 |chioride ss o1 . mg/L 250 1000 108 IS 3025 (Part 32)
I kolic Compound as CgHOH migfl 0.0 1 .00z BDL IS 3025 (Part 43)
7 |Mitrate as N0y mg/l. 45 43 6.8 IS 3025 (Part 14)
§ |Total Hardness as CaCiOy mg/L z{;ﬂ_ 600 300 IS 3025 (Part 21)
B |Calgium as Ca mg/L TS 200 B2 15 3025 (Part 207
0 |Magnesium a3 Mg mg/L 30 100 35 IS 3025 rp_m:t i) _
1 [Tots] Alkalinity as CaCo), mg/l. 200 600 164 5 3025 (Pare 13}
2 |Frucride as F mg/L | 1.5 0.19 1S 3025 (Pun £0)
3 .u"u-:;r:miau M mg/L - s 0.5 0.10 1S 3025 {Eﬂ;
4 |Sulphide s H;S mgl | 008 0.05 BDL ;‘;;‘;;jrﬁ}“ﬂ'b“
5 |Boron a5 | e 0.5 24 ADL r';‘_:r'f:‘:i %g{i"“

1.0




standands stipufated by regrulatory authority™.
7. BDL: Below Detection Level in mg/L.
Phenolic Compound as CaHyOH : 0.1; Sulphide as H5:2.0; Boron as B :0.1;
Copper a3 CufL001;Zine as Zm0.002;Cadmitim:0.001;Lead as Ph:0.002:

Total Chromium as Cr.0.001.
_-.-;I JJ
Koo ho M- T e S PR
Authorized Slgratory (Biological) Awnthorized Signatory (Chemical)
(Radha M, N) (Farhath Jabeen)

Asmictant Sciantific HMeer Deputy Scientilic Officer
[ — Eed ol Repor—— :ﬁ;

Pape= 203 =
16 |Coppera Cu mgL .05 13 BOL
17 | Finc a5 Tny gL 5 I5 EDL
18 [MNickel as Mi mz/L 0.0 0.02 o.007
19 {Manganese a5 Mn mg/L 0.1 0.3 0013
APHA 23nd edition
(31258)
| 20 | Total Chromiwm os Cr mp/L 0.05 005 amn.
21 |Iron s Fe ma/L 1.0 1.0 1.148
22 |Cadmium s Cd mgfL 0,003 0.003 BDL
23 |Lend as Ph mgL pol . 0.01 BDL f
; Absent =
MPN/ | Shall not be detectable in APHA 23nd edition (022)
24 |E.coli 100 mi any 100 mL sample (<18 MPI/100 ml) C) 9.8
: Non Conforms to AL & PL of IS 10500:2012 (Reaffinmed 2018) standard with
INFERENCF
respect th above ested parameters
Mote: 1. Additionusl spalysis report Mo: W-925 A dated 03-08-2021 ghall also be read for declaration
of Infercoce of the sample Tested.
2. The abgve results periain only o the sample wested.
3. AL; Acceplable Limils, PL; Permissible Limits (in the absence of alternate sourcs)

&. The report shall not be repreduced without the written approval of the laboratory.

3. Samples will be stored for a period of 10 days from the date of dispatch of report

6. Degision Rule: “Statement of conformity applies onlyto amlysis of resulis which meets the @



2015

. ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Drade: O3-08-20022

NAME OF THE LOCATION ;

Borewell Water Sample collected at Marenahalli

Village, Opp o Anjeneyva swamy temple, Yelahanka
Hobli, Bengalury North Taluk Page 3 of 3
GPS:13°07'1 1°-N 77°40/43"- E

5 FOTED ] Smit. Vaishnavi Devial, DEO DATE OF COMMENCEMENT
SAMELROOLL il RO : Yelahanka OF TEST : 03-07-2022
x ; DATE OF COMPLETION
JATE OF COLLECTION : (4-07-2022 loF TEST : 15.07-2012
JATE OF RECEIPT : 05-07-2022 SAMPLE REPORT NO. : W-925 A
FARTICULARS Borewell water sample SAMPLE NO. : W-015
4
Standard
1S5 10:500:2012
5L.No Parameters Unit (Reaffirmed 2018) Result Test Method
AL FL
: APHA 1rd edition
0.05 0.05 BDL
1 Cyanide as CN mg'L (4500-CN-E)
Naon Conforms to AL & PL of IS 10500:2012 (Reaffirmed 2018) standard with
IRERRENCK respect to above lested parameters

Note: 1, Additional analysis report No: W-925 dated 03-08-2022 shall also be read for
¢ | declaration of Tnference of the sample Tested
2. BDL: Below Detection Level inmg/l.

Cyanide:0.001.

Sectivn Head
Water Testing Laboratory
—FEnd OF Repori— ‘%'
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CENTRAL ENVIRONMENTAL IABOHATORY R

£ N TRk Y, RSy, o
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ANALYSIS REPORT (ACCREDITED PARAMETERS)

Date: 03-08-2022

Borewell Water Sample collected ar Elagu-]m- Clovt

JAME OF THE LOCATION : Schoal, Bagaluru, Bengaluru North Tatuk Poge | of 3
GPS: 1 3°08°6°-N T7°40°2"- E
ATE OF COLLECTION Jos-07-202 OO TEST AT
;ITE OF RECEIPT : |n5-W-mu SAMPLE Ri-:.:m_mT WO W-026
b, TLLARS | Borewell water sample SAMPLE NO. : W-926
= Standard -
o Paramelers Unit {Hﬁé‘?ﬂz:ﬁﬂ} Result Test Method
AL PL
1 [pH @ 250C - 6.5m 8.5 6.5 0 8.5 6.9 IS 3025 (Part 11)
2 |Turbidity NTU | 5 0.5 153025 (Part 107
3 [Towul Dissolved Solids mg/L 500 2000 550 |13 3025 (Part 16)
4 |Sulphste as S04 mg/L 200 400 42 153025 (Part 24)
% |Chloride as Cl mg/L 250 1000 112 1S 3025 (Part 32)
¢ |Phenolic Compound as C;H,OH mg/l. 0.001 0.002 RO, IS 3025 (Part 43)
E&.-.ﬂ:m NO, L 45 45 6.7 15 3025 (Part 14)
£ [Total Hardness as CaCD, mg/L 200 &0 296 15 3025 (Past 21)
9 |Cakiumas Ca mgL 75 200 &4 15 3025 { Part 401
10 |Magnesiem as Mg mgl. 30 100 33 15 3025 (Part 45)
IT Total Alkalinity as CaCOy mgL 200 G 148 IS 3025 (Part 23)
|2 [Fluoride as F mgL 1 1 e 15 3025 (Part 60)
1 [Ammonia as N mel 'IJ-; » :1-5_ ) | .11 153025 I:F"n.l‘l;:]
4 |Sulphide as T1,5 mg/l 0.05 0.05 nDL . :;l;gunsijr;}mﬁm
% |Borsnns B mg/L 0.5 5*4_ B BDL ;;i_'ﬂi"-ﬁﬂ; ';ﬂ;ll.m

PI.D
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16 |Copper as Cu mg1. .05 . BDL
17 [Line a5 Zny mg'L § 15 BDL
18 [Mickel as Mi mg/l. 0.02 0.02 0.013
b | Mn mg/L o1 0.3 007
e APHA 23rd edition
{1125R)
20 |Total Chromium as Cr mg/L G.05 Q.05 BDL
21 |iron 25 Fe mig/L 1.0 1.0 0711
22 |Cadmium as Cd mg/L 0.003 0,003 BDL
23 (Lead as Pb mg/L oo - 0.01 BDL
) MPN/ | Shall not be detectable in ey APHA 23rd edition mﬁ:
24 [Eeal s0oml | any100mLsample | S2MPN0D G 080
Non Coaforms to AL & PL of IS 10500:2012 (Reaffirmed 2018) standard with
INFERENCE respect to ebove tested porameters

Note: 1. Additional apalysis report No: W-926 A dated 03-03-2021 shall also be read for declaration
of Infercoee of the sample Tested.

2. The above results pertain only 1o the sample tested.

1, AL: Acoeptable Limits, PL: Permissible Limits {in the absence of aliemate source)

4, The report shall not be reproduced without the written epproval of the laboratary.

5. Samples will be stored for a period of [0'days from the date of dispateh of report

6. Decision Rule: “Sttement of confarmity applics only-to analysis of results which mees the

smndards stipulated by regulatory authority™.

7. BDL: Belew Detection Level in mgL. f
Phenolic Compound as CgHyOH : 0.1; Sulphide a5 HyS:2.0; Boron as B :0.1; -
Cupper 28 Cu:0.001;Zinc as Zn:0.002:Cadmium:0.00 § ;Lead a5 Ph:.002.

@Li!«n;_,"l-—i . R T

Authorized Signatory (Biological) Authorized Signatory (Chemical)
(Radha M.N) (Farhath Jabeen)
Assistant Scientific Officer Deputy Scientific Officer
;:$ ——ind o epint—— ‘ﬁA
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5 ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Mhate: (13-08-2022

Borewell Water Samplecollected st Bagalor Gove

NAME OF THE LOCATION :  |School, Bagaluru, Bengalur Morth Taluk [Page 3 of 3
GPS:13%08'6"-N 77°40'2"- E
~ [Smt. Vaishnavi Devraj, DEO  |DATE OF COMMENCEMENT
SAMPLE COLLECTEDBY:  loh . yeahanka lOF TEST : 05-07-2022
DATE OF COMPLETION
DATE OF COLLECTION ; 04-07-2022 s TRer. 5507200
DATE OF RECEIPT : 05-07-2022 SAMPLE REPORT NO, : W-926 A
PARTICULARS Rorewell water sample SAMPLE NO. - W-916
s Standari
15 10500:2012
SL.No Puarameters Linit {Reaffirmed 2018) Result Test Mcthod
AL PL
APHA 23rd edition
0.05 0,05 BDL
! Chehinae . (4500-CN-E)
Non Conforms to AL & PL of 1S 10500:2012 (Reaffirmed 2018) standard with
INFERENCY respect to above tested parameters

Note: 1. Additional analysis report No: W-926 dated 03-05-2022 shall alse be read for
5 14 dedaration of Inference of the sample Tested
' 2. BDL: Below Detection Level in mg/L.

€ Cyanide:0.001.

b, O RN S
Section Head
Water Testing Lahoratory
—Fnd Of Repari—
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ANALYSIS REFORT (ACCREDITED PARAMETERS)
Date: 03-05-2002
Borewell Water Sample collecied at Jawahar Navadhaya

IAME OF THE LOCATION : Vidhyalays, Bagaluru Post, Yelahanka, Bengaluru Page 1 of 3
GPS: 130 55N 77°4028™ E

el i il e
YATE OF COLLECTION : 04072022 et gzﬁﬁ ION
1ATE OF RECEIPT : 052022 SANMTPLE HEPORT N0, ; 'W-927

AT "JLARS Borewell water sample SAMPLE NQ. : W-927
€ Standard
To. Parameters Unit mﬁ.{lgﬂdﬂgﬁg} Result Test Matho

AL FL

1 |pH @ 250C . 651085 | 651085 7.5 IS 3025 (Port 11}
2 |Turbidity NTU 1 5 0.4 15 3025 {Part 10)
3 {Total Dissohved Solids mp/L 500 20600 350 IS 3025 (Part 16)
4 |Sulphate ax S04 mg.l‘l.- 200 400 14 IS 3025 (Part 24)
5 |Choride as €I mg/L 250 1000 M 1S 3025 {Part 32)
6 ' Phenolic Compound as Cghl,OH mg/L 0,001 0.002 BDL 15 3025 (Part 43)
ﬁlu ate &5 NOy mg/L 45 45 4.1 1S 3025 (Part 34)
a- Total Hardness as CaC0, migfL 200 B F80 15 3025 (Fart 21)
9 JCalcium as Ca mg-"L T3 200 £ IS 3025 (Part 40)
0 [Magresium 2s Mg mpl 30 100 20 IS 3025 (Part 46)
1 [Total Alkalinity as CaC0, mg/L any GO 24 1S 3025 (Part 2%)
2 |Fluaride aa F mgL 1 1.5 1.1 153025 (Part 601)
; Amimaonia az N mg/L .3 0.5 011 15 3025 (Part 34} 3
4 [Sulphide as HaS mp/L 0.05 (.05 BDL L;i'fm‘"f_i':,f”i"'““
5 [Boron 25 B ...p,n_,- 0s Ii _ BIL I {::EL;‘S;EH‘““

PT.C



2 012022
16 |Cooner as Co mgl 0.05 1.3 BOL :
17 |Zine a8 En gl 5 i3 BOL
18 |Nickel ms Mi me'l 0.02 0.2 BDL
1% (M | 1 0.3 BDL
anganase 35 Mn mgfl | APEA 3t sdlion
{31258)
20 {Totsl Chromium zs Cr mg/L 0.05 0.05 0.005
21 |lron as Fe mg/L 1.0 1.0 0636
22 |Cadmium as Cd maL 0,003 003 BDL
23 |Lead as Pb mg/L 001 0.01 BDL
- L.
X MEN/ | Shall not be detectatle in resenl  |APHA 23rd editlon (922]
24 |E coli 100ml| anyl0DmLsample | 250 MPNADOmY 1o 5 50
Non Conforms e AL & PL of IS 10500:201 2 (ReaiTirmed 2018) standard with
WESHENCE respect 1o above 1ested parmmeters

MNote: 1. Additional analysis report Noo W-32T A dated 03-08-I022 shall also be read [or declaration

of Tafereace of the sample Tested. :
2. The sbove results pertain only to the sample tested.
3. AL: Acceptable Limits, PL: Permissible Limits (in the absence of altemate source)
4. The report shall not be reproduced without the written approval of the laboratory.
5. Samples will be stored for o period of 10 days from the date of dispatch of neport
6. Decizion Rule: “Siaternent of conformity applies only to analvsis of results which mests the
standards stipulated by regulntory suthority™, -

7. BDL: Below Dretection Level in mg/L.

Phenolic Compound as CgH.OH : 0.1; Sulphide as H,5:2.0; Boron as B :0.1;

Copper as Cuz0.001;Zinc a5 Zn:0.002;Cadmium:0.001 ;Lead as Pbe0.002,;Nickel as Wi:0.001:

Manganese as MnA.002,
' ! ]
adwa “__._.'Lj— -:j—_ :f i AR s
Authorized Ei;lltﬂrr{j]inlugiclfj Auntharieed Signatory (Chemical)
(Kadha NNy (Farhath Jabeen)

Assistant Scientific OfMicer ﬂ‘iguly Seientific (MTicer

——End of Repirt ——
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ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Date: 03-08-2022

= | Borewell Water Sample collected st Jawahar
o Navodhays Vidhyalaya, Bapaluru Post, Yelahanks, _|
NAME OF THE LOCATION : Bengalur. i Faged ol 3
GPS:13%08'35"-N TT°40'28"-E
X Smt. Vaishnavi Devraj, DEO  [DATE OF COMMENCEMENT
FAMPLR COLURETTD DS By : Yelahanlea OF TEST : (5-07-2022
DATE OF COMPLETION ]
DATE OF COLLECTION : A-07-2022 OF TEST : 15-07-3072
DATE OF RECEIPT : 03-07-2022 SAMPLE REPORT MO, @ W-22T A
PARTICULARS Borewell water sample SAMPLE NO. : W-927
1.
T Standard
15 10500:2012
SL.No Parameters Unit (Reaflfirmed 2018) Result Test Methad
AL PL
APHA 23rd edition
F £ |
1 Cyanide as CN mg/L 0.05 0.05 BDL (4500-CN-E)
to AL & FL of [5 10500:2012 irmed 2018) standard with
INFERENCE MNon Conforms (Reaffi )]
regpset to ghove tested parameters

Note: 1, Additional analysis report No; W-927 dated 03-08-2022 shall also be read for

declaration of Inference of the sample Tested
r 2. BDL.: Below Detection Level in mg/L.
Cyamide:0,001.

A= . A=
ction H:Lﬂ
w;t:r Testing Laboratory

—End OF Repari—
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ANALYSIS REPORT (ACCREDITED ['ARAMETEIRS)
Date: 03-08-2022

o Borewell Water collected at Near to MSW dumping

yard adjacent to Masjid, Bellahalli Villape, Yelahanka,
JAME OF THE LOCATION : Bengalune. Pags | of 3

(Borewell Point Ne-01)

GPS: 1 3%0557N 77°3833"- E
: _ Smit. Vaishnavi Devrsj, DEO  |DATE OF COMMENCEMENT
MNP SULLEEA BT ; RO : Yelahanka OF TEST : 05-07-2022

= . DATE OF COMPLETION
JATE OF COLLECTION : Qi-07-2022 OF TEST : 15.07-2023
1 FRECEIFT : D5-07-2022 SAMPLE REPORT MO. : W-928
:-.:ni (ICULARS Borewell water sample SAMPLE KO, - W-923
Standard
Uni IS5 10500:2012
{o. Purmimeters t (Reaflirmed 2018) Raault Test Mlethod
AL FL
1 |pH @ 250C - 6.5 8.5 6.5 85 7.1 ]335‘15{?&1”]
2 [Turbidity NTU i 5 0.4 15 3025 (Part 10)
3 [Total Dissalved Solids mg/L 500 2000 512 15 3025 (Part 15)
4 |Sulphate as S04 mg/L 200 400 41 IS 3025 (Part 24)
5 (Chloride as-Cl mg'L 259 100D  §f 15 3025 (Part 32)
Ertlf.‘lmnnjil: Compound as CH.OH me/L 0.001 0.002 BDL IS 3025 (Part 43)
7 |Nitrate as NO, mg/L 45 45 66 IS 3025 (Part 14)
8 [Total Hardness as CaC0, mz'L 200 600 296 15 3025 (Part 21)
B fCnlcium as Ca mpL 73 200 61 1533025 {Part 400)
0 [Magnosium es Mg mgfi. 30 100 34 15 3025 (Tart 45)
| [Total Alkalinity as Cat0, mg/L 200 800 140 15 3025 (Past 23)
2 |Fluoride as F mg/L ) 1.5 0.2 15 3023 (Part 60)
3 | Aammonie as N mgfL 0.5 0.3 .12 15 3025 (Part 34)
) . : = APHA 27rd e;lit.:-n |
4 [Sulptide as His gl 0,05 .05 O (4500 5-2 F)
APHA 23rd edition
ngEfL. 0.4 .4 |

5 [Boron as B gl ) AL {Part -t.*iﬂﬂl-li B

T
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Eﬂﬂ 24013
16 |[Copper as Cu mgL 0,03 1.5 BDL
17 | Zine os Zn mg/L 5 i5 BDL
14 | Nickel as Ni mg/L 0.02 002 0.008
19 |Manganese as Mn mg/L 0. 03 BOL
I L APHA 23rd edition
(31258)
20 |Tatal Chromium as Cr mgfL 0.05 0.05 BDL
21 |Iron as Fe mg/L. 1.0 1.0 L1127
22 |Cadmiom as Cd mgL Q.oo3 0.003 HDL
23 |Lead as Pb mp/L 0.01 .01 BDL f"
; MPN/ | Shall not be detectable in Absent . |APHA 230 cdition (9221
24 |E.coli 100 mi any 108 mL sample {<1.5 MPN/100 ml) IEJ 8.80
Now Conforms to AL & PL of IS 10500:2012 {ReafTirmed 201 &) staréard with
INERRENCE respect 1o above tested parameters

Note: 1. Additional analysis report No: W-928 A dated 03-08-2022 shall also be read for declaration
of Inference of the snmple Tested.
2. The above results pertain only to the sample tastel,
3, AL: Acceptable Limits, PL; Permissible Limits (in the absence of allernate SOUSCE)
4. The report shall not be reproduced without the writen approval of the laboratory.
5. Samples will be stored for a period of 10 days from the date of dispateh of report
6. Decision Rule: “Staternent of conformity applies only to analysis of results which meets the t
standards stipulated by regulatory authority”,
7. BDL: Below Defection Level in mgfL.
Phenolic Compound as CyH;0H : 0.1; Sulphide as Hy5:2.0; Boron as B 0.1;
Copper as Ci0.001;Zinc as Zn:0.002;Cadmium:0.00] :Lead as Pb:0.002:
Tival Chromium as Cr:0.001;Manganese as Mn:0.002.

Qﬂim_ﬁ—ﬂﬂ‘:}" -T e e

Authorized Signatory (Biclogical) Authorieed Sgraatory (Chemical)
(Radho M.} (Farhath Jabeen)

Assistant Scientlfic Officer [reputy Scientific Officer
- ——&ind ol Ropost—— &

o
=-
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. ANALYSIS REPORT (NON ACCREIMTED PARAM ETERS)

Date: ﬂ}ﬂﬂr]-ﬂ_ﬂ

Borewell Water collected st Near to MSW dumping
yard adjacent to Masjid, Bellahalli Village, Yelahanka,
NAME OF TIE LOCATION : Bengaluru. Page 3 of 3
(Borewell Point MNo-01)
= GPS:13°05'S7"-N 77°38'33"- E _
Smit. Vaishnavi Devmaj, DED DATE OF COMMENCEMENT
MPLE '
MG COUETION:  fonlvibkaks: OF TEST : 05-07-2022
DATE OF COMPLETION
L LI 4 072023
b e o OF TEST : 15.07-2022
DATE OF RECEIFT : 05-07-2022 SAMPLE REPORT NO. : W-928 A
« PTICULARS Borewell water sample SAMPLE NO, : W-928
Standard
IS 10500:2012
SLNo Parameters Unit {(Reaffirmed 2018) Result Test Method
AL FL
. . APHA 23rd edifion
1 ide as CN m .05 0.05 BDL
2 gL (4500-CN-E)
INFERENCE Non Conforms to AL & PL of IS 10500:201 2 (Reaffirmed 2018) standard with
respect 10 above tested parameters
N ;1. Additional apalysis report No: W-928 dated 03-08-2022 shall also be read for
E‘ declaration of Inference of the sample Tested
2. RDL: Below Detection Level in mpT..
Cyanide:0.001.
|_\‘\_I s _ ﬂ._:l.'-\-_\_‘-
Section d

Water Testing Laboratory

—Fnd O Bepari— Eﬂ
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ANALYSLS REPORT (ACCREDITED PARA METERS)

Date: 03-08-2022
Borewell Water eollected at Bellahalli main road,
MAME OF THE LOCATION : F;if:l:’t mﬁ:ﬁ;‘m“‘ g~ Page 1 of 3
GPS:13°0670"-N 773836 E
oz couscTo . [ e 090 RO O
DATE OF COLLECTION - lo4-07-2022 cRiLADE :ﬁ’gﬁmﬁ
' ATE OF RECEIPT : 05-07-2022 SAMPLE REPORT NO, : W-929
ﬁ . (CULARS Horewell water sample |SAMPLE NO. : W-929
Standard
Mo. Parameters it {Hﬁmﬂﬂ%ﬁ Result Test Method
AL PL
| (@ 250C s G5 B.5 W50 8.5 T 15 3023 (Part 11)
2 [Turbidity NTU I 5 0.2 1S 3025 (Part 10)
3 |Total Dissolved Sofids mglL 500 2000 520 IS 3025 (Part 16)
4 [Sulphate as S04 mg 200 400 54 {15 3025 (Part 24)
'5 Chloride as Cl mgL 250 ¥ TR 1 000 104 IS 3025 (Fart 37)
-7 nolic Compound as CgH,OH mgL 0.001 0.002 BDL IS 3025 (Part 43)
Pitrtc w= NO, malL 15 45 58 IS 3025 (Part 34)
8 [Total Hardness as CaCOy mglL 00 | 600 312 1S 3025 (Part 21)
9 |Caleitm as Ca mg/L 75 200 64 [1S 3005 (Part 40)
510 |Minssiinn as g mgl | 30 100 17 lis 3025 (part 16)
11 [Total Alkatinity a3 CaCO, mgil. 200 A1) 144 IS 3025 (Par1 23)
13 |Fluaride as F mg/l. I 1.5 LI Nx hﬁ 3025 (Part 6
12 |Ammonin as B gL 03 0.5 013 IS 3015 (Pam 34) =
14 |Sulphide as HS L 0.05 0.05 BOL ;ﬂ{:ﬂ"‘sﬁ]‘m"“
15 |Boron as B /L 0.5 2.4 BDL riﬂé&fg %;"'“" J

P.T.OQ
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I: Page 2013

161 Copperas Cu migL 005 1.5 BDL
17 1Zine a2 I mp'l 5 15 BDL
18 Mickel = Ni mgl 0.02 a2 0.012
9 285 Mn i (.1 0.3 BDL
[prangmnce g i AFHA Z31d edition
(3125B)
20 [Total Chromium as Cr mg/l 0.05 0.05 0,007
2| |iron az Fa mp/L 0 L Léda
22 |Cadmium as C4 mg/L 0.003 0.003 BDL
23 |Lead a5 Pb mgh | 0,01 0.0t BOL ¢
24 [F.coli MPN/ | Shall not be detectabie in i mm iy [APHA 230 cdition (9221
|_ ; 100 ml any 100 mL sample " (3} 9-80
-
INFERENCE Nen Conforms to AL & PL ofIS 10500:2012 (Realfirmad 2018) standard with
fespect to above tested parameters _|

Note: 1. Additional analysis report No: W-929 A dated 03-08-2022 shall
of Inference of the sample Tested.
2, The above resulls pertain anly to the sample tesed.

3. AL: Acoeptahile Lienits, PL: Permissible Limits (in the absence of altarmate SOUrCE)

4. The report shall not
3. Samples will be stored for a period of 10 days

stamdnrds stipulated by regulatory suthority™,
1. B Ralow Detection [.evel in L.

be reproduced without the wrinen approval ol the laburusory,
from the date of dispaich of report
6. Decizinm Rule: “Statepenl ul eonformity applies oily te analysis of results which inests the

Ihenolic Compound as CgHH 0.1; Sulphide as H,5:2 0: Roron as B
Copper as Cu:0.001;Zinc as Zn:0.002;Cadmium:0.001 .Lead as Ph:0,002;

Mangnnese as Mr0.002.

also be read for declaration

Altllivrizad Signatory {Biological) Authorized &gn:ltry (Chenicul)
(Radha M.N) (Farhath Jaheen)
epoty Scientific Officer

Adsistant Scivolifiv Offlcer
£

It
——— &0 o B ——— 5@3
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- ANALYSIS BEPORT (NON ACCREDITED PARAMETERS)

Date: N3-08-2 I]'I_'_!
Borcwell Water collected at Belluhalli main road, '
Bellahalli Village, Velahunka, Bengalur.

GESI3"06M0%N 738 30™-E
. Smt. Vaishnavi Devraj, DEQ DATE OF COMMENCEMENT
SOMTLECOLLECTEDBYY:  Kior bl OF TEST : 05-07-2022
‘ : DATE OF COMPLETION i
DATE OF COLLECTION : 04-07-2022 OF TEST : 15-07-2002
DATE OF RECEIPT ; 105-07-2022 SAMPLE REPORT MO, : W.029 A
PARTICULARS [Enrm!l waler sample SAMPLE NO, : W-919
_( Standard
15 10500:2012
SLNo Parameters Uit (Reaffirmed 2018) Result Test Method
AL rL
. APHA Z3rd edition
I Cwvanid CH m (.05 0.05 BDL
N el (4500-CN-E)
REN Non Conforms to AL & PL of IS 10500:2012 [Reaffirmed 2018) standard with
i £ respect o above tested parameters

Note: 1. Additional analysis report No: W-929 dated 03-08-2022 shall also be read for
' | declaration of Inference of the sample Tested

€ 2. BDL:Below Detection Level in mg/L,
Cyunided) 007,

—End OFf Report—

A=

Section Iitllnd

¥ ==

Water Testing Laboratory
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MNALYSIS RE i [} TED PARAMETERS
Diabe: 08-0046-2022
Borewell Water Sample collectzd at Sathnur Yillaps, Grama
NAME OF THE LOCATION :  |Panchayth office, Yelahunka Hobli, Bangalore North Taluk. [page | 63
GPS reading:13°0725"-N, T7"3845"E
LECTEDRY: |S™t-Vaishnavi Devaraj, DEO IDATE OF COMMENCEME NT OF
SAMPLECOL it RO:Yelahanka [TEST :26-05-2022
. DATE OF COMPLETION OF
DATE OF COLLECTION : 2GE2022 TEST : 02-06.2033
DATE OF RECEIPT : 260512022 SAMPLE REPORT NO. : W-881
PARTICULARS Borewell Water Sample SAMPLE NO, : W-58]
Btandard
SL IS 10500:2012
Nao. Parameters Unit rmed 2018 Result Test Method
AL PL
I |pH@25%C - 6.5t0 8.5 £.5t08.5 7.6 IS 3025 (Part 11}
2 [Turbidity NTU 1 5 0.6 lI83025 (Pant 10)
3 |Total Dissolved Solids mg'L 500 2000 840 |IS 3025 (Part 16)
4 |Sulphate 2s 50, mg/L. 200 400 53 1S 3025 (Part 24)
5 |Chloride as C1 mgL 250 1000 196 151025 (Pan 32)
Phenolic Compound
b |aen LOH mg/L 0.001 0002 BDL (153025 (Pant 43)
7 |Nitrate 2s NO, mg'l. A5 45 I 6 [53025 (Pout 34)
8 |Total Hardness as CaC0, | mpl 300 600 328 IS 3025 (Past 21)
9 [Caleium as Ca mg'L 75 200 &7 15 3025 (Par 40)
10 IMagnesium as Mg mg/L 30 100 40 18 3N25 (Pan 45)
11 [Totl Alkalinity as CaCO; | mgll. 200 S00 386 (15 3025 (Pan 23)
12 [Fluoride as F mg/L I 15 034 IS 3025 (Pan 60)
I3 |Ammonia s N mg'L 0.5 0.5 0.1 15 3025 (T'art 34}
» APHA 23rd edition
- 05
14 |Sulphide as H.5 mg/L 0.05 0.0 BDL (4500 .2 F)
APHA 23rd edition
1 [Reranazh el s Lg BOL  emin 45002 B)

F.T.0r
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Page X of 3
= % i = ]_ O
16 |Copperas Ca mg/L. 0.05 1.5 BDL  |I53025 (Par42)
17 |Zine a8 Zn mgL 5 15 [0 53025 (Part 49
18 |Nickel as Ni mgl 0.02 .02 B IS 3025 (Part54)
- |APHA 23rd
19 [Manganese 23 Mn mg'L 0.1 3 BDL edition (311 18)
20 |Tow! Chromium as Cr mg/L 0.os 0.05 BDL  [IS3025 (Part532)
21 |Cadmium as Cd mg/L 0.003 0.003 BDL  [IS3025 (Part41)
22 |Leadas Fb mg/L 0.01 0.01 BDL IS 3025 (Part 47)
23 |lronas Fe meL I 1 0190 |15 3025 (Part 53)
aa B MPN/ |  Shall not be datactable in any ;;;’1'::';! APHA 23ed adition
100.ml 100 mL sample 100 i {3221 G) 9-BO ]
INFERENCE Non Confoerms to AL & PL of 15 |0500:2012 (Reaffirmed 2018) standard with

respect 10 ahove tested parameters

Note: 1. Additooul asalysis report No: W-581A dated 08-04 -2022 shall also be resd for declaration
of Inference of the sample Tested.

2. The above results pertain only to mﬁm]: lestad.
¥ AL: Acceptable Limits, PL: Permissible Limits (in the absence of aliernate source)

4. The report shall not be reproduced without the written approve! of the laborutory.
5. Samples will be stored for a period of 10 days from the dase of dispatch of report
&. Decision Rule: “Statement of conformity applies only to analysis of resulls which meets the

standards stipulated by regulatory authority™.
7. BDL: Below Detection Level i”ﬁHIL
Fhenolic Compound as CgH;

:0.1; Sulphide as H,8:2.0; Boron as B 0.1

Copper o8 Cu:0.05;Nickel :0. |;Manpaness as Mn:0.04; Total Cheomium ;0.2; Cadmium:0.04;

Lead:0u02,

i T
Kadba: —_—

Authorized Signatory (Diological)

- Assistant Secientilie

(Radha M.N)

5

———End of Reporl - ——

=
i — ;"H—-u'_ r -n:l._r'l”"""_‘_
Authorized SbLunm-;r {Chicraical)
{Farhath Jaheen)

ngllf Scientific Officer



2035

ANALYSIS REPORT (KON ACCR EDITED FARAMETERS)

. = Dhate: 08-Uk6- 3027
| Borewell Water Sample collected at Sathpur Villepe,
- ’ Girama Panchayth office, Yelahanka Hobli, Banpalors
NAME OF THE LOCATION : [ ™% "Hi! o Page 3 of 3
GPS reading: 13%07'25'°N, 77%5845%E _
. [Smt.Vaishuavi Devaraj, DEQ [DATE OF COMMENCEMENT OF
HMNPLE COLIRCTERHY: | o tahinin TEST 126-05-2022
DATE OF COMPLETION OF
I g
DATE OF COLLECTION 26/52022 TEST : 02-06.2007
DATE OF RECEIPT : 26/5/2022 SAMPLE REPORT NO, : W-S83 A
PARTICULARS Borewell Water Sample SAMPLE NO. : W-581
¢ Standard
IS 10500:2012 .
SLNo. Parameters Unit (Reaffirmed 2018) Result Test Meihod
AL FL
2 APHA 23rd edition
; L]
1 Cyanide as CN | mp/L 0.05 03 HEDL [(4500.C00-8)
¥ Non Conforms to AL & PL of IS [0500:201 (Reaffirmed 201 8) standard
i ith respect to above tested parameters
Note: 1. Additional analysis report No: W-581 dated 08-06 -2032 shall also be reud for
declaration of Inference of the sample Tested
2. BDL: Below Detection Level in mg/.
Cyanided.001,
J _a"“'-_" 2 ,Lh_.f[v-
Section He
Water Testing Laboratory
-t

sEnd Of Report -

-/
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ANALYSIS REPORT (ACCREDITED FARAMETERS)

== Date:08-06-2032
Borewell Water Sampla collected ot Kogilu Village, Indirs
NAME OF THE LOCATION | (Confeen, Yelshanika Hobli, Bangalore Morth Taluk. Page 1 of 3
|GP'S reading: 13706 127N, 77"36'58"-E
_ |SmLVaishnavi Devaraj, DEO DATE OF COMMENCEMENT OF
BRI ECRLIED B ek TEST :26-05-2022
, DATE OF COMPLETION OF
DATE OF COLLECTION @ 25202 TEST = 02.06.3022
DATE OF RECEIFT : | 26/5/2022 SAMPLE REFORT MO, : W-582
r PARTICLILARS Borewell Water Samipls SAMPLE MO, - WSR2
Stnndard
L 15 10500:2012
No. Parameters Linit (Reaffirmed 2018} Result Test Method
AL FL
1 pl-l@ﬁ't’.‘ - 6510 8.5 65085 7.5 153025 (Part 11)
2 [Turbidity MNTL 1 5 g 15 3025 (Part 10)
3 |Total Dissolved Solids mgL 500 2000 936 IS 3025 (Part 16)
i lSu'fp]:ltu as S0, mg'L 200 400 63 IS 3025 (Pan 24)
5 |Chioride as €1 mgl. 25 1000 204 |15 3025 (Part 32)
Phenolic Compound
{1,000] L ey BDL I8 302% 4
6 les .00 mg'T. 025 (Part 47)
c 7 |itraio as MO, mgL 45 45 183 IS 3025 (Part 34)
B |Towml Hardness as CaC0, mgL 200 600 312 15 3025 (Part 21)
O |[Cabelum ns O mg/L 75 200 6% 153025 (Pant 40)
10 |Magnesium as Mp mglL. 30 100 39 |15 3025 (Pan 46)
11 |Tedal Alkalinity as CaCOy mg/L 200 500 J&R 1S 3025 (Pant 27)
12 |Fluoride as F mg. 1 1.5 029 IS 3025 (Part 60)
13 |Ammonia as N mgL 0.5 0.5 0.1 IS 1025 (Part 34)
APHA 23rd slition
14 [Sulphide as H.5 mel 0.05 0.05 BDOL lcaso0 5.2 F)
APHA T3rd edition
15 |Boronas B mg/L .5 24 BDL (Part 4500-B 8)

~T.0
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Fage 2 gf 3 i
16 ic'i."P]:EI'IIE Cu mg/L 0.05 1.5 HDL  [[83025 (Partd2)
17 [Zinsas Zn mg/L 5 I5 0063 (15 302F (Part49)
18 |Mickel as iyt m/L oz 0.2 BDL {53025 (Part54)
' APHA 23rd
ul
19 |Manganess as Mn /L 0 L 03 BOL |edition (311 18)
20 | Totad Cheormium as Cr mzT .05 0.0% BDL (1S 3025 (Part 52)
21 |Cadmiumes Cd maL 0.003 0.601 BDL 153025 (Fart 41)
22 |Lewd s Ph mg/L 0.01 0.01 BDL IS 3025 (Part 47)
23 |lronas Fe mg/L 1 i 0.187 Fls 3025 (Part 53)
Iy — MPN/ Shall not be detectable in any jwnmrw APHA 23rd edition
106G ml {00 mL ==mple (9221 G) 9-8D
104 ml |
INFE NﬂnﬂﬂnhmuhﬁLﬂPLnflS!ﬂS{ﬂﬂﬂll{Rﬂﬂ!mﬁiﬁﬂ}mm
RNCE respect to abave tested parameters

Note: 1. Additional analysizs report Mo: W-S82A doted 08-06 -2022 shall alsa be read for declaraticn
of Inference of the sample Tested.
2. Ths above results pentain only to the sample tested.
3. AL: Acceptable Limits, PL. Permissible Limits (in the absence of aliemate source)
4. The report shall not be reproduced without the written approval of the Izboratory.
%. Samples will be stored for 2 pericd of 10 days from the date of dispatch of report
€. Decision Rule: “Statement of conformity applies only to analysis of results which meets the
stndilircs slipulated by regulstory authority™,
7. BDL: Below Detection Level in
Phenclic Compound as CyH(OH : 0.1; Sulphide 8s HyS:2.0; Boronas B 10.1:
Copper as Co:0.05;Nicke! :0.1;Manganese as MnH0.04; Totgl Chromium 10.2;
Cadmium:0.04; Lead:0.02,

1
Ak ‘
Qusp 222 f e s
Autborized Signatory (Blological) Authorized Signatory (Chemical)
{(Radha M.N) (Farhath Jabeen)

End cr!'Repnn——ﬂ'E,_
P

% Assistant Scienlific Deputy Scientific Officer
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- ANALYSES REPORT (NON ACCREDITED FA RAMETERS)

Distec - Da-2033

Darewell Water Sample collected at Kogilu Village, Indira
NAME OF THE LOCATION : |Canteen, Yelahanka Hobli, Bangalore Narth Taluk. Page 3 of 3
|GPS reading: 13°06'1 2%, T76'58"-E

, [Smt-Vaishoavi Devaraj, DEQO  [DATE OF COMMENCEMENT OF
SAMFLECOLLECTEDBY: |0 0 tkankn TEST :26-05-2022

. " DATE OF COMPLETION OF
DATEOF COLLECTION : 20/5/2022 TEST : 02-06-2022

DATE OF RECEIPT : 26/52002 SAMPLE REPORT MNO. : W-S824
PARTICULARS Borewell Water Sample SAMPLE HO, ; W-552
f Standard
IS 10500:2012
Bl.Na. Parameters Unit (Reaflirmed 2015) Result Test Method
AL PL
| CyanideasCN | mgl 0.05 0.05 BoL  (APHA 23rd edition
ihjl:hl-[‘.'r-ﬁﬁ_'l'
INFERENCE | von Cenforms to AL & PL of IS 10500:2012 (Reaffirmed 2018) standard with

rspect to above tested parameters

Note: 1. Additional analysis report No: W-582 dated 08-06 -2022 shall aluo be read for
declaration of Inference of the sample Tested

2. BDL: Below Detection Level in mg/L.
Cyanide:0.00 ).

€ Foas b
St:ﬁnnl-]ud

Water Testing Laboratory

-Enl Of Report.—
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TC-FAET BSOS DR L 3008 aod 1500 LR R NHE CERTIFING LARHATORY TP i, s i Pl
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ANALYSIS REPORT (ACCREDITED PARAMETERS)

ﬂn!&:!’lﬂ_—ﬂﬂl’l’]?_

v i Borewell Water Sample collected st Bogalur Govi School,
NAME OF THE LOCATION :  |Bengalury, Bangalore Morth Taluk. Bage 1 of 3
GPS reading: 13%08'6"-N, 77902"-E S
; Smt.Yaishnavi Devaraj, DEO DATE OF COWMMENCEMENT OF
SAMELECORLECTRDBY:  lno:visinipks TEST :26-05-2022 |
DATE OF COMPLETION OF
DATE OF COLLECTION : 26/5/2022 sk ik
[DATE OF RECEIPT I6/5/2022 SAMPLE REPORT NO. : W-583
( PARTICULARS Borewell Water Sample SAMPLE NO. : W-583
Stondard
1 8 IS 10500:2012
No. Farameters Unit (Realfirmed 2018) Hesult Test Method
AL FL )
I |pH@ i - 6.5t 4.5 6.5t 8.5 T4 Ilﬂ 25 {Part 11)
2 [Tusbidity NTU I 5 07 (153023 (Part 10)
3 |Total Dissolved Solids mgfl F00 2000 B4 153025 (Part 16)
4 |Sulphate as 50O, mg/L 200 400 60 [IS 3025 (17t 24)
5 |Chloride as €1 mig/L 250 1000 242 183005 (Part 32)
Phenolic Compound -
0001 002 BN,  [iIS 3025 (Fart 43
7 lﬂEC.H,.ﬂH mgL S F{Part 43)
'E 7 |Nitrale us NO5 mg/L 45 45 19.3 IS 3025 7 Fart 34)
8 |Towl Hardness as CaC0y | my/L 200 £00 M4 153005 1wt 21)
: % [Calcium as Ca mg/L 5 200 &Y I5 305 1121 40)
[0 [Magnesium as Mg ma'L 30 100 42 I5 3005 | [hirt d6)
11 [Tetal Alkakinity as CaC0: | mg/L 200 500 68 (153005 e 29)
12 |Flueride as F mg/L 1 1.3 .28 IS 3075 et 60
-._13 Ammonia as N mg/L 0.5 0.5 0.1 IS w3
L APIA + udition
14 |Sulphice as H.S mg/L 0.05 003 B Jaste g
[ Al | dition
15 |Boronas B mg/L. 0.5 24 BDE |epar Fe B
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f'ug:_] of 3
16 |Copper as:Cu mg/L (.05 | B BDL 153025 (Purd 42)
17 |Zine as 7n gL 5 15 0.073 15 30235 (Part 49}_
18 |Mickelas Ni mpL 0.02 0.02 BDL IS 3025 (Part 54)
APHA 23pd
19 |Manganese as Mn ing/L. 0.1 0.3 BOL | egition (31118)
30 |Total Chromium as Cr mgL 0.05 0.05 BDL  [I53025 (Pats2)
21 |Cadimium i Cd mg/L 0,003 0.003 BDL  |IS 3025 (Part &1)
22 |Lead as Pb mg/L 0.01 0.01 BDL |15 3025 (Part4T)
23 |tron as Fe mgL i | 0177 |18 3025 (Part 53)
Present
24 3 MPM/ Ehall not be detactable in any ISOMPN/ APHA 2%nd edition
|00 ml 103 mL semple 100 mi I('DEE | {3 9-50
INFERENCE Non Conforms fo AL & FL of I3 10500:201 2 (Reaffirmed 2018) standond with

Espmmlmmuimm

SNote: L, Addithonal analysis report No: 'W-533A dated 08-06 -2022 shall also be read for declaration
of Inference of the sample Tested.
2. The above results pertain only to the sampla tested.
3. AL: Accepitzbie Limits, PL: Permissible Limits {in the absence of altermate source)
4. The report shall oot be reproduced without the wrilten approval of the laboratocy,
5. Sampiles will be storad for a period of 10 days from the date of dispatch of report
&, Decisivn Rule: "Slatenenl of voulamily dpplies vily W aalysis of resulls which meels e
standards stipulated by regulatory suthority™.
7, BIDL: Below Detection Level inmg/L.
Phenclic Compound as CgHOH :0.1; Sulphide as Hy5:2.0; Boron as B :0.1;

Copper a5 Cu0.05;Nickel :0. 1 ;Manganese as Mn-0.04; Total Chromium :0.2; L9
Cadmiunn0.04;  Lead:0.02.
’
(Yoo g :L/L.* 2 .
Aulhuﬁzﬂf@uﬁfﬁry (Bivlogical) Authorized Sigoaiory (Chengicul)
{Radha M.N) (Farhath Jabeen)
7. Assistant Scientific Deputy Selentife Oificer

——End of Repoit— F-"'jg
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- ANALYSIS REPORT (NON ACCREDITE] PARAMETERS)
e, E-06&-202 2
Borewell Water Sample collected at Bagalur Giovt
NAME OF THE LOCATION : {School, Bengaluru, Bangalore North Taluk. Poge 3 of 3 |
GPS reading:13°08'%".N, 77%402".E
] LECTED . |Sme.Vaishnavi Devarsj, DVEO DATE OF COMMENCEMENT OF
MR L RO:Yelahanka TEST :26-05-2022
\ DATE OF COMPLETION OF
DATE OF COLLECTION:  [26/572022 TEST + 00.06.9002
ID.&TE OF RECEIPT : 26/52022 SAMFLE REPORT NO. - W.SE3 A
immln;u:-:s Borewell Water Sample SAMPLE NO. : W-583
C Standard
IS 10500:2012
SLNo. Parameters Unit (HeafMirmed 2018) Resuli Test Method
AL PL
: APHA 23rd edition |
i} j
1 Cyanideas CH | mg/l. 05 0.05 BOL kasoocn-g)
O Non Conforms to AL & PL of I3 103002002 (ReafTirmed 2018) standard
IV INF. B ’wﬂh respect to above tested parameters
Note: 1. Additional analysis report No: W-583 dated 08-06 -2022 shall alzo be read for
declaration of Inference of the sample Tested
<. BDL: Below Detection Leve| in mp/L.,
Cyanide:0.001.
E" ¥
I Sl ---.'--_-"l\‘\"' ————
Section |1.‘4H!

Water Testing Laboratary

b

—=End OF Repori—
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ANALYSIS REPORT (ACCREDITED PARAMETERS)

_ Date:05-06-2022
Borewell Water Sample collected atear 1o MSW dumping
. |yard Adjscent to Masjid, Bellahili Village, Yelahanis,
HNAME OF THE LOCATION : Bangalore (Borewell Paint No-01) Page | of 3
GFS reading: 130 05°57°-N, 77038733".E
5 T ; Smbt.Valshnovi Devaraj, DEO DATE OF COMMENCEMENT OF
HE s it RO Yelahanla ![E§T 26-05-2022
. DATE OF COMPLETION OF
DATE QOF COLLECTION : 26/5/H00 TEST - 12-06:2023
DATE OF RECEIPT : 268022 EAMPLE REPORT HOD, ; W-584
4 PARTICULARS Borcwell Water Sample SAMPLE NO. - W-584
Standerd
sL 1S 10500:2012
Na. Parameters Unit (ReafMirmed 2018) Result Test Method
AL PL
I pl-l@iﬁ'ﬂ = G5t B5 65585 T4 5 3023 (Part 11)
2 |Turbidity NTU 1 3 0.7 IS 3025 (Pant 100
3 |Total Dissolved Solids mgL 500 2000 964 [IS 3025 (Part 16)
4 |Sulphate as SO, mg'L 200 400 61 IS 3025 (P 24)
5 |Chioride as C! mgL 250 1600 180 (IS 3025 (Part 32)
{Phenolic Compoarnd
0,
] a8 C,H.0H mazL 0.001 D02 BDL  [IS 3025 (Past 43)
[ 7 |Nitraie as NO, mgL 45 45 165 {15 3025 (Pan 34)
g [Total Hardness as CaCO, mgL 200 GO0 ER 18 3025 (Fan 21)
9 (Calcium as Ca mg. 75 200 72 I8 3025 (Part 40)
10 [Magnesium az Mg mglL 30 100 41 15 3025 (Pen 46)
11 |Total Alkalinity as CaCO; | mglL 200 600 04 18 3025 (Part 23)
12 |Fluoride as F mglL I 1.5 0.27  |1S3025 (Part 60)
13 |Ammonia as N mg/L 0.5 0.5 0.1 I8 3025 (Par 34)
APHA 23md edifion
14 [Sulphide as H,S mg/L 0.05 05 BOL (4500 8.2 F)
= APHA 231 edition
I5 |Boronas B mg/L &3 = 0L | asooap =

P.T.O
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Fagelofd |
"~ -_— _I
16 |Copperes Cu mg/L 0.05 1.5 BEL (IS 3025 (Part 42)
[T |Zineas.Zn mgL 5 5 0.051 I8 3025 (Part 49)
18 [Micksl as Ni mz/L 0.02 0.02 BDL |15 3025 (Part 59)
APHA 23rd
19 [Mangeness as Mn mgL 0.1 | E}_ BOGIL edition (311 18)
20 |Total Cheornfum as Cr mg'L 0.05 .05 Bl 15 3025 (Port 52)
21 |Cadmium as Cd meL. 0003 003 BDL IS 3025 (Part 41)
22 |Lead as Pb mg'L 0.01 0.01 BDL IS 3025 (Part 47)
23 |lronas Fe mp'L l 1 0183 |15 3025 (Pant 53)
. Present N
24 |Bcol MEPNY Shall net be detectabla in any a5p Mpny [APHA 230d edition
100 ml 100 ml zempla {0221 G 9-B0
100 ml
INFEREN Mon Conforms to AL & FLof 15 105002012 (Reaffirmed 2018) sandasd with
% respect to above tested parameters

Note: 1. Additional apalysis report No: W-284A dated 05-06 <2022 shall also be read for declaration
of Inference of the sample Tested.
2. The above results pertain only to the sumple tested,
3. AL: Acceptable Limits, PL: Permissibe Limits (in the absence of allemate source)
4, The report shall not be reproduced without the written approval of the laboratory.
3, Bamples will be stored for & period of 10 days from the date of dispateh of report
&. Decizion Rule: “Sttement of conformity applies only to analysis of resulis which mests the
standards stipulated by regulatory asthoriny™,
7. BDL: Below Detection Level in mg/1.
Phenalic Compound as C;H,OH : 0.1; Sulphide as H,8:2.0; Boron as B :0.1;
Copper as Cu0.05;Mickel 0.1 Monganese as Mn:0.04; Total Chromium 0.2;
Codmium:0.04; Lead:0.02. <

i

’ -h! T - 1| L
Kadha - m-o A e
Authorized Signatory (Biclogical) Authorized Slgnatory (Chemical)
(Radha M.N) (Farhath Jabeen)
Assistant Scientific Deputy Scientific Officer

End of Repnr———7— ‘f‘g,_
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ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

i Deatei8-(e-202 3
Burcwell Water Sample collected atear 10 MSW
LI A . |dumping yard Adjacent to Masjid, Bellahili Villoge, ”
NAME OF THE TION:; Yelahanka, Rangalore (Borewell Point Hed1) FPage3of 3
GPS reading: 130 05'57"-N, TT03§33-E
. |SmtVaishnavi Devarsj, DEG  [DATE OF COMMENCEMENT OF
B COLLBCRD Y. N o TEST :26-05-2022
DATE OF COMPLETION OF
DATE OF COLLECTION : 26/5/2022 TEST : 00-06.2022
DATE OF RECEIPT : 264572022 SAMPLE REPORT NO, : W-5844
PARTICULARS Borewell Water Sampla SAMPLE NO. : W-584
{. Standard
15 10500:2012
SLNo. Parameters Unit (Reaffirmed 2018) Result Test Method
AL PL
. APHA Xrd edition
1 Cyanide as CN mg/fl. 0.05 0.05 BDL (d500-CNLE)
|Non Conforms to AL & PL of IS 10500:2012 (Reaffirmed 2018) standard
o with respect o above tested paramcters
Note: 1. Additional analysis report No: W-534 dated 05-06 -2022 shall also be read for
declaration of Inference of the sample Tested
2. BOL: Below Detection Level in me/L
Cyanids:0.001.
:‘E‘_,..-'.i'l.._' - ; _.-Iu"-—._
Scction Il'l:ld

Water Testing Laboratory

==End O Bepon—
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ANALYSIS REPORT (ACCREDITED PARAMETERS)
Date: 08-06-2022
Horewel Witer Sample collected at Bellahalli main road,
Bellahalli village, Yelahanka, Bangalore
GPS reading:13° 06'0°-N, 773896 %E
. |Smt.Vaishnavi Devaraj, DEO TE OF COMMENCEMENT OF
SAMPLE COLLECTED BY : RO:Yelabanka T 126-05-2022
. DATE OF COMPLETION OF
DATE OF COLLECTION : 28452022 TEST - 02-06-2022
IDATE OF RECEIPT ; 264572022 SAMPLE REPORT NO, : W-585
PARTICULARS Borewell Water Sample SAMPLE NO, : W-585 |
Standard
b 18 10500:2012
No. Parameters Uindt (Realfirmed 2018) Hesult Test Method
AL PL
1 |pH@25% = 651085 6510 8.5 73 15 3025 (Part 1)
2 [Turbidity NTU E. 5 0.8 I5 3025 (Part 10)
3 |Tote! Dissolved Solids mg'L S0 2000 868 IS 3025 (Purt 16)
4 |Sulphate as S0, mg/L 200 400 &1 1S 3025 (Part 24)
5 [Chloride as Cl mg/L 250 1000 196 |15 3025 (Part 32)
Phenolic Compound
6 | C.H.OH mg/L X 0.002 BDL (IS 3025 (Part 43)
7 [Hilnute us MOy gL 45 43 194 18 3025 (Part 34)
B |Total Hardnessas CoCOy | mg/L 200 600 364 IS 3025 (Par1 21)
o |Caleium as Ca mp/L 75 200 75 15 3025 (Part 40)
10 |Magnesivm as Mg mygL ia 100 43 IIS 3025 (Part 46)
11 [Total Alkalinity as CaC0y | mpL 200 £00 376 (IS 3025 [(Part 23)
12 Fluoride as F = mg/L e 1.5 627 IS 3025 (Pat 60)
13 |Ammonia as N mgL 0.5 0.5 0.1 18 3025 (Part 34)
e APHA 23rd edition
14 |Sulphide as Hyy ) - mg'l 0.05 0.05 BOL @s0052F
APHA 23rd edition
15 |Boronas B m;g;.-'L .5 2.4 BDL (Part 4500-8 1)

PT.O
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'F:uui il F-
%
16 |Copper a5 Cu mg/L 0.05 1.5 BOL (IS 3035 (Pam43)
17 {Zin¢ as Zn me/l. 3 15 DO |15 3025 {Par 40)
I8 |WNickel as Ni mgz'L 0.02 0.0z BDL (I3 3025 (Parn 54)
o 1) =  |APHA 23
19 jhan 0 0.3 B 3
g i PL | edition 31118)
20 | Todal Chromium as Cr 'l 0.0% (04 BDL 15 3025 [Part 52}
21 |Cademium as Cd mgL 0.003 0,003 BDL  [IS3025 (Pant41)
22 1L:nd as Pb mg/L .01 0.01 BDL  [IS 3025 (Par 47)
23 |lronas Fe muL 1 | O.I78 (153025 (Pard 53)
24 |E.cali MY | Soall nos be dasciable Inany mh ol I“: APHA 23rd editicn
100 mi 100 mL sample (9221 G980 |
160 mli [ I
REN Mon Conforms to AL & PL of IS 10500:2012 (Reaffirmed 2018) standard with
i o respect 1o above tested perameters

Note: 1. Additional aanlysis report No: W-585A dated 08-06 -2022 shall also be read for declaration
of Inference of the sample Tested.
1. The above results pertain anly to the sample tested.
3. AL: Acceptable Limits, PL; Permissible Limits (in the absence of altemaie source)
4. The réport shall not be reproduced without the written approval of the laboratory,
5. Samples will be stored for a period of 10 days from the date of dispatch of report
6. Decision Rule: “Statement of conformity applies only to analysis of resulis which meets the
standards stipulated by regulniory authority ™.
7. BDL; Below Detection Level in mg/T..
Phenolic Compound as CyHAOH 0.1 Sulphide a8 H,5:2.0; Boron as B 0.1
Copper as Cul.03 Nicke] 10, 1;Manganese a5 Mnil04, Total Chromium :0.2; v
Cadmivm:0.04; Lead:0.02.

= ¥ ! ‘\J i . i
rk"’_ajf_h.ﬂ-_"_”'}'_ﬁ_._- __,)\__-_ o S
Authorized Signatery (Diological) Authorized Sighatory (Chemical)
(Radha M.N) (Farhath Jabeen)
.. Assistant Scientific Deputy Scientific Officer
1 End of Report——"45_
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ANMALYSIS REFORT (NON ACCREDITED FPARAMETERS)

Date:08-06-2022
Borewell Water Sample collected at Bellahalli main
. {road, Bellahalli village, Yeluhanks, Bangalore -
MAME OF THE LOCATION : (Borewell Point No-02) Page 3 of 3
- GPS reading: 137 06'0°.M, 7738365
., |EmtVaishoavi Devaraj, DEQ  |DATE OF COMMENCEMENT OF
RTIECOLLECTEDBYY Intwveiananke TEST :26-05-2022 =
DATE OF COMPLETION OF
lDATE OF COLLECTION : 26752022 TEST : 00-06. 30112
DATE OF RECELFT ; 2652022 SAMPLE REPORT NO. ; W-585A
IEMHM Borewell Water Sample SAMPLE NO. : W-585
(. Standard
IS 10500:2012
Sl.No. Parameters Unit (Reaffirmed 201%) Result Test Method
AL FL
. APHA 23rd edition
| Cyanideas CN | mg/L 0,03 0.05 BDL |t
INFERENCE N@Eﬂ:fnmmﬁlﬁﬂnflﬂlﬂiﬂﬂ:MIZ {(Reaffirmed 201 %) standard
with respect to above tested parameters
Note: 1. Additional analysis report No: W-585 dated 08-06 -2022 shall also be read for
decharation of Inference of the sample Tested
2. BDL: Below Detection Level in mg'L.
Cyanide:0,001.

—End OF Repori—

Sectlon Head

Water Testing Laboratory
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- Compliance status of BMWNM Rules - 2016

Annexure- P2
Compliance o Bio-Medical Waste Managemeni Rules 2016
SL | Thematic area Current Status Desirable Gap Time Name and
M level between limes for | designation
s current attending | of the
status and | gaps Destgnated
desired Officer for
levels ensuring
compliance
: 1 Why inventory on numbers of Biemedical waste generated in Karnataka | 100% 44685 Complete | Member
Healthcare Facilities is still was reported to Central Pollution Contort Biomedical | d forthe | Secretary,
incomplete in state/UT, as Board as 77639 kg/d for the year 2021, waste vear 2011. | KSPCE,
required under BMWM Hules, Annual Report is prepoared based on the generators | On going | Bengaluru
20167 inventorization details submitted by identified in | activity. Senior
Regional Offices of the Board, the siate in Environmenta
the vear | Officer,
2021, New Wasle
facilities Management
arc being Cell, KSPCI,
- added as | Bengalure




Compliance status of BMWM Rules - 2016

when they
are
established.
2 What is the reason that inventory | Inventrisation completed for the vear I (hila 44485 Complete | Member
15 still under process? 2021. New health care establihsments are Biomedical | d forthe | Secretary.
added as and when they are established. waste year 2021 | KSIMCB.
generators | On going | Bengaluru
identified in | activity. Senlor
the state, Envircnmenta
MNew | Officer,
facilities Waste
are being Management
added as Cell, KSPCB,
when they Bengaluru

2054
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Compliance status of BMWM Rules - 2016

are

established.
Ay observied that non=hedded | 169 binmedical waste generators are yet | [ 2.60%; O going | Member
HCFs have not applhed for to take authorisation out of 44683 activity Secretary,
authorization, why such HCFs Biomedical waste gencrators identified in KSPCH.
are allowed w0 operate without the state. Dinections issued 1o all DCs of Bengaluru
authorization under BMWM karnataka under Section 5 of the Senmior

Rules, 20167

Environment { Protection) Act. 1986 on
071 2.2021 w bold review mecting with
Department of Health and Family
Welfare, Depariment of Animal
Husbandary and Veterinery Services.
3979 veterinary dispenceries are being

pursued 1o take authorizations following

due procedure of law.

Environmenia
| OfMicer,
Waste
Muanagement
Cell. KSPCB,
Bengaluru




Compliance status of BMWM Rules - 2016

4 How many applications are still | No applications are pending with Board | 1040% 0, B0% On going | Member
under process with State Boards | for grante of authorization. Directions activity Secretary.
[or grant of awhorisation? issued w all DCs of Kamataks under | L
Secton 5 of the Environment ( Protection ) Bengaluru
Act. 1986 on 07.12.2021 to hold review Senior
meeting with Depariment of Health and Environmenta
Family Welfare, Department of Animal | Oifficer,
Husbandary and Velerinery Services Waste
which are in difTerent stages of processng. Management
Cell, KSPCB,
Bengaluru
2 In case of no Common Bio Mot Applicable

Medical Waste Treatment
Facility in Arunachal Pradesh.
Andaman & MNicobar, Gioa,
Lakshadweep, Mizoram. and
Nagaland & Sikkim State/ UT
For seiting up CBMW TF?

2056
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Compliance status of BMWM Rules - 2016

f | Why still there is no proposal

- submitted by Arunachal Pradesh,
| Andaman Nicohar, Goa.

' Lakshadweep, Mizorm, and
MNagaland & Sikkim State/UT for
setting up CBMWTF?

Not Applicable

Why Barcode system is not
implemented in Andaman
Nicobar, Arunachal Pradesh,
Assam, J& K. Lakshadweep.
Mizoram, Orrisa, Puducherry,
Sikkim, Uttar Pradesh. West
Bengal, Chandigarh. Delhi.
Jhaerkhand, Madhya Pradesh,
Maharastra, Rajasthan and Tamil
Madu, so far even when the
deadline is over as per BMWM
Rules, 20167

Not Applicable

Whether State/ UT has
constituted State Advisory

Yeg

| DD

NIL

Complied




Compliance status of BMWM Rules - 2016

| Committee so as to review the o
| implementation status?

9 | What step have been taken hy Yes. Letter addressed 1o call for meeting, | On woing On going “On going | Dr. Rajkumar
Advisory Commitiee so as N, Deputy
ensure implementation of Director

| BMWM Rules, 20167 (QABMW),
Department
of Health &
Family
Welfare,
Gok.

I | How many HCFs other than 3979 Veterinary, 21 Animal Houses and | On going On going On going | Member
hospitals, nursing homes etc. 2035 numbers of Ayush hospitals have continous conlinous Secretary,
Such as veterinary hospitals, been identified by KSPCUB and being Process process KSPCB,
animal houses, Ayush hospitals | monitored. Bengaluru
have been monitored? Senior

Environmenta
| Officer,
Wasie
Management

2058
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Compliance status of BMWM Rules - 2016

Cell, KSPCH,
Bengaluru
|1 | What is the frequency for Trainings arc organised with 100% On going On going | Member
conducting training or capacity | organisations of importance through out Secretary,
building programmes for State | the state, 231 trainings were organised KSPUH,
Board Officials and for staff of | by Environmental Management Policy Bengaluru
HCFs? Reserach Institute in 2021, Details are Senior
given in Annexure F. Environmenia
12 | What is the status of installation | 25 CBMWTFs have installed Continuous | 100% 0% Complied | | Oflicer,
of Continuous Online Emission | Onling Emission Monitoning Svstem Waste
Monitoring System with (OECMS). Notices are issued as and Managemen
CEBMWTFs? What follow-up when non-compliances are observed. Cell, KSPCB,
action has been taken by Statc Bengalury
Boards?
13 | How OCEMS data received by | Board is monitoring emission data LD (S Itisa
Stute Boards is being validated? | regularly and notices issued to CBDMWTF continous
in case of deviations from stipulated process

standards.




Compliance status of BMWM Rules - 2016

14 | What is the status of compliance | As per letier Di. 25.04.2021 in the matier | 23 On going Chn going
to BMWM Rules, 2006 by fo CLAL 110 of 2020 Action taken report | CAMWTF
i CBMWTFsT What action has on guarterly basis is being submitted 1o
| been taken against defaulting CPCB. A meeting was held with all
| facilities? CBMWTF on 25.07.2022 and scope for
improvement was brought their notice.
15 | What is the frequency of CPCB vide direction No, B- 100%0 (Fe | Complied
momitoring of Healthcare 2601 Y nspection-Policy | PC-V 1201 9- |
- Facilities for verification of 20/9931-9972_Dt. 12.12.2019 under

compliance to BMWM Rules? section 18(1{b) of the Water { Prevention
& Contorl of Pollution) Act, 1974 and the
Air (Prevention & Contorl of Pollution)
Act. 1981 regarding inpsection lrequency
for environmental survaillance of
industries. Helath care establishments are

inspected preferably at the frequency as

mentioned in the direction (Annexure G).
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16 | Compliance o guidelines issued | Being complied. The quanity of COVID [ 100% 0 Ongping | Member
by the CPCB in respect of waste genrated is monitord by online Secretary,
scientific management and cpplication developed by KSPCB and KSPCB,
disposal of the COVID CPCB. The progress was monitored by Bengaluru
biomedical waste by the biomedical waste mangment tleam Senior
KSPCB. constituted by Govemment of Karmataka. Envircnmenta
29 meetings have bben held covering | Officer,
issues regarding payment to CBMPTF Waste
and quantity of waste generated. Management
Cell, KSPCB,
Bangalroc

1



Compliance status of BMWM Rules - 2016

Annexore-F

Bio- Medical Waste Management Training Programs organized by EMPRI

i Trninu i

Th

|.Mandyn -06

Traming of Trainers
{ToT) on Bio- | of Traners | Orgamzed | 2.Mysore 06
Medical Waste | programs at 1.Chickahalapur-06
Management (BMW) | for 13 MGIRED | 4.Bangalore (L) -Df
Disricts) | Bangalore, | 5.Chamarajanagar -046
02 6, Tumkur-06
trainings= T.Chickamagalur -0
26 & Dakshina kannada 08
% Bangalore (R )06
2011-12 10 kodagu- 0F
. 11 Hassan-06
12.Udupi -05
13 Kolar -06
Diistrict level (n7 1332 I Mandya -164
Training  Programs | Districts X 2 Chickabalapur -178
an Bio-Medical | 03 Davs) 3 Myzore- 146
Waste 21 traimings 4. Bangalore (LI} 253
Management{BMW) S.Chamarajanagar- 146
G Tumkur  -185
T.Chickamagalur- 193
Traning of Traners | ( Training 07 | 3™TOT
(TeT)] on  Biwo- | of Triners | Organized | LRamanagar - 06
Medical Waste | programs at 2 Chatrachiarga - 06
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Complinnce status of BMW M Hules - 2016

2012-13

Management
(BMW)

| for 17

Bisincts}
E Trainings
|

=51

Bangalore | 3.Duvanagere -06

4. Dharwad -07

3. Shivamogga -07
$TOT

1. Belagaum -06
2. Bijapur -06
3.Bagalakot- (6
4. Haven -06
S.umamkannad- 07
6.Gadag -07
sSToT
1.Bellary -6

2. Bidar -06

3 Koppal -(07

4 Rayachur-06
5.Gulbarga -06

6. Yadgir -6

District level
Traming  Programs
on  Bio -Medical
Waste Management
{BMW)

(18
Drisinicis X
03 Days)
84
traimings

Jhbd

I.Banpalore = 31

2 Dakshing kannada =179

3 kodagy - 193

4 hassan— [ 72
S.udupi — 136
t.kolar - 178

7. Bijupur — 198

8. Ramanagar — |48
9 Haveri— 181
10.Chitrdurga -304
11. Badar =163

|2 Dharwad -197




Complinnce status of BMWM Rules - 2014

13.Davanagere — 223
14. Bagalokote- 304

2013-14

15 Belgium -228
16 Karwar — 188
17.Shivamogan - 253
1%.Koppal — 148
Truming  Programs 02 0 Officers & Stff of AHEVS
o Bio-Medical | Tramings orpamzed | dept of Bamgalore (U district
Waste at
Management( BMW) Veterinary
College
;Hebhal
Bangalore,
District Level | OF Districts 1545 I .Gadag - 226
Traimmg Program om | X 05 Duays 2 Bellary -231
Bio Medical Waste | 15 traimings 3Gulbarga - 224
Maonagement BMW) 4, Ruyachur - 245
3. Yadgir - |R7
Bio-Medical Waste | 09 trainings | 432 | 1. Conference hall, EMPRI,

Munagement (BMW)
Traming Program for
exclusively  Prvate
Health
Establishments  in
Urban

Care

Bangalore
Dastnet.

2 Meeting hall KSPCB
3.Meeting hall Aranya Bhavan
Bangalore.

2014-15 | Evaluation of Bio

02

43

i-. M-S ramaiah medical
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Compliance status of BMWM Rules - 2016

mwedical wiste | trainings | college, Bangaiore .
manasement
Tromngs
201 5-16 | Training Program on 0s 369 | davanagerc- 50
Chmate Change with | Traimings 2 Chitracurga — 3
| reference o Bio Jumkur -7
. medical waste 4. Ealar — 74
management{BMW) 5. Ramanagarm -H2
. Chicckaballapur -53
T Rangalore(l) -537
£ Shivamogga — 81
4. Bangalore — 52
20017 -18 | Traiming on Climae L] il4 I Mysore
Change with 2. Tumbkur
reference w Bio X Ramanagar
medical waste 4 Dharwad
Management, S hickamagalur
6. Chickasballapur
2018-19 | Tramng on Climate 0l 240 iﬁym‘t-_
Change with 2. Shivamogga
refersnce o Bio
medical waste
management.
2019-20 | Training Bio medical a3 218 | L.Mysore
waste management 2.Udupi
Rules 2016 3. Bangalore
2021-22 | Traiming Bio medical | 31 7452 | Online training for medical

waste managemenl
Rules 2016

staff, para medical stalt and
Common Bin-medical waste
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(vl . :'-.

o 4

trégtment facilities for all the

districta,

Total

231

16,282
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Annexure- G

SPEED POST

3-19012/ Inspection-Pahey /IPC-VE 201 9-200 ST T .f‘.f‘.,f:[_r;_._ December 12, 2019

| i
The Chairman
Al SPCRPCT S
(as per the losr)

SUB: DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER (PREVENTION &
CONTROL OF POLLUTION) ACT, 1974 AND THE AIR (PREVENTION &
CONTROL OF POLLUTION) ACT, 1981 RECARDING INSPECTION
FREQUENCY FOR ENYVIRONMENTAL SURVEILLANCE OF INDUSTRIES.

WHEREAS, under Section 17 af the Water { Prevention & Cantrol of Pallution] Aer.,
1974, and under Section |7 of the Air (Prevention & Contrel of Polletion) Act, 1981, one
af the functions of State Pollution Control Boards (SPCHs)/Pollution Control Committecs
(PCCs)is te plan o comprehensive programme for the prevention, control or abatement of
pollution of streams. wells and air pallution in the States’ Union Territory and to secure
the executiva therenl, and;

WHEREAS. under Section 16 of the Water {(Prevention and Control of Pollution)
Act, 1974 and under Section 16 of the Air {Prevention & Control of Pollotiony Act, 1981,
one al the Manetions of the Central Pallution Contral Board (CPCB). eonstitwied under
Water [Prevention and Conirol of Pollutiony Act. 1974 is 1o coonrdinaie activitics ol the
State Pallution Control Boards and Pallution Cantrol Committees and 1o provide technical
pasistance and goidance 1o SPURs [ PCCs, nnd!

WHEREAS, CPUCH has categorized industrinl sectors into red, orange. green and
white category and accordingly directions were issued to all the SPCEs / PPUs on March
07, 2016 w's 1Ri1 ¥ h) of the Water (Prevention & Control of Pollution) Act. 1974 and the
Adr (Preventian & Central of Pollution), Aet, a8 lor lduptlun of revisved criteria of
I.'l“."FlJIi'.{IjI-II:lrI of indusiries, and;

WHEREAS, Hon ble NGT in the maner of OA No. 639 of 2018, Shailesh Singh Vs
State of Harvana & Ors.. sought o report from a joint Committee of the CPCB. Haryana
State PCB. CGWA and District Administration with referesce 10 the allegation of
deterioration of ground water quality in major parl of the State of Haryann on aceaunl of
mon-compliance of direction of 1he Hon"ble Supreme Court in the matier of Writ Petition
(Civily 3752002, Parvavaran Surahsha Samitl & Anr. Vs Union of India & Ors. that no
unireated effMuents be discharged and requisite ETPs, STPs and CETPs be instnlled, and;

Contd ..
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WHEREAS, the report dated December 10, 2008 was filed by the joint Commities
pomntog out that the Inspection Poliev of the Sinte PCR provided for inspection of “hrghls
poliuting 17 categories’, ‘red’ and ‘orange’ category industries in 3, 5 nnd 7 yenrs
respectively and suto renewsl of consent to operate. The report also found large seale
violation af enviornmental norms which bhad remained uwnchecked on account of guch
pnsiatisfactory policies, and;

WHEREAS, Hon hle NGT vide order dated Marech 08, 20049, in the matier of OA
Wa, 639 of 2018, Shailesh Singh Vs State of Horyana & Ors, highlighied tha policy
fallowed by the State of Haryana was hit by the mamdsre of *Precaulionary’  and
“Sustainable Development® principles of environmental law, Since there was large scale
vielation of environmental norms by “highly polleting 17 eategories’, *red’ and ‘arange”
eategory industries, meaningful environmental regulatory regime was imperative which
reguire revision ol the existing policy framework. Further, the Hon'ble NGT also stated
that “ante renewal palicy results in pollution remaining unchecked', and;

WHEREAS, Hon'ble NGT stated that there is need for further reduction of period
ol inspections and increase in frequency with regard to ‘highly polluting 17 calegories®,
red category’ and 'omnge category’ industries. Vigitance is also required on ‘green
cmlegiry” 10 verily thal “green” status is being gernuvinely wsed The Hon'ble NGT directed
that there is need for the CPCR 10 ensire revision of such policies in all the States having
regard to the data of air and water quality, CEPFI, non-attainment cities and polluted water
strefches, ete. in saild States. The policy should cover inspections with reference 1o the
Water (Prevention and Contrel of Pollution) Act, 9 1974 as well as the Air {Prevention and
Contral of Polletion) Aci, 1981, and:

WHEREAS, the Hon"ble NGT in the aforessid matter directed that the State ol
Haryana may shorten the period of inspection at higher Mrequencios preferably as fallows
Period of mandalory inspections:

a) Highly polluting |7 Category : 1 months

b) Other Red Category - & months

¢} Urange Category ! | vear

d) Gireen Category : 2 vears

) CHWTHCHWSRDF/ CMSWTDF/ CETPIS T I months, and;

WHEREAS, the Hon'ble NGT also direcied that these timelines and other chunges
may be Tollowed by the CPCB for other States under Section 18 of the Water (| Prevention
and Contral of Pollution) Act. 1974/ &ir (Prevention and Control of Pallution) Aci, 1981
unless there are reasons Tor exception for any particular Stare. and:

NOW THEREFORE, in a view of the above and in exercise of the powers delegatod
b the CPOR under section [8(1)(b) of Water { Prevention and Control of Pollution) AL,
1972 and TR(URY of the Air (Prevention & Control of Pollution) Act. 19%1. all SPCHsS

'
Fd
i

Loontd,
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PUCs are directed to ensure that for eovitonmential surveillapes, mdusiries are imspecied
preferably at the frequency as mentioned below, unless there are reasons for excephion for

any porircular Stale:
ED TIndustrial Category/Facilivy Frrq HEmEy nf-ﬁnnﬂnlurr
LIS Iuspection fur

High |:,.- Pl Imin;__l? Category Industries

Fovironmenial
Surveillanee™
T months

A —

Red Cutegory ( Other than 17 category industries)

Fr .|11|.1rl|.|l:

i Grange L'l!egur_lr Iidustries

|
i

1 L:m

sy L —_

4| Green Cotegory Indmmn

S|CRWTE CHWSRDF! CMSWTDF/ CETP/ STF

T |.|:=|r-

| I'I1III1l|-H- |

(*SparbiEa T Tw fallowing wors aggresyive timelines can continue 1o do v

The SPCB/PCCs shall acknowledge receipt of these directions and submin action
taken report {ATR) in compliance of these directions to CPCB within |5 days from recerp
of directions.

Copy fo:

. The lienl Secretary
(P ivesion]

Ministry of Environment, Forests

& Climate Change

Indira Paryavaran Bhawan
3 Floor, Prithivi, Aliganj,
Jor Bagh Road

Megw Delhi-110 003

2. All Regional Directors, CPCB

e Thivisional Head,

IT Division, CPCR

™~

(& 1% Singh Parihar}
Chairraas

fwieh o reqiiest b wpdod Phe copy of
Do ploirs o OO0 8 webiited

E .
{I"rm-;nn Lesirgtanyin}

Sonn
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Address List of SPCBPOCs

The Chairman
Andbren Pradesh State Pollimion Control Boed
D Mo, 33-26-11 IV2, Mear Sunrise Hospital,

-y
=

. | The Chainman

Arumachal Pradesh Stie Pollutien Copgtral Plod
*ParvavaranBhavan®, Yupla Romd,

| Nazaland

=k - —

Nagatand Swate Palkstion Control Bourd
Signal Pyint, Dimnapur,
MNagaland — 797112

Pushpa ol Centre, Chalmvar Suect, PagpuNalkah,
Kastaribaipet, Vijeyawadn- 320010 Naharlugun — 731110
| Andbra Prdesh - 1 Arupschal Mradesly L
Y | The Chairmun 4 The T hsirman
Assam State Pollution Control Board Bihar Stane Pollotion Control Bouard
Bartwsimaichon, PariveshBhawan, Plor Mo, N2,
| Guwahati - 781021 Patbiputrn bychestrial Area
| Assam I Patna-S0002 1
5. | The Chairman 6. | The Chairman
Uhhartisgarh Environment Conservaticn Board Ciom State Pollution Control Board
ParvavasBhawan, North Blogk Sector-19 Dempo Tower, EDC Plaza, | Moor
NavaRaipur — 497 N0 Patto Plaza, Panaji,
|| Chhattisgarh Goa — 403001
7. | The Chatrman 8 | The Chairman
Uinijarat State Pollution Control Board Harvana State Pollution Control Board
Sector 10-A, Gandhi Nagar — I82047 C-11, Sector &, Ponchkula,
.| Gujarat Haryana 134109 :
9. | The Chairman i0. | The Chairman
Himachal Pradesh State Pollution Control Bowrd J&K State Pollution Control Board,
Parvavaraniihavan, Phase 111, Parivesh Biawan, Forest Complex
Mlew Shimin = 171 009 Ciladity, Narwal, iransport MNapar,
Himachal Pradesh Jaurvirmin - | B0
| Jmmin nad koaslimir
B The Chairman 12, | The Chairmnn
Tharkhand State Pollution Contral Boand Kamutaka State Pollition C omtrol Board
T A Building, HEC Campus, PO, Dhurws Parisarafbavan, 4%8& 5™ oors, Church Streci,
Honchi = B34 004 Rangalone — 5541 (3(F]
|| Sharkimnd | Kamutaka
13, | The Chairmon 1. | The Chalrman .
Kernka Stote Polbution Caontral Bogid Wlaluwrashicg State Polbution U onirol Boanl
Plmoodu Junction, Panam Palace PO, Kalpatary Polot, 3% 4™ oo
Fhinmvanathapuram — 695004 Sion Matunga Scheme Road No.
RKerals Chpp. Uime Phanet, Sion Circle, Slon (B ),
Wumbai 24641 027
e i Mahirashira
5. | The Chairman 16, | The Charman
| Madhva Pradesh Stme Pollution Control Board Munipur State Pollution Control Board
Paryivarantarisar, E-3 Arera Colony Lamphelpat.,
Bhopal - 462416 Imphal Wea DC, Office Complex = TO5004
Madhya Praesh Menipue
17, | The Chairman 18, | The Chairman
Meghalays Siste Pollution Conmeol Bosrd Mizoram Sinte Pollution Control Board
Arden, Lumpyngngad, New Secretariat Comples,
Shillong - 793014 Kluatla, Thlamirial Penge. Adzwal
.....  Meghalya b | M- Toann]
19, | The Chadrmsn M | The Chairman

Oidisha Stane Pollation Control Boand
Paribeshiawan A-1 18 Nilakanta Naper.
{ Ul VUL Bhubaneslhwor — 75100 1
hafeslia




e Clygimman

Pinnpeh Staie Pl lutisn € onirol Bonid
Muhha Rond, |11 R, Adarsh Nagar,
Prem Nagar,

_ZJ e [:lluirmurl

Hajasthan Staie Pollution Controd Board
A Insamotional Arca, Jhnlanelwngr
Jagpmar — F02004

Patinda = LdT0 Rapisthan
| Pungahb 'r .
25| The Chaimman 24. | The Chairman
Sikkim Siate Pollition Contral Board Faarnil Madu Sue Pollution Contnol Baogird
Sumte Inancl [ fse & Environment Cell Mo T, Mount Salai, Guandy,
Crovt, of Sikkim, Deorall, Chesiniar - 00032,
Changtok Tumil Madu
Sikkim =
23 e Chairmion 26 | The Chairman
Telangana Stmie Pollution Control Board Tripura Stare Pollution Control Board
Paryovarn Bhavin PariveshBhawan, Pt, Bebru Complex,
A=, Induserinl Eswoe, Sanath Magor, Ciorkhabasi PO, Kunjolan, Aganala,
Hyderabad - 300 014, West Tripura - 799 (Hif.
| Telangana | Tripura
27. | The Chairman 28, | The Chatrman
Ulsarakhand Environment Protection & Follution Litar Pradesh State Pollution Control Bonrd
Control Board Building No, TC-12V
29720, Nemi Rond, VibhutiK hand, Gomis Nagar,
Dehradun — 248001 . Lucknow= 226010,
Uitarakhand Utiar Pradesh
24, | The Chainman
| West Bengal State Pollution Control Board
ParibeshBhavan
Building, Mo, 10-A, Block -LA, Sector 3,
Salt Lake City,
Kolkata — 700 09,
West Bengal
0, | The Chairman 1 | The Chairmmun
Andaman & Nicohar lslands Pollution Control Chandigarh Pollution Control Committee
| Commites PurvavaranBhawin
| Departmien of Science & Technology Maodhyn Marg, Sector- 19 B,
Dollygani Van Sadan, Haddo P.0)., Chandigarh — 160019,
Port Blakre-T44 102 L handigarh
|| Anduman & Nicobar a L Jecesess ¥
| 32 | The Chairman 33, | The Chairman
Danan, o & Dadra Nagar Haveli Pollution Prelhu Podlation Comerol Conumiies
Control Committes 4™ Noor, ISAT Bullding,
Oifice of the Deputy Conservator of Foresis K aslmieri Ciale,
Boosti D, Ciethl - 1 | G306,
Dinman — 396220, [Melhi
Drarnan & [y
M, | The Chairmun 15, | The Chairman
Lakshadweep Follution Control Commitiee Fudicherry Pallution Control Comminee
Lakshadeweep Adminisiration Department of Science, Technology &
Depariment of Science. Techinology & Enviromment
Environment Housing Board Complex,
Kavirati - 6B555 3 Mosor, Anna Nagar, Pondichery - 600 D035
| ukshadweep




Compliance status of C & D Waste M

Implementation of C &

Annexure- P3

anagement Rules, 2016

I Waste Management Hules, 2016 by KSPCH

sl Thematic area Current Status | Desirable | Gap Time lines for Name and
No. level between | attending gaps | designation of
current the Designated
status Officer for
and ensuring
desired compliance
levels
I ldentifcation of Site for collection & processing | Site idemifiedat | One C & D To be provided | Commissioner
facility Bengalunu. Facility in by BBMP,
Mangalura, cach Commissioner Bengaluru &
Hubli - Districi BBMP, Director,
Dharwad, at Bengaluru & Directorate
Vantamuri, Directaor, Municipal
Srinagar [Mireciomle Administrative,
Belagavi, Municipal Gove. of
Mangalore, Administrative. Karnataka,
Mysore and Govt, of
Kalburgi. Kamataka.

2072
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Compliance status of C & D Waste Management Rules, 2016

2 | Commissioning & implementation of facility 1. Mis. Rock Une C& D
Crystals has Facility in
cstablished 1000 | each
TPDCand D District
processing
facility ai
Chikkajala,
Bengaluru.

2. M/s. Rock
Crystals has
established 750
TPD C and D
processing
Tacility at
Kannur,
Bengalury,

3 Mis.
Mangalore City
Corporatin has
established 20
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Compliance status of C & D Waste Managemeni Rules, 2016

TPD facility at
Pachanady.

Formulation of policy by State Government. Draft policy is | O0FH
finalized by
LD, Gowt. of

Kamataka




2Q75 Compliance status of H&OW(M&TM) Rules - 2016 B -4

Annexure-P4
Format (I} for Compliance of Harardous & Other Waste nt and Transhomndary Movement) Rules, 2006

1. All the Cheel Secrelary of the all States'Uts have to provide compliance staius report on implementation of recommendations made by

Monttoring Commitiee in its interim report 83 well as final report 1o monitor of provisions of Hazardous & Other Waste (Management and
Transhoundary Movement) Rules, 2016 in compliance with Hon'ble Tribunals orders dated 12.04.2019 and 26.08.2019 in O.A, No. 804/2017 in
the matter of Rajiv Naravan &Anr. Vs, Union of India &0rs. (copies of Hon'ble NGT orders enclesed), as per the following forma;

SLNo Directions of Hon'ble | Action plan along with | Current Status of | Gaps Details of state Mame and
Tribunal in O.A. time line for - implementation | Identified for | level committee | designation
No 804/2017 implementation of orders . implementin | constituted for | of designated
of Hon'ble Tribunal . gihe the purpose of | officers for
. . directions of | compliance of ensuring
Huon'ble H&OWM rules, | compliance
Tribunal 2016
1| Vide orders dated 12.04.2019 | The CPCR has identified a0 10% At present for Member
Hon'ble NGT directed that probable supervision of Secrery,
"Having regard o the contaminated/contaminate hazardous waste KSPCH,
sensitivencss of the issue and | d sites, List of the same is management Bengalury,
- impact of noncompliance on | enclosed as Annexure-l, projects, a Senior
environment and public health, As per the list, 21 sites Steering Environmenla
the above recommendations ' have been identilied as Committee is | Officer.
need to be fully implemented | Probable contaminated constituted by | Waste




Compliance status of H&OW(M&TM) Rules - 2016

and monitored by the chief | Sites { including tanks and the (rovt. vide Management
Secretaries al State Level. river beds) , 4 sites have order No. FEE Cell. KSPCH,
been identified as 146 ENVY 2008, Bengaluru
contaminated sites. dt. 08.00.2014.
The Board has taken up The same
monitoring of these sites Commitiee is
by enpaging Mis being entrusted
Environmental Policy & with the

Research Institute, the
sites were monitored.
Based on sie
investigation and
monitoring reports. the
Board has requested to de-
list 24 contaminated site
vide letter 1171 172021,

The status of balance one
contaminated sile 1e.,
Federal Mogal Goteze (

Imlia) is given in

responsibilitv af

supervision of

action taken
regarding the
recommendation |
solthe
Monitoring
Commitiee of
CPCB and the
directions of this
Hon'ble
Tribunal.
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Compliance status of H&OW(M&TM) Rules - 2016

Annexure-I]

Inventorisation of
hazardous and other

wastes

100%

0% {
Preparing of
the Annual
Report for the
period of
2021-22 s
under

Progriess)

Board has
launched online
porial for
generation of e-
manifiest for
generation in
accordanes with
Rule 18 of the H
&OW(IME
TM) Rules,
2016, So far
35,000 online
manifest have
been generated
since 1/42021
which helps
inventorisation
ol Hazardous
wiste as well

tracking of the




Compliance status of HEOW(M&TM) Rules - 2016

waste from |
source of
gencration to
disposal point.
The Board has
also taken steps |
o track
movement of
vehicles used for
Transportation of
Hazardous
Waste. Copy of
the Dashboard of
mventory of
Hazardous
Waste and
vehicle tracking
syslem 1s
enclosed as

Annexure-[11

078
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Compliance status of HEOW(M&TM) Rules - 2016

Grant and renewal of | | 0% Nil Board has
authorisation covered all 3751
Hazardous and
other Waste
gencérating units
under
Authorisation
network.
Examining the 100 NIL All the
| applications for imports application
' submitted by the importers received for |
and forwarding the same import of Other
to Ministry of Waste have been
Environment, Forest and verified amd
Climate Change lorwarded o
MOEF & CC 10
take further
' action
Uniform {ormat for visits 10085 0% Farmat
and inspections of HW INGT format prescribed by
handling Facilities is is being Hon'ble NGT is




Compliance status of H&EOW(M&TM) Rules - 2016

necessary Lo ensure Tollowed) being followead

comprehensive inspections while processing

as per the provisions of the of authorisation

Rules. application filed
hy indusiries,

The authorization Specific mode of Complied

document should clearly disposal of No gup

stipulate respective mode Hazardous

of management (such as Waste/Other waste

commuon or caplive is being stipulated

incineration / secured in the authorisation

landfilling or pre- issued to

processing or recycling or | generators/recyclers

utilization or export or

captive storage, as

applicable) for each

category of HW beng

generated,

SPCBs'PCCs shall 100% % Process of

comduct environmental No gap entrusting the

audit including the sile work for
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Compliance status of H&OW(M&ETM) Rules - 2016

| selection eriteria. design

! and layout for the TSDFs

: in next one year, Thev can
| engage expert institutes for
| the purpose and seek
CPCB’s technical advice
on the ToR of the study, if

requirad.

All the Common SLF shall
disclose the mandatory
amount deposited in
Escrow Account annually
te SPCB/PCC. CPCB and
display on their website.
SPCB/PCC to take action

in case of non-compliance

100%

carrying out
Environmenmal

Aouadit 15 under

progress

) rm mr e e e P e TSR WE T P

There are 3 Trealment, Slorage
and Disposal facilities in the State
of Kamataks out of which one
has stopped its operation. The
details of Escrow amount paid by
the unils is uncler;
1) Mother Earth Enwviron Tech
Private Limited. Harohalli - Rs.
15,73 Lakhs
b} Mother Earth  Enwvirontech

Private Limited, Kadechur- [-'.s.l

| 888 Lakhs
Above umits have updated details

'fi_;.%ﬂ;tj

e

P

1




Compliance status of H&EOW(M&TM) Rules - 2016

of Escrow account in their web
site,

¢) Karmataka Waste Managemen
facility, Dabaspet- HRs. 4.19
Crores.

Above facilities have disclosed
the information of CSCroW

amount in their web site

Capacity building of
Officers | All the technical
officers have giving
training in implementation
of Rules)

10085

Board has nominated offices
mvolved Enforcement as well as
monitoring  for various (raining
programs held at Indian Institute
of  Toxicological  Research
Institute, Lucknow, Tata Energy
rescarch  Institute,  Gurugram,
Mational productivity Council,
New Dielhi. Mational
Environmental Engineering
Research  Institute,  Magpur,
[ICMR, Ahmedabad, International

Institute of Waste Management, |
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I

- Vide orders dated 26.08.2019

Hon'ble NGT directed that All
the Chief Secretaries of the
StatesUts may be directed to
submit blannually compliance
report to CPCB by collecting
information from the State
GovernmentDepariments like
Labour Industries/Environmen
tand SPCBs/PCCs,

Compliance status of H&OW{M&TM) Rules - 2016

i Bengaluru, National Law School,
Indian Statistical Institute, New
| Delhi. The list of offices
nominated for training is given in

Annexure-1V,,

The progress of implementation is being regularly reviewed by the Board . List of

Meeting convened in this regard is enclosed Annexure. V

Vide orders dated 26.08.2019
Hon'ble NGT has direeted the
Chief Secretaries of States to
ensure ¢ffective and urgent

implementation of the

Environmental Management & Policy Rescarch Institute
(EMPRID) iz an aulonomous institute established hy
Government of Karnatska under the Department of
Forest, Ecology and Environment has organised 7

training programe in the arca of Hazardous Wastc

iy,

n":ﬁ =
i




provisions of the rales as
stipulated under Rule 5{2) of
HOWM Rules, 2016 by the

labour department.

Compliance status of H&EOW{M&TM) Rules - 2016

Management and related areas during the years 2021-
22. The Government of Karnataka, under Kamataka
Udyog Kaushalva Yojana programme has conducted 23
days training programs wherein 190 unemployed youth
have been trzined in operation of Effluent Treatment
Flant and Sludge management.

o
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Compliance status of HEOW (M&TM) Rules - 2006

Annexure- |

Details of contaminated /probable contaminated sites of Karnataka

5L | Site | Site Mame and GPS Land Use | Name of the | Chemical Statas Action Taken
N | ID Address Coordinates Polluter () ol report
i concern | submitted
(Cols) before
Hon'ble
NGT
CoPLCS
1 | KA | Peenva Industrial | 13.035 | 77.522 | Industrial | Not Known Fine, PCS The GPS reading falls inside an
Area. lllrd Phase, 6 Chromium industry by name M/s Bivar
S60 | Bengalurn — 560 . Lead Rubbers Pvt Lid., Plot No. 212,
=16 | 058 ird Phase. Peenya Industrial

Aren, Bangalore. This 15 a Orange
category industry engaped in
manufacture of Tvre retreading
material. The main raw metrial
used are Matural rubber, Synthetic
rubber, Carbon black, Rubber
processing oil and chemicals. The

industry is nol using any aw

.!mt'i-nn

proposed

It is
recommende
d to delete
this site from
the List of
probable
contminated

site,




Compliance status of H&EOW (M&TM) Rules - 2016 086

materials which generales zine,
chromium or lead as waste. There

ig no contarmimation at the sad

site. However, outside the said
indusiry, al a distance of about 50
m, in the Ist Main Road, mixed
solid waste (mostly construction
& demolition waste, domestic
garbage, industrial garbage &
other wastes) of about 50-100
Tons has been dumped all along
the road in a stretch of about 200
m. A letter is addressed w the
BEMP 1o clear the solid waste

| ' dumped at the said site. Board
will regularly inspect the site.

Pecnya |ndustrial 13019 | 77.498 j Industrial | Not Known | Lead. PCS As per the GPS readings, the Itis
Estate, [Hed 5 4 Ainc, location falls behind M/s. Sain | recommende
Stage, Bengaluru Copper, Coating Pvt. Ltd., Shed No. A-25 | d to delete
- 560 0538 Cadmium, & 26, 1] Stage, PIE, Bengalum this site from
Hexavalen (West side). The said industry is | the list of
— i =
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Compliance status of H&OW (M&TM) Rules - 2016

L,

Chromium

engaged in powder conling with
pre-treatment activity. The
effluent is being disposed 10
CETP and records submitted. The
other industries surrounding the
sind location are as follows; East
side - 2M Engineering & Sri
Ramakrishna Dairy (Green
category industries), North side -
Service road followed by Main
Road South side - Main Road.
There 15 no contamination found
at the said location and there are
no industries in the surrounding
area using raw matenials of

Contaminans of Concemn (CoCs).

probable
contminated

site.

560

Pt::n:.«'sll' Industrial
Area, Bengaluru -
260 D38

13,025

| 77.52%

[rndinstrinl,
Habitation

seltlemient

—_—

Peenya
Industrial
EICH,

Rangalore

finc,
Chromium
. Lead

s

As per the GPS readings, the
location falls behind M/s. Paragon
Polvmer Products Pvl. Lid,, Shed
No. B-69, 2nd Cross, st Swge,
PIE, Bengaluru {Green eategory))

Itis
recommende
d 1 delete
this site from
the list of




Compliance status of H&OW (M&TM) Rules - 2016

(East side). The other industries
surrounding the siad location are
as follows; West side - M's.
Future Technologies, M/s. A%
lech & M5, Innovative Engg
Equipments (All Green category
units). South side - Main Road
North side - Main Road. There is
no contamination found at the
said location and there are no
industries in the surrounding area
using raw materials of

Comaminants of Concern (CoCs).

contminuied

| site,

560
-18

Peenya Industrial
Area 15t Phase,

Bengaluru = 560
058

13.038

71.526

Industrial

Peenya
Industrial

| e,

Bangalore

Lead. PCS

Zine,

Copper.,
Cadmium,

Hexavalen |
B t"
l Chromium

As per the GPS readings, M/s.
Triveni Engineering industry
{Green Category unit carrying out
engineering activity) is existing
and the borewell water sample
analysis indicates that Lead, fine,

Copper. Cadmium, Hexavalent

| Chromium, Chromium, Nickel

It is
recommende
d to delete
this sile from
the list of
probable
contminated

site,
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are with in the standards.

5 | KA | Goripalya near 12.964 | 77.556 | Habitation | Informal E- | Cadmium, | CS Earlier municipal solid waste was | Itis =~
- Mysore Road, 1 6 | settlement | Waste Lead, dumped in the open space. BBMP | recommende
560 | Banglore, recycling Mercury, authorities have ¢leared the waste | d to delete
-1 | Karnataka E- units Zing, and sent solid waste to their solid | this site from
city | waste recycling in Chramium witste landfill site for further the list of

Banglore . Arsenic, treatment and disposal At present | contminated
Copper there is no dumping of solid site.
waste. Henee, no further action is |
reguired.

6 [ KA | Lalbagh Lake, 12945 | 77385 | Water BBMP, Lead PCS The lake is located within s |
- Banglore. Boadis BDAPWD, Lalbagh garden and there 15 no recommende
00 | Karnataka - 360 Ml CMC indusiries elosed by, a part of the | d 10 delewe
-6 | 004, ariid sewage generated from Javanagar | this site from
city Panchayath, 2nd block residential ares was the list of

Tourism entering into the lake due to the probable
Dept. leakage of manhole provided 1o contminated
the sewer line which is passing site.
| adjacent to the lake. BWSSE
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authorties have replaced and
recenstructed manhole and
diverted all the sewape into their
sewer network. Now, there is no
entry of any sewage into the

lake. Board is monitoring the lake
regularly. The analysis reponts for
the last 4 vears reveals that there
is no presence of lead in the lake
waler except during the year 2018
ie., D001 mgd {copy af the the
compiled result data sheet is
herewith enclosed for reference).
Hence, no further action is

required

KA

Federal Moghul

71610

Industrial

Escort Group

Chromium

PCS

The Escorts Group is one of the

Remediation
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- Lid.,
560 | Doddaballapur
-14 | Road. Yelahanka.
Banglore -360
Do,

| VI,
Chromium

Total

Indian Automotive components
manufacturing companies which
were operating in Yelahanka,
Bengaluru since 1977 involving
in the manufacturing of
sutomolive components such as
Piston, Piston Rings and Pins.
The Chrome plating is one of the
process invelved in the
manufacturing of the Piston
Rings, The Escorts group was
storing used spent chromic acid in
an RCC lined underground tank,
which generates from the Chrome
plating operation. As, chromic
acid is corrosive and highly acidic
in nature, the underground RCC
tank which was used for storing
of used spent chromic acid started
lzaking and slowly caused

underground water conlamination

aclion 1%
under

progress,
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in and around the industry. The
Escorts Group had sold the above
said manufacturing unit 1o Federal
Mogul Goetze India Ltd. in the
year 2016. Subseguently, The
Board noticed ground water

contamination in few wells in and
around the industry and imposed
sirict direction on the company
for Ground water Remedmtion.
The Federal Mogul has

implemented effective ground

wasler remediation program by the
involving American based
eonsultants. Federal Mogul also
involved National Geo-physical
Research Instivnie{NGRI) as per
the direction of Karnataka State

- Pollution Control Boeard for
ground water modelling to
understand the extent of
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contamination and the year from
which the ground water
contamination started. The ground
water in and around the industey
was jointly monitored by Federal
Mogul, University of Apricultural
Sciences, Bangalore since 2010
and many recommendations were
given both by the NGRI and
University of Agricultural
sciences owards the remediation,
The quality of ground water was
monitored on guarterly basis and
now it is monitored at six monthly
intervals. Based on various
scientific studies conducied by
Federal Mogul and as per the
advice of NGRI, Federal Mogul
adopted United State
Environmental Profection Agency
|USEPA) approved remediation
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| process such as Ex-situand In-

| situ treatiment. The Ex-situ

| treatment is the remediation
methodelogy where the ground
waler 15 being pumped out
fextracted from the ground 1o
create hydraulic capture’ avoid

| off-site migration and treated in a
automated chrome water
treatment plant followed by

excavation of highly

contaminated soil and ofl- site
treatment at TSDF facility.
Similarly, In-situ treatment is the
injection of reductants directly in
to the soil and ground water for
reatment of Hexavalem
chromium at the contaminatec
source itself, The Federal Mogul
also shified the old plating

operation i order 1o facilitate the
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e

2 | remuediation activily 1o o new
location where the scientilic
impervious floor lining is done to
eliminate any possihilitics of sol
or ground water contamination in
treatment. The Ground water

remediation is still going on .
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Ry

| Hebbal Lake, 13.046 | 77.585 | Water Forest Lead PCS Hebbal Lake is located in the | Itis
| Bangalore, 2 " badies Department. | north of Bangalore and at the recommende
Komataka- Minor mouth of Natonal Highway 7. at | d o delete
360024 lrrigation the juntetion of Bellary read and  this site [rom

Department, the outer ring road(ORR). [t was | the list of
Horticulture one of the three lakes created n probable
Departmnet, the year 1337 by Kempegowda, contminated
Public Works like most lakes or "tanks" in the sile
Deparimenty Bangalore region it was formed
PWD), by the damming natural valley
BangloreMah svstems by the construction of
anagaralPalik bunds. The catchment area of the
e(BBMP), luke includes the reidential arcas
Bangalore of Yeshwanthpur, Mathikere,
Development Raimahal Vilas Extenion, Bharm
Authority(B Electronics Limited and
DA, Himnlusatn Machine Tools
Tourism Limited colonies. In the late
Department, 19905, an ecological experiment
City was conducted with the
Municipal introduction of Neocheting, A
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| Councils and

Panchays.

=

project for lake restoration funded
under the Indo-Morwegian
Environmnet Programme lesd to
major changes in the ecosystem
begining in 1998, two artificial
islands were created using the sail
from delisting under this project.
In 2004, the LDA began a process
of "public-private participation”
where private companies hid for
the lakes to "develop and
maintain” them for the next
13vears. The Hebbal, lake is
leased for | Svears to M/s, East
India Hotels Lid For mamtenance,
Specilic Observations: |, Hebbal
Lake presently is in an extent of

| 16acres including park, The
depth of the lake is Theet. 2. All
along the lake, o bund has been
provided to prevent éntry of
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sewape in o lake, 3, It was
observed that the tank 15
maintained well and no sewage is
entering into the tank. 4. Fish
culture i being done in the lake
by the deparimet of fisheries, 5.
M/s. Fast India Hotels Ltd., have
developed and maintained the
garden on the southern side of the
lake. A path way is also provided
for the walkers. 6. The tank is rain
fed. 7. M/s. East India Hotels Ltd
has provided one sewage
troctmentpalnt on the western side
of the lake. Whenever, water level
in the lake comes down the
sewgae from the ain will be aken
to the STP and treated sewape
will be taken in to the lake to
maintain the lake water level,
mainly during summer. This
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Vrishabhavathi

River

360

12:944

77.528 | Water
5| bodies

office is mndIJE—L*ﬁE;-.nm ql.mfit}
mionitoring every month. As per
the analysis report, last one year
the water quality status of this
lake falls under "D" category
which is fit for porpogation of
wild life and fisheries.

Mot Known

Chromiuim

PCS

This KSPCB is regularly
monitoring ¥rishabhavathi Valley
(Near Kalyan Moters-
Nayandahalli a5 indicated in the
GPS coordinates of Contarminate
sites). Every month water sample
are collected and analyvzed at
Board Central laboratory, There is
no trace of Chromium in effluent
sample and traces of Chromium
found in sediment sample, the
level of concentration 15 well
below the limit prescribed for
Hazardous (> 5000 Mg/Ltrs) this

Itis
recommende
d to delete
this site from
the list of
proboble
contminated

site.
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may due 1o operation’ discharge
of effleunt from un organzed
Electroplating and textile
industries operating in the
upstream of sampling location in
BBMP arca. Board has banned
the establishment of new
Electroplating and surface
freatment units within BEMP
area since 2013, The analysis
reports of the Sediment sample
for the period from 2014 10 2017
is enclosed for kind reference.

1

KA

560
-5
RR

Kengeri Tank,
Bangalore,

K amataka- 560060

12917

1749

Wiler
bodies

- Forest Dept,

HortDepa,
BDAPWD,
M W
and
Panchayath,
Tourism

Dept.

Cadmium

PCS

Water sample from Kenger: Tank
was collected and analyzed at
Board Central laboratory, There is
traces of Cadmium in Tank water
sample which is within the limits,
the level of concentration is well
below the limit prescribed for

infand surface water (2

Board has
addressed
letter to Chiel
Engineer
BWSSH,
Joant
Commissione

i BEMP and
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Mg/Ltrs}. T his may be duc to
usage of phosphate fertilizers
(betore the development of
upstream area into residential),
Sewage entry [rom the catchment
area, degradation of Nickel
Cadmium batteries, Colouned
plastic (household use) in the
dumpings of muncipal solid
waste. Presently 1ank s full of
weeds and sewage, hence further
sampling have been stopped.

Conumissione
v Executive
Engineer
BDA to take
preventive
action by
slopping
discharge of
sewage and
sullage into
the 1ank
immediately
and o divert
the sewnpe
and sullage
into UGD

networks of
BWSSE for
further

11

B

MuovalipuraDump

13122

T7.537

waste land

Industrial and

Total Cr,

C8

This 15 a solid waste processing

e ——
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Road, Bengaluru,
Kamataka-S60030

mad to Electronics City. The mad
and My over is developed and is
under use. However the sample
callected from
Mangammanapalya Lake reveals
that the parameters are confirming
o Class D standards.

|- site . Yelahanka 4 8 | municipal Lin, facility, curremly not in operation. | has addressed
560 | Karnataka 560 dumping site | Silver, Zn. There is large quantily of letter 1o
15 | Oah. Mo, Cu, accumulated legacy waste at this | BBMP for
Cd, Pb, sile, managemant
Arsenic, of legacy
Hg. WILSe,
Hexavalen
L,
Chromium
.
| 12 | KA | Mangammnapalya | [2.902 | 77.632 Water Habitaion, Lead S The co-ordinates mentioned were | It i3
- Road, 9 bodies Settlement, verified and 1t pertains to Hosur | recommende
560 | Mangammanapall Commercial Road, i.e., NH-T {(Chennm- d o delere
i -8 vt Village, Hosur and industrial Bengaluru Highway) and iy over | this site from |

the list of
contminated

sie,
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13 | KA | Madiwala Lake, 12541 | 77364 | Water | Not Known Lead | PCS | KSPCH is regularly monitoring | It is
- BIM 2nd Stage, 4, 9| bodies water and sediment quality of recommende
560 | Bengaluru, Madiwala Lake. TAs per the d to delete
-7 | Kamnataks-360076 Analysis report Lead this site from
concentration in lake waer the list of
| sample is BDL for the lanuary probable
2020 but waler quality shows contminated
| class D. Sediment sample of lake | site
having lead concentration 22.1
mg/Kg - The level of lead
eoncentralion in sedimant are
below the concentration limit of
Hazardouas (= 5000 mg/Kg).
14 | KA | Bellandur Lake, 12927 | 77668 | Water | Forest Dept, | Cadmium | PCS KSPCR is regularly monitoring The Board
- Bellandur Viilage. bodies | HortDept, water and sediment quality of has
560 | Bengaluru, BDABRMP, Bellandur Lake. As per the advicedBDA
-3 | Karnataka - PWID, ML, Analysis report, there are no to carry out
560103 CMC traces of Cadmium concentration detailed
| &Panchayath in lake water sample but waler analvsis of
| . Tourism quality shows class E. & sludge 1o
| Dept. sediment sample. The level of accertninwhet
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564

T

mg'Ke . The level of lead
concentration in zedimant are
below the concentration limit of

Hazardous (> 3000 mg'Kg)

i cadmium concentration in waler her it is
I shows class E Sediment sample of | hazardous in
Inke having lead concentration 16 nalure.
mg/Kp . The level of cadminum
concentration in sediment
samples are below the
concentration limit of Hazardous
(= 50 mg/Kg)
“Arckere Lake, 1257 | 77.374 | Water | Forest Dept, Lead | PCS KSPCB is regularly monitoring | It is
Arekere Village, bodies | HonDem, water uality of Arakere Lake. As | recommende
Bengaluru, BDA.BBMP, per the Analysis report Lead d o delete
Kamataka-S60076 PWD, MI, concentration in lake water this site from
CMC sample is BDL for the January the list of
&Panchayath 2020 but water quality shows | probable
. Tounism | class E. Sediment sample of lake | contminated
Dept. having lead concentration 12 site.
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16 | KA | Agar lake, 12.551 | 77.383 | Water Forest Dept, | Lead PCS KSPCB is regularly monitoring | [tis
| - Bangalore City, ] 4 bodies HoriDept, | water quality of Agara Lake, This | recommende
. 360 | Karnataka-560102 BDA.BBMP, lake ts rejuvinated by Kamataka | d to delete
-1 PWL, ML Lake Conservation and this site from
CMC Development Authority. As per the list of
&Panchayath the analysis report of the lake probable
. Tourism water after rejuvination lead contrainated
Dept, goneentration is BDOL (Jan-2020), | site.
Sediment sample of lake having
lead concentration 16 mg/kg. The
level of lead concerntration in
water whos class [ standards &

sediment samples are below the

concentration limil of Hazardous

(=3000 mg/kg)
17 | KA | Begur Lake, 12,533 | 77371 | Water Not Known | Chromium | PCS KSPCB is regularly monitoring | Samples al
- Bedgur Road, 9 3 bodies . Lead. water quality of Begur Loke, As | various
S66) | Bengalury | lron, Zinc. per the Analysis reports, the level I points in the
-12 | Kamataka-560068 | lHickn:[. of said parameters” concentration | lake will be
Copper in water shows class [} siundards, | collected
l | sediemnt sample of lake is having | based on the
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I8

KA

381

|

having metal concentralion are
below the permissible limit of
Hazardous except for Zinc 20004)
mg/ Kg. Chromium, copper ,
Lead and mickle -5000 mg'kg.
However, there is ne Standard

stipulated for Tron.

analysis
repeorts
further action
will be taken.

| Dandeli. 15.238 | 74.615 | Water | WestCoast | Dioxins | PCS The GPS Co-ordinates is showing | The analysis |
Karnataka-381325 1 Bodies Paper Mills as Urdu School which is more of dioxin will
Lad.. than | Km Upsteam of M/s. West | be camried out
Coast Paper Mills Lid. However. | and based on
the polluter is mentioned as M/s. | the results

West Coast Paper Mill Lul. The
industry was using elemental
chlprine until 2009 and this
activity might have possibly
resulted in Bio-aceumulication in
the surrounding  environment
including Water, Soil, Sediments,
Sludpe, Flora and Fauna sround

further action
will b taken.

the said industry [or the presence l




2107

Compliance status of HE&OW (M&TM) Rules - 2016

| “of dioxin inan_obnoxious level,
19 KA | Metagalli 12.360 | 76.632 | Industrial | Not Known | Not PCS Presently the site [D KA-570-2is | It is
- Industrial Area, I i Known utilized by GeethaSishushikshana | recommende
570 | Mysore city, Education Trust (Enginecring d 1o delete
-2 | Karnataka, India - College). As per the records, this site from
570 M6 (Mys earlier in the said site M/s the list of
Lirban) Vasavi Soft dnnks (P) Lid,, was | probable
in operation & engaged in contminated
manufacturing of bakers yeast sile.
activity. The unit was closed and
new Engineering college has been
estublished & operating at the
said site
20| KA | Caavery River, 12.14 | T6.675 Water Not Known | Lead, Cs No such Contamination of lead CMC




Compliance status of HEOW (M&TM) Rules - 2016

- Downstream, T Bodies Cadmium, has been observed and there are MNanjangud
571 Nanjangudu. Hexavalen no industries’ activities engage in | has been
-1 , t the discharge of lead into river informed 1o
' Chromium Cauvery, | provide
; The KSPCH has filed a Criminal | UGD and
Chromium case against the CMU STP 1w the
, . Zine, Manjanagud for the discharge of | whole
MNickel untreated sewape &sullage municipal
elfuent into River Kabinid area and 10
pendding. However one more treat to the
. sample of river was taken on 3-2- | standards
2020 and report will be submitted | prescnbed by
' on receipt of the same. the Board
. and 1o make
| use of the
treated
sewage for

irrigation /
secondary

purposes. In
this regard,
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they have
been advised
to submit
action plan
for the
treatment of
sewage and
utilization of
which
mcludes solid
waste

management

s
recommende
d to drop this .
site from
contaminated
site list as
there is no

lead found in
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31 | KA | Hebbal Industrial | 12.361 | 76.600 | Industrial | Not Known | Not
- Area, Mysore 2 8 Known
| 57D | ¢ity. Karnataka,
-3 India - 370 016
(Mys Urban)
22 KA | Hootagalli 12.353 | 76.583 | Industrial | Not Known | Not POS
- Industrial Arca, ¥ 7T Known
370 | Mysore city,
-4 Karnutaka India -

571 301
1

the Kahini
river and
close the

rmatter,

Site ID KA-570-3 is utilized by
M/s. Infosys Limited (Software
Company ). As per the records, the
site wis earlier vacant under
cultivation by farmers, Mo

contamination is observed

‘There was an engineering
industry namely Video Vision
Technology with CINC machines
drilling machines and sheet metal

] cutting machines, Now il is

Itis
recommende
d to delete
this site from
the list of
probable

contminated

recommende
d to deleic
this site from
the list of
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@ﬁf’?‘i Eﬁ .
Vonr )

industries in the vicinity of tank,
There was no discharge of
effluent from industrial activity
into the tank. 4. De-silting of tank
was carried out by TUDA/City

' closed. It is not operating since 4- | probable
5 years, No contamination 15 contminated
_ recorded. site.
23 | KA | DavangereHaribar | 14511 | 75.808 | Mixed{Ind | Not Known | Fluoride PCS The area surrounded by It is
- a Taluk. 4 1 ustrial and residential activities. There are no | recommende
aT? | Habitation any industeial activities in the said | d 1o delete
-1 settlement location. There was one this site from
) municipal drain carrving the the list of
domestic sewage The fluoride probable
concentration may be due to contminated
natural phenomenon. sike,
24 | KA | TumkuruAmanike | 13,353 | 77.110 | Water Not Known | Not PCS The Amanikere was located in the | It is
= re Lake 3 3 Bodies Known midst of Tumkuru City. Bund was | recommende
572 | Watershed, construgted al appropriate d to delete
-1 Karnataka, India- locations to check the entry of this site from
a721m sewige into tank. There wereno | the list of

probable
contminated

site.
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Corporation.3, The Tumkuru City
is under Smart City Programime
and action plan was prepared for
improvement of overall city
mcluding tank and work of
improvement i sunder progress.
The entry af sewage into tank was
plugged at many locations at
periphery of tank. The
plantation/garden was done at the
periphery of tank. The tank was
converted as a pienic spot. There
were no slaughter houses near 1o
the tank. Duie to heavy rain in the
. area the tank was full of water. In
emergency the water will be
utilized by local body for supply
of waler to the city. Earlier the
tank was reported as probable
contaminated site and over a time
the steps have been taken lor
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protection tank by local
by TUDA. The tank will be
monitored on regular basis.

Ridar, Karnataks
{ Vani Organics
Pvt Lid.,}

Industrial

Efftuent

Inorganic
Salts

PCS

Mis.Vani Organics is industrial
unit is engaged in manufacture of
Bulk Drugs located in Kolhar
lndustrial Area, Didar, Earlier
they have solar evaporation pond
for treating the trade effluent and
same has been closed during the
year 2015, The sludge from ponds
has been handed over to the
TSDF. At present. all the solar
evaporation ponds sre closed
filled with soil and over that
plantation have heen develaped.
Factory authorily have established
MEE with ATFD & ZLD at the

time of inspection they were in

It is
recommende
d to delete
this site from
the list of
prebable
contminated

site.
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| | working condition. There is no

‘ contamination found at the saxd

| site.




2115 Compliance status of H&OW (M&TM) Rules - 2016

ANNEXURE-TI

STATUS OF REMEDIATE OF CONTAMIANTED SITE IN AND
ROUND M/S FEDERAL MOGAL GOETZE (INDIA) LIMITED, AND
FEDERAL MOGAL TPR INDIA LIMITED, YELAHANKA,
DODDABALLAPURA ROAD, BANGALORE - 560 064.

bt

o M/s Federal Mogul Goetze (India) Limited(FMGIL), and Ms Federal Mogul TPR
India Limited are existing industries located adjacent to each other ai above said
location. The industries are engaged in production of Piston Rings of capacity 19
Million No.s /month and 3 Pistons of 3.0 Lakhs No.s month, Piston Pins of 2.4 Lakh
No.s month and Steel Piston Bings of 42 Lakhs No.s/month.

»  FMGIL is an American based company bought these facilities in Bengaluru from M/S
Eszcorts India Limited in the year 2006 and management control was acquired in the
year 2007,

* FMGIL has a chrome plating operation where Chrome effluentare being generated
and same 15 being treated in Effluent Treatmen Plant.

¢ In the year 2009, the first ground water contamination was observed. Since then,
FMGIL has imitiated remediation work engaging the services of M/s WSP
(Consultant) Burmingham, United Kingdom

« [FMUIL engaged National Geophysical Research Institute, Hyderabad in the year
2012 for ground water mapping and il was reported that, the ground water
contarmination is existing since 135 years.

« Based on the recommendation of WSP consultants, the industry has initiated Ex-situ
and in-sita treatment for both ground water and Soil. About 70 KLD of contaminated
ground water is extracied from 5 different borewell sunk and the water is being
treated for removal of Chrome Content,

= Industry is monitoring the ground water along with University of Agnicultural
Sciences and KSPCB since 2013, Around 72 locations were initially identified within
a radius of 1.5 KM. from the boundary of the industry. Initially Joint Water quality
monitoring was conducted once in three months, and later frequency was reduced to
once in six months as per the recommendations of University of agricultural Sciences,
Henpaluru. As there is no presence of Chrome in many of the horewells, the number

of borewell have been reduced to 24 Nos. This was concluded alter carrying out
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Continuous monmitoring for 3 vears and recommendation of UAS aller evaluation of
the monitoring reports.

The trend in analvsis report elearly indicates that, the chrome levels have reduced and
there 15 no Chrome in some of the borewells.

Industry is imecting the Caleium Paly -Sulphide into ground water for treatment and
about 30 borewells has been treated already.

S0 far industry has spent about Rs. 33,47 Crores for remediation process.

The remediation process has been evaluated during Personal hearing held on
10/08/2020 and  further directions were issued as under;

a) Industry was advizsed o continue the Bio-remediation process for all the borewell
which was earlier agreed upon during 2013,

b} Indusiry shall takeup digging of new 2- 3 borweels within the industrial premises 1o
extract contaminated ground water and to treat the same in automated Chromium
treatment Plant as direcled by the Board on 05/08/2017.

¢} Industry shall take up study through University of Agricultural Sciepce to
understand the impact of treatment on ground water afier commencement of Bio-
remediation process sinee, 2013,

d} Industry shall intensify the Bio-remediation activity not only within the premises ,
but also outside the preemies.

elndustry shall carryout the monitoring of ground water inside the premises on
monthly basis and oul side the premises once in & months and shall submit the

complied aralysis repont to the Board regularly.

The Analysis repont of the Samples before ( collected during 2014) and after remediation i.e,,

at present ( collected during 2021) within the industry premises is enclosed. The monitoring

results shows substantial reduction in most of the well except 2 borewells. Remediation

process is stll continued to achieve resided concentration. Percentage reduction  of

Hexavalent chromium 15 as under;

| .
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| Borewell No. | Concentration ol | Concentration of | %  reduction
N{L Hexavalent Hexavalent IN
Chromium Cr'™  of | Chromium Cr™ of | Concentration
Samples  eollected | Samples  collected | of Hexavalent
during April 2021 in | during  November | Chromium
mz/| 2021 in mg/l Cr™
1. MW30s 45.00 209 - 53.55
2. [ Mwa3l4 .86 BDI 100.00
3. | MW3IS T e 6.16 00.06
4 | MW3la 0.06 013 - ]
L3 MW317 1.17 3,13 167.52
6. | MW320 1016.0 T 99.29
y 3 MW 306 103 1.19 98,86
8. | MW307 BDL 0.13 :
9. | MW309 1,10 0.66 | 40 i
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ANNEXURE-ITI

Home Page E-manifest Portal launched by the Board during the Year 2021 for tracking
movement of Hazardous Waste,

Dashboard e-manifest Portal showing the quantities of various categories of Hazardous
Waste generated in the State of Karnataka

Waste Generated By Category

THIBRE b00) arnd ot alioy wastes in metallic,
mpartible form:-Thorium

| sfrap,-Fare sarths scrap (42,085, TINT)

Untreated cork and wood w

Wastes or residues cantaineng ol
115,833 84MT) .

L

Mmml ZL,877.45MT ) ; it te and LETRp, wlhatpir
Concentration or evaporation residuss " apglomerated in logs, briqu
{3,458 95T} ar simile forms,- Cark wa:

" Metal and metal-alloy
ﬂm or distillation revidue Tstliie: Bsparsi
Presious metals [gald,
platinem but not mar
— —5.1 Usedispent il
b, e i, S < 52 wi:m.-'mi:ﬁ.nfq
|5 DE2. DUBAT ) '—u'mmn
28, % Spant organic solvi
Chemical Sludge From ‘Wasto Water (12,000 00rMT )
Treatment (14, E77.11MT} T k.1 Sludges fram wet cerubl
Sludge containkag reddieal pesticides B i 14, 10 50T )
[0.COMT) g | Copper Etching Ressdues (15,772

Fripl Wenenr

Spent solvents (16,000 16MTE . “ Off specification products (7,323, 04k

Carsids. e [hitp S Szamani i comy|
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Sercen shot of GPS tracking svstem implemented o manitoring movement of Vehicles
transporting Hazardous Waste and trade efMuent to CETP




Compliance status of HEOW (M&TM) Rules - 2016

ANNEXURE-IV
TRAINING PROGRAMMES AND WORKSHOPS ATTENDED BY
THE BOARD OFFICERS'OFFICIALS DURING 2019-20

51 | Name of Training Nu. of Duration Venue
Nao., Officer
attended
1 Adr Quality 2 | 25th S ep 2019
Monitoring and | 10 27th Sep
Noise Pollution - 2019
2 | Analysis of 2 | 23rd Sep 2019 | CSIR- Indian
Pesticides and other to 27th Sep Institute of
organic chemicals 2019 Toxicology
in samples Research,
Lucknow
3 | Identification and 2 | 20th-22nd Nov | TERI Reteat, Gual
Assessment of 2019 Pahari, Faridabad
contaminated sites Road, Gurugram,
Haryana
4 | Planning. | 2 23rd sep 2019 ta | NPC Training
designing, 27th sep 2019 | Centre, Chennai
| monitoring and
napection of Waste
i water treatment
| Plants and APC
E Mmeasires
5 | Accidental Spill- Z 5th Nov 2019 1w | NEERL Nagpur
Fmergency Tth Nov 2019
response and E1A -
Future Perspective |
6 | Occupational | = 30th Sep2019 | ICMR - National
Health and Safety . to 4th Ot 2019 | Institurte of
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Compliance status of H&OW (M&TM) Ruoles - 2016
" | Management Occupational
System (OHSMS) Healtly,
18001:2007 - Audit Ahmedabad
Training
T Effective Waste 4 [4th Oet 2019 to | Intemnatipnal
Management of 18th Oc1 2019 institute of wasile
Hazardous Waste management,
including E Waste Bengaluru
co processing and
Co incineration of
| Hazardous waste
| Rules & Field isits
|— Regiomal
Cecupational
Health Centre
& | Air Quality 3 14th Oct 2019 to | (Southern),
Monitoring and 18th Oet 2019 Nirmal Bhavan
CAAOQM Complex,
poojanahalli
Road, O N7,
Devanahalli
Taluk.
Kannamangala
Post, Bangelore
9 | Adr Quality 2 I1th Dec 2019 | TERL Gorgaw.
Maodeling amd to 13th Dee New Delhi
Source
Apportionment
2019
Environmental
10 |Legislations, | 2 03rd Feb 2020 | Nationl Law
Interpretation, o Tth Feb 2020 | School, Bengaluru

b




Compliance status of H&OW (M&TM) Rules - 2016

| Glabal Warming,

Enforcement, Legal
and Stamtory
Requirements -case

srudies

Climate Change

(9th Dec 2019

and disaster

to 11th Dec

TERI, New Delhi

Management

Future

2019

Perspective

Environmental

Drata

12

Interpretation,
Compilation,
Analysis,
Presentation and
Reporting - hands -
on = Training and

case study

(3rd Feb 2020
to 7th Feb 2020

Indian Statistical
Institute, New
Delhi

Cleaner

Technologies &

wé&e

13

Minimization for

Prevention of
Industrial Pallution

20th Jan 2020 to
24th Jan 2020

NC1, Eanpur 1

and Four R's-

Reduce, Rewse,

Recycle and

Recover - case

studies

14

labﬂralnr}'

Management

Gth July 2019 1o
12th July 2019

Ahmedabad
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Compliance status of H&OW (M&TM) Rules - 2016

Swstem Internal I |
Audit as per
ISOVIEC
- | 7025:2017 |
15 | Conference and I | 2#h Sep 2019 | Conference and
Exhibition of o 26th Sep Exhibition of
Emissions 2019 | Emissions
Monitoring, New : Monitoring, New |
Drelha | Delku
16 | CoastalMarine 1 23rdJan 2020 | Coastal/Marine |
Pallution Litigation to 24th Jan 2020 | Pollution
& Control for Litigation &
Control for
| Coastal States/UT's, Coastal
i Chenne StatesTT's. in
Chennai
| Environmental 8 i
17 | data, Interpretation. 23rd Sept 2019 | TERL Domlusr,
Compilation, w0 27th Sept Bangalore
nnalysis, 2019
Statistically
Total No. of 40
(Micer Trained
TRAINING PROGRAMMES AND WORKSHOPS ATTENDED BY THE ROARD
OFFICERS/OFFICIALS » 2020-21
Sl Name of Training Fersons Training Date
No _ Attended
| | Air Pollution Control Devices | 03 19.01.202,

&

20.01.2021,

OCEMS for Various Sector

21.81.2021




Compliance statos of HEOW (M&TM) Ruales - 2016

Detatled Insight into Manapement

of

various wastes like - Hazardous

wisle, -

ZHOL2021,
28.01.2011,
29.01.2021

i-a

waste, Construction &
Demolition Waste, Municipal Solid
Waste and Bio-Medical Waste

03

Performance Evaluation

of

03

09.02.2021.10.02.202
L

ETPSTPICETPs

11.02.202]

Detailed Insight inte Management
of

various wastes like @ Hazardous

waste, E-

waste, C‘nnm:?i_nn &
Demolition Waste, Municipal Solid
Waste and Bio-Medical Waste

Control of Air Pollution,
Source

(]

Apportionment Studies and
Preparation of Emission Inventory

Environmental  Menitoring-
Sample

07

=

Collection of EMuent, AACM
Siack &

[ Testing of Various
Environmental Parameters like Air,
Water & Moise in the Laboratory

Performance Evaluation

of

(1
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ETP/STP/CETPs | 17.02.202] 10
19.02.202]

8 Advance  Instrumental 02

Analytical Technigues and
Preventive Maintenance
9 Analysis of Pesticides and Onher 02

Organig

Chemicals in Environmental
Samples

10| Urbun Air Quality Management (6
Contral of Ajr Pollution, 01

Source

11 Apportionment Studies and
Preparation of Emission Inventory

Environmental  Monitoring- 02
Sample

Collection of Effluent, AAQM

Stack &

12 | Testing of Various
Environmental Parameters like Air,
Water & MNoise in the Laboratory
Advance  Oxidation 02
Treatment

13 'Tﬁ:ﬁﬁﬂit@y—h Futuristic way
forward for Treatment of
Recaleitrant pollutants

14 | Advance  Instrumental 03 17.02.2021 Lo
Analynical
Techniques and Preventive 19.02.2021
Maintenance
(15 | Analysis of Pesticides and Other 0l 13.03.2021 1o
Organic Chemicals in 17.05.2021

Environmental Samples

=




Compliance status of H&EOW (M&TM) Rules - 2016

16 | Sophisticated Instruments for {5 [ 17.03.2021 to
analysis of Toxic Heavy Metals in 19.03.202]
Environmental Samples amd
GCAGC-Ms Operation

17 Air Pollution Control Devices & 02 24.03.2021 10
OCEMS for various sectors 25.03.2021

18 | Occupational Health and Safety | 03 3 days Feb and
Management System 450012018 March 2021
Total No. of Officers Trained 49 .
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Compliance status of H&OW (M&TM) Rules - 2016 t@"
-
ANNEXURE -V
List of review meeting conducted by Karnataka State Pollution Control
Board
SL | Meeting Subject '
Ner Date

I 14.03.2022 Fluﬁvcumilli_ﬁﬁc_e to the direction issued under Section 33{A) of the
Water (Prevention and Control of Pollution) Act. 1974 and the Air
{(Prevention and Control of Pollution) Act, 1981 in respect of self-
monitoring by installing Online Continuous Emission Monitoring -

reg,

(B ]

| 19.03.2021 | Emergency meeting to review the compliance by Common Hazardous
Waste oil/used oil recyclers to the Consent/Authorization conditions
issued by the Board under the provisions of the Water and Air Act/
Harardous & Other Waste [Management & Transboundary
Movemeni} Rules, 2016 - reg.

3 | 22.03.202] | Emergency meeting o review the compliance by Common Hazardous
Waste Spent etchant recyeling industries (gencrated from [PCH
manufacturing industries) o the Consent/Authorization Conditions
issued by the Board under the Provisions of the Water and Air Act/
Hazardous & Other Waste (Management & Transboundary
Movement) Rules, 2016 - reg.




Format { £} for s

kim

informati

w.r.t. Compliance to E-Waste Rules.

Annexure-P5

In the present DA 512/2018 (Shailesh singh Vs, State of Uttar Pradesh) filled before Hon'ble NGT, Principal Bench, N-Delhi the issue under consideration

15 management of e-Waste consistent with the E-waste (Management) Rules, 2016, The grievance in this application is against unauthorized

recyeling/eollection/dismantling units, burning and selling of e-waste and unscientific disposal of e-waste in violation of the Rules causing contamination

of ground waier, air pollution and soil acidification.

In the compliance with the dircetions of the Hon'ble NGT, CPCB prepared #n action plan for enforcement of E-Waste{M) Rules, 2016.

Details of the action taken by KSPCB as follows:-

Dresira
Name, designation,
Stake hle Gap
contact number, of
Chall | holder level of @ between -
LB | : Proposal for | designated
| enges | responsibl i compli = current )
No < | Action Current Status attending the gap | officer for cnsuring
Activi | ¢ for | ance in | status &
. with timelines compliance (o the
ties implemen | terms | desired e
provisions
tation af level
ander statue
statues
a. |Check | SPCBs/ | SPCBs/ karnataka in particular bengaluru is the On Since ULBs are | Member Secretary,
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ing of
infor
mal
tradin

disma
nthing
arwd

recyel
ing of

wiasie

PC(Cs)
Dhistrict
Administr

alton

Pees i
coordination  with
Dsinct

Administration has
o CAITY ol
quarlerly dnve for
checking of this

achivity,

ird largest producer of e-waste in india.

I'he process and disposal of the e waste
by the informal recyelers is unsafe and
health hazardous

kspch in collaboration with gz (now
giz) as early as 2005 initiasted efforts w

address informal sectors issues

the efficacy of the continued efforts by
the kspeh made a hundreds of informal

units shifiled into many  formal

authorized & waste recveling in the stue
of karnataka,

the public notices was issued 1o all
government departments, public sector

. gniﬁg
Process

also one of the
stakeholders in e-
waste seclor,
incorporating  local
bodies

collection

o setup

infrastructure  and
integrating the
informal sector for
collection.

KSPCB. Bengaluru
Senior Environmental
Officer,

Waste Management Cell,
KSPCRH..

Bengaluru




units and all other major bulk generators |
regarding the responsibilities of the bulk
generators under  the e-waste
(management) rules, 2016 vide letter
dated 16.12.2021.

the directions was also jissued 1o
department of e-governace, gok to issue
directions to all bulk consumers (state
ancl central povernment  depariment)
regarding the disposal of e-waste as per
the provisions of e-waste {management)
rules, 2016

kspeh  is  regularly  monitoring  the
facilities to bring the informal sectors of
the c-waste infe formal sector by

creating awareness and by taking sction
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“x: E g

against them and also registering the e-
waste  dismantlers, recveling  and
refurbishing units in kamataka. the
efficacy of the actions has resulted in
increase in mimber of registered e-wasie

PrOCEssers.

there are 131 authorized e-waste units in

karnataka in which 91 are working and
18 new units have laken efe to establish
the facility.

Facili
ale
collec
tion
and
dispos
al of
.

wasie

SPCRs/
PCCs!
District

Administr
ation/CPC
H

State  Government
ta formulate
mechanism for
collection and  for
incentivizing

sefling  up of

recyeling facilities.

KSPCRB is organizing E-
wiiste awareness programs, Collection
drives and ulso established collection
bins at government office , educational

institution for collection of E-waste.

KSPCB  has

awareness ond  collection  campaign

organized  E-waste

On
going
process

On going
Process

Member Secretary.
KSPCB. Bengaluru
Semor Environmental
Officer,

Waste Management Cell,
KSPCH.,

Bangalore




drive continuowsly in many citics by
mvolving  other stake holders  like
producers of EEE, PRO'%S, NGO's and
media,

Gover
nance
frame
wirk

' for
monil
' oring
compl

e

SPCBs/
PCCs/
[hstrict
Administr
ation/'CPC
B

Monitoning o be
ensured at
city/district  and
state
which
officers

levels  for
nindal
{State
Environmental
Secretary, District
CMIDy

Commissioners) o

be designated.

Collector,

Time frame - Three

{31 months.

On a regular basis the DBoard is
maonitoring the aspects of compliance of
different stake holders and issuing
directions 1o all registered dismantlers,
refurbishers, Producers of
Electical and Electronie  Equipmeént
(EEE) and PROs for

monitoering.

recyclers.

compliance

KSPCB  communicated to the district
environmental community  i.,e District
Commissioner regarding the monitoring

of the e-waste,

i
going

O going

Process

O going

Member Secretary,
KSPCB, Bengaluru
Senior Environmental
Officer,

Waste Management Cell,

KSPCH,
Bangalore
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CPCB has isseed around 150 numbers
of EPR suthorizations for Kamataka
based Producers of EEE and KSPCB
has issued directions to all these
producers of EEE for compliance to the
directions of CPCB.

The KSPCB has established Command
Contral Room for the general public 1o
initimate the Board regarding illegal
disposal of e-waste.

Also, the Board has established
Emergency Response Vehicles (ERV)
aleng with marshals for monitoring any

itlepal disposal of e-waste in the field.




d.

iy

| buildi
[ g el

i distric
tState
ICPC
B
lewvel

Capac | SPCBs/

PCCs!
Dhistrict
Admanistr
ation/CPC
B

Special workshops

Liw educate
functionaries in
CGovernment {

NGOs be run over

ONE Year

K5PCH i5 organizing
E-waste  awareness  campaign  in
progress for all Scheols. Colleges.

Educational Institutions, K'WaAs, Bulk
Consumers, dealers. As a part of
Board is
regularly doing awareness of e-waste

Awarensss  program, the

management at district levels.

The Environmental Management &
Policy Research Institute (EMPRI),
Kamataka in collaboration with KSPCDH
has conducted training programs for

various stakeholders.

As a part of Awareness program, the

Board is regularly doing awareness ur!

100

Awarene
S8
programs
have
been
held

On going

process

| Member Secretary,
KSPCH, Bengaluru
senior Environmental
Officer,

Waste Management Cell,
KSPCH,

Bengaluru
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.
i
e-waste management al district levels.
More program will be conducted in near
future involving all stake holders.
|
EC SPCBs /! | State Government | On a  regular  bhasis, KSPCB is| On | Ongoing N.06.2022 Member Secretary.
plan PCCe | tofirmup IEC plan | conducting  training programs for | going | process KSPCH, Bengaluru
be District | for educating | dilferent stakeholders  besides | process Sentor Environmental
firme | Administr | public at large programmes  from Head  Office. Dfficer,
d up ation!/CPC | about the system of | Annexure- Waste Management
and B collection, Cell, KSPCR,
execut incentive structure | Environmental Management & Policy Bengaluru
ed and facilities for Research Institute (EMPRI), Karnataka
recyeling. in  co-ordination  with KSPCB  has
Time frame, The | conducted training programmes for
[EC plan w be various stakeholders.
executed over on




Streng
then
syste
m ol
enfore

ement

SPCBs'PC
Cs/

District

[
Adidmimisie

ation
CPCB

quarterly review of
violation and
enlorcement
aclions at
City/District/State
level and quarterly
reports t be filed
with CPCB.,

To strengthen the enforcement system
the KSPCB has introduced Passbook
system o track down the movement of
e-waste and also planning for the digital
tracking of the E-waste using the app in
future,

also  introduced Command Control
Room with dedicated no. for effective
menitoring  of illegal burning and
handling of e-waste besides introduction
of Emergency Response Vehicle,

Cin

+

going
process

going
process

On going

process
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Also, the Board has established
E-Manifest system for monitoring of

e-waste management of e-waste.
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Annexure-|

oA i
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57l Bisaraa] Bovanal
e e [l Whrpyier Tigll

Bl ik Bldln Pl il i Coviriee Bosrs

4% E-Waste Awareness Drive

ol et | ¥ -f-.‘-;h: X 3
T G, ithzams o

- I-. '& in 2099, indis generated |+ STYRREE mmﬁ'— -

li:-

" iy e smicyeaipopotense. 3.2 MillioN jol & v

Waste or B Wiste. E-waste i anded imerpamibly will be e 1o the tons of e-waste Rapalri Rafurbist Donate o f‘_’,f,"‘_"::“ A
e i St I S e
= . Gl oo —— i
F ; & | . . ; T .. { A i T
- i, TR ' -
-} 3 . . A\ Or. Bhanth A Thimmmah Shrt Senlvamul, TS
_ R ol L . Ghalrman, KSPCB Mambes Secretary, KSPCEH
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Launch of Drive

Saahas
Zero
D-'b Waste




Report on E-waste Collection Drive

Imtematiomal Fwaste 1unch of Evwaste
Ly Drive by KSPCB:;

14" October 24 November 2021 |

April 2021 to Mar 2022

Mumber of
CollecHons:

Ewaste Onantity

Collected

35461 kgs

2140

Saghas
DD' F;;gte

Mo, of Households
participating in the

drive -

2 30,000
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Report on E-waste Collection Drive Sanias
| Uy 2870
| b:’WEEtE

Pre- Launch of KSPCB Event : Post- Launch of KSPCB Event
|
|
4500 4152 | 4071
4000 ! sniy 2 A
3500 | =
@ 3000 2761 o 2710 Wty
£ 2500 Total
£ 2000 . - Quantities
& 1500 | - 3544‘51&3
1000 I | o'
500 | i)
0 0 |
PS¢ ¢ & & &S E
'l;z..q t@"' b "":"} 24 o dd;\. & -(E:? o tb“g"'
d\.t" ﬁl '.'F" W ;;"2-'
ef - F
Manth
Total Quantity — 14,314kg Total Quantity — 21,147kg



Awareness Posters

SOPF for E Waste Collection Drive
at RWA

1. Share the awarences posters with the residenis

2. ldentify n location within the apartment where
the residents can drop their pwasie

A, Announce the dates when the resudents can
clrop off thew waste at the ewaste point

4. Once the collection drive is completed the RWA
SPOC needs to fill up the details of the
apartment in the app 16
schedile a pick up

5. Sanhas Zero Waate representative will connect
with the RWA SPOC to fix the date of pick up
as per the request

Saahas Zero Waste An awareness initiatlee by
r, Q060336551
ewaste (Msaahaszerowaste.com 1@

Handin reasts with cane!

The eavirsnment s fragiic! Every chiid has o right to good D)

Rench we at awr 347 Toll free numbar § 800 358 6ATS Tor any cwanlc query
Sanhss Zetn Waste iz @ PRO natharized by CPCE
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Any broken or unusable
Clectronics Elecirical e
gitedgel from the list below Iu, '

Why & Eﬂ;lkm a
gt o) cean g bobaslly

1 indin s the 3id leges
nenemic: of elecirenic
verale [Ewaie]

4 Emasie i larpely hian
died by 1ke wfgimal secion
il s il Lk
heawily

3 Ewamte IF rutried
irFoamrally can b Yo 2o
1hie Fuincliens s Rarand s
£k Tha v e onemnd

e it o T o cwsepariln lﬂq-ru,‘.ppj.-

anhar Fons Wil ber s § aaibe oSN o 5
L 2802 1800 258 6676
. franisl=iBashan ey rwarie cam

a0 REE
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App used for registering Collections Saahas

> Zero
, Waste
Eviste
Serpiie a0 Lwaste Plck Up
g gl W Fospew e TR bid dtiaw i | v e oo LIS
vt i y
Y on teate O
of Appredation proudly presented to
B Tra
Rinersas |iew At irweL Hirﬂﬂ.
[E="TTT & & B
Not RWA but an individual house
= E:r participating and contributing 27.50 quantities in the E-Waste
\ collection drive conducted by Saahas Zero Waste in Dec-21.
-
i [ 1‘;
Firkeral Feu L D =] $k

Shobha Roghavan

Chaml 1'.||'l|:1rt11;: CANiCIw



E-waste Categories

Quantities Vs Categories of E-Waste

Copyi ACIndoor &  Refrigerator,

R . y L LIS ?EJ
& LR L:IPT"'Pr 585 E..t!.ﬂ'l"hl 1114*‘.-

a%

CFL & Tubalighis,
1550kg, 4%

Printer, 1561kg, 5%

Z882kg, 8%
Mised £ waste,
18004k, 51%

Computarilmput &
Output devices),
3723, 11%

TVICRT/LCD/LED,
3064kg, 11%

Washing Maching,

2144

Saahas
ZEero
I)D"' Waste

Total
Quantities

35,461kg
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ULB Awareness

Atibele TMC Hebbagodi TMC i
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Awareness in Karnataka Saahas

ey, £ZB10
5 VWaste
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E-Waste Collection drive interventions in Karnataka

Udupl CMC & Rotary :

Saghag
&2ro
DD Waste

Udupl

Collection of E-Waste from BC,
RWA, Shops etc. through SHGs &
Rotary.

Udupi CMC & S5ZW as Collection
Centres/storage of E-Waste.

I(u ndapura Rotary

E-Waste collection awareness made
through vehicles across the zone in
February.

E-Waste collection Bins has been
established at factories, shops,
clubs in March.

10
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SO0GO
SYNERGY

THEETHICAL
EWASTE
RECYCLING
COMPANY

2150

SOG0" SYNFRGY

EWASTE MANAGEMENT




EWASTE MANAGEMENT

DEPENDABLE
RECYCLING SOLUTIONS

SOGO Synergy is among the fastest-growing
T asset disposition providers in the country with a
mission to protect people, organisations, data and
the environment. We provide dependability, trust
and proficiency to our partners,

SOGO Groupis an IT Asset Management
company. Our services range from computer
related IT hardware & software sales,

IT rentals and electronic waste management.
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s P o
" hed "" Hi " E-WASTE FACILITY SUG[] “l } Y
Murissland Delhi 2 = WASTE MANAGEMENT
With a capacity of 600MT [ [ EXPANSION |

established in Bangalore

A et slala-al-the-arl
E-wasta tacility with
eapasily al 1620047

establiched in Bangalore

SOG0 SYNERGY 10N
SOGO SYNERGY FVT.LTD, S S HERCY BVEATD
wat feminded with s focu on et s
heimprt ol hig-snd obtained B2 certifications.
software & ervers
) ; "
L) | -
| ; 4 2 S ¥
Rray = ] \ -
F 12007 |

SOGO Grawp

incorparated obiaineg an

certificatiani

2004

N S— SOGO
| " SYNERGY
MILESTONES

olices acros Karnataka

5060 I||:narrem in technology re-distribution and IT rental and has emerged as an exclusive distributor and solution provider for global brands, such as
Lenovo, Apple, Dell, Acer, Cisco, Hewlett-Packard, Asus, Microsolt, Intel, Canon, Snmsung, Sl APC, D-Link, ate across Indla. With 3000 partners acrons Karmalach,
we are lacused on corperate. pre and post-sales supperl in hardware, nel ing, and soliware.



S060" SYNERGY

EWASTE MANAGEMENT

( Responsible =
b BT
R2 Recycling % . |
. "@. B gﬁ-ﬂi@t:m'h'rh J‘"‘Jm"rh"ﬁ
_'.'I i q '-:L ) ; :
: ] : :
‘ ; i
- TR p P
14004: 2045 4500131018 002015

ﬁ‘.
PR
pe

S ey e s EXTENDEDSHOOLCIS
g oy e RESFOMSBLITY
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S0GJ" SYNERGY

EWASTE CATEGORIES
i e IR — )

) CPU
DESKTOR | /
& , €
£ / W SPEAKERS
. _ __JZ% HEAY'Y METAL
& Qo

HD-E.lLEﬂl
MIXED PLASTICS
| P
WIRES A o
a | i | OTHERS ‘ MOTORS
15% J133% 1%
gl OTHERS
.""
.Ihl

Tl TOTAL
o/ \ % COLLECTION
jrm 800 KGS




S060" SYNFRGY

EWASTE MANAGEMENT

| WAS BORN
OUT OF RECYCLED | =

MATERIAL M

AWARENESS
& COLLECTION
DRIVE/BINS
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S060" SYN-ROY

EWASTE MANAGEMENT

SO0 SYNERGY PRIVATE LIMITED - AWAREMESS DRIV o FLA

o Bl s L
Y T
nm

Hisemrew Inihuninied |

||:.|'.' T ]

Cpilega

*\ "'I" |
Ei"
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Annexure- P6H

Compliance to 351 Polluted River Stretehes in the Country (Karnataka)

Name, dﬂiﬂl‘lﬂiiﬂl’l, contact

Thematic Current Status Desirable | Gap between Time
area level as current frame for | number, of designated officer
per Status and | addressing | for ensuring compliance to the
status | desived levels | the Gap | provisions under statue
35 | Number of ULBs under 17 PRS of Kamataka 100% Around 35% | Timeline as | Urban Development Department
Polluted | =4 per NGT 15 . ok
River Sewage generated = 88425 MLD /0372021,
stretches | Existing STP capacity = 822 MLD Stakeholder
wewage treated = 531.33 MLD departments
Percentage capacity utilization = 64,4% have
Operational STPs: 43 STPs of 815,23 MLD submitted
capacity are operational in the ULBs of PRS. the timeline
Under construction STPs: 19 STPs of 39 %6 to complete
MLID capacity are under construction in 10 the same by
ULBs, end of
2024,

Proposed STPs: 36 5TPs of 73.39 MLD
capacity are proposed in 17 ULBs,

=



Annexure- P7
122 Non —attainment cities

Sl | Thematie Current Status Desirable level Giap Time lines
N, arei between for
current attending
status and Faps
desired
levels
122 Non | There are 4 non attainment cities in 16.8% (75.2 pg/m3) reduction in No gap 20192010
the Karnataka stale PMI10 concentration by 2021 | 2024-25
attainment | a) 44 point Action plan has been considering 2019 concentraion as {3 years)
cities | approved for Bengaluru city. base vear under NCAP

Rs. 6 Cr. Under NCAP and Rs. 426.3
Cr. Under 15 Rance commission have
been allocated.,

Micro action plan for the city has been
submitied 1o CPCB. Execution of
works under the programme is under
Progress.

Source soportionment and emmission

inventory studies have been competed.

Programme

Mame and

designation of the
Designated (Hficer

for ensuring

complinnce

-'E'T-::imrnimuner
| BBMP
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2021-22 {Average) Bangalore City 67
pg/mi

b} 27 point Action plan has been
approved for Davangere.
Rs. 2.2 Cr. Under NCAP have been
allocated..

Micro action plan for the city has been
submitted o CPCB. Execution of
works under the programme is under
PrOENeEs.

Source soportionment and emmission
inventory studies for the city has been
entrusted 1o Ir Madras.
2021-22 (Average) Davanagere 57

pg/m3

13.2% (60,8 pg/m3) reduction in
PMI10 concentration by 2021
considering 2019 concentraion as
bage  year under NCAP
Frogramme

No gap

2019-20 to
2024-25

(3 years)

Commissioner,

Davangere

Carporation

City




c) 27 point Action plan has been
approved for Hubli-Dharwad  city.
Rs. 418 Cr. Under NCAP has been
allocated,

Micro action plan for the city has been
submitted to CPCB. Execution of
works under the programme is under
Progress.

Source soportionment and emmission
inventory studies for the city has been
entrusted Ly 1T Madras
2021-22 (Average) Hubli-Dharwad 68

ng/m3

15.3% (69.7 ug/m3) reduction in
PMI0 concentration by 202]
considering 2019 concentration
as base wyear under NCAP
Programme

No gap

201920 to
2024-25
{5 years)

Commissioner,
Huhli Dharaad
Municipal
Corporation
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| d) 27 poimt Action plan has been
.uppr-.wﬂl for  Kalaburagi oy,
Rs, 2.73 Cr. Under MCAP has been
allocated.

Micro action plan [or the city has been
submitted to CPCB. Execution of
works under the programme is under
Progress.

Source soportionment and emission
inventory studies for the city has been
entrusted o T Madras.
2021-22  (Average) Kalburgi B84
pg/m3

14.4% (B65.6 pg/m3) reduction
in PMI0 concentration by 20321
considering 2019 concentration
as hase year under NCAP

Programime

18.4 pg'mi

2019-20 10
2024-25
(5 years) | Corporation.

Commissioner.

Kalaburgi

ity




Annexure- PR

100 Industrial cluster

b1 8
[ N

Thematic | Current Status Desirable | Gap between Time lines MName and
area level current for designation of
. status and attending the Designated
desired levels gaps Officer for
: ensuring
| compliance |
1 (4} " Kolhar Industrial Area, Bidar is Severely polluted area with CEPI score Bring fring down As per All stake holders |
Industrial JI 63.64. down the by 364 Action plan | identified in the
cluster Local Area Commitice has been constituted 10 monitor the progress and CEFT® submitted to action plan
implementaion of action plan submitted 1o CPCB. score CPCB by
| Third party monitoring is being entrusted to access the CEPT score. below 6l KSPCRH
Directions have been issued to industries to switchover to Cleaner Fuel.
Ground water contamination studies have been conducted utilizing the E
' services of NEERL i
" Peenya Industrial arca is Criticaly polluted area with CEPI score 78.12. Bring down
| Local Area Commitiee has been constituted to monitor the progress and by 18.12

| implementaion of action plan submitted to CPCB.

I'hird party monitoring is being entrusted to nccess the CEPI score.
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Directions have been issued to industries to switchover to Cleaner Fuel.

Ground water contamination studies have been conducted utilizing the
services of NGRI Remidation proposals from NGRI and [15C are
under consideration of Board.

Jigani-Anekal industrial area is Criticaly polluted areawith CEP1 score Bring down
T0.99. by 10099
Local Area Committee has been constituted to monitor the progress and

implementaion of action plan submatted 1o CPCR.
Thind party monitoring 15 being entrusted 1o access the CEP score.

Directions have been issued to industries to switchover to Cleaner Fuel

and partially implemented.

* CEPI - Comprehensive Environmental Pollution Index



Compliance status of STP

Annexure- P9

Compliance to States of STPs & Re-use of Treated Water as on 31-08-2012

SL | Thema Current Status Desiva | Gap | Proposal of attending the | Name &
N tic ble | between gap with timelines designation of
Area Level | current designated officer
as per | status for ensuring
status amd compliance to
desired provisions under
levels statule
(Commissioner’
Director) with
Mobile Mo,
Status | At iotal of 168 Sewage Treatment Planis | 100% | 30,78% | 70 5TPs with a cumulative
| of STPs | (8TPs) have been setup in in the state of treatment  capacity  of
| (Ason kKamatakn with cumuliative weatment capacity 421.13 MLD which are
31-08- | 2787.23 MLD and currently treating about under various stages of
| 2022) 1929.10. ML of sewage per day. implementation are
An additional 70 STPs are under construction expected 1o be operational
with a treatment capacity of 282,126 MLD by the end of vear 2024 or
which will be brought into operation within before.
stipulated period. .
2 | Hewse | At present 804.7 ML of treated water per day 100% | 58.28% | The unutilized treated
of is being utilized for various useful purposes waler from almost all STPs
treated | such as rejuvenation of water bodies by filling are discharged into natural
water the lakes! tanks, horticultural usage, DM water nala with partial
(Ason | for thermal power plant, gas based power downstream utilization in
31-08- | peneration plant, general industrial usage, non- agriculture and enhancing
2022) potable usage ete. downstream [Tows thus

168
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Compliance status of STP

aiding sustenance of
ecology.

4



Compliance statos of CETVETP

Annexure-P1i

Status of CETPs' ETPs including performance

Thematic Current Statos Desirable | Gap between | Time lines for attending gaps Name and
area level current  status designation of the
and desired Designated  (fficer
levels for ensuring

compliance
Status of | [n Order o monitor any Member  Secretary,
CETPs! ETPs | illegal discharges from the KSPCH, Bengaluru
including CETPs following are the Senior Environmenial

performance | action plan | Orfficer,

Waste Management
I.  GPS enabled vehicles | 100% (%4 { Nov gap) Only GPS fited vehicles are being used for | Cell, KSPCB,
ransportation of Effluents from [ndsuiries to Bengaluru |

are required to be used for

transportation ol  cfflucnts

from the industry w CETP

CETPF. There are 10 CETP's operating in
Karnstaka and there are 45 vehicles exclusively
being used for transportation of Effluent from
industry to CETP. All these 45 vehicles are fitied
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| 2 CUnly Board authorised

wehicles shall be used for
transportation  of  effluents
from the industey to CETP

100%,

with GPS tracking system for fearrying effluent
from Industries to CETP. The Maonitoring of
these Vehicles are curried oul through Command
and Control Centrer established at Board Office
The URL : hup/122.176.75.154: 8080 which is
enablled [or genemal public. The snapsho ul"i
GPS coabled wehicle Tracking System is
attached as Annexure -1

Only Board authonised wvehicles sre used for
ransportation  of effluents from  Industry 1o
CETP. As informed above there are 45 Vehicles
which are fitted with GPS tracking system for
movemnt of efffuent camying vehicles from
Industries w CETP

3. Uploading of authorized
veehicles to the Board wehsite

100

4. Online generation ol

manifest svstem

1005

%4 Mo gap)

0% ( Poral for
generation of
Online  manifest
as been
implimented with

The Portal for E-manifest system for generation

of different calegonies of Harardous waste
generated from industries as well as quantity of

waste received at waste failitaor has been

implemented from 01.04.2021. . The industrics




elfect
01.04.2021

from

generating  different category and quantity of
hazardous wasrie will  uplosd  required
information in the Portal which 1 can be viewed.
The Common [acilitor for scientific/ safe disposa
of hazardous waste will also uppload the quantity
and category of hazardous waste recieved at the
facility. The authorzed transporier and
authorized reeyvelers will also upload the reguired
information in the E-Manifest system. The snap
shot is attached as Annexure- 1L

5.GPS  cnabled
tracking syslem

Vehicle

e

There are 10 CETMs operating in Kamatakn and
there are 45 vehicles exclusively being used for
| transportation. of  Effluent  from  industry 10
CETP. All these 45 vehicles arc fitted with GPS

tracking system for fearrying effluent from
Industries to CETP. The Monitoring of these
| Vehicles are carried out through Command and
Control Centrer established at Board Office
The snapshot of GPS enabled vehicle Tracking
System is attached as Annexure -111

2172
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f. Colour coding for

transportation vehicles

1%

(e

Colour coding for transportation of vehicles

which carries wade effluent from  different
industries to CETPs iz not
However, colour coding for the wvehicles

applicable.

transporting hazardous waste is required..  There
102 Vehicles which are are fitted with GPS
system for transporting hazardous wasie. The
Monitoring of these Vehicles are carried oul
through Command and Coentrol
established at Board Office

Centrer

7. Establishment of Common
Effluemt Treatment Plant at
Urban Eco Park, Peenva of
Capacity 200 KLD

The establishment of CETP
at Peenya will cater the needs

of Peenya and surrounding

areas most of the areas are |

coming under the catchment |
of V-Valley also, This willi

100%%

100%
{ Tender 1o be
| called on  hoot
l.iﬁc.:.n'.r for revised
prapasal af 123
KLD)

The Board has proposed to establish CETP of |
capacity 125 KLD in the Peenya Urban Eco Park

o cater to cater the tneeds of the wasie water
management for small and medium scale :.
indlustries viz., metal finishing industries, dveing.
washing, Chemical, textile ete., and a majority of
the industries are surface treatment industries
located in Peenva and Dasarahalli industrial
areas. Inventorization of industries with respect
te quantity and quality of the effluents generated

from indiveidual industries ore carmed out to




reduce the transportation

distance.

The State Government has
sanctioned Rs. 10 Crores for
establishiment of CETP

know the 1ype of CETP o be cstabhished.
Aceordingly detailed DPR has been prepared for
estabhishing 125 KLD of CETP at Peenya
Industrial Area. Tendering is under process

Fixing of inlet standards to | 100% (% Complied
CETP
Display of Inlet standards in | 100% (¥ Complied

the Board website

2174

£



.2175 Compliance status of CETPETP

ANNEXURE — 1

Snap Shot of Monitoring of GPS Fitted Vchicles

ANNEXLRE 11

Snap Shot of E-Manifest System

Waste Generated By Cateory Quantity of Waste Received at Waste
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Annexure -P11
Format (J) for Noise Pollution in Respect of Bangalore Metropolitan City
5l CONTENT CURRENT STATUS DESIRABLE GAP TIME LINE Name and
N designation of the
0 Designated Officer
' for ensuring
compliance
I | No. of stations for 10 = ]
ambient Moise
Momitonng
2 | No. of Stations in 2
Industrial Zone
1 | No. of Stations in 3
Commercial Zone
4 [ No, of Stations. in | 3
Residential Zone
ERED of Stations in p
Silence Zone
6 | Compliance of | Status of online Ambient Police Commissioner
Ambiemt Standards | Noise monitoring results and Officers not below
{No. of Stations) of 10 stations for the the mnk ol Deputy
Year 202122 is as under: Superintendent of
| Palice
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Industrial Zone Near ITPL, White Field | 64.9dB(A) Leg | 75 dB(A) | Nosie levels
Industrial Area(Graphite | Day time 59.1 LeqgiDay) | are within the
India) | dB{A) Leq might | 70 dB(A} preseribed
time Leg{Night) limits
CAAQM of CPCB mt 62.1dB{A) Leq | 75dB(A) | Nosie levels
ACE Manufacturing Day time 58.5 | Leg(Day) | are within the
System, Peenya dB{A) Leq night | 70 dB({A) prescribed
time Leg{Night) limits
Commereial Zone | Parisara Bhavana, Church | 624 dB{A) Leg | 63 dB(A] Mosie levels | Police Depariment
Street, KSPCB Day time 56.3 Leg(Day} | are marinally has taken a
dB{A} Leq night | 55 dB(A) exceeded initiative of
time LegMight) | during night organising the
. time. programme
‘r'ushwnnmpuﬁ%['iie 1 69.7 dB{A) I'.'v.-:q 65 dB(A) | Nosie levels | "Shabda Malinva
Station day time 63.8 Leg{Day] | are exeeeding | Masacharme” from
dB{A) Leq night | 35 dB(A) | the preseribed Sepl. 2021,
timne Leg{Night) limits Wherein the
CAAQMS of CPCB ai 68.3 dB{A) Leq | 635 dB(A) Wosie levels viehicles are being |
BWSSH site, day time 68,3 Leq(Day) | are exceeding | checked by the
Kadubiszanahalli dB(A) Leq might | 55 dB(A) | the prescribed | Palice department
Marathahalli time Leg(MNight) limits and imposing

- =
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Residential Zone TERI Office, Domlur. 50.9dB(AYLegq | 55dB{A} | Nosie levels
day time 52.1 Leg{Day) | are exceeding
dB{A) Leg night | 45 dB({A} | the prescribed
time Leg(Night) limits
BTM Layout 6.7 dB(AY Leq | 35dB(A) | Nosic levels
day ime 38.4 LegiDay) | are exceeding
dB{A) Legnight | 45 dB(A] | the prescribed
Lirme Leg{Might) limits
Regional office SRO dB(A) Leg | 55dBiA) Nosie levels
Complex, KSPCB. day time 54.3 LeqiDay) | are exceeding
NisargaBhavan, SG Halli, | dB(A) Leq night | 45 dB(A) | the prescribed
lime Leg(Night) limits
Nilence Fone Indira Gandhi Institute of | 51.6dB{AYLeqg | 50 dB{A) Nosie levels
Child Health (NIMHANS} |  day time 57.9 Leg(Day) | are exceeding
dB(A) Leq night | 40 dB{A] | the prescribed
lime Leg(Might) limits
RVCE, Mysore Road 64.1 dB(A) Leq | 50 dB{A) Nosgie levels
day time 61.9 Leg(Day} | are exceeding
dB{A) Leq night | 40 dBi(A) | the prescribed
lime Leqg(Night) limits

ldentilication of

Heot Spots

penalty for the
vehicles munning
with modified
silencers and
making shrill

homs.




Designated
Authorities defined
ag per Moise Rules

{Y/N} (Details to he
provided)

Yes,

2180

Has Methodology
been prepared for
granting penmnission
for installation of
Public Address
System? (Y/N)

i Details 1o be
provide)

Yes. Local Bodies and
Police  are  granting
permission for mstallation

of public address system.

Complied

Has Methodology
been prepared for
redressal of
complatnt on noise
pollution? (Y/N)
(Dxetails to be
provide)

Yes. For redressal of
complamt  on Moise
Pollution methodology s
being followed.
The Web based software
has been developed and
dedicated short code help
line Na. 10741 is allotted
by Ministry of
Communication and

Information  Technology,

Complied
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Department of

telecommunications, Also
an ICCC is established at
H.0, KSPCB to address
the complaints on Noise

pollution

11 | Mo. of Pohice 108 Police stations ( Complied
Stations egquipped | Law& Order) have been
with sound level provided 108  Noise/
meler Sound level meters by
| KSPCB as per Govt of
Karnataka order.
12 | No. of Police The KSPCB has Chn going
Stations having conducted training

ollicers trained as
per Woise Polluion
Rules by
SPCRs/PCs.

progrmamme for  Police
personnel on 6.11.2019.
(108 Police Statons) and
on 13-8-2021. A video on
MNLM usage 15 also made

and shared with Police




I Has Protocel been

developed for
taking appropriate
aclion against the

defaulters”

personnel.

2182

Action is being initiated

for wvielation of

Noise

Rules, 2000 us per the

E{P) Act, 1984,

No, of cities in
which Noise
Mapping has been
done {(if
applicable)

MNIL
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Compliance status of Sewage Treatment Plants and Re-use of treated Water in Karnataka

Annexure — RS

Compliance to Status of STPs & Re-use of Treated Water as on 31-08-2022

Name &
designation of
Gap designated officer
Desirable | between for ensuring
i : X
SL | Thematic Prerrad Batis Level as current Proposal of nttem;l_mg the gap with ﬂ}mpllinnce 1o
Na. Area per states and timelines provisions under
status desired stutute
levels {Commissioner/
Director) with
Mobile No.
At total of 168 Sewage 70 STP: with 2 cumulative treatment
Treatment Plants (STPs) capacity of 398.63 MLD which are under
” " have been setup in in the various stages of implementation are
Status o
S state of Kamataka with expected to be operational by the end of
1 A 4t cumulative weatment | 100% 30, 78% vear 2024 or before.
s on 31-
08:2022) capacity 2787.21 MLD Alsn, the state has approved for setting
2 and currently treating up of 45 Faecal Sludge Treatment Plant
about 1929.10 ML of (FSTPs)with a total treatment capacity of
52 da v 35"'1' H].-D.
Wage per day Wil B N
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Compliance status of Sewage Treatment Plants and Re-use of treated Water In Karnataka

Al present 804.7 ML of
treated water per day is
being utilized for various

useful purposes such as

Reuse of | rejuvenation of water The unutilized treated water from almast
treated bodies by filling the all STPs are discharged into natral nala
water lakes/ tanks, horticultural 100% 58.28% with partial downstream utilization in
(Ason 31- | usage, DM water for agriculture and enhancing  downstream
U8-2022) | thermal power plant, gas fliows thus aiding sustenance of ecology.

based power generation
plant, general industrial

usage, non-potable usage
elc,

ﬁumg,"iv

Directorate of Municipal Administration,
Urban Development Dept.
& Government of Karnataks
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Dretails of Sewage Treatment Facilities in the ULBs of Karnataka

Annexure -]

Details of existing STPs in the State

Instzll :
g ed DP::'I"’" Technolo
No District ULB STP Location Capaci iipaciiy By
S | [
MLD
Bangalore '
5 il 5
1 | Bangalore Urbsan V Valley 150.00 | 106,76 ASP
Bangalore
35.00 2818 SBR
: 2 | Bengaluru (rsars Agaram &
T Bellandur Amanikere | 90,00 | 9343 ASP
Urban
Bangalore :
: 5
4 | Bengaluru Uickias Chikkabanavara 3.00 323 SBR
5 | Bengaluru mm Chikkabegue 5.00 264 SBR
6 | Bengaluru uH' m“"‘?”““ Cubbon Park 4.00 2.53 MBRR
Bangalore
7 | Bengaluru Urhan Doddabele 440.00 28.27 SBR
8 |Bengaluru :ﬁlm Doddabele 2000 | 1205 SBR
Bangalors
9 | Bengalura Urban Halasuru 2.00 1.58 SBR
Bangalore
10 | Bengaluru Uichan Hebbal _JfH]I'H] 7220 SHEE
Bangalore N .
11 | Bengaluru Uidan Horamavu 20,00 20.11 SBE
Bangalore .
. 59 y
12 | Bengalum | Gt Hulimawvu 10,00 6.5 SBR _
i Bangalore LASB+E
13 | Bengalum Urban Jakkur 1 5.0H) [5.08 A
Bangalore : |
14 | Bengaluru K & C Valley 218.00 | 16230 ASP
e O | a M S—) 1
Bangalore : . | ;
13 | Bengaluru it | K & C Valley 30.00 | 31.73 ASP
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Bangalore
16 | Benguluru {rhar K & C Valley 60.00 62.34 ASP
17 | Beripatara | BO0BAYR 1 b o valey 15000 | 14730 |  ASP
Urban
Bangalore ' UASB+E
I8 | Bengaluru Uitisis K R Puram 20,00 15.63 =
Bangalore N
19 | Bengaluru Urban K.R.Puram 20,00 17.28 SBR
20 | Bengaturu | DANEEROR | absecanahall S0.00 | 31.74 EA
Lirban
Bangalore :
1 ! .
21 | Bengaluru Urban Kadugodi £.00 5.22 SBR
Bangalore .
22 | Bengaluru i K empambudhi | .40 0.76 EA
i Bangalore _ i :
23 | Bengaluru Dikiar Kengeri OO0 4894 ASP
Activated
aeration +
plate
24 |Deagaturu | DEREMOre [y e .50 123 | sertlers+
Urban
uv
disinfecti
| on
25 | Bengaluru Eﬂ'm Mailsandra 7500 | 7655 EA
& : Bangalore .
26 | Bengaluru Uthan Mallathohalli 5.00 2.61 SBR
Bangalore
27 | Bengaluru Utban Magasandra H1L00 747 SHRE
Bangalore Extended
28 | Bengaluru Urban Magasandra 20000 8.53 PR
Bangalore ;
e
20 | Bengaluru Urban Rajacanal 40.00 21.68 SBR
Bangalore . i Extended
gl :
Bengalury Udbsan Rajacanal 4000 40.15 At
Bangalorne . on |
3l - Bengaluru Urhan Surakki 300 433 SHR
13 | Bengaturs | PUOBERE | gitiey 18000 | g2z | |fickiing
, Lirban | | process
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Bangalore Yelemelle chellappa
33 | Bengaluru Urban otietty 15.00 1548 SBR
34 | Bengal Bangalore | v jhank 1000 | 9.80 ASP
engalura |\ elhanka ; ! -
Bangalore
35 | Bengaluru Hidins Hennur 1.0} (.50 SBT
Bangalore -
6 | Bengaluru Urbasi Madiwala 4.00 4.00 SBR
Hubhalli- e
37 | Dharwad Dhiriad Madihal in Dharwad 20.00 16.00 SBR
Hubballi- : I
18 | Dharwad D Gabbur in Hubballi 40.040 20,00 SHR
39 | Bijapur Bijapur Indi Road, Vijayapur 31.00 25.00 FAL
40 | Bagalkote | Jamkhandi Near Malgur road T.040 2.00 FAL
41 | Raichur Raichur Ekfaspur 20.00 12.00 FaL
42 | Raichur Raichur Hosur 8.00 5.00 FAL
43 Chamarajna | Chamarajana hl_car Boodithittu .00 £ 00 FAL
gar gar village
A | Tumbse | Tiphs Huchegondananstll ¥ | o0 | oo SBR
No 53
45 Benpaluru | Doddaballapu | Majarahosahatii 5y 17.00 700 WEP
rural r No.35
- ) Gopala Krishna
45 '::r'“‘“b“"’ E:“km’“”“' Ammnikere Sy 000 | 7.00 WSP
F No.26(0
a7 ;’:m“"“" Bhatkal Venktapura bhatkal .50 1.50 WSP
Dakshina Mangaluru :
48 Vs (Pachanady) Pachanndy B.75 4.50 ASP
Dakshina Mangaluru
2
449 —— (Kavoor) Kavoor 43,50 22.00 LUASH
Drakshina Mangaluru .
50 (Stcathikal) Surathkal 16.5(0 |.50 ASP

K.annada
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Dhakshina Mingaluru :
il ki (Bajal) Hajal 2hAH} .00 ASP
32 | Kalburgi K alaburgi Near Nandikur Village | 40.00 40.00 “HR
Uttarakanna Gandhi nagar Near Acrator
53 s Karwar KEB Karwar 1.50 1.50 L
54 | Udup Lidum INittur 12.50 5.00 FAL
Gomalli B Village Aerated
35 | Bidar Hidar Bidar - ()] Ne, 17.26 500 Lagoon
(KUIDFC) Type
36 | Belagavi Giokak Maldinni Village 8.70 1.50 FAL
Shivanapar,
57 | Davangere | Davangere Da i 20.00 20.00 SBR
38 | Davangere | Davangere Avarapers 5.4 2.50 SHE
i | Davangere | Davangene Shivanagar 20443 1 5.0} SHRE
60 | Davangere | Harihara Harlapura | | 8.00 4.00 FAL
61 | Haveri Ranebannur | Hunatti 1.50 7.50 FAL
62 | Haveri Ranebannur | Hunatti | 750 2.50 FAL
Rabkavi MNear Gattagi,
63 | Bagalkote Ranahsiti Pl oies reicd | 920 2.00 SBER
'i
Dummanasoor village, |
64 | Badar Humnabad Chinnakera Road, .M} (.00 WSP
Mear Forestry Nursery |
MR FESE L TR S—
65 | Haveri Haveri Siddevapure 4.71 .00 FAL
66 | Bagalkote | Ilkal Tondyal village 3.00 2.00 FAL
67 :r"a"ﬂ"“‘gar Hospete Belagadu Village | 27.00 [ 500 ASP
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68 | Haveri Byadigi Theradahalli 5.00 .50 SBR
69 | Sindhanur Sukalpet 1200 | 200 FAL
70 | Hassan Hassan Bittagowdanahalli 000 930 Wwsp
71 | Hassan Belur Hole Beedhi 2,40 2.10 WSP
72 | Hassan Belur ::':lﬁfmf | H.!E ;JH WSP
73 |Mandya | Srimgapatna Eﬁ;:ﬂ:;‘:;mm 1.39 139 WSP
74 | Mandya Sriragapatna E::‘J’:ﬂ:;?:ﬂp e | 221 163 wsp
75 |Mandya | Maddur Tﬁpﬁjgﬁaﬁd T s [ 240 WSP
74 | Mysore Manjangudu | Goluru 7.00 330 Wsp
77 | Mysore Hannuru Chamanahalli 225 .00 WSP
28 :::nmmjna Kollegala :il:gala- Mulluru 9.00 o .ﬂll.nﬂl‘::::::
79 wﬁmj“ Gundlupete :;‘:;‘;E;PUR 4 150 » WSP
80 ::"““”j’“ Gundiupeie E:‘.’l:"k:"r;m”::ﬁ“:’ 2.50 | WsP
81 | Mysore T Narsipura f:::! ngﬁ;:;} 5.50 167 SBR
A2 | Mysore KR MNagar Kantenahalli 1.44

83 | Mysore KRNagar | Madhuvinahalli .45 437 wsp
84 | Mysore KR Nagar Madhuvinahalli 2.50

83 | Mysore Hunsuru Kalkunike 3.5 3.5 Wsp
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Back side of prnm
86 | Dharwad Subramanva | Subramanyeshwara 2.60 100 e
g Lagoon
college
87 | Ramanagara | Kanakapura Aralalu Village 629 330 Wsp
88 | Ramanagara | Ramanagara Kumbapura T.56 .24 ;:T::
&9 | Shivamogga | Shivamegga | Purle 5.13 0,52 SBR
; . Near = Acrated
%0 | Shivamogga | Shivamogga oot 3558 24.00 Eaaion
G1 | Shivamogga | Bhadravathi | Near APMC yard 720 2.00 Wsp
G2 | Shivamogga | Bhadravathi | Jatpat Nagara 5.83 4,80 Wsp
93 | Shivamogpa | Bhadravathi | At Ujjinipura 1 .00 .30 SBR
94 | Davanpere | Honnali Malladevarakatte 3.30 0.90 wWsp
Sy, No. 151, Narendra
95 |Dharwad | Dharwad | Viioee Universityof |00, | 368 SBR
ngriculiural sciences
premises, Dharwad
Al Kelageri lake
ises, near
96 |Dharwad | Dhurwad P— 3.00 100
Radhakrishna nagar, =
Dharwad
97 | Dharwad Dharwad Jogyallapur 025 0,06 MBBR
Al RS No. 315,
98 | Dharwad Huhballi Linakal lake premises, 3040 2.00 Phytorid
Hubballi
, Tolanakeri, Akshayva y
9 | [Yharwad Huhballi colony, Hubballi 1.00) .00 Phytorid
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Al Ramanagar. near

Ashrava colony,
100 | Dharwad Hubballi beside Tarihal 0.25 0.25 MEBBR
Indlustrial arca,
Hubballi
Behind Veerpulikesh
: Education Institution, = =
101 | Bagalkote Hadami Virapnopu Riad 4.30 3.00 WsPpP
Badami
Mear Yadahalli-Ingalgi |
102 | Bagalkote Mukthol ol Mudlic] D06 4.80 ULB
Towards Korthi Road
103 | Bagalkote Bilagi Distance 2 KM Away 3.50 2.40 ULB
from city limit
i Basavana lvanagi Road
14 | Bijapur Ragewadi Beamvans Kb 4.02 3.00 ULB
105 | Bijapur Indi | Ahimsang Road Indi | 4.20 402 | ULB
RTC MO Survey No-
452, A5 RTOC-
i ; ‘ : I
106 | Bijapur Talikote 66/2/1.58 Harnal 1.4 300 L'LB
Road, Talikote
. . Anigol Road, Acrated |
107 | Belagavi Bailhongal Bailhongal 8.28 4.00 Liksom
|08 | Belagavi Chikodi HIREKODI 5.80 270 WSP
109 | Belagavi | Sadalga Dattawad Road Honde | 3.72 g | A
Lagoon
N Gadag-
110 | Gadag Betageri MNagasamudra 13.88 6.65 wsp
f CMC
111 | Gadag Laxmashwar | Akkigunda, Desathan 5.50 0,80 Al

Lagoon
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Vijavanagar

Near NH 50, Beside
Town Panchavatl

12 " Kudligi SWM Site. SY No. 4.60 1.20 SBR
6i'a and others.
Wastie
= .| 2nd Ward Navali Road .
i3 | VeS| TMOUERG o o Fillerflonse. | 42y | 3sp | Stebilist
a Hadagali . an Pond
Hadagali
type
Waste
Vijavanagar . | Marayanapura, Stahilizati
s E Hoprowinll Harapanhalli Taluka. e i on Pond
l:"l]:‘
15 | Kalburgi 5, MNear Nandikur Villa 20,040 12.00 SBR t
albur Kalabioigi ear Mandikur Village ] A ype
CC, Mear Kapnoor Village
116 | Kalburgi Kalaburig Sy. No. 692 & 6973 2500 10.00 SBR wpe
g TMC,Chittap | Chittapura Town Sy,
17 | Kalburgi ip No,. £33 5.10 3,60 WP tvpe
3 TMC,Gurmit | Manapur area in
118 | Yadgir kal Guimitkal 3.00 .00 WP type
1% | Bidar CMC. Bidar | 720 3.00 SBR type
120 | Bellary | COB, Ballari | 20V LR Annathapur | o, o | 5y | Acraied
Road L.agoons
15 MLI at Cowl Acrated
j ] "
121 | Bellary CCB, Ballari P | 5.00 9.00 " o8
122 | Bellary CCB, Ballari | Enturi Nagar, Ballari 10,00 7.00 '?f'li
CMC, chikka janthkal Road FAR
2
123 | Koppala Gangavathi at Gangavathi 14 ) 12,640 Type
. CMC, Yeramarus Village -
14| Tdehex Raichur near Raichur o LA SR
125 | Hassan Arasikere Garudangiri Road 1 2.040 5.00 SBR
126 | Hassan Snnunnps: | Greomamcniaeie. | | 4,60 WSP
tna avang
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127 | Hassan L‘“im"""' Tattckere Grama 300 | 3.00 WSP
Chikkamaga | Chennapura Road.
128 i Chickmagalur Clitkkameasiuna 20,00 5.0 MHEER
Chikka Hindu Rudrabhooma,
B9) P | B Yagati Road, 264 | 264 WSP
B Birur
130 | Mandya Mandya Yathagadahalli Road .62 7.50 ap
131 | Mandya | Mandya Chikkegowdana Doddi | $.90 7.50 WSP
132 | Mandya Malavalli Goudgere 5.65 4.50 WSPp
133 | Mandya Krishnarajpet | Sv. No 32, Hosaholalu | 5.00 2.00 WSP
134 | Mandyu Magamangala | Gaddebluvanahalli 100 1.B0 wsp
MNear Existing —
Oxidati
135 | Udupi Karkala Oxidation Pond, 5.00 1.00 "l;m d“”
Kabbetiu, Karkala
Dakshina ; .
; ; SBT
136 Karcada Ullala Kodikotepura, Ullala 4.40 4.40
137 | Mysore Mysore Ravanakere 0.0
138 | Mysore Myzore Vidyaranyapuram 6750
— 125.00
139 | Mysore Mysore Hebbal £.00
140 | Mysore Mysore Kesare 30.00
B!.n-:nwsmd::&uillage, N
141 | Tumkur Tumakuru City corporation 24.57 24.00 Tagen
Tumakuru
142 | Tumkur Sira Kallukote grama 1060 1.75 SBR
Beside Railway Track,
143 | Chitradurga | Chitradurga Mear NH4, 20,00 18.00 SRR
Chitradurga
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144 | Davangere | Davanapere Kundavada 14 80 12.00 wWsp |
145 | Bengaluru Anekal Aldenahalli 310 SBR |
—_— —_— 2.0 —
146 | Bengaluru | Anckal Droodakere 330 SBR
147 | Ramanagara | Magadi PURA GRAMA 370 1.7% wsp |
Near Siddhartha i
; school manighatta :
148 | Kaolar Kular s Road anndhi 1016 5.08 wsP |
e nagara kalar
199 | Kolar Mulbagal :’mmg“‘“mm“""k“ 630 | 5.00 SBT
150 | Kolar Srinivasapura | |lebbata kere 3,00 2.20 WSsP
L. .I'l Indiranagara near ]
131
Kolar Srinivasapura APMC yard 0.11 (.03 DEWATS
. e 2) Mear Unikili !
152 | Kolar Srinivasapura Village 0.12 (.03 DEWATs
153 | Kolar Srinivasapura | 3) Near Nallapalli 0.11 0.02 DEWATs
at 4) Mear Byrapalli |
54 |
| Kular Sriniviasapura Village 0.06 0.01 DEWATs
" Mdalur town,
1
35 | Kolar Malur Kadadenahalli 4.00 2,00 SBR
Chikkaballa : .| Near Gopasandra :
156 pur Chintamanm Tank 200 2.00 wsp
Chikkaball ; :
157 r-urr T Shidalghatta | Bellut lake 310 160 wsp
| -~ Basavana . |
158 Eua_pur Bagswids Jainapur (.25 .20 MBBER
Venkatapur village,
Post Bhatkala, Floating
L
150 da”“mm““ Rhatkal Bhatkala tuluk, Uttara | 2.75 2.75 neralor
Kannada district - type
581320
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BEWSSH, Bengaluru

AF-—&IL"'

Chiel Engineer

(D&M)

KUWS&DRB, Bengalurn

BWSSE, Bengaluru

D

160 | Bagalkote | Hungund Rasmdegs Villegr. | 5.0 (.00 WSP
e R S Road T A e |
w i Maragund | r
161 | Giadag s | In Hirehal 4__1& _ 0.0 18 WSP
: T™C, ' Jewargi Town Near
2 Z W
162 | Kalburl | o gl Kalaburagi Road 3z | . -
163 | Shivamopea | Shiksripura | ATCREOpPa Village: | oo 0.00 SRER
Cross

Ridiswaste Waste
; Sy No 10171, 101/2, e
164 | Tumbur Turuvekere LO3/1. 10372 and | 95 (.00 mhshu;n

others e

165 | Belagavi Ramdurga Halaganti 3.30 .00 WSP
1 Dakshina s Oldpgate, Hosagadde, Oxidation

P Sullia 1 " pond
167 | Bagalkote | Guledgudda | Padanakatti Village 400 | 000 G"{:::ﬂ”“
168 | Dagalkote | Bagalkote | mear APMC Bagalkote | 1250 |  6.50 ﬂ:‘:z"”

Total s 1929.100
13
Mﬁ:u:m-mu Chi ineel (WWM-West)

KUIDFC, Bengaluru
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Annexure -11
Details of existing STPs in the 17 PRS
Installed | Operational
s e g . - Technology
Ny | Distriet ULB STP Location | Capacity | Capacityin | ::F
in MLD MLD 3
Bangalore
I | Bangalore ki Y Valley 1 500060 |06, 76 ASP
2 | Bengalury sanghlare | csikkabanvary 5.00 5.23 SHR
Urhar
3 | Bengnlury Bangelore | s dabele 40,00 2827 SBR
Lirhan
Hengicte 2 2 SBR
4 | Bengalury Urbsn Doddabele 200D 1205 5
Bangalore ; <
| .0 .76 EA
5 | Bengaliiru Eiki Kempambudhi -
6 | Bengaluru 3:::‘1”" Kengeri 60,00 4894 ASP
7 | Bengaluru Bungilort |y taibsndc 75.00 76.55 B
Lirtan
Bangalore .
5.0 .61 SBR
8 | Bengalru Urban Mallathahalli A0
% | Bengaluru Eﬂbﬁ] o Magasandra 2000 T47 SBR
r
DBangalore " 851 Extended
it | Bengaluru Urban Magasandm 20.00 : P
Bangalors Trickling
11 | Bengaluru (ibos W "v'ﬂif;- 18000 BT process
Gandhi nogar Mear 5 Aeratod
12 | Untarakanrada K arwar KEE Karwar 1.50 |50 { 4
Shivanagar, 5 SHR
13 | Davangere Davangere Barvanapens 2000 20000
4 | Davangere Davamgere Avarapers 5.0 250 SHR
15 | Davangere vangene Shivanagar 20,00 15,0 SRR
16 | Davungere Haritara Harlapura 18.06) 4.00 FAL
17 | Haveri Ranebannur Hurmmii 7.50 750 FAL
18 | Haven Fane g Huraari 7.50 250 FAL
Rabkavi Wear Gattagi. 9.0 3 00 SHR
b | Bagathote Banaharti Basmveshwam rood - -
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20 | Hassan Hassan Bittagowdanahal li 10,06 930 Wsp
21 | Hassan Belur Haole Beedhi 240 10 WsP
22 | Hassan Relur Hehind Ayyappa 0.30 040 Wsp
Sommy Templa
Chandagalu road
23 | Mandya Sriragapaton | Ganjam, 1.39 139 WsP
Srirangapaina
Chandagalu roal
24 | Mamdya Srirmeapatnny | Ganjam, 2.2 1ad WaP
Srirangapaiie
Haole
FL Aacdd ; . '
Mandya . wur A Tempié 3.50 240 WEP
6 | Mysore Nanjangudy | Golury T.00 3.30 wWsp
— S T
2T | Mysawe Bannuru Chamanzhalli 225 .00 WaP
L Kollegala. Mullury Areated
23 :
Chamaminagar | Kollegala Bl 6.0 5.20 g0
Mear KSETC Bus
59 3
X | Mysore T Marsipaira i fﬂmal_mjlbdi 5.50 .67 SBR
3 | Myvsore Hunsuru Kulkunike 3.5 3.90 WaSP
Back side of 4
31| Dharwad Subramanys | Subramanyeshwara 2.60 1.00 o
Lagoom
collepe
32 | Ramanagara Kamkapurn | Aralalu Village 629 3 Wsp
33 | Ramunagsra Ramanagars | Kumbapuma 7.56 6h24 i
Lagoon
M) Shevamasgpa Shivamoggn | Purle 5.13 .52 SBR
L - | Near Acrated
5 : Sh ] : .
3% | Shivamogga ivamogges Thasvarcchairalii 3558 24.00 —
36 | Shivemogga Bhadravathi | Mear APMC vard 7.20 200 Wsp
3T | Shivamogga Bhadravathi | Jatpal Napgara 583 4,80 Wsp
3B | Shivamopgn Bhadravathi | At Ujjinipura [.00 0,30 SHR
39 | Davangere Honmali Malbadevarakatte 3.3 (1. % W5P
a0 | Belagavi Chikodi it 5.80 270 wsp
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. X Dattawad Road Acrated
41 | Belagavi ?mf]:l-lgn Hﬂ"_‘_k - 1.7 1.4 __Lagggn
T™C, 2nd Ward Navali Waste
42 | Vigvanmgam Huvina Recaich Mesir Ol Filier 4.7 3.50 Stakdliztion
Hadagali House Hadagali Pond type
43 | Davangere Davanngere | Kundavada 14.80 | 206 WsP
. ™IC, Jewangi Town Mear =
dd | Kalisuargi Sowars) Kalaburagi 323 .00 WSP
45 | Belogavi Romdurgn Hialagatti 130 .04 WEP
Toial 821.78 531.33
\
Chief E r (WWM-West)
S5B, Bengaluru

Cgtr\énginur M)
EKUWSEDE, Bengaluru

MDD

KUIDFC, Bengalura
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Annexure -111

Details of Non-operational & Non Compliance ST1" in the Stale

Heason
. Coisited fur Non Frn:pun&
5. — STP Techndaln - Action for
No i ol Location By i Operati | operating the
MLD
ol 5Ir
slmtus
Dummman@ss
oF village,
| | Bidar | Humnabad ;:_‘:;“{:‘f; wsP | 600 | HSC g’:fr;t?;:ﬂh
Forestry No HSC
MNursery connection
' Due 1o
sustained
damages due 1o
unprecedented
Moods,
substantial
rehabilitation i
required 1w be
1 | Haven Hawveri Siddevapure FAL 471 teben up.
Revised
eslimates for
rehabilitation of
the STP  are
heing  prepared
for approval,
Sewage  house
service
connections are
3 | Bagalkote | Hungund | GIPT R | wse | 350 | HsC | uederprops

Alzn, Estimate
fior praviding
HSC's is
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prepared for
Rz 874 Lakhs.

Gadag

| Maragund
ThiC

Kalburgi

Wsp

418

PRS- Non
Uiperational-
The estimate for
Providing
House Service
Conneclions 1o
the LIGD
Scheie
Emounting to
Rs. 981.00
[.akhs hos heen
subrmitted for

T™MC,
Jewargi

Jewargi
Town Near
Kalaburag
Road

WaF

325

MNew
STP
wirk
under

construction of
S83 MLD SHR
Type under
NGT is
sanctioned from
GOK. The work
is under
progress.. The
STP will be
imache
operational with
1&D works
which is under

Shivamog

Shikaripura

Ambaragopp
a Village
Cross

SBR

5.04)

The intternal and
outfall sewer is
umder propress.
Omce the sewer
netwoark is
eurlnplela:i.
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Tumkur

Torvekere

Bidiswaste

10372 and
oithers

Sy Mo 10171,
10172, 1031,

Waste
stabilizari

on pond

1.95

sewnge will be
pumped o STP

 for
providing  2nd
Stage LG
seheme [
Turuvekere

fown i%
prepared for the

approval,

DPR

Belagavi

Ramdurga

Halagatti

330

I is proposed
L] provide
HSCs by
maorbilizating
ULBs
resources,

W

10

Crakshina
K.annada

Saullia

CHdgate,
Hosagadde,
Sullia

Chraadation
Pond

2.00

Ma

sewer
network

weiwel

It is proposed to
lake up the
rejuvenation of
Wetwell and
sewer network
wiork under
SBM-2 Used
Woater
Managemeni

Bagalkote

Guledguddsa

Padanakatis
Village

Cridation

4.00

Mo
SEWLT
line

Rs. 4.18Cris
earmarked for
providing HSC
under
Nagarothana-
Phase 4. Bs.

| .68 Cr under
SFC Special
Crrants are also
reserved for this
wirk

Total

17.89
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Reason
for Non Proposed
Capaci
.No | Distriet | ULB il eecn IS0 NE At
Laocation gy Complia | operating the
MLD
nee =TF
slatus
R DPR
proparation is
Effluent | under progress
from to upgrade the
colour STF 1o meet
I Hengaluru | Doddaballa | Majarohosah dyeing | PCB stondards.
. WwWsP 12.00 .
rural pur alli Sy No 3s indusirie | Al present,
s getling | aerators are
mixed in | rectified and
sewage. | installed w
increase DO
levels
Gormalli B Acrated
2 | Bidar Bidar Village Lagoon 17.24 MA
Bidar Type
The existing
2. 25MLD WSP
tvpe o STP is
proposed to be
upgraded o
- - Moo 180 h:!..l:l SET
. I ( . | type of 5TP,
3 | Mysore Basneviru ; WEP 225 ;:rnpl:rr i R
taken o provide
HSCs 10 get
flow it ST
under the o=
poing NGT
| tender works,
Shivamog . | Near APMC .
4 i Bhadravathi yusd WsP 720 NA
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Action has been
taken to
upgrade the
WSP STP to
make
complying
under SBM - 2
5 | Belagavi | Chikodi HIREKODI | WSP 5.80 :J = i |/ Vnki
' i il Management as
ng
per the
instructions
isswed during
| the review
| meeting held on
17.09.2022 by
DMA,

For Di "1 |7 | V-
Directorate of Minicipal Administration

® Karnataka.
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Annexure -1V

Details of STPs under construction in Karnataka

Propo Propose
Name Technolo | sed : d Date
]f; of the Lﬂi::ilﬂll By Capac {'sut::: of Progress Update
ULB adopted | ity in Comple
MI'I“ 'jﬂ'" ...... -
' 1. CMC Dandeli has
handed over the land
; on d:01.09.2020.
; o . vinger 2. Civil work is
I | Dandeli {EIIEImacim SBR .00 anslruﬂ 01.05.20 completed, Delay is
village) G = due to procurement of
¢lectromechanical
items by the agency.
aiiieg Under CMC Dandeli has
2 | Dandeli | 70 Phytorid | 0,50 | construct | 01.05.20 | handed over the land
e ) ion 23 | on Dtd:28.08 2020
colony-
Under :
3 :"“d“r Padukote | MBBR | 1.00 | construet 31:,;;.211 f;“;‘;"z';gw "
ion
Under delayed Lo due to rain
4 E:tlaga Halaga SBR 7000 | construct : l.gi.!ﬂ & slow progress by
o ion - the agency
I |
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5 Kolar

Chinnapur
o tank,
Mamighan
a main
Raoad |
egandni
nagara
kolar

SBR

E.00

Lieder
comstruct

31-05-
2023

13 In approved DPFR
WSF type STP was
provisioned, Due to
site issues technology
of 8TP changed to 8
MLD SBR type STP.
But public are
Opposing W carry oul
the work.

2} At present
rejuvenation proposal
for existing 10,16
MLD WSP type STP
prepared and will be
submitted afier
obtaining consent
from bocal body with
NOC from local
residents ol above

KGF
& | (Roben

sonpet )

Parandahal
li Tank

Huosaka
te

MBER

bR LY

Linder
construct
ion

31-10-
2022

Delay and slow
progress by agency

Chikkaker

C

SBR

852

Linder
Lonstnect
i

il-3-
2023

The work of
construction of STP is
stopped due 1o
shontage of funds. The
proposal amounting 1o
Rs.2021 Cris
submiited 1o GOK for
approval

=l
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Delay in issuing CFE
Under -
i-4- | from KSPCRH, delay
§ |Segar |Shirvela | SBR | 900 jeonsmuct | .0 | gue 10 heavy minfll,
e delay by Agency, eic.
1. CRZ ¢learance
obtained on
Ded:23.03.2022,
2. Inorder to start the
STP work approval o
s Under | 31 12.20 | revised estimate is
9 | Kumta | Shashihitta SBR 4.60 n::u:msmm 3 wssaniinl: ‘e Hevisod
’ o | Estimate is prepared
and Subminted to CE
DWD vide letter No
;369 Dated
09.06.2022
Under Agitation from local
g | Fiomiay | Hduyens SBR | 260 | construet | 31.05.20 | public to start the
e Nagar ion 23 work.
Under Agitation from local
o | RO doovan MBBR | 020 | construct | 31.05.20 | public to start the
e Jyoihi iTH) 24 wiork.
Under )
3112720
(2 | Tumkar | SPMS| gpp | 25.00 | eonstruet [
dra 22
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The work of
construction of
3.0MLID capacity
SBT type STP is
delaved due w non-
availability of
approach road to
CONSIMUCLion site
which has been
encroached by the
adjacent land owners.
An alternative road to
the construction site
was identilied during

K.Badaga March-2021 and .
1y | Madike | village sore 1l ex fﬂ:ﬁ;ﬁ 311220 ::"'"i“f"“'* i
e - . $ 73 or Biorcactors is
ground ion completed, Hut the
works had to he
stopped due 10

mansoon. However
the road works could
nol be taken up due 1o
interference from
neighbouring land
owners. The road
construction works
can be taken up after
the land i= notified in
the name of CMC,
Madikeri. Hence STP
works could not be
resumed.
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The progress of works
hamppered due 10
Under heavey rain during
14 :;fl 3:":']‘;“; SBT | 650 |constuet |’ "'Elé'm Monsoon ( June 2022
ion o August 10eh 2022),
Al present thw works
are under progress.
|
Under
15 ﬁi““‘“ iﬂ“k“”ﬁ SBT | 430 | construct '”g:ﬂu Delay by the agency
ion
Under Modified Structural
16 B.ﬂ geon | Reddy SBT 0.55 | construct e designs is yet to be
W Vo HOM = submitted by Agency
2 Under
17 Hosadu Gum\rlmak SRR 330 | coastrad 31-3-
TEa allu village . 2022
on
B Sv.Mo
23W2,
Sedam Under | 35 1220
|8 | Sedam 7 SBR G | constroct e
Village. s 22
Taluka
Sedam
The sewer network
laving work is very
slow as the local
public is
Under agitating. STP civil
19 | shatkal | Ve | cpp | 300 | construet | 211220 | work is completed and
i : 23 : .
on erection of mechanical
egipments 1s pul on
hold.as enly 20 % of
sewer network laying
is completed. |
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. Under bosielang:
30 | Bhatka | OOt MBBR | 250 | construct | 311220 | identified and land is
street on 23 |10 be handed over by
T Bhatkal,
The proposed STP
sites for Bhatkal and
Jali towns are
Under sdjucent to each
21 ali :;mkmm SBR 300 | construct JD.EH:.!H other.Due t o the site
| ion : constraints civil works
ol STP are tackled
after completion of
Rhatkal STP.
Solid
Wasie Under
2 | M ppaageme | MBBR | 400 | construcr | 3099720
EI" o A s iﬂn 22
(4MLDY Delay by the Agency,
Lingenahat }krﬁe o COVID
i Undier ac n
23 :"::i:‘“‘“ Pavagada | MBBR | 0.60 | construet | 00 0
road on =
| (0eMLD)
As the land for
construection of
BOKLD STP of
Siddapura NEBR Technology is
s | Maeh | St NEBR | 008 :E::m R socniiiody
giri road(BOKL ; 4 ULB. it is proposed 1o
(5] ion drop the STP and
divert the sewage to
0.6MLD STP by
pumping from the last
Manhole,
Mow the work is in —
Perivap | K i Undles , Fl'ltrgn.'ss Ittitialljr. the
23 Emnj"ﬁP ﬁ'irﬁ:;? I SBR 4.20 | construct ]ﬂﬂ:,:ﬂ N ”;:'Fnrk Is Hﬂl.lﬂh:l'l
jon == up by the agency as
the varigtion is not
- — | approved for change |




in Technology. ]
B For Diversion of
Under forest Iaf'nd, prapn‘:ﬂ is
26 | Halival Hullatti SRR 338 | netant 01.10.20 | re submitied to Lv{,}
= Village g 23 Sirsi by DFO Halival
on 18.07.2022 and the
Clearance is awaited.
Proposed land pertains '
to forest dept Sheesam
and mango tree
Under cutting in the
27 | Halival ::‘dhﬂ“ Phytorid | 0.75 | construct m';g'm proposed site is done
iom by forest department
on Feb 2022 After that
lineout 15 given to
agency.
. Sindagi Under
28 andh& .-luh-r!n:lt= WEP 7.37 | construct 21000 Work under progress
« Road jon
— Final wark
2 | ™ SR MBBR | 025 | Stageof | complet | work completed
E‘._agcwn a Tanda Brogans 3
]
Near Under work |
30 Muu:h:lr Mudnal SBT 5.24 | construct | complet | work completed
kihal R
MI pond ion ed
STP trail
run and
Hﬁ_tr Hole PO pamal!:.- 14-10-
31 | Maddur | Anjaneya - 250 | commiss | o,
Temple wned on
08.03.20

22

2210
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1. Land for Wetwell
consiruction was
delaved to handed
ovier 10 Board.
2, Dispute land issues
E:'lelm Talur Under 31.08 ﬁ;r_r mfall ?EE
3z [ = Road, SBR | 2.00 ool o
Corpor Rallari :f:’m“ 2022 | DI rising main
ation alignment problems
Fom wetwell to STP.
4. Approval for design
and drawing of
wetwell pumping
mechanaries delayed.
Sy. '
MNo. 107/1.1 Dedav
_ 07/2.108/2 Usnder o e
33 gﬂ; 10843 of SBR 7.00 | construct 3;' o "r_":f’dm AP
Naubad on 022 | by Govi of India due
village of 10 COVID-19,
_ B Bidar City
Sy No 200,
- Near Linder
=and
3 [T | Nandihalli | SBR | 055 | construce | 10120
PG Center, ()] =
Sandur
e 1o Land issue
Sy.No.274, Linder
Sandur | Bhujangan . 13/01/20
35 T™MC Aghr Road, SRR .00 E:unstmn >3
Sandur iy
Sy.Ne 21
. Under
ITMC | Jewargi 31701720
3
Jewargi | Kalburgs SBR 5.83 _mnslr’u::!. 73 MNA
Road il
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Mandva

Mear Under
37 | Hassan | Bittgondan SBER (00 | construct
ahalli on
Mear 18.01.20
KSRTC 24 Works under progress.
Bus Stand Loy
1% | Hassan SHR 10,00 | construct
(Channapa .
1on
ina tank
bed)
Under
19 | Hassan E"”“ﬂ“" SBR | 500 | construct
o Gia
Al existing
2.40 MLD Under
WAP type ; 20.1.202 | STP land handed over
40 | Belur STP SBR 2.60 ll.unstmcl 3 during April 2022,
ion
{Holle
hidi)
I. Delay in getting the
clearance from the
_hanna _F Under
_ Lidayngiri 30.07.20 | KSPCB.2. Land
4 |rayapat | oo e | SBR | 023 jeomstuetl oy | problem for laying
na ion i
S0mir sewer pipeline
near Natwral Nala
Work started. But dese
Salid to public protest,
washe Under alternative site for
42 Biekhan dumping FSTP .01 consiruct | 03-11- construction of FSTP
pady ; 2022 !
vard, Hon is handed over by the
Koyyur, local bady on 19-05-
22
i Under
3 %
43 Hunsue Kalkunike SBR £.00 | construct s
1] " 2023
ion 1L
C hamnaha Under Site allocation is
I |
44 i 1i near SBT .55 | construct “ g:_ - pending for 0,65, .23
v fon MI.D STP's and 2
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Eoad Mo's of wetwel|s.
=e= —— Under N
a5 Bannur | Bismilla BT e | aaay 31.03.20
u Magar : 23
iomn
Linder
Bannur | Chamnaha . 31.03.20
46 & I Guadda BT (.65 an:: 2
ion
Ashraya
Under
Bannur | Badavane 31.03.20
47 Y Makanahal SBT 0.23 II':unslrul:l 7
: ion
- li
Near Linder
Pr el SBT | 015 | construct | #1020
u E : 3
Circle (FW ]yl
. Under
Nenjan 31.03.20
Q
4 S SBT 100 mnstrur.:t 23
10on
Site allocation
Nanjan . pending for 0.3, 0.2
-, ik, -
il Fudu L =0 MLD STP's and
—= Wetwell
Nanjan
al i) aBT g 1=
y Sriraga | Chandagal U | ox0s00:| e staned ke
52 R eap 140 | construct | o FHORL iR
patna | road k 23 2022
ion
Sector
Under
: . T o
53 Bagalk | No.62 a1 SBR 2 Voea 31.05.20 I:Ind:rtummmsmmng
ole Navanagar o 22 Stage
a
B : Due to heavy ram and
B
il [ UBRT | 31:07:20 | site il sooditions
54 |uru 3 SBR 7 Construe 29 2 A
Urban | tion Work is progressing
= ) slowly
Bengal Giiindick | Under Dhse 1o land issue
55 | uru iga SHR 5 Construc there was delay in
I Urban | P tion staning wiork

(R, TA L it D 175




Due 1o heavy rain and
Rengal Linder j i i1
o P Hesaraghat SBR 3 i 05.05.240 | site sr.::[ mm.immlis
Urban ia S 12 work is progressing
1V slowly
Bengal . Linder
57 | ur ::.]’5‘““'1 SBR 4 | Constrc gl.m.zu
I Lirhan I tion
Bengal Under 01.01.20 Work not yet
58 | uru Varthur SBR 25 | Construc 5 4' : physically started due
Lirban _ tion too land issue
Bengal Under ] .
$9 | ur "';L“"“‘ SHR s | Construc g:‘.m.za
Lirban % Lo
Bengal I Under i
60 | uru :Iu.g ) SBR q Construe gl.ﬂl__ﬂ
I.Irhnn_ tion
Bengal Under | o0 01 3 LDA - Objection 1o
61 | uru Harohally SBR 3 | Constmuc |, i 7 | construct STV in
| Urban tion designated place
Bengal | o ihaben Under | 4, 0120
62 | wru aEakle SER 10 | Construe 24
Lirhan 3 i
Rengal . Under
63 | uru Er::aban SBR 4 Construc g‘l‘:m‘m
Urhan tion
Bengal Under
A
64 | uru Hosahally SBR [{] (. pnsimic g_: 120
Urhan tion
Bengal ! Under
01,20
65 |um | TP gpg 13 | Construc g;”'
Urban Hr T =
Hengal Under
66 | ury Somapura SBR Hd Construe | 2;'“1'2'“
Lirban thon
Bengal Under n
A1 20
67 | uru Bilishivale SHR 17 Construc g:m
I rbamn tion
Bengal id Under o
68 | uru bet) SBR 7 Construe SEAI
ahally : 24
!_Llrl:lan . tion

2214
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(.01 .20
24

060120
24

N Eengal Linder
69 | ura Jakkur SBR Construc
' Urhan tion
Rengal | Under
70 | uru Yelahanka SBR Construc
Urban tion
e
Chief-Fiigimecr (WWM.East)
BWSSE, Bengalurn
R e -
f Engin M)
KUWS&DE, Bengaluru

Cduinl B ":_:rlh'r ﬁﬁ{:ﬁﬁﬁ@
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Annexore =Y

Details of STPs under consiruction in the 17 PRS of Karnaiaka

I Prapa Propose l
L =P PR W Current bt
Na ULB Location gy Capac Statite of Progress update
adopted | ity in Complet
MLD i,nn
1. MO Dandeli
has handed over
the land on
Dt 0] 0% 2020,
Kerwad: [Inder 2. Cvil work is
| | Dandeli | (Halmaddi |SBR R00 | constructi | 01.05.20 | completed. Delay
villnpe) o 23 is doe 1o
procurement of
clectromechanical
items by the
agency.
MNirmal CMC Dandels has
Under ol
35 | Dasasti | ™ Phytorid | 050 | constructi | 01.05.20 | Mnded overt
Janata o5 23 land on
colony- Ditd:28.08.20240.
Uinder 5 23
Ramdurg . | 30.06.20 | Commissioned on
3 i Padukoie MBBR 1,060 ;Tm 2 30 06,3022
STP trail
run and
NearHtole | crated parially | 1410
4 | Maddur AnjuEneya Eagoun 250 | conmmissi W22
Temple o oo
(503202
2

2216
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Sy Mo 1l
: Under
T™WC Jewarm e
5 ) . ! ; .
Jewargi | Kalburgi | SBR | 38 s I L
Road e
Mear Unider
6 | Hassan Bingondana | SHBR 10.00 | constructi
haldli (1l
— — 18.01.20 | Works winder
KSHTC " 24 | progress.
Bus Stand vl
7 | Hussan CChuimp SBR 10,000 | constructi
na tank -
hed)
i Linder
Hunasing
§ | Hassan T SBR 540 | constructi
on
Al existing
240 MLD Under 30.1.202 STP land handed
% | Belur WSP type | SBR 260 | constructi . 3 over during April
T on 0Nx2,
(- i Holle hidi)
Linder 1
10 | Hunsuru | Kalkunike SBHR OO | construct 1;?
on -
B Chamnahall 5 :h
: n
b near il ion 1
T — % SET 155 | congtructi 310320 bMal:Ehcahnn 15
ndva i 23 pending for 0,65,
| Road 0.23 MLD STP's
iy Linder and 2 Mo's of
Rismilla 310320
12 |1 S :
Jannuru Migir 5B .65 ;ﬂmru::tr 23 wetwiells,




| e Linder
Chamnakall 310320
3 : ; )
| Fanmur i Gudida SRT .65 | construchi 2y
oan
Ashrayn
I nder
Badavan: 31.03.20
i4 | Ban i
nuru Makanahall SBT 023 E:nsmu 3
i
Miar Under
15 | Bannure | Kaven SHT 015 | eonstructi 3!-320
Circle i+
Nanj s 310320
16 | Uangl SET 1.00 | constructi |~ o
dui 23
i Site allocation
Nanjangu " pending for (L3,
L B SH1 0.20 |- 0.2 MLD STP's
and Werwell
g | Denangu SHT 030 |-
du
Llneler )
Sriragapa | Chandagal .| 08.0520 | work started in
19 o i S5HR |.40 :ﬂ.‘msl:mlr 13 May 2002

e

C{'}il’ﬂf Enﬂugm&‘ml

KUWS&DE, Benpaluru
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Annexure -¥1
Details of Proposed STPs in karnataka
Proposed Current
5. Technology S Proposed Dute
Name of the ULB Capacity in Status of
Proposed of € el
No MLD Proposal S
T Y — MERR e [ 18.01.2004
Aquisition
Land
Z Haszan MBBR 2.4 e 18.00.2024
aguisiiion
Lard
3 | Pandavapura SBT 300 aquisition
Land
4 | Bantwala SHR 4.14 5
aquisition
Land
b1 Barmtwala SHE 0.x2 M. -
aquisition
DR
6 | Subramanya SBR 0.0 ihidecad
Work Crder
7 | Kanakapira 030 teiiied
17/4/2023
0,40 Wik Order
8 | Kanakapurd ; T
Work Order
' 09-05-2023
9 | Honnali 0.00 sscued
s " Work Order
10 | Sasogs issued
: Wirk Cirder
11 | Bhadravathi 0 :
issued
12 | Bhadravathi 0.4} “m i
. issased




: DrR
13 | Kush SBR 451 .
ushingl subamitted
q neR
4 | K SER 350
L submitted
Dk
15 | Guled SHRE 5.32
s i submitted
PR
16 | Molagund TP SBR ERL) =
___LIE__ ml:l!_mlt:d
17 | Karwar CMC SBR 300 | Tendering
Work Ovder
|8 MBBR .50
1ssued
Khanapura (TP} 2T-04-2023
Work Order
19 MBOR (a.50
pesuaed
DPR
20 | Kk SHR 3.70
i it submitted
21 | MUK Hubli (TF) MBBR oas | WorkOnder
issued
24-402-2023
22 | MK Hubli (TP) MBER asp | WorkOnder
issued
. OFR
23 | M.K.Hubli SBR 4,40 ,
submitted
24 | Saundati (TF) SER 350 | WorkOnder 1. oiom
pssued
25 | Saundath (TP} MEER .50 DFR %
i preparation
26 | Saundatti (TH) SBR B350 LS

submitied

2220
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————

27 | Munavalli MBER T B
issued
— 27042023
3% | Munavalli MBBR {1.25 hsvicmaaay
Issued
PR
29 | Munavalli SBR 330 FRh
: Work Order
30 | Ugarkurd {TMC) MBEE 210 gy
i Wiork Ohrler
31 Kudachs {TMC) MBEBR 203 csused 20404-2023
Ry OPR
32 | Kudachi (TMLC) SBE 3,660 cribenined
33 | Exomba (TP} MEBER 1.45 Tendening
DR
34 | Examba (TF) SBER 26| calsaiined
Work Order
i 1]
35 | Ainapur{TP) MBBR | 66 L 21-04-2023
) , , . DPR
36 | Adnapur (TP) SBR . P
37 | Chinchili (TP} MBBR 1.67 Tendering
DR
38 | Chinchili (TP} SBR 188 it et




19 | Karwar SBH 7.0 DPR. "".‘d:r
prepration
DPR under
40 | Karw Package plant 1
ik EEp 0 prepralion
DPR under
41 | Karwar Package plant .04 ;
P prepration
2 | Arkalgud WSP I e
B.qlll!..ltl.ﬂﬂ
3 | Arkalgad WSP T T e
aquasition
44 | Ullala SaT 1.70 o)
iqulil'[lﬂﬂ
45 | Kaup SBR oz0 |l
aguisition
d6 | Kundapur SHE 280 Rard
aquisition
47 | Kundapur SHR 014 Laski, .
agquisition
48 | Kundapur SBR 0.07 -
- H-':[l-llﬁltll:lﬂ
9 | Kunigal MEBR sg0 |DFR

submited

2222
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5 . DPR
50 | Gubbi Sn1 290 cobmitksd
: DPR
41 | Mulhagal SHT |.(H) cabositied
: . DPR
52 | CMC, Chintamani SHRE 6.40 <ubmiticd
Work Order
53 | Budadi SBR &) : i
Jan 2023
—_— BR 010 Work Order
54 | Bidadi MHB ; isaed
L
55 | Bidadi MBER 0.10 :"::::d Maer
Jan 2023
R Work Order
56 | Bidadi MBBR .16 ; i
Lawridd
57 | Hosakole 1.82 sisition
, PR under
& | sagar NERR 062 | ration
DPR
&0 | CMC, Shahapura SBR 1ype 13,00 cibmined
£ DR
6l | CMC, Shorapum SBR type 7.30 e




DPR
6l | CMC, Sha [0k
e o submitted
DPR
62 | CME, Sho T3 ]
rapura 0.7 i !
PR
63 | CMC. Sh -
wrapura 0.15 sl it
g DPE
bd | TMC, Aland SHR tvpe HI1%
: submmitied
T PR
65 | CCB, Ballari SHR Ty 2.0 :
Lo submitted
» . DPR
6 | CCRB, Ballar SBR T 2,00
J L submitted
i g Cre g DPR
67 | CCB, Ballari SHBH 1 2
¥pe W | ks
68 | CCB. Ballari SBR T a5 | OB
L submitted
3 e DR
89 | CMC, Raichur SBR1 13.2
pe | N
70| TMC, Deodurga SBR Type .00 B :
submitied
. DPR
71 | TMC, Lingasusur SBR Ty h82 .
& e submitted
s Aritied PR
72| TMC, Sirupisppa B3
e il Lagoons submited
73 | CMC, Siddiaghatta SER 660 idd

submimed

2224
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; PR
74 | Hukkeri SBR 387 subimitied
5 DFR
75 | Sankeshwar SHR 5491 ok
: DPR
76 | Harugers SBR H iR chied
DPR
i . P g
7T | Athani SBR 11:52 i
¥R
78 | Annigeri SHR .66 <ubimfited
; | DPR
79 | Hubli - Dharwad SBR 4.00 R
DPR
i- ! 'I ]
&0 | Hubli - Dharwad SBR 1] wiibarsiinad
. DPR
%1 | Huhli - Dharwad SHRE 3.00 ciibaniited
: PR
&2 | Hubli - Dharwad Phythorid 025 ittt
i id .50 BiR
8% | Hubli - Dharwad Phythori | submined
bli - Dharwad Ph i 0.75 WER
834 | Hubli-D yihor ; submitied
i Ph 1d 1.00 ekl
85 | Hubli - Dharwad ythor ] cubimiticd
} Waork Order
CM Halli SBR 2.4 fod
, —_— 015 Work Order
B7 | CN Halli M , eeued
; Wark Oirder
g8 | CM Halh MBBR 13 N
= : Waork Cirder
C™ Halli MBER 0.7 Faid
DPR
o0 | Belluru MBER 1.35 b o
DPFR
5
91 | Belluru MBBR 1335 D
92 | Belluru MEBBR 135 PR




.EII!:_H'I'IiIIE:d
93| Dol MBRR 0,30 :;;i:: 2
j
4| By MBHR 0,10 Isu";;m i
a5 BL'“IJT MBBE ] :-TJ:‘I‘II:'III-‘IH'I.EII
Total 203,467

cﬂﬂﬁﬁﬂﬁﬁﬂﬂa

KUWS&DE, Bengaluru
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Anncxure -V
Details of Proposed STPs in the 17 PRS of Karnataka
§ No MName of the Technology rilp':::u Current Status | Proposed l]hltt
LB Proposed MLD of Proposal of Completion
| Hassan MBBR 2.00 Land aguisition | 18.01.2024
2 Hassan MBBR 2.00 Land aguisition | 18.01.2024
3 Bantwala SBR 4-]4_ Land aquisition
4 | Bantwala SBR 0.22 Land aguisition
5 | Subramanya SBR 0.0 DPR Submitted
f Kanakapura 030 | :-:::;r:dl’.}rdl:r
Work Order Ll
7 Kanakapura 0.4 T
8 | Homnali 0.00 ::r:_:‘dﬂd“ 09-05-2023
5 | Shivamogga 0 ::::dt]rdm
10| Bhadravathi 0 :':::::jw”
11 Bhadravathi 0.00 mﬂ"j“
12 | Karwar CMC SBRE 3.00 | Tendering
13 ‘ Khanspura (TP) MBBR (.50 :':Eﬂ”"“ 27-04-2023
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14 MBBR 0.50 Wark Ondet
issued
15 | Khanapura “BR 3.70 DPR submitted
16 | M.K Hubli (TP) MBBR 0,25 Work Onles
1550
_ 24-02-2023
17 | M.K Hubli (TP) MBBR 0.50 Work Order
Issued
I8 | M.K.Hubli SER 4.40 DPR submitted
19 | Saundaui (TP) SHR 3.50 Work Order 21 4M4-2013
issued
20 | Saundadi (TP MBHER 0.50 DFR. under
FII"EPIII'E.I.[IJH
21 | Saundatti (TP) SBR 8,50 DPR submitted
22 | Musasall MBER 100 Work Order
1ssued
27-04-2023
23 | Munavalli MBBR 0.25 “mt forter
issued
24 | Munavalli SBR 5.30 DPR submitted
; Waork Order
35 | Ugarkaurd (TMC MBBR ) |
garkurd (TMC) 1 i
% | Kudachi (TMC) MBER 203 | WorkOnder | o0 045003
issued
17 | Kudachi (TMC) SRR 365 DPR subsmitied
28 | Examba (TP} MBBR 1.45 Tendering
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29 | Examba (TP) SHR 2.61 DPR submined
Work Order
el i MEER | a3 E 21-14-2023
AR {IT) issued l
31| Ainapur (TP) SHR 437 DPR submitted
a2 Chinchili { TP} MEBBE |.67 Tendering
33 | Chinchili(TP) SBR 3B DPR submitted
, 5 DPR under
34 | Karwar SBR 7.00 5 on
= DPR under
35 | Karwar Package plant .00 oo
DPR under
36 ka P lant 1.00 .
i hekage plan ! prepration
Total 73.39
N —p~

Chiel Engineer (D&M)
KUWS& DB, Bengaluru
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Annexure -VITT

Details of Proposed FSTPs in the State

Status of Proposal
P | i
1 Tecknilogy o {(DPR preparation/ p
5. FSTP DPR Submitted/
Name of the ULB | Proposed for ; Date of
No e FSTP Capacity in = Tendered/ Land Completion
KLD aequisition’ Work Y
Crrder Issned)

I | Vijayapura Planted Dry Bed G

2 | Pavagada Planted Dry Bed b

3 | Bangarpete Planted Dry Bed 12

4 |HDKote Planted Dry Bed 6

5 | Holalkere Planted Dry Bed [

t | Hosanagara Planted Dry Bed 3

7 | Thirthahalli Planted Dry Bed 3

: - DPR approved & 2

& | Marsimharajpura | Planted Dry Bed k) Retender called 31.08.2023
9 | Alur Planted Drv Bed 3

10 | Hanur Planted Dry Bed 3

11 | Somavarpete Plantad Dry Bad 3

12 | Vimjpete Plantcd Dry Hed [

13 | Mundagod Planted Dry Bed f

4 | Sirsi Flanted Diry Bed 15

15 | Hanagal Planted Dry Bed i 9
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16 | Alnavar Planted Dry Bed 6

17 | Puttur Planted Diry Bed 15

18 | Tarikere Planted Dry Bed _ i2

19 | Terdal Planted Dry Bed 6

20 | Kerur Planted Dry Bed 6

21 | Raybag Planted Dy Bed &

22 ﬁmmur Planted Dry Bed 3 ii:;:i:;? 31.08.2023
23 | Mudalgi Planted Dry Bed 6

24 | Kallalli Planted Dry Bed 3

25 | PG Mallapura Planted Dry Bed 3

26 | Arabhavi Planted Dry Bed 3

7 _Hugmur Planted Dry Bed 3

28 | Athani Planted Dry Bed I2 Kincaal e

29 | Nipani Planted Dry Bed 12 i

30 | Boragaon Planted Dry Elad 3

31 | Mulagunda Planted Dry Bed 6 -

A2 | Savanur | Planted Dry Bed 12

3 Aus:.ll:f Planted Dry Bed 6 ""’F;“r;::;“d” 31.08.2023
.1: Shahabad Planted Dry Bad 12

35 | Chincholi Planted Dry Bed 9
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36 | Alalpur Planted Dry Bed 12
37 | Shahpura Planted Dy Bed 18
38 | Siraguppa Planted Dry Bed 15
19 | Tekkalkoe Planted Diry Hed Q9
40 | Kustagi Planted [ry Bed 9
4| | Karkala Planted Dry Bed &
Ol &
42 | Vitla Plarted Dry Bed 9 Tendert RLOLE 510800
X issued
43 | Sakaleshpura Planted Dry Bed 6
44 | Manvi Screw press 15
Approval under | 4 ¢ 23
process
45 | Basavakalyana Screw press |8
Total Capacity in KLD 354
List of proposed FSTP (which is yet to get approval from Government)
5. Technology Proposcd for the | Proposed FSTP
34 ks
No Name of the LULH FSTP Capacity in KLD cmar
| | Hunasamaranahalli Planted Dryv Bed 12
o Proposal sent
2 | Chikkahanavara Planted Dry Bed 12 o
= Government
3 hiadnuyukﬂn?hﬂ Planted Dry Bed 29 for- agipeoval
4 | Auibele Planted Dry Hed 10
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5 | Chandapura Planted Dry Bed 12

6 | Basheetyvhalli Planted Dry Bed 9

7 | Vemagal-Kurugal Planted Dry Bed 7

% | Robersonpete Planted Dry Bed 1w

9 | Gudibande Planted Dry Bed 16

10 | Harohalli Planted Dry Bed 12

11| Holalkere Planted Dry Bed 19

12 (.Z-halaker-: Planted Pry Bed 13

13 | Hiriyury Planicd Dry Bed 9

14 | Holalkere Plamed Dry Bed 1

15 | Molakalmur Planted Dry Bed "

I | Nayakanahatti Planted Dry Bed ]

17 | Honnali Planted Dry Bed 16

18 | Myvamathi Planted Dry Bed 12

19 | Channagiri Planted Dry Bed 19

20 | Jagaluru Planted Drv Bed 13

21 | Huliyur Planted Dry Bed 9

3 | Koratagere Planted Dry Bed I

23 | Madhugiri Planted Drv Bed 11

24 | Anavati Planted Dry Bed 5

25 | Sorba Planted Dirv Bed B

26 | Shiralkeppa Planted Dry Bed 16

27 | Holehonnuru Planted Dry Bed rd Proposal sent
28 | Ramnahali Planted Dry Bed 19 Gm::mm

29 | Kodakols Planted Dry Bed 13 for approval

30 | Bogadi Planted Dry Bed 9

31 | Hootagalli Planted Dry Bed 11

32 | Srrampura Planted Dry Bed 11
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33 | Peeriyapattan Planted Dry Bed 5

34 | Sarguru Planted Dry Bed 16

35 | Bynadoor Planted Dry Bed 12

36 | Suligrama Planted Dry Bed 9 |

37 | Ajjampura Planted Dry Bed 13

38 | Kadur Planted Dry Bed 9

39 | Mudigere Planted Dry Bed 11

40 [ Sringeri Planted Dry Bed 11

4] | Someshwara Planted Dry Bed 8 B

42 | Kinnigoli Planted Dry Bed 16

43 | Kadaba Planted Diry Bed 12

44 | Bajapi Planted Dry Bed 10

45 | Kotekaru Planted Diry Bed 13

16 | Moodabidri Planted Dry Bed 9

47 | Mulki Planted Dry Bed 11

48 | Yelandur Planted Dry Bed 1

49 | Chanaravapatna Planted Dry Bed &

50 :E::;ﬂ:;ml Planted Dry Bed 16

51 | Machai Planted Dry Bed 12

52 | Piranwadi Planted Dry Bed 14

53 | Malapura PG Planted Dry Bed 13

54 | Kagawada Planted Dry Bed 9

35 | Yaragatii Planted Dy Bed ‘!-i

56 | Harurger Planted Dy Bed 1 ot it
57 | Kabburu Planted Dry Bed 4 b

58 | Kankanwadi Planted Dry Bed 16 Government
59 | Mugalkhod Planted Dry Bed 12 for appreval
60 | Shedbal Planted Drv Bed T




Shiruru Planted Dry Bed 13
Lokapura Planted Dry Bed 9
Ameenagada Planted Dry Bed 1
E\elagnll Planted Dry Bed i
k. amatgi Planted Dry Bed B
l Mahalingapura Planted Dry Bed 16
Anmigeri Planted Dry Bed 12
k.alaghatag Planted Dry Bed 19
Kundagol Planted Dry Bed 13
Mavalagunda Planted Dy Bed 9
Gajendrapgada Planted Dry Bed 1
Mundargi Planted Dry Bed 1
Ron Planted Diry Bed 8
Shirahaiti Planted Dry Bed 16
Thikota PManted Dry Bed 12
Babaleshwar Planted Dry Bed 19
Alamel Planted Dry Bed 13
Chadachan Planted Dry Bed ;™
Devarahipparagi Planted Dry Bed "
Kaolhara Planted Dry Bed 1
Managuli Planted Drv Bed 5
Nalatavada Planted Dry Bed 16
Nidagund| Planted Dry Bed 12
Bankapura Planted Dry Bed (L)
Bydagi Planted Dry Bed 13
Giuthala Planted Diry Bed 9
Shiggaon Planted Dry Bed I
Rantihalli Planted Dry Bed 11

Proposal sent
L11]
Government
for approval
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89 | Ankola Planted Dry Bed 8
90 | Dandeli Planted Dry Ded 16
91 | Haliyal Planted Dry Bed 12
92 | Naregal Planted Dry Eed TR
93 | Jali Planted Dry Bed 13
94 | Siddapura Planted Dry Bed 9
95 | Yellapura Planted Dry Bed 11
96 | Manki Planted Dry Bed 11
97 | Jalahalli Planted Dry Bed 8
98 | Balagnur Planted Dry Bed 16
99 | Kavitala Planted Dry Bed 12
100 | Lingasugur Planted Dry Bed 19
101 | Maski Planted Dry Bed 13
102 | Mudgal Planted Dry Bed 9
103 | Sirwar Planted Dry Bed B
104 | Turvihal Planted Dry Bed 1
105 | Yadmmi Planted Dry Bed 8
106 | Kamalapura Planted Dry Bed 16
107 | Kalgi Planted Dry Bed 12
108 | Wadi Planted Dry Bed 19
109 | Aland Planted Dry Bed 13
110 | Kakkera Planted Dry Bed 9
111 | Kembhavi Planted Dry Bed 1
112 | Hunsugi Planted Dry Bed 11
113 | Bhagyanagar Planted Dry Bed ]
114 | Kanakgiri Planted Dry Bed 16
115 | Karatgi Planted Dry Bed 12
116 | Kukanoor Planted Dry Bed 19
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117

Tavargera Planted Dry Bed 13
|18 | Yelburga Planted Dry Bed 9 |
119 | Chitguppa Planted Dry Bed 11
120 | Kamlanagar Planted Dry Bed 1
121 | Hulsoor Planted Dry Bed g
122 | Hagaribommanalli Planted Dry Bed 16 1
Proposal sent
123 | Kamalapura Planted Dry Bed |2 i
124 | Kampli Flanted Dry Bed 19 | Government
125 | Kottur Planted Dry Bed 13 T apg
126 | Kudathini Planted Dry Bed 9
127 | Kurekoppa Planted Dry Bed 11
128 | Kurugodu Planted Dry Bed 11
129 | Marivammanalli Planted Diry Bed 82
Total Capacity in KLD 1611
List of Functioning FSTPs in Karnataka
Q. Flant Re
: Name of the ULB | Technoology | Capacity in Current Status ”
No arks
KLD
I | Devanahlli Flanted Dry Bed & Plant is aperation
% - Construction is completed but
2 | Gowribidnur Flarted Dry Bed 12 ok Gt
s Construction completed and
1 | Nelamanagals Planted Dry Bed plant is under commissioning
g
C}(/(' “¥l-
For Di ; i “"T')
Directorate of Municipal Administration

B Karnataka,
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Annexure =X - A
NGT Order in
5l DA BilG
No | | dated:12.09.2019 Reeblesmctotin Saton
& 07.01.2020
I |2 3 4
Compliance to duties of waste generators
- = Name and
= o designation of
E. E designated
8 = officer for
- - Proposal  of
Current Stams | = 5| 3 i e ensuring
(Compliance as on til | - 2| = & compliance to
el w gap with time |
date) LR = i provizions
s 5| %8 o under  statute
% E 2= {Commissioner/
| E ¥ o -E | Ihrector)  with
2lC | Mobile No.
| BWSSB is having 36 I
| Status of !ETFE with o total
(n) STPs & | capacity af
(As on  31-08- | 1527.5 MLD,
2022)
| Presently, 03 STPs
Iwilh total capacity of
15 MLD are undér| 100% [ 0% |-
| I construction al
different locations of
the city making the
' total ireatment
I capacity 1341.5 MLD
by 2022
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3] Reuse  of
freated water
(As on 31-08-

1022)

1212 MLD of sewage
iz being treated out of
which
TT9 MLD of Treated
from dilferent
STPTIPs s
utilised  for
purposcs

wildr
being

various

104

357

[ 00 MLD
(8.24%) gap 18
expected to be
achieved by end
of December

2022

333 MLD
(27.46%) gap is
expected to be
achieved by end
of December
2023

C'h eer (WWAL-East)

BWSSH, Bengaluru




Annexure - IX - B

Presently 52

nos of STMs are

£ NGT Order in
= OA 606
N Implementation siatus
; dated:12.09.201 PR
| 9 & 07012020
I El 3
Compliance to duties of waste generators
- Name and
E -E designation
| = = of designated
'_E-. 5 E P afficer for |
- —
| Current Status l.'j = E £ Proposal of t::ISI::::EEE
| {Compliance as E -.'E" = 'ﬁ attending the gap to r:visinus
ontilldate) 2 = | g5 | with time lines ¥ ,
* B g _E‘ under statute
| o 2 E [Emmlﬁlnn|
'E 3 er/ Director)
g - with Maobile
. = M.
1 Stutus of KLU'WS & DB
(a) STPs & -
(As on 31-08- |
1022} implemented
UGD schemes
UGD system with
with 97  nos of _
STP will be taken
5TPFs Imm 73
up in the uncovered
Urban local
Urban Local bodies
hodies of the 19,004
100 %% in phased manner
Kamataka A
hased on the
with Lol o oy
availability of funds
installed
. and approval from
capacity of -
, the Government.
139.49 MLD.

2240
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h) Reuse  of | KUWS & DR

treated

witer | After

(As on  31-08- | implementation

2022)

under
construction  in
36 Urban local
bodies with
proposad
capacity of -
276.9IMLD
of UGnD
schemes  with
ST, the

schemes will be
handed over
concernaed
LB for
lurther
mauntenance,

At present about

I treated

| wastewater s
bemmg  supplied
o Mfs Jananks
Iron  and Steel
Industrics in
Bellary by CMC
Bellary.

3 MLD of

1M "

9%

The treated sewape
15 bemng let out into
Nala which will
ultimately  utilised
Tor Irmnigation

PUrpOse.

It s proposed to
rease the treated
wastewater for
Industnes and
imgation  purpose,
Further a  Pre-
feasehality repart for

reuse  of treated

wastewaler in
Bellary and Hubli-
Dharwad i5

prepared  for  Rs
113.45 Crores and
submiited ki
Government fior
approval. The PFR
for Chitradurga city
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will be submitied
OncCeE Wwe  recewve
requirement for
treated wastewater
resuse  from  the

Beneliciaries.

d n
Chiel Enginver (D&M)
KUWSE&EDEB, Bengialura
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Annexure - IX-C

bl
M

2

NGT Order in
(A Gl
dated:12.09.2019

& 07.01.2020

Implementation status

3

4

Compliance to duties of wasie generalors

[T s E Name and
| ' . _'é' = designation  of
& £ designated
5 E “P!m pal oflficer for
Current Status | o E attending ensuring
(Compliance as on till - 3 3 B b compliance  fto
date) - o T TR i provisions
-l ®® with time 4 HEeam
: E ; # Iing] unacr !-I i
E g = -E {Commissioner/
I - Director) with
[} a E
| ag| = Mobile No.
1 Status  of (a) KUIDFC, on behalf of T
STPs & ULBs has implemented
(As on 31-08- | 33 5TPs with & iotal
20122)  installed  capacity of
4%3.72 MLD. KUIDFC
has facilitated |
unplementation of these
STPs under financial | 100
assistnnoe from external L
agencies such as World I
Bank and Asian
Development Bank
along with funding
under schemes of Govi, |
of India and Govi of |
Karnutaka '
r by  Reuse of | KUIDFC
treated  water | At present, about 22.7 |
(As  on  31-08- | MLD of trested water 1005 | 3.1 %
2022 from STP at Mangalun |
{Kavoor) s heingl
| reused st Mangaluru | |




SEZ for indusinal
purpose.  The revenue
from the sale of weated
water is being ufilized
towards the O&M of the
| plant,

| The treated water from
Calmost all STPs  are
discharged into natural
nala  with  parial
downstream  utilisation
in  agriculure  and
supplement o increase

downstream MNows thuos
[ ading  sustenance  of
ecology.

*Note: The gap between
| desived Jevsl i derived
anly for the aperatfomal
iy i P

STl mentioned.

Joint Managing Director,
KUIDFC, Bengaluru

2244
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Compliance status of Rejovenation of Water Bodies

Compliance to Rejuvenation of Water Bodies

MName &
designation of
Gap designated officer
E betw
Desirable een for ensuring
5l Thematic current Proposal of Attending compliance to
Current Status Level as T
No. Area status and | the Gap with Timelines | provisions under
per status
desired statute
levels (Commissioner/
Director) with
B Mahile No.
Under AMRUT 2.0 scheme, City Water The projects taken up under
Balance Plan {CWEBP) has been submitied AMRUT 2.0 scheme have
Compliance to | by 314 ULBs in Karnataka for taking up 1o be completed by the end
I Rejuvenation of | the works of rejuvenation of water bodies. | 110% - of the mission period
Water Bodies A total of Ks. 540 Cr had been earmarked subject o vear-on-year

by GOl 1o the St for rejuvenation of

water bodies,

incremental progress,

il

)

%5&1
[::Eiganﬁ"“i'- :

Y-

Directorate of Municipal Administration,
Urban Development Dept.
'&: Govertnment of Kamataka




Compliance status of Hlegal Sand Mining in Karnataka

Annexure - R7

Compliance to illegal sand mining in Karnataka
by Department of Mining and Geology

In the above maner of compliance of Municipal solid Waste Management, the matter
pending before the Hon'ble Mational Green Tribunal, the Dept of Mines and Geology is
concerned with illegal sand mining and Pollution of air and water in and around human
habitats,

The sand mining in river bed, patta land, removal of sand bars in Coastal Regulation
Zone, production of M-sand and the transportation of sand etc are governed / guided by
chapter IVB (Rule 31A 10 31 ZL) of Karnataka Minor Mineral Concession Rules 1994 and the
sand mining guidelines issued by MoEF in 2016 and 2020, with Sand Policy 2020 issued by
the Govemment of Karnataka, Sand mining is not permitted in and sround human habitats.
Sand mining in river bed or patta lands in the limits of cities, villages are not permitted. M-
sand units are not permitted to operate near the Municiplecities and villages as per section 6(1)
efThe Kamataka Regulation of Stone Crushers Act 2011, The Government of Karnataka is
granting sand Jeases wherever open sand deposit is available. The sand mining in in-stream is
prohibited. The Govemment has entrusted to two Government agencies viz 1) M/s. Karnataka
State Mineral Corporation 2) M/s. Hutti Gold Mines for sand mining in River beds. Sand
mining in River does not cause pollution of either air or water, The sand mined is stored or
staked away from the river bed. No sand mining is done or permitted in the ponds, lakes, tanks
ete. Only de-siltation is under taken, if’ necessary. The M-sand units are permitted to be
established and function in “Safer Zone™ identified and declared by the District Stone Crusher
Licencing and Regulation Authority chaired by the Deputy Commissioner of the District.
Licences are granted 10 M-sand units under the provisions of “The Karnataka Regulation of
Stone Crushers Act 2011 and the Rules 2012", Licenceare granted on condition to prevent all
sorts of pollutions. They are covered with sheets ete to control flying of dust, the area is
sprinkled with water 50 as to deposit the stone particles. They are controlling sound pollution
by mechanical methods.

The transportation of sand is controlled. They are compelled to cover the sand with
tarpal / plastic to prevent fall of sand due to wind or vibration. \
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Compliance status of Hiegal Sand Mining in Karnataka

As per Rule-31 R of Kamataka Minor Mineral Concession Rule-1994 constituted
District and Taluk Sand Committee 1o Monitor and prevent illegal sand mining activities in the
district. The members of the committee are authorized to exercise the power under sub-
section (1} and (1-A) of section 4 and section 21 and section 22 of the Mines and Minerals
(Regulation and Development) Act, 1957 and sub-rule (5) of rule 43 and sub-rule (1) of rule
43-A. Sand transpertation is permitted in the vehicles fined with GPS. Their roots are fixed,
destiny is fixed. Transportation of sand is done under the mineral transportation permits issued
by the Department. A statement for the period Aprl to June- 2022 is enclosed herewith
showing District wise statistics of booking of cases, recovery of penalty ete. for kind
consideration of the Hon'ble Tribunal which shows that the Government is active in its efforts
to control illegal sand mining and transportation activity. Another list for the same period is
produced which shows permits issued. revenve collected to the Government which shows
regulation of sand mining and transportation.

The vigilance squad is permitted to be constituted to watch the illegal sand mining and
ransportation.

The use of Mechanized hoats and dredger in sand mining is prohibited. Sand transport
vehicles arc not permitted to enter in 10 the river bed andno structure is permitted construct
across the river bed which would obstruct easy flow of water. Sand mining is permitted in
proportionate to the width of the river. Sand mining is restricted to 3 mirs’ water level which

ever is less. Sand mining to an extent of 250 mtrs from upstream and 500 mirs from
downstream of the bridge is prohibited.

There is no pollution of air, sand or water due to Sand Mining. lllegal Sand Mining is
under control. There is no Sand Mafia but. sand mining by violating Terms, Conditions and
Rules. Actions are taken to control them, Cases are booked and penalty recovered. Hon'hle
NGT in different independent cases is handling this matter of sand mining in Kamataka, 1t is
requested to close the matier regarding illegal sand mining in this case,

Director

Bengalury
3 Dept. of Mines & Geology

Date:15.09.2022



Compliance statos of Ground water extraction/ contamination and ground water recharge

Annexure-R8
Compliance to Solid Waste Management Rules 2016
S| NGT Order
H' Dated:31.12.2 | Implementation status
0
021
1 i 2 3 4
Compliance to duties of waste generators o
5 Name andd
designation  of
Ciap Proposal | designated
Desirable Between | of afficer for
Level of | current | attendin | ensuring
Current Status (Compliance as on 31thDecember 2021) Compliance sLatus g the gap | compliance 1o
im  terms of [ and with provisions
statutes desired | time under  statute
levels lines (Commissioner/
Director) with
“ N Muohile Na.
Sri. B.G.
Compliance to | ® I order to control over exploitation of groundwater, the <68% of Ramachandraiah
Ciosid State Government has enacted the Karmataka Groundwater | (-roundwater sy Groundwater
! Water (Regulation and control of Development and | Utilization Nil P Directorate,
Extraction Management) Act 2011, Rules 2012, As per the section |  AgRinst Bangalore,
10 of the Act 2011 the areas will be notified. availability Mb No.
S448026079

Uy R
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Compliance status of Ground water extraction/ contamination and ground water recharge

There is a restriction to drill 8 new bore well in the
notified taluks. As per section 11 of the Act 2011, prier
permission from the appropriate authority should be
taken to drill a new bore well in the notified area.
Registration of dnlling rigs is made compulsory to drill
bore well in any part of the State, The registration
certificate is issued in form-TA by the Kamataka
Crroundwater Authonty.

Any commercial user of groundwater for industry /
infrastructure / mining / entertainment purposes. must
obtain permission / NOC from Kamataka Groundwater
Authority (KGWA).

Compliance 1o
Ground Water
Recharge

Various line departments in the supply side are involved
in the construction of check dams, infiltration wells;
undeér other various groundwater recharge Schemes.
Groundwater directorate is giving technical assistance o
these line departments for identifving suitable location
lor construction of Arificial Recharge Structures,

The KOC for groundwater withdrawal by Karnataka
Groundwater Authority are issued based on the recharge
capacity of the industry (infrastructure / mining /
enferiainment projects.




Compliance status of Ground water extraction/ contamination and ground water recharge

o Ground water “Awareness Programmes” are conducted
for Public and Students in Schools/Colleges™ and also
through media to create awareness among public about
the judicious usage of groundwater.

o CGroundwater Directoraste collects base and trend
groundwater samples for water quality analysis for
checking drinking water standard parameters only, in

Compliance 1o the vicinity of observatory wells; and none of the
CGiround Water observatory wells are situated near solid waste deposit
Contamination sites,

e To understand the effect of dilution of contaminants
before and after monsoon, the base and trend samples
are collected and analyvsed lor drinking water standards
and that too from very limited number of samples.

e

roondwater Directiorate.
Bengaluru.
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